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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL
BENCH AT NEW DELHI
IN
ORIGINAL APPLICATION No. 19 OF 2014 (M.A.
Nos. 216/2015 & 1027/2015)

IN THE MATTER OF:
Dr. Kashmira Kakati .
..APPLICANT El

Versus

THE UNION OF INDIA & ORS.
...RESPONDENTS

ADDITIONAL - AFFIDAVIT ON BEHALF OF UNION OF INDIA- MINISTRY
OF ENVIRONMENT, FOREST AND CLIMATE CHANGE (RESPONDENT

NO. 1)

|, Rajendra Kumar son of Sh. Madan Singh, aged about 53 years, resident
of A-287, East Gokalpur, Delhi-24, do hereby solemnly affirm and state as
under:

1. That | am working as Scientist ‘D’ in the Ministry of Environment, Forest
and Climate Change (hereinafter referred as MoEF&CC), Government of
India, which has been arrayed as Respondent No. 1 in the present
Original Application (hereinafter referred as ‘OA’). Thus, | am conversant
with the facts of the present OA. In response to the present OA, Reply
Affidavit is being filed and being stated that the same has been drafted

business and is true & correct.

STATEMENT OF FACTS:




2. The
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present OA was filed by Dr. Kashmira Kakati before this

Hon'ble Tribunal under which this Hon'bie Tribunal had laid down
certain directions to be complied by the Respondents with a view to
protect the elephant population and other related issues. This
Hon’ble Tribunal, in its judgment dated 08.12.2017 passed in the
present Application, issued certain directions to the Central
Government which are mentioned below:
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vii.

To declare the area inhabited or used by elephants as
conservation reserves while exercising the power as conferred
by Section § of the Environment Protection Act, 1986 read
with the provisions of Wildlife (Protection) Act, 1972.

ii. To declare Bogapani Corridor which connects upper Dehing

via Bogapani tea estates as forming part of the elephant
corridor and issue notification in this regard.

To conduct a survey of the elephant population in each state
and consequently declare the area surrounding thereto as
eco- sensitive zone.

. To declare south Bramhaputra elephant ranges known as

Dihing- Patkai Elephant Reserve established on 17th April,
2003 by Project Elephant as the elephant reserve/ elephant
corridor.

. To exercise its power under Section 5 of the Environment

Protection Act, 1986 and Wildlife Protection Act, 1972 {o give
legal recognition and status to the elephant corridors at Golai
and Bogapani and other areas to ensure free passage of the
endangered wildlife animals.

i. To mandate before any proposed development within the

established elephant habitat a prior wildlife clearance from the
standing committee of the national board of wildlife is
mandatory.

Respondent No. 1 (MoEF&CC) shall consult project elephant
to specially assess the impact of development as part of EIA
process and ensure such assessment under Section 36 (4) of
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the Bio Diversity Act.

vii. To constitute a Core Committee through MoEF&CC to be
headed by Officer not below the rank of Additional or Joint
Secretary in the Ministry who shall examine the report
received from each State and to recommend declaration of
area inhabited by the elephants as elephant reserve or
elephant corridors by the Central Government an elephant
reserve,

ix. The Core Committee shall recommend to the Central
Government further action in the matter relating to protection
of elephants, declaration of elephant corridors, elephant
reserves and for such other direction as may be necessary to
fulfil the recommendations as contained in the Gajah (The
Report of the Elephant Task Force).

x. The Core Committee shall submit its report to the Tribunal
within a period of one year from now and the Applicant will be
entitted to approach this Tribunal for further direction as
circumstances may require.

This Hon'ble Tribunal had also directed for registration of separate case
against the Coal India Limited and Oil India Limited for further enquiry in the
matter relating to adverse effect caused to the environment consequent to
the act of commission and omission in respect of oil extraction and coal
extraction in their respective mines. Further, the Coal India Limited was
directed to prevent discharge of toxic pollutant i.e. yeliowish-orange water
flowing out of old mines, abandoned by it within Jeypore RF and Dihing-
Patkai Elephant Reserve. The Coal India Limited under Civil Appeal No.
9710-9711 of 2018 challenged these directions, as laid down in the
Judgment dated 08.12.2017 passed in the present OA, before the Hon'ble
Supreme Court of India and after considering the said Civil Appeal, Hon'’ble
upreme Court of India remitted the matter back to this Hon’ble Tribunal for
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It is being most humbly submitied before this Hon'ble Tribunal that:

3. The Government of India launched the Project Elephant in 1992 as a
Centrally Sponsored Schemeé {(herein as ‘CSS’) for protection of
elephants, their habitats and corridors, to address issues of human-
elephant conflict and welfare of captive elephants in the country. The
mandate of the Project Elephant is to look after administrative as well as
policy related matters for management of both wild and captive
elephants. One of the main objectives of this CSS is to provide technical
and financial support to all the elephant ranging States in the country,
including the State of Assam. The CS8S Project Elephant has been
merged with CSS Project Tiger in 2023-24 and now known as “CSS
Project Tiger & Elephant”. The merger has been done to maximize the
resources and to bring both the species in focus so far as conservation
and management is concerned.

4. The answering Respondent had filed its Reply Affidavit before the
Hon’ble Supreme Court of India in Civil Appeal No. 9710- 9711 of
2018 titled as ‘Coal India Limited v/s Dr. Kashmira Kakati & Others’.
A true copy of the Reply Affidavit along with the annexures filed before
the Hon’ble Supreme Court of India in Civil Appeal No. 9710-3711 of
2018 is placed hereto and marked as Annexure-R1. The answering
Respondent in its reply mentioned about the Steering Committee as
well as the Central Project Elephant WMonitoring Commitiee
(hereinafter referred as ‘CPEMC’). These Committees were established
by the MoEF&CC under the Project Elephant. The answering
Respondent respectfully submits that the Steering Committee was
constituted in the year 1995, which is the Apex Committee of Project
Elephant and is headed by the Hon'ble Minister of Environment, Forest
and Climate Change. The mandate of the Committee is {0 review the
implementation of Project Elephant and to provide suitable guidance
from time to time and functions as a core committee. It is further
submitted that the CPEMC was constituted in light of the Order of
E\pupreme Court dated 22.10.2018 passed in W.P. (C) No. 489/2018
: as 'Prerna Singh Bindra & Ors. v/s Union of India & Ors.’ with
Sthe objectives to monitor the implementations of directions/ instructions/
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guidelines of the Ministry and the Hon'ble Courts related to conservation
and protection of elephants. The CPEMC is headed by the Additional
Director General of Forests Level Officer.

5. It is also submitted that for the welfare of captive elephants, Project
Elephant had constituted a Captive Elephant Healthcare and Welfare
Committee (hereinafter referred as ‘CEHWC’) to look into the issues
related to healthcare, welfare and management of captive elephants in
the Country. The commitiee is headed by the Inspector General of
Forests & Director of Project Elephant. A true copy of the Office
Memorandum dated 22.08.2019 by which CEHWC was constituted, is
annexed herewith as Annexure-R2.

6. The answering Respondent submits that there are three Commitiees at
present, as mentioned above, working synchronously for the welfare of
Wild as well as Captive Elephants. As far as notifying and declaring area
inhibited by elephants as elephant corridors/ reserves is concerned, the
State Government may, by notification, declare its intention to constitute
any area other than an area comprised within any reserve forest or the
territorial waters as a sanctuary if it considers that such area is of
adequate ecological, faunal, floral, geomorphological, nature or
zoological significance, for the purpose of protecting, propagating or
developing wild life or its environment under Wildlife (Protection) Act,
1972. Therefore, it is asserted that the State Governments are
authorized to identify and thereby notify the areas as protected area
including Conservation Reserves for regulation, conservation and
management of elephant habitat and minimization of development
activities in order to provide safe passage 1o elephants and other wildlife
under the Wildlife (Protection) Act, 1972.

7. The answering Respondent requested to the State Governments to notily
and declare the corridors, including the implementation of
recommendations of Gajah Report of the Task Force. Reiterating the
Order, while disposing of the OA No. 246/2018 titled Pradeep Kumar
Bhuyan v/s Union of India & Ors., this Tribunal passed the Order on
16.05.2019 considering the very fact that the CPEMC, as constituted,
) coordinates with the concerned elephant bearing States on issues
relating to safety of elephants in elephant protection zones, any further
surviving issue may be raised before the Committee and the Committee

£

Rogn. Na. 197418 |
Data of Bupity




0.

308y

may look into the same in accordance with law. The Order dated
16.05.2019 passed by Hon’ble NGT, Principal Bench in O.A. No.
246/2018 is annexed as Annexure |l in Annexure-R1 of this Reply-
Affidavit.

. The answering Respondent issued various directions to all the elephant

range States for taking up the matter of securing elephant corridors on
top priority in conformity with the orders of Hon’ble Supreme Court in
Writ Petition (C) No. 275/2015 (Vidya Athreya v/s Union of India &
Ors.) regarding protection of endangered species that are facing threat
of extinction. The communications of directions made by the
answering Respondent to the State Forest Departments
regarding protection of elephant corridors is annexed as Annexure-1V in
Annexure-R1 of this Reply-Affidavit.

. It is submitted that in pursuance of the landmark judgment passed by the

Hon’bie Supreme Court of india in Civil Appeal No. 3438-3439/2020
(Hospitality Association of Mudumalai v/s In Defence of
Environment and Animals & Ors.), recognizing the importance of
elephants and protecting their habitat and corridors all over the country,
a communication dated 14.12.2021 was forwarded to all elephant
ranging States to take necessary action 1o implement the observations
made by the Hon'ble Court in respect of securing the corridors. The true
copy of the said letter dated 14.12.2021 is annexed as Annexure-V in
Annexure-R1 of this Reply-Affidavit.

It is submitted that the MoEF&CC, in coordination with the State Forest
Departments, have identified 150 elephant corridors across 15 elephant
range states including the State of Assam in the country. Afterwards, the
identified corridors were presented before the Steering Commiitee and
150 elephant corridors were ground-validated. In respect to this,
Project Elephant, MoEF&CC vide letter dated 22.08.2023 circulated the
Report titled “Elephant Corridors in India (2023)” to all the States &
Union Territories to take necessary steps to protect and conserve the

_elephant corridors. A true copy of the letter dated 22.08.2023 along with

report of Elephant Corridors in India is annexed herewith as

nhnexure-R3. It is also submitted that the Bogapani and Golai corridors
Jave been identified as Elephant Corridors in the said report.




11.

12,

0%

The answering respondent, in response to notifying the Elephant
Reserves, hereby submits that Government of Assam, by notification
dated 17.04.2003, had already declared Dihing- Patkai as Dihing-Patkai
Elephant Reserve of area 937 sq.km divided into three blocks. However,
the South Brahmaputra elephant areas have not been included in the
Dihing-Patkai Elephant Reserve. There are four other notified Elephant
Reserves in the State of Assam along with Dihing-Patkai Elephant
Reserve. A copy of Notification dated 17.04.2003 is annexed herewith as
Annexure-R4. Moreover, it is submitted that critical elephant habitats are
notified as ‘Elephant Reserve’ for focus and synergy in elephant
conservation and to reduce conflict. So far, 33 Elephant Reserves of

about 80,777.778 Km? area have been established and notified in 14
major elephant States including the State of Assam. A true copy of the
list of 33 notified Elephant Reserves is annexed herewith as Annexure-
R5.

[t is submitted that the management of wildlife habitats including
elephant conservation is primarily the responsibility of State
Governments/UT Administrations. Considerable part of the Elephant
Reserves which overlaps with Tiger Reserves, Protected Areas,
Reserved Forest and Protected Forest areas, are protected under
Wildlife {(Protection) Act, 1972, Indian Forest Act, 1927 and other State
Acts. The activities related to infrastructure development projects are
regulated as per the existing Acts, Rules and Guidelines. Significant and
important elephant habitats are notified as National Parks, Sanctuaries,
Reserve Forest and Elephant Reserves. Some of the elephant habitats
have also been notified as Tiger Reserves. In addition, areas, including
elephant habitats, around most of the national parks and sanctuaries are
declared as eco-sensitive zones. Proposals for the use of area in
National Parks, Sanctuaries, and Tiger Reserves are being considered
by the Standing Committee of the National Board for Wild Life as per the
Wovisions contained in the Wild Life (Protection) Act, 1972.

{ view of the directions as laid down by the Hon'ble NGT in its order

dated 08.12.2017 in OA 19 of 2014 and the Hon’ble Supreme Court's

Order dated 10.08.2022 passed in the Civil Appeal No. 9710-9711 of
2018, the MoEF&CC had formed a committee to inspect and conduct an
inquiry after taking assistance of State Government and State Poliution

Vs
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Control Board. A copy of Order dated 10.08.2022 of Hon'ble Supreme
Court passed in the Civil Appeal No. 89710-9711 of 2018 is annexed
herewith as Annexure-R6. The answering Respondent had also filed a
compliance affidavit along with the inquiry Report of the Committee
constituted in pursuance of the Hon'ble Supreme Court’'s Order dated
10.08.2022 in the Civil Appeal No. 9710- 9711 of 2018 before the
Hon’ble Supreme Court of India on 08.02.2023. The findings of the
Committee in respect of the directions passed by this Hon’ble Tribunal
are elaborately mentioned in the Report itself. The committee concluded
the Report with the view that most of the directions passed by the
Hon'ble Tribunal vide Judgment dated 08.12.2017 in OA No. 19/2014,
Dr. Kashmira Kakati v/s Union of India & Ors. has not been complied
with by the State Government of Assam. As the area adfacent to Dihing
—Patkai Elephant Reserve is very critical for elephant and other wildlife, it
is important to protect these habitats with priority for long ferm
conservation. Restoring the Golai and Bogapani elephant corridors are
very crucial for movement of elephanis between the habitats. I0CL
Petroleum Products Disposal Terminal, hotels and number of residential
buildings are effectively blocking the movement of elephants especially in
Golai corridor. The State Government needs to address these issues on
the top priority. A true copy of Compliance Affidavit along with
Committee Report filed before the Hon'ble Supreme Court of India in
Civil Appeal No. 9710-9711 of 2018 is placed hereto and marked as
Annexure- R7.

It is further respectiully submitted that as already mentioned in the report
of the committee filed before the Hon'ble Supreme Court, the Ministry
vide letter Nos. 6-15/2017-PE, dated 24.08.2017 and 17.11.2017 and
letter No. 6-3/20210-PE{vol.l} dated 01.05.2018 had written {o the State
of Assam for the protection of high priority elephant corridors.

P S Further, as already stated above to comply with the directions as laid

wn by the Hon'ble NGT in its Judgment dated 08.12.2017 in QA 19 of
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Report of the Committee constituted in pursuance of the Supreme
Court’s Order dated 10.08.2022 in the Civil Appeal No. 9710- 9711
of 2018 before the Hon’ble Supreme Court of India on 08.02.2023.

It is further submitted that the action for the notification of areas as
Conservation/Community Reserves/Wildlife Sanctuaries and
National Park under Wildlife Protection Act, 1972 is within the
purview of State Government. That accordingly, the Ministry vide
letter dated 10.10.2025 has requested the State of Assam to take
necessary measures for the protection of the elephant corridors at
Golai and Bogapani and other areas as per the provisions of the
Wildlife Protection Act, 1972. The true copy of the letter dated
10.10.2025 1s placed hereto and marked as Annexure-RS,

It is further submitted that the Directions under Section 5 of the
Environment (Protection) Act, 1986 can only be issued by the
Ministry after a comprehensive environmental assessment.
Accordingly, the Ministry vide letter dated 21.10.2025 has sought a
detailed proposal from State Government covering various aspects
including the details of boundaries, habitat connectivity, elephant
movement patterns, legal status of land, conflict data, encroachments
and industrial activity, impact assessment of infrastructure and
measures taken for habitat restoration and human-clephant conflict
mitigation etc. The true copy of the letter dated 21.10.2025 is placed
hereto and marked as Annexure-R9.

It is further submitted that the area may either be accorded legal
protection under Section 5 of the Environment (Protection) Act,
1986, or under the Wildlife (Protection) Act, 1972, but not under
both frameworks simultaneously, to avoid overlap and duplication.
Dual notification would lead to multiple regulatory regimes over the
same area, resulting in administrative complexity and ambiguity in
management.

It is humbly submitted that the MoEF&CC is taking all the necessary
steps for the protection and conservation of elephants and their
habitats & corridors by way of conducting capacity- building
workshops, taking up matter with the appropriate authorities and

oncerl‘led stakeholders. To reduce death of elephants by

Wectrocution, train-hits, illegal poaching and other factors, the
oEF&CC provides technical & financial assistance to all the
ephant range States & Union Territories in the country. Various

)
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other Centrally Sponsored Schemes including Integrated
Development of Wildlife Habitat are being implemented by this
Ministry to contribute to the improvement in the natural habitat of
elephants by augmenting water sources, planting of fodder trees,
regeneration of bamboo etc. '

Date: 11.11.2025
Deponent
o {or. ol Tmave)
F. RAJEMORA KU
e A /Sclentist '{JMAR)
. TG uftada wamm
Min.of Environment, Forast and Climate Change
YT e, o (et
Bove. of india, Mew Dalisl

VERIFICATION

I, Rajendra Kumar the answering Respondent do hereby verify at New
Delhi on this 11 November, 2025 and declare that the contents of
paragraphs from 1 to 19 of the above affidavit are true to the best of my
knowledge derived from the office records maing‘ned in the office. No part

of it is false and nothing material has been cong &d therefrom.
\Qf
DATE: 11.11.2025 ”‘4;\?
PLACE: New Delhi \\\M
I
AN

Deponent

(=1, wwirer gpaTe)
{2, RAJENDRA LI
st 8 /Scienust

wafew, o v ufrrhy o

; i AT

Min.of Envirenment Forest ang Climate Change

T Wy, Wl fEeehy
Zovi., of india, NMew el
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63357312022!PE
‘ IN THE HON’BLE SUPREME COURT OF INDIA
Civil Appellate Jurisdiction
Civil Appeal No. 9710-9711 of 2018
IN THE MATTER OF:
Coal India Limited ...Appellant
Versus
Dr. Kashmira Kakati & Ors. ...Respondent
| INDEX
—
S. No. Particulars L Pg. No. -
L. Reply Affidavit on Behalf of The Ministry of Environment, Forest 410
and Climate Change
2. | Annexure-I: Copy of the order of Hon’ble Supreme Cowt dated 11-18
07.01.2022 in C.A. No. 9710-9711 0 2018 ’
3. ! Annexure-¥i: True copy of the Affidavit filed by Ministry of
Lnvironment, Forest and Climate Change in O.A. No. 246/2018 | 1% &5
(Pradeep Bhuyan Vs. Union of India & Ors.)
4. | Annexure-III: Copy of the judgment of NGT, Principal Bench [
dated 16.05.2019 in O.A. No. 246/2018
S. | Annexare-IV: Copy of the letters dated 24.08.2017, 17.11.2017 68— 29
and 01.05.2018 issued to the State Forest Departments '
6. ] Annexure-V: True-copy-of-the-letter-dated—14:12:202 1 forwarded RO - 8|
to the elephant ranging States
7. | Annexure-VI: Copy of the judgment of NGT, Eastern Zone dated 84~ 54,
25.11.2021 in Q.A. No. 77(THC)/2017/EZ |
Date:
Place:

Counsel for Respondent

B
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633573/2022/PE
IN THE HON’BLE SUPREME COURT OF INDIA

Civil Appeilate Jurisdiction
Civil Appeal No. 9710-9711 of 2018
IN THE MATTER OF:
Coal India Limited ...Appellant
Versus

Dr. Kashmira Kakati & Ors. ...Respondent
REPLY AFFIDAVIT ON BEHALF OF MINISTRY OF

ENVIRONMENT, FOREST AND CLIMATE CHANGE

I, Dr. K. Muthamizh Selvan, son of M. Kanagaraj, aged about 36 years,
resident of House no. 208, C Block, Pragati Vihar Hostel, Lodhi Road,

New Delht, do hereby solemnly aftirm and state as under :~

1. That I am working as the Scientist D, Government of India, Ministry of
Environment, Forest & Climate Change (Project Elephant Division).
2.  That T am fully conversant with the facts and circumstances of the case

from records maintained in the office. I have read and understood the

247

e ————CORtents-of the-petition -t-hl-ereof*mcfassuch""atrtl‘roﬁzed"anci competent to
swear the present afﬁdavit.

3. That I deny all the averments and contentions made by the Petitioner

stated in the present petition so far as it is contrary to or inconsistent

ith anything that is stated by me hereafter and nothing shall be

Regd. No. 5780
Date of Expiry
914 Aprih2023 /.0
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] s
4, 'That the Petitioner, in the above- cited subject matter has ¢hallenged the

validity of the judgment dated 08.12.2017 passed by Hon’ble National

Green Tribunal, Principal Bench, New Delhi in Q.4. No. 19/2014, Dr.
Kashmira Kakati Vs. Union of India £0rs. In the judgment dated
08.12.2017, Hon’ble NGT, while disposing of the application, also held
as follows:
“We direct registration of separate case aéaz’nst the Coal India
Limited and Oil India Limited for further enquiry in the matter
relating to adverse effect caﬁsed to the environment consequent
to the act of commission and omission in respect of oil extraction
and coal extraction in thelr respective mines.”
The Tribunal further held:
“We hereby direct Coal India Limited to prevent discharge of
toxic pollutant ie. yellowish-orange water flowing out of old
mines, abandoned by it within Jeypore RF and Dihing-Patkai
Elephant Reserve.”

The detailed directions given by the NGT vide impugned judgment

dated 08.12.2017 has been referred to in the forthcoming para 6 of the

t
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, m the impugned judgment dated 08.12.2017. Copy of the order of
Hon’ble Supreme Court dated 07.01.2022 in the presenit muatter is
herewith annexed and marked as Annexure- L | ;‘

6. That vide judgment dated 08.12.2017 in O.A. No. 19/2014, the Hon’ble
NGT had prescribed certain directions to be followed by the
Respondents for protection and conservation of elephant population and

their corridors. The directions given are reproduced below:

“50. For Ihé ajbre.sﬁid ?eason‘ls a:'.iscussed in the fext of the. Jué’émem we
shall make the following divection fo be complied by the Central
Government and State Government with a view to protect the elephant
population and other related issues:

1} The Central Government shall in exercise of the power conferred by
Section 5 of the Environment Protection Act, 1986 and read  with
the provisions of Wildlife (Protection) Act, 1972 declare the area
inhabited or used by elephants as conservation reserves.

2) We direct registration of separate case against the Coal India
Limited and Oil India Limited for further enqguiry in the matter
relating 1o adverse effect caused to the environment consequent to
the act of commission and omission in respect of oil extraction and

coal extraction in their respective mines. |

3) Declare Bogapani Corridor which connects upper Dehing via

Bagupani fea estates as forming part af the elephant corridor and

issue notification in this regard.

Regd. Ha. 57.30
Date of Expiry
27th fkpﬂl-?ﬁ??' _
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4} C(');zducr a Survey of the elephamt population in each state and
consequently declare area swrrounding thereto as eco-sensitive zone.

3} Declare south Bramhaputra elephont ranges known as Dihing-
Pathai Elephant Reserve established on 17th April, 2003 by Project
Elephant as the elephant reserve/elephant corridor. |

6) We hereby resirain the Dighoi Town Municipal Corporation from
dumping municipal waste and garbage in Dihing-Patkai Elephant

Reserve.

7} Respondent No. 7 i.e. Oil India Limited to forthwith stop releasing of

untreated oil effluent in open sludge pits and seepage aveas around
oil rigs in the Dighoi Oil fleld which falls within upper Dihing RF
(East Block) and the Dihing-Patkai Elephant Reserve,

8) We hereby direct Coal India Limited to prevent discharge of toxic
pollutant ie. yellowish-orange water flowing out af old mines,
abandoned by it within Jeypore RF gnd Dihing-Patkai Elephant
Reserve,

9 We direct Digboi Town Committee, Assam not to allow any
consiruction getivity in and around the Dighoi reserve.

10) We direct the State of Assam to work out a viable solution jfor

handing over of the abandoned Coal mine of the Coal India Limited

to the Forest Department for its praper maintenance and fo prevent

harm to the flora and fauna.

Rajendya Kumar

Reg f;‘:f 5780 11)\We restrain permanent structure including residence in and around

®
G\ Date of Expiry /=
O

27th April-2023 4*:-,”
.‘_agl's '

QF

*

Golai Corridors by the Municipalities and Respondent Nos. 3, 6, 7 &

8 or private individuals.

w2
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12) We direct Central Government to exercise its power under Section 3
of the Enviromment Protection Act, 1986 and Wildlife Protection Act,
1972 to give legal recognition and status to the elephant corridors af
Golai and Bogapani and other areas o ensure free passage of the
endangered wildlife animals.

13) Respondert No. 1 to mandate before any proposed development
within the established elephant habitat a prior wildlife clearance

Jrom standing committee of national board of wildlife is mandatory.

14) The Respondent No. | shall consult Project Elephant to specially
assess the impact of development as part of EIA process and énsure
such assessment under Section 36 (4) of the Bio Diversity Act.

15) We further direct the State Governments to constitute g State Level
Committee comprising of Senior Officers headed by the Chief
Conservator of Forest to conduct survey of elephant population in
each district in the State and demarcate the area of their habitation,

16) In the first instance the compmitice shafl complete survey within a
period of one year and submit the report to the Core Commitice.

17) The Core Committee shall be constituted by the Central Government

through Ministey of Environment, Forest & Climate Change to-be

headed by officer not below the rank of Additional or Joint Secretary
in the Ministry w.ho shall examine the report received from each
State and to recommend declaration of area inhabited by the
elephants as elephant reserve or elephant corridors by the Central
Government an elephant reserve.

81 The core commitiee shall recommend to the Ceniral Govermne-nr

Jurther action in the matter relating io protection of elephants,

*a.
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declaration of elephant corridors, elephant reserves and for such
other direction us may be necessary to fulfil the recommendation as
contained in the Gajah (Report of the Elephant Task Force).

19) The State level Committee and Core Committee shall submit ity
report to the Tribunal within a period of one year from now and the
Applicant will be entitled to approach this Tribunal for further
direction as the civcumstances may require.”

7. Therefore, it is most respectfully submitted by the answering
Respondent that:-

a. Under the Wildlife (Protection) Act, 1972 (hercinafter referred to
as the “Act”), State Government has been authorized to identify
and thereby notify the areas as Protected Area including
Conservation Reserves for regulation, conservation and
management of elephant habitat and minimiz;'xtion of development
activities in order to provide safe passage to elephants and other
wildlife.

b. In another Original Application No. 246/2018, titled Pradeep
Kumar Bhuyan Vs. Union of India & Ors., the grievance of the

Applicant was that adequate steps have pot been taken for

. Rajendra Kumar
W Dealthi

o\ Doto of Expity /it the oxders of NGT, Principal Bench dated 08.12.2017 in O.A.
N\ 27th April- 112,

i"}&

‘ \ot
I8

— (2.05.2018, directed the answering Respondent to file response as_
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to the steps taken for compliance of directions issued by NGT in
O.A. No. 1972014 vide judgmgni;‘c;ated 08.12.2017. Thereafter, the ,
answering Respondent filed an affidavit before the Tribunal stating |
that the a Central Project Elephant Monitoring Committee
(CPEMC) as well as the Steering Committee have been
established by the Ministry and financial and technical support is
being provided to elephant bearing States under the Project
Elephant Scheme. The affidavit filed before NGT on behalf of the
answering Respondent in this matter is placed hereto and marked
as Annexure- II. As also iterated by the Tribunal vide judgment
dated 16.05.2019, it was submitted by the answering Respondent
that the State Governments have been requested to notify and
declare the corridors, including the implementation of
recommendations of Gajah Report of the Task Force. The NGT,

while disposing of the application, further ordered that CPEMC

has been constituted by the Ministry, which coordinates with the

concerned elephant bearing States on issues relating to safety of
elephants in elephant protection zomes; therefore, any finther

surviving issue may be raised before the Committee and the

Committee may look into the same in accordance with law. The

OlA
A
S Ay
Rajendra Kumar
Delhi

Reyd. No. 5780 | englosed herewith as Annexure- IIL.
Date of Expiry

'
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~c. The mandate of the Scheme of Project Elepliant is to support -

States for conservation, protection and management of elephants
and their habitats and cotridors and also provide scientific,
technical and policy support to meet the objectives of the Scheme.

d. As far as notifying and declaring area inhibited by elephants as
elephant corridors/ reserves is concerned, the same has been
empowered on the State Government under the Act. Therefore, in
conformity with the orders of Hon’ble Supreme Court in Wit
Petition (C) No. 275/2015 (Vidya Atkréya Vs. Union of India &
Ors.) regarding protection of cndangeréd species which are facing
threat of extinction, the Ministry issued various directions to all the
elephant range States- for taking up the matter of securing elephant
corridors on top priority. Copy of the communications dated
24.08.2017 and 17.11.2017 and reminder dated 01.05.2018 issued
to the State Forest Departments are annexed as Annexure- 1V.

Moreover, in pursuance of the landmark judgment passed by this

@

Hon’ble Court in Civil Appeal No. 3438-3439/2020 (Hospitality

\Association of Mudumalai Vs. In Defence of Environment and

- X o
J&f‘gﬂht{umar \ Awimals & Ors.), recognizing the importance of elephants and

Regd. No, 5744
Date af Expiry ﬁp otecting their habitat and corridors all over the country, a

2?{(\ Apni i ?:i/
communication dated 14,12.2021 was forwarded to all elephant

ranging States io take necessary action to implement the

2.0
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observations made by the Hon’ble Court in respect of securing the
corridors. True copy of the said letter dated 14.12.2021 is attached
and marked as Annexure- V.

f.  Turthermore, the answering Respondent submits that in O.4.
77THCR017/EZ- Society for Protecting Ophiofauna and Animal
Rights (OPORS) Vs. State of West Bengal & Ors., the Hon’ble
NGT, Bastern Zone had directed the answering Respondent to file
an affidavit showing -the. compliance of directions given by
Hon'ble NGT vide judgment dated 08.12.2017 in O.A. No.
19/2014, While passing the judgment on 25.11.2021, NGT
observed that the affidavit had been filed on behalf of the Ministry,
bringing on record the compliances of the directions of NGT,
Principal Bench, and therefore dismissed the O.A. No.
77(THC)Y2017/EZ as having become infructuous. The copy of the

‘gudgmem of NGT, Eastern Zone dated 25.11.2021 is enclosed and

marked as Annexure- V1.

8. Therefore, in light of the submissions made hereinabove, it 'is @ =
respectfully submitted that the answering Respondent has, time and

again been taking up policy related measures such as, constituting the

Regd. No. 5780
Date of Expiry 7 4y
27?{?_.‘\Prll_-2l}2%:m g

g o

-

9 yor

2z
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and ass'ié;ting the States for better management and conservation of
elephants in India. The State, however, has the primary authority to take
action under the Acts and effectively execute the orders/ directions of
the Hon’ble Courts and Guidelines aﬁd Operating Procedures issued by
the Ministry from time to time.

9, The answering Respondent craves liberty to file additional information,
if any, till pendente lite.

10. In view of the above, it is prayed that this Hon’ble Court may take on !
record and consider above submissions while passing an appropriate
order, which the answering respondent shall duly compiy with and thus

render justice.

Dr. K. MUTHAMIZH SELVAMN
yers S /Selentist “0'{Projact laghanty
wifEw, 79 8 waog siade e
Einod ﬁn\nmnmenLForast :1:;; Cii'nate Chanza

VERIFICATION: G?:r of lndia'. MNewwr l:;ellhi

I, the answering Respondent herein do hereby verify at New Delhi on this

19 HAR W22

.. of February, 2022 and declare that the contents of the above affidavit are true

to the best of my knowledge derived from the records maintained in the office

and nothing material has been concealed therefrom.

i B
N J 7! -
E.
FRTFIED THAT The CONTETTS EXFULAINED 70700 . 9 3 .
DERONE X

PONSHI EXECUTANT 121 (5 SEEMED PERFE 130 A

i, No. 5780 [;El R s . LY _

Reg i L] MOSTRIGY AR posslnN gﬁi}&l FLL‘A\: ATTRSTEDH. & A :

Date of Expiry ; DL ERTIFIED A (Projact EF0phant Lv’ .
nd Climate Cliang® .\

2]
ot RAJEN < :
b BT EDe  NoTcR e
g o) 1B IERPRESANEE : - W L
C.;UHREMN%%B?W r&#ﬁm“’?}’
COMPOUND, NEW DELHE . {,

10 Register Py 181, No.. }J’g sgufnnaosss

YERAR ﬁ 9446208
9, 2
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ITEM NO.35

Court 15 {video Conferencing)

LY &~

Avmneune. — 1
1

SECTION XVIE

SUPREME COURT DF INDIA

Civil Appeal No(s).

COAL INDIA LIMITED

bR .

KASHMIRA KAKATI & ORS.

RECORD OF PROCEEDINGS'
9710-9711/2018
Appellant (s}
VERSUS

Respondent (s)

(IA No. 107966/2018 - STAY APPLICATION}

Date

CORAM :

! 67-01-2022 These matters were called on for hearing today.

HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MS, JUSTICE BELA M. TRIVEDI

For Appellant{s)

For Respondent{s)

Mr

Ms

Mr.
Mr .
Ms.
Ms.
Mr,

Mr.
Mr.
Ms.
Mr.
Mr.
Ms.

vikramjit Banerjee, ASS
Meeraj K Cupta, AOR
Liliaan bass, Adv.
shruti Agrawal, Adv.
Ranjeet K Singh, Adv.

Aishwarya Bhati, ASG
Gurmeet Singh Makker, Adv.
Ruchi Kohli, Adv.
shibashish Mishra, Adv.
Pashupati Razdan, Adv.
Archana Pathak Dave, Adv.

. Sanjay Upadhyay, Adv,
Mrs.
Mr.

Mayuri Raghuvanshi, AOR
Vyom Raghuvanshi, Adv.

Eigha Krishn, Adv.

WS,
Ms,

My .

Mr.
Mr.
Ms.
Mr.
Ms.
Ms.
Ms.
Mr.

eyl et 0
e
figfhi OF.

Mansi Bachani, Adv.
Purvat Wali, Adv.

Avijit Roy, AOR

Sridhar Potaraju, Adv.
Sudhir Mishra, Adv.
Petal Chandhok, Adv.
Gaichangpou Gangmei, Adv.
Rupali Gupta, Adv,

Simran Gupta, Adv.
Shiwani Tushir, Adv.
Aayush, Adv.

M/S. Trust Legal, AOR

A
2-3
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Mr. Shuvodeep Roy, AOR

UPON hearing the counsel the Court made the following
ORDER .

Union of Imdia will within two weeks File current status

report with regard to the steps taken in terms of the directions

given by the National 6reen Tribunal. Response to the status report

to be filed by the respondent ne. 1 within two weeks after service.

List the matter for hearing on a non-misceillaneous day in the

month of March, 2022.

(BABITA PANDEY) (DIPTI KHURANA)
COURT MASTER (SH) COURT MASTER (WNSH)

25
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IN TH.E WATIONAL GREEN TRIBUNAL, NEW DELHI
ORIGINAL. APPLICATION ND.246 OF 2018 .
1 THE MATTER OF:
Pradip Kumar Bhuyan e o APPLICANT
Vs,

Union of Indie &Ors. RESPONDENTS

AFFIDAVIT ON  BEHAEF 'OF THE RESPONDENT NO.i

LeMINISTRY OF ENVIRONBMNY. FOREST AND CLIMATE
i Dr. K. MuthamtheIVanS/c; M,z%;angga;aj- , aged about 34
years resxdenb Houseno 551, Saiduaijaﬁz-ﬁcw Deihi, do hér#by-
solemnly affirm and state as under i

1. That 1 a.m workmgaa the. Scmntast D, __G'gve_rhment -of India,

Ministry of Env:romnent, I_#érés‘ts_ and _C_]'i_mate -Changm;:._— tProject .

Eléphant_'lﬁ}iﬁ-i‘sfiaﬁ.}- and as such Well...'c.oﬁvers.én{wicﬂl the fatts of

the case from fcédrdré maintainied m the office. 1 .am competent and

autherized to.swe_ar in F:hzsafﬁdawt on beha}f.of the respondent no.

1 L [T — S— - .

2\,. That in compliance of the Hon'ble Trif)unal' judg_emént dated
08t December, 2017 i O.A. no. 19 /2014 Dr. Kashmira Kakati Vs.
UOI.&S Ors., the core commiitee in the form of steering comumnitice
for the project elephant is already éstabﬁshed and tak‘ﬂ'lg the steps
. mentioned in foregoing paras for protection a:gd conservation of

eiephants and their habitats,

;‘; | -
-

i
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3. Before submitting the action taken as per recommendations of

the core committee a brief background on the efforts of Govt. of

‘India with respect to the conservation and protection of Elephants -
is givenl below: ‘

A.  That the elephaht is a Schedule 1 species and also z National
Heritage Animal. Therefore, highesf degree of protection has been
accorded under the provisions of the Wildlife {Protection) Act, 1972.
Financial and techﬁical support is being provided to major eleph.;mt
bearhg.Statesl in the country under a centrally sponsored scheme
of Project Elephant. The objectives of the scheme are to protect
clephants, their habitat & cérridors, address issues of man-animal
conflict and Welfare of captive elephants. !
B.  That the financial and techical supportlis being provided to
major elephant bearing States in the country by the answering |
respondent. Under the Project Elephant Scheme, 90:10 (For |
Himalayan region) and 60:40 (for rest of India) financial assistance
is provided to the concerned State Govermment for undertaking

various activities for sclentific management of elephant habitats.

That Rs. 683.3308 lakhs have been released te the Btate Govt. of

Assam in the last five years for protection and conservation of

elephant habitats.

C. That in the last three censuses in Assam, the clephant
population shows in increasing trend, in 2007 the population was
5281 and in 2012 and 2017 the population was 5620 and 5719

respectively. This shows the effectiveness of the conservation 1

measiures in the states.

14 \
95
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X That as per the Wiidlife Protection Act,1972 the State Govt.
of Assarn is the authority on declaring and notifying the aveas as
under varous Protected Area categories. The Ministry can only

provide financial, technical support and helping them in legal issues.

E. Theat the Ministry of Environment, Forests and Climate Change
{MOEF&CC for short) constituted'Eleljhant Task Force in 2010 which
have identified critical elephant corridors in the country. The elephant

task force suggested the following points

a. Creation of Community or Conservation Reserve,

b. Declaring the corxidor as high priority Ecologically Sensitive, Area

under Environment Protection Act 1986 with maxdimum regulé’rion of

ecologically destructive activity,

¢. Declaring corridor land as Reserved Forest or Protected Forest

under Indian Forest Act, ' |
d. Community forests under the Forest Rights Act,

¢. Increase boundary of existing Protected Area and make corridor

part of the existing PA.

The State Govis. are at lberty to act apou  these suggestions for
conservation of elephant landscapes in their State. States only have
to formmlate their own rules and regulation as per their needs and

necessity in tune with the central acts and rules.

4, That = Steering- Committee of the Project Elephant was
constituted in the year 1995 under the Chairmanship of Hon'ble

Minister of Environment, Forests and Climate Change. The Chief

g~
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Wildlife Wardens of elephant range states including Assam, Director
of Wildlife Institute of India, Zoological Survey of Indis, and Botanical
Survey of India are the permanent members of the Committee along
with select. elephant experts who are nominated by the Chair for
duration of 3 years. A true copy of the OM. of the 1=t Steering
Committee constituted in 1995 are placed on record and annexed
herewith as Annexure-R/ 1.
5. That the Steering Committee of the Project Elephant Division
which also act as- the Core Commitiee I‘ﬂ‘ViBWS the implementationn of
the Project Elephant Division and address all issues related to
protection and conservation of elephants including declaration of
elephant reserves, ele}ﬁhant cotridors, -human — elephant conflict,
captive elephant welfare etc. |
6. That the Sieering Cornmittee was reconstituted in 2014 by
the Hon'ble Minister of Environment, Forests & Climate Change and
its meeting was held om 17.12.2014, wherein the Committee
recommended for constitution of two Working Groups for

{2) Study feasibility and implementation of 'fhc Recommendations of

Elephant Task Force report, Gajah. and

{b) Strengthening of Elephant Corridors and Reserves, Accordingly,

two Working Groups were constituted on 24.03.2015.

A true copy of the working groups are placed on record and annexed

herewith as Annexure-R/f2.

7. That working group to study feasibility and implementation of
the Recomrhendations of FBlephant Task Force report, Gajah.

recommended for -

1A \Qﬁ;
&

—

-

L7
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(i) Strengthening the Project Elephant Division, in terms of /
funds, technical expertise and manpower in Elephant division for

addressing these crucial issues.

(i1} Suggested to develop a Standard Operating Procedure [(SOF)

for dealing with the Human Wildlife Conflicts situations.

{iii) Recommended for requesting the State Governunents to notify

the Elephant Corridors

{iv} Preparing guidelines for consultation with local peoples for-
conservation of elephants and mitigation of Human -Elephant

Conilicts.

(v} Evolving a}terhative measure to avoid wild elephants in the
railway track and road, measures like animal detection system,
construction. of under passes and over passes, SMS based alerts for

the safe passage of wild animals.

8. The Ministry is already taking action on recommendations of

working groups mentioned in above para.

{i) Ministry in already working on establishment of the Elephant cell

in the Minisiry. ' ' e

(ii} For developing Standard Operating Procedure (SOP), Ministry in
coordinafion with GIZ (Govt. of Germany) is takﬁng up an Indo -
German technical cooperation project on Human Wildlife Conflicts
mitigation strategy, where In, Standard Operaﬁng Procedure (SOP) f
for selected species will be developed In consultation with key

stakeholders and experts

W

o a8
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(i) The Ministry of Environiment, Forest & Climate Change has
already requested state Government to notify the Elephant corridors.
Copies §f the letter dated 24-08-2017, 17-11-2017 and 01-05-2018
issued to State Government in this regard are placed on records .and

marked as Annexure R/3,

(iv) Further guidelines for Human Elephant Conflicts has already
been formaulated and circulated on 6% October 2017. A true copy of
the guideline are placed on record and annexed herewith as

Annerure-R/j4.

fv) As regarding the alternative measures to avoid train accidents

following has been taken up by Mindstry :-

{a] The Standing Committee of National Board for Wild Life has
taken a decision that in future no pfoposal of linear infrastructure
passing through Protected Areas will be. accepted unless it is
accompanied by the animal passage plan prepared on t‘né basis of
Wildlife Institute of India {WI} guidelines named “Bco Friendly

Measures to Mitigate Imnpacts of Linear Infrastructure on Wildlife”

() Ministry have taken up a project on developing Seismic Sensor
Project along with Utirakhand Forest Departmment and Wildlife
Institute of India for early detection of elephant movement to avoid

the Elephant collision with train.

(¢} Ministry has already taken up this matter with Ministry of
railway, Ministry of Road, transport and Ministry of Power for
evolving comprehensive Man- Wildlife Conflicts mitigation plan for

the Protected Ares and Wildlife rich areas though which raillway

\B \(g) 25
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tracks, roads highways and power transmission lines are passing

and also to evolve a mechanism for funring such mitigation plans. ) :

9. That working group for Strengthening of Elephant Reserves and

Corridors recommended for

{i} Requesting the State Governments to issue the notifications of
Elephant corridors. : !
{iiy Preparing the long term perspective plan: for con_sei*vation and

management of Eleﬁhant areas,

{ii) Iuitiating dialogues with Bhutan and Nepal in the line of

dialogues between India and Bangladesh for trans- boundary

movement of elephants

10. That in compliance of the recornmendation of the working groups
mentoned ai para 9 above.

() Ministry ﬁas already requested the State Governments to notify
the elephant corriders as mentioned in the para 8(iid). The Ministry
is still pursui;1g this matter w-ith the respective States for an

expeditious response. The letters have been issued on dated 24-08-

2017, 17-11-2017 and 01-05-2018 tc the States in this regard.

(0).....Further, the Ministry is taking up matter with State ... ... ...

Government for preparing for the 10 years perspective plan for
management of the Reserves. Mm:stry is giwng financial support to

22 Btate Govt. to protect and conserve the Asian elephant

population and its habitats.
11. That the Steering Committee also as its mandate evaluates
the proposals submitted by elephant range states to declare

Elephant Reserves. Based on the recommendations received from

\,215 i
- i

#
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the Steering Committee members, Mtﬁstry accords approval of the

Elephant Reserve. The State Governments thereby declares the

Elephant Reserve through a Gazette notification. The proposal
submitted by Karnataks Forest Department for declaration of
Dandeli Elephant Reserve was evaluated by the Steering Cormnmitiee
in its 13% meeting held on 17/10/2014 and as a follow up it was ,
declared as an Elephant reserve by the State Gﬁvt. on 26.03.2015.
12. That the sieering comjﬁittee in its 13% meeting held .on‘
17/10/2014 also suggested constitution of expert committees in
state and regional level to study human- elephant conflict and devise
vieble and practical site specific solutions to mitigate hwman-
elephant conflict. Based on the suggestions, interstate committee’s
district level commiitees have been constituted to deal with human-
elephant conflict and regular meetings are organized to deal with the -
issue. ‘
13.  That the steering commiitee in the aforesaid meeting had
recommended that ex-gratia amount may be enhanced to Rs. 3 lakh.
The Ministry now has inc¢reased the ex-gratia amount to Rs. 5 lakh
(as per the ndtification dated 09.02.2018} as the conflict siruation
has aggravated in many states,
14, That recently the Steering Cormittee was again reconstituted
Cin 04-09-2017. A true copy of the O.M. of the reconstitation of
steering cornmittee is placed on record and annexed herewith as

Annexure-R/ 5.

15,  That in its 14t% Meeting held on 09.10.2017 the steering

committee inter-alia recommended that
a0 1

Z)
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{B) Elephant mortality data should be compiled year wise, sector -

‘wise to identify particular rail tracks where train accidents were
likely. Ministry has been regulerly collecting data on elephant
mortality due to train hits from the states and proﬁdmg inforrpation
to all states as well as to Parliament. The sector wise date is being
corpiled.

(ii) It was recommended to constitute a committee to draft the
Strategic Action plan to mitigate human — elephant conflict for the
Eastern-Central landscape as the co;.\i'lict is intense due to the
migration of elephants from Dalma Wildlife Sanctuary to Odisha and
South Bengal. The drafting committee has been constituted and the
data has been coliated by involving ANCF and WII.

fiiij It recommended the preparation of management plan of
Elephant Reserves. It was suggested that states should revisit the
notifications of Flephant Reserves and make notiﬁcations. Nagaland
Forest Department requested for declaration of “Singphan Elephant
Reserve”. The ,matter wag dealt in the Ministry and as per the
evaluation report of the Steering Committee member this Ministry

has approved the declaration of Singphan Elephant Reserve.

{iv)__Steening Coromilec. alsp recommended. initiating  dialoguse...—

between India and Nepal on the issue of trans-boundary movement
of elephants across borders. The matter is under process.

{v) Steering Committee suggested initiating dialdgues with state
forest departments to mitigate human — elephant conflict at a
regional level. Accordingly. regional level meetings have been
convened for Southern at Kerala from 10% to 11% January, 2018 at

Thiruvananthapuram and for North —Eastern region from 20t to 21st

21

3
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April, 2018 at Darjecling where intensive deliberation was held to
devise ways to mitigate human-e¢lephant conflict in the region
involving other stakeholders such as line departments (National
Highways, Railways, Power and Canall, civil societies group,
elephant experts to find measures to protect the elephant corridors
and methods to mitigate huﬁlan — elephant conflict.

16,  That it has been strongly advocated in these workshops that
linear infrastructures project within elephant habitats in the
Protected. Areas -shlould be avoided as they pose a major threat for
survival of elephants. Wildlife Institute of India, Dehradun in
collaboration with NTCA, NHAI and World Bank Group has come out
with guidelines named “Eco friendiy measuresl to mitigate impacts of
Linear infrastructure on wildlife” suggesting desired modifications iﬁ
the designs of the linear infrastructures passing through wildlife rich
areas. A mechanism for establishing a human wildlife management
fund should be evolved to ensure that conflict initigation plan is
executed unhindered. The linear development line agerncies are
encouraged to redesign their existing linear infrastructures through
Protected Areas and wildlife habitat as per these guidelines of Wil on
smart green infrastructure.

17.  That in compBance of the directions of the Hon'’ble Bupreme
Court in the matter of Vidya Athreya vs. UOI | W.P.(C) No.275 of
2015}, this Ministry and the Standing Comrmitiee of Natonal Board
for Wild Life is examining the various issues related to human
wildlife conflict inchading issues like Securing of elephant corriders

to minimize human-elephant conflict, Mitigation measures for

2 A
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reducing animal deaths on roads/bighways and Animal deaths due . ,
. ,i

to electrocution ete, ) . L

18.  ft is submitted that the present reply may kindly be taken | |

on record and into consideration and the Hon'ble Tribunal may pass

appropriate Order(s]j Direction{s) as deemed fit and proper umder the
factjs and. ¢ircumstances of the present cése which ihe answering
Respondent shall duly _comply with.

19. That other ancillary issues reised in the application under
reply do not pertain to the answering respondent. The answering

respondent seeks leave to make additional submissions, if required,

during the course of the proceedings.

20. That the facts stated in this affidavit are true and correct to

my knowledge based upon the record maintained by the office of the _ |

bl -

deponent.

—r—

DEPONEN |

(o . )
(Dr.lcgm-mmnzu SEI...VANJE
] o wit Ete
VERIFICATION e o v e
Heinistry of Envirsant, Forest st Comala Chamge
woearne, W et
Govt, ¢f Indis, ftew Dalni

1, the deponent above named, do hereby verify that the contents |

of the above affidavit are true to my knowledge based on the official

and nothing meaterial has been concealed therefrom.

Verified at New Delhi on this the - day of , 2018,

DEPONENT , :
L W weforor S i
(nmmmmnllzﬂ BELVAN) i
iy B/ Scluotte) "D Siophani) i
dyom, A T WY wmgg‘ - :
Minlstry of Efviranment,Eorsat and Climata .
e wyRore, ord e
Govt. of Indla, HNew _Dulhl

11
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T GOVERNMENT OF INDIA

MINISTRY OF ENVIRONMENT & FORESTS
ynfaor waw, @ o). o . Sivres
PARVAVARAN BHAVAN, C.G.0. COMPLE X
wrdl 9%, 7 Rewh—110000
LODH ROAD, NEW DELHI-110003
Dated 29.7.98

QFFICE MEMORANDUM

Suke:

Constitution of the Steering Committee of Project Elsphant.

Ian superesession of this Minisiry's Office Memorandum of mven

oumbeyr dated 24th July, 1995,

the Coversmeat of India have decided

to re-copstitute the Steering Commitiee for Project Elephant as

follows:
1. . Unien Minizter for Environment Chairman
% Forests
2z, Sscretary {(Eovironment and Forests) Yice~Chairman
3, fnspectior Geveral of Forests & Membar
Special Secrataxy
4, Addl. Inspector Gensral Forests (WL} Member
3. Joint Secretaxy & FA Membe
. Diractor General, Tourism, G.0.1. Member
7. Shri -D.K., Lahiri Chowdhury Membar
3. Spri §.G. Deniel Membe r
9. Shri R. Sukumar Mesbar
10. Shri 5.0, Devy Membe r
11, Sbri R.N. Hazariks Member
12, Pr. D.5. Srivasiava Member
. Membar

i3, Dr. J.Y. Cheeran

14.

dYy Z§

Mempber~ Secretary

Director, Project Elephant

-
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v 2. In addition, Dixeotor, Wildlife institunte of Iudia,
Director, Zoologlcal Soxvey of Ipdia, Director, Botanical Survey
of Ludia, Director, Indiap Velerinary Reaedroh Inetitute apd Chief
wildlifs ®Wardens of Siztes baving Priject Elepbant would be
permanent invitees fox the meetings.

3. The term. of the Steering Committee of Frojeet Elephant will
s for a duration of three ysars with cffect from the date of

isgue of this order,

4. The Committee will watch the impleswmentation of Project
Blephant and provide suitable guidance from time to time for which
the Commpittee may meet as and when nacesgary.

5, Travellipg allowanoes and Daily allowance will be payable to
non~official members of the Comnittes a8 admissible to Grade I

Qificers of the Goverpmest of I[ndla.

\

"l--\-f‘ » lm. l...r‘ [
SARWESHWAR JHA }°
JOINYT SECERETARY TC THE GOV¥T., OF LNDIA

Gopy forwarded for imfoymation and mecsssary actlon tor
PS to Minpistar (ERF)
2. Sscrotary (E4F)

L All mombers of the Stearipg Committas
4, 4l1l the State Goverpments[UTs Chief Secretarics aud Ferest
SecTotaries,
e Planning Commisgion
6. PaAG, Mfo Bav. & Forsats
3 of Publig

7y Director of Répoblic Relations, Directorate
Relations, Ministry of Euv, & Foresots.

8. Pr. Chimf Coms. of Forasts of zil the States/UTs.
%, . Gblef Wildlife Wardene of al) States and Ufs.
. 13 1

} 'T.H
Y o A ;){‘h_‘i
{ SARWESHWAR JHA V"
JOINTY SECREYARY TO THE GOVI. OF INDIA

£
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F.No. 2-7/1998 - PE
Government of (ndia
Ministry of Environment and Forests
Praject Elephant Divislon
indira Paryavaran Bhawan,
jorbagh Road, New Dethi-110003
Phane Mo. 24495292
Dated 24% March, 2015

GEEICE MEMO

Sub: Constitution of the Working Group to Study Feasibility and implementation
of Recommendation of Tasks Ferce Repoert- Gajah.

As per the decisions in the 13Y Steering Commiltee Meeting heki on E79
December, 2014, the "Working Group to Study Feazibility and implementation of
Recommendation of Tasks Force Report- Gajah * is reconstiaunted. The composttion
i as fotlows:

-
(i) Additional Director General (Wiidlife ), MoEF&CC - Chairman
Ly Shri S K Pande, Ex DGF - T Member
tH0)  Shri Rajesh Gopal, Global Tiger Forum - tember
(rv)  ShriM.D. Madhasudan, NCF - Meamber
{v!  Shrijayans Kulkarni, Ex-{FS . Mamber
{vit Director, Wildlie ngtitute of India, Dehradun - Merber
Ivil} GF & Divector (Project Elephant} - Member Secrecary
1. The Working Group shall have the foltowing Terms and Conditions:

i} To evaluate the Recoramendations of the Eleghant Task Force and prepare an
action plan to i plemens its recommendations.

pi) To review wild slephant and population estimsation methods.

To propose site speafic modern, rraditiunal snd unconventional methods to deal

{1is)
with incldeats of human-efephant vondlicts.

2. The Working Group will have 4 ter of 1 {une} year

ab
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3. Chief wildlife Wardens of Elephant Range States will be special invitees to the
meeting of the Working Group.

4, TA/DA will be payable w Nor-official Members of the Waorkilng Group as
admissible to Grade 1 officer of Govermment of India. As per Government of India
instruction Neon-officials members will have to travel by Alr india and book the tickeis
directly through Government approved rravel agent or directly from Air lndia.

5. sThis issues with the approval of the Hon'ble Minister of Environment, Forests
and CHmate Change {Independent Charge). .

- (R. K, Srivastava)
hospector General of Forests
{Project Flephant)
Distribution:
1. PS5 0 Hon'ble MOS (i/C), EF &CC. -
2. PPSto Secretary, EF £CC '
3. FPStoDGFRSS EF & CC
4. PPS to Addl DGF (WL), EF &6C
5. PPS1olGF (WLY, EF &CC

o

&, Principal Secretavy { Furesté}. All Elephant Range States.
7. Chief wWildlife Warden, All Elephant Range States,

B. All Members of the Committee
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F. No. 2-7/1998 - PE
Government of Iadia
Ministry of Enviranment and Foreses
Project Elephant Division
. Indira Paryavaran Bhawan,
forbagh Road, Mew Delhl-110003
Phonra No. 246952092
Dated 24 March, 2015

OFEICE MEMORANDUNM

Sub: Constitution of the Working Group for Strengthenring of the Eephant

Resexves/Elephant Corridors,

As per the decisioos in the 13% Steering Committee Meeting held on 17% Becamber,

2uls, the “Working Group of the Strengthening of the Elephant Reserves/Eléphant
Corridors” is reconstituted. The composirion is as follows:

)
oy
Liit}
{iv}
(v}
fvi)
[wsi}
| wiii)

()

{iif)

tivl

bv)

Additional Dhirector Gei\em!h[WiId!ifeJ, MoEF&CC - Chairman, Ex-officiu

Snri R, Sukumar, Scientist, 5C . Member
Shri AN, Peasad, Retd. PCCF (WL}, jharkhand - Mermber
Shri N.C Bahuguna, Retd. PLCF (WL, West Bengal - Membec
Shri Sutesh Chang, Rend. PCCEF (WL}, Assam . Member
Shri §.5. Bisht, WH, Emeritus Scientisy - Member
Secrataly General, WWF ur his representative - Merriber
IGF % Divector [Project Elephantt . Member Secrerary
Ex-uiticio

The Warking Group shalt have the following Terms and Couditions:

The Working (roap will have a termn of twe vears inchuding feld visws to subnpnt its
repork.

The Working Groug may co-opt any official/individeal as its member as per ik
requirginznt,

The Worldng Group cipn eugage vonsubtanos/experts i b is nol possible to enguge
censultants/experts for each state, the sarvices of consuizantfexperts can be taken fora
elusiet of States,

The sworking Group can comprle and corrglate all repoees restrcting its el visits g
bare mininnim.

The traveling 2llowance and daly allowance will be payable w Non-official Members of
the Working Group and consultants/experts engaged under clause L {ii} as admissibie
18 Grade | officers of Govornment of India. As per Goverament of ingdia nstructivin
Mon-olticials members will have o travel by Alr India and boeok the tickers
divecty through Gevernment approved travel agent or directly from Ajr tndia.

b

\b
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(vi}  Chief Wildlite Wardens of Elephant Range States will be special invitess to the meeting
of the committes.

2. The Working Group shall have the following Terms of Refereace: - : i
i) To study the pattern of elephant dispersal and iigratian,

{j fo consider zanation of elephant corrldors and its parameters and managemenr
principles.

fiii}  Tosuggest suitable methods/techniques fac rvanstovation of rogtse problem elephants.

(iv)  Toreview system of elephant corridors in the country.

tv}  To examine the existing [egat coverage available under various laws {including WLPA-
1972, State Forest Acts and EPA-1986) for protection and manzgerant of existing and

potential Elephant Reserve and Elephanit Corridors {n the county and suggest ways for
extending and strengthening such legal coverage as recommended by the ETF report.

\vil  To assess the impacts on communities living insfde or uiiliziog thee fand inside the
Blephuant Resérves and Elephant Corridors on the protection and management of .
elephants and mife: suitable recommendatiows for mitigating the adverse impacts. )

{viil 76 examine he status of Dalma slephants and other isolated elephants populations and
suggest measuras to be undertaken by Project Etephant ro deal with preblems of
tiyman-£lephant Contlict and conservation ol efephants.

(viir} To exarting the status and seeds of Rescue/Rehabilitation Centers in l:ht: coeurtry and
issue refated Camwe Elephants wa the country.

3. This issues with the approval of the Hon'ble Minister of Environment, Forests and : |
Climare Change {independent Charge). :

[§:3 K.hSrivasmva}
Inspector General of Forests
{Project Elephant}

Distribution:

PS i Hon'ble MGS (1/C), BF &L

PPY to Secretary, BF & CC

PPy to DOF&SS, EF & CC

PPS wo Addl NGF (WL, BF &C

PES o [GF (WL, BF & LT :

Principal Secretary-[Forests), Alt Hlephunt Runge States, | .. -
Chief wildlite Warden, Al £lephant Range States.

All Members of the Commitee

N i oy

&o

H
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SUPREME COURT MATTER
. ;
F.No.&-15/2017 PE

Government of India ’
Ministry of Environment, Forest and Climate Change
Praject Elephant Division
Indira Paryavaran Bhawan
Vayu Wing, Jor Bagh Road, Aligani
New Delhi-119003 ;
Date: 5/ August, 2017 5

B

Sub: Order of the How'ble Supreme Comrt dated 04.08-2017 in Writ

Petition. {C} no. 275 of 2015 titled Vidya Athveyn & Anr. Vs
Union of India Ors,

Sir,

Kindly find enclosed the order of the Hon'tle Supreme Court arder i
dt. 04-08-2017 Writ Petifon {C} no. 275 of 2015, wherein the Hon’hle ' H
Supreme Court has ditected the MoEF&CC to consider protection of 27
high priority clephant cortidors I nine Staies by acquiring land, if '
NeceIsaAry. ' I

In this regard, you are requested to assess the feasibilicy of -
protecting these corridors in your respective state amd i any, land {
acquisition is to be done, raake it expeditiously.

If any financial assistance is required for this task, the Ministry may
consider funding it, subject to budgetary restraints.

1t is further requested to furnish an action taken report within &0
days for filing of the affidavit in Honble Supreme Court.

Toura faithﬂa.ﬂy,'_!,

S
- G- 37
(R.K, Srivastavaj
Inspector Ganeral of Foresis &
. Director, Project Elophant
Telefmt, (11-04685202
E-tnail: igpo-madinic.In

Encl As above
Copy for kind information and necessaxy actien 1o 1

. The Chief Wild Life Warden , Government of Uttrakhand.
The Chief Wild Life Warden, Government of Cdiaha,

The Chief Wiid Life Warden, Government of West Bengal. _
The Chisf Wild Lifs Warden, Goverrunent of Assara.
The Chief Wild Life Warden, Government of Arunachal Pradesh. '.
The Chief Wild Life Warden, Governmeng of Meghalaya.
The Chief Wild Lifc Warden, Government of Kamataka., . :
The Chief Wild Life Warden, Government of Tamilnadu.

. The Chief Wild Life Warden, Governunent of Kerala

H

0 N b 0
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. Hob6-15/2017 PR
_ CGevernment of Indis
Minisgey of Envirogment, Forest and Cliroate Change
Project Blephant Division

Indira Paryavaran Bhawan
Vayu Wing, Jor Bagh Road, Aligary]
ﬁew Dethi-110003
' Date: | 7" Nowvenbor,2017

Buby, r of the Hon'ble Supremne Conré dated 04-08-2017 in Wrlk
Petition {C} no. m qfaoxa titled Vidy: Athreya @ Anr. Vs.
Uniowvoiindia & Ors

f' Themdem@zed;sd;mﬂedtomferthishhmﬁsleﬁerdatedﬂ@
08-2017 on the above cited subject. The Honble Supreme Court has
direcied the MoEF&CC to consider protection of 27 high priérity elephent
corridors in nine States by acquirmg Iand, if necessary. -

Ire this fegard, this Mmistry requested Chisf Wildlife Werdens to
asgess the feasibility of protecting fese corridors in your respective Swtes
and land gequisition if any, is to be done and i any financis) assistance is
required for this rask, thc Ministy maywnsldcr fl.mdmg fr, subject to
budgetary restrants.

It is to inforza that yeply from yeur State i still awaited. Therefore, it
is onee aghin yequested o kindly consides the sugeeston of the Hon'le
Supreme. Court and furnish an action walen report om the same at the
-eaxsiest for Hling of affiiavit in the Hon'bla Suprems Court of India,

. The maiter may pleass he grantsd top priogity. %
f(

{Noyal Tho
Deputy Fmapactor Genernl of Fardats &

Bireotor, Project Ale hant
$-tir g Fed Sy

E-malt prejecirlephant.soshiiprail.com
Eacl: Copy of the letter dated 24-08-2017

Copy fox kind information and nsceserey action to ;
1. The Chief Wild Life Warden , Covernment of Uttrakhand.

2, The Chief Wild Life Warden, Government of Odisha,
3. The Chief Wild Life Warden, Government of West Bengal.

- - -4+ Fhe Chief Wild Lile Warden, GQovernmencof Asgam. e e
5. The Qhief Wid Life Warden, Ootvernment of Arunachal Pradesh

6. The Chiaf Wild Life Werden, Government of Meghalaya.
T. The Chief Wil Life Warden, Governmment of Karnataka.
8. The Chief Wild Life Warden, Government nf Tamilnadu.
3. The Chief Wild Life Warden, Governinent of Kezala.

)

4 = r——— < r—
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GOVERNNENT OF RIDGA

Haa wafgrr W, Wk T 9=,
= fawei-110 003

wnmmm-m
Webéith : moetbein

¥.No. 6-2/2010-PE {Vol. )

:i'ami 1t May, 2018

swb:  Order of l:he Hon'bie Supreme Cpmdaaed 23.04.2013 fa Wrh Pettiton (::} no. 497 of
1996 ftled A. Rangarajanm & Ors’:\Vs. ﬁnion of l'ndla & Ors. ﬂlgﬂ in thé Hon'ble
Suptreme Court reg

Ref;  Order of the Hox'ble Supreme Coort dated 04 Dg,2a17 i Wit petitlon {) 50275 of
2015 titled \"idyaAtherya & Anr, Vs Union of Imlla

 Kind atention is {nvited to the subject. Please find. enclosed the order of the Hon'ble
Supreme Court dated 23.04.201B in the matter for securing the critical high priority elephant
corridors to minimise the human- elephant confliets: It is requestéd to. kindly provide the response.
of the states ot critical elephant corridors as sought by this Minfsry and furndsh an action @ken
report of the same within three weeks to this ministry.

fn this regard, attenton is also.invited to this Ministry vide Ietr.er méentioned under
reference requesting the Chief Wildlife Wardens to assess the féasibility of protecting these
corridors in. your respective states, lospite of the reminder on 17.11.2017; the response fdrom the
respective states 1o this Ministry is 5511 awaited and the order of Hor'ble Supreme Colut wmay also
te perused It this context.

Hemce, it is once again requested 1o send the responses :mmedxateiy to this mtnistry for
finalizicg the view of this Ministvy on the matter

This may be treated on top pricrity.
Yoursgaithfnily,

Encis: as above. ) f {
{Noy. Y
JGF & Director {Project Elepbamt}
Telephone No, 011-2469524%
Email: rovalifs1263@gmailcom

Distribution for kind information and necessary action:

The Chief Wildlfe Warden, Government of Uttarakhand.

The Chief Wildlife Warden, Government of Odisha,

The Chief Witdlife Warden, Government of West Bengal,

The Chief Wildlife Warden, Government of Assam.

Tha Chief Wildlife Warden, Government of Arunachal Pradesh.
Tiie Chief Wildlife Warden, Government of Meghalaya,

"The Chief Wildlife Warden, Government of Karnataka.

The Chief Witdlife Warden, Governmeny of Tamil Nadu.

The Chief Wildiife Warden, Government of l{era!a:

W WG W

52
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INDIRA PARYAVARAN BHAWAN, JORBAGH ROAD,

Q0

r.masmv OF ENVIRGHMENT, FOREST AND CLIMATE CHARGE
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10. The Chief Wildlife Warden, Government of Andhra Pradesh,
11. The Chief Wildlife Wardan, Governiment of Teipura.

12. The Chiel Witdilfe Warden, Governnment of Nagaland.

13. The Chief Wildlife Warden, Government of Uttar Pradesh,
14. The Chief Wildlife Warder, Government of Bthar,

15. The Chief Wildlife Warden, Government of tharkhand,

16. The Chigf Wildlife Warden, Government of Chhattiggarb,

17, The Chief Wlldlife Warden, Government of Rajasthan.

18. The Chief Wildlife Warden, Govarnment of Manipur.

19. The Cidef Wildlife Warden, Government of Madhya Pradash.
20. The Chief Wildlife Warden, Governmant of Raryana.

21, The Chief Wild}ifs Warden, Government of Gujarat,

22. The Chief Wildlife Warden, Government of Andaman and Nicobar.

Copyto:  Shri A, N. S. Nadicarnl, Senfor Add!. Government Advocate, Supreme Court of
India for lded information and necassary action

{Noyal Tha

IGE & Pirgctor (Project Elephant)
Telephone No. 011-2469524%

. Emall; povaiifs19&£3@emali.com

5%

al
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£.No. 14-1/2016-PE
Government.of India.
Ministry of Environment, Ferests and Climate Change
Project Elaphant Division

Indira Baryavarar Bhawan,
Aliganj; Jar Bagh Road; New Péthi-130003
Phone'No. 24695292/84 (F}

Rated 6 October, 2017

To,

Principal Chief Conservator of Forests (HoFF) of all States and [Ts.
Chief Wildlife Warden of all States and UTs.

Director, Wildlifé Intitute of India, Dehradun.

4. All Members of the Steering Committee (Non-official}

fadi i o

Sub: Guidefines for Management.of Hunian Elephaat Conficits.

Sir,

As per decision tzken in the 13% Meeting of the Steering Commiitee held om 17%
December, 2004, Warking Group to Smdy the “Feasibility and Implementation of
Recomnmendarion of Task Force Report, Gajah” was constmted. A5 mandate of the Working
Group also incinde mitigation of Human Elephant Conflict, the Workmg Group proposed
mmpr&henswe *Guidellnes for Management of Human-Elephant Conflict, The “Guidetines for
Management of Human Elephant Conflicts” duly approved by the competenst authority”is
enclosed for-your information and neadful aetion.

Yours faithfully,

e v,
(K. Srivastava}

Inspactor General-of Forgsts
{(Profect Elephant)
Emall: igpe-mef@nicin

Encls: As above,

Copy forwarded for information znd necessacy action to:

PS to Hon'ble Minister, EF&CC

PS5 6 Hon'ble Mindster of State, EF&CC.

PPS to Secretary, Minissty of Environment Forests & Climate-Change:

PPS ws DGF&SS, Mindstry of Environment Forests & Climate Change.

PPS to Addl. DGF (WL)/PPS to ADGF [NTCA)/PPS to 1GF (WL}/ PAto |D [WL/PE} EF&CC
The Chief Secretaries and Forest Secrataries of all thie State Governments/UTs.

LG S
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Guidelines for Management of Human Elephal_lt Contlicts

INTRODUCTION
1. Definitions

Human elephant conflict: The Elephant Task Force (ETF) defines human-elephant
conflict (HEC) as the adverse impact peaple and elephants have on each other

Hard boundary: The Elephant Task Force {(ETF} defines hard boundary as distinct
boundaries between human use areas and elephant habitat areas

Diffased boundary: The ETF defines diffused boundary as where the boundary |
between human use and elephant habitat areas is naot clear, especially under :
conditions of complex land vse mesaics

Deterrent measure: These are measures used to prevent entry of elephant in human
use areas such as villages, agricultural fields and urban areas etc.

Repellent measure: These are techniques used to drive away elephants when they
have already entered human use area : I

Obligate crop raiding; The ETF defines obligate crop raiding as situation ‘where
elephants are forced to raid crops due to insufficient forage resources in their
natural habitat.

Opportunistic crop raiding: The ETF defines opportunistic crop raiding as situation
where elephants raid crops due to their availability and attractiveness rather than
shortage of natural forage resources in forests.

Kunki: Captive trained clephants used for elephant drive and capture operations

Seagonal migration_of elephants: Elephants are migratory species and generally
follow the same migratory routes annually depending on ecological conditions.
Asian elephants in deciduous forests of southern India, with numercous water
sources, reported elephant migration to extend between 20 aud 50 km,

2. Background -

. Human ¢lephant conflict (HEC} has emerged as one of the most challenging
problems for elephant management and conservation in recent times. It creates
considerable economic hardships for the affected farmers. There are several regions
that experience crop damage by elephant year after year. Human deaths due to
encounters with elephants are also an issue of serious concern. It is estimated that
every year approximately 400 persons are killed by elephants across the country
and more than 100 elephants are also killed annually, mostly as retaliatory killings
by people.

Wb
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HEC has proved to be quite intractable and managing HEC is a big problem for forest
officers and frontline staff, who have to deal with it, often on a regular basis. Often
they have to face the lre of the affected farmers, especially when there is a human
death or severe injury. There are innumerable incidents when frontline staffs have
faced the ire of affected peeple due to HEC, sometimes at risk to their personal

safety.

Considering these factors management of HEC is one of the most important issues
that need to be addressed in planned way for conservation of elephants.

The main types of HEC are:

i. Human injury or deaths in encounters with elephants
ii. Damage to standing agricultural and plantation crops
iii. Damage to haivested and stored agricuftural crops, often accompanied by
damage to the storage facility
iv. Damage to property such as sheds, houses, pipelines and irrigation facilities.
v. Death/ injury to cattle and other domestic animals.
vi. Injury and death of elephants mostly due to retaliatory attacks by humans
" due to elecirocution by pewer lines or poisoning
vii, Death of elephants due to train collisions
viii, The development activities and houses in movement path of elephants
{especially labour lines in tea gardens} are also causes of encounter between
human and elephants leading to HEC
The single most important reason, elephants enter human use areas are to feed on
agricultural and plantation crops. The second reason is for water, with damage to
property and human life arising as incidental damage, from trampling or some
feeding on crops by the elephants.

The ETF defines describes obligate and opportunistic crop raiding. In many
circumstances it is difficult to identify the type of crop raiding. Therefore in these
guidelines the approach is taken of symptomatic treatment of HEC ratber than trying
to kdentify the cause of crep raiding. The issue of habitat improvement to meet the
elephants forage and spatial needs within forest areas has been addressed in detait

in the ETF report.

Retaliatory or accidental killing of elephants is the other face of HEC. The affected
community or {ndividuals sometimes retaliate against elephants, either in revenge,
or te prevent further attacks by elephants, Practices adopted for retaliatory killings
include shoeting the elephant or electrocution (sometimes by accident as these are
often meant to deter other wildiife such as wild pig). Therefore elephants are also
the victims of HEC.

Y
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Complete solutions to HEC probably do not exist. However, good HEC management
and mitigation practices can go a long way to minimize the adverse impacts of HEC
on societies,

3. Factors Influencing Intensity of HEC

HEC intensity is highly variable, ranging from very occasional to chronic. Density of
elephant populations obviously plays an important role in HEC intensity. The nature
of the interface between human areas and elephant habitat also determines conflict
intensity, where an irregular and diffuse boundary with a long perimeter is thought
to increase intensity of conflict. Highly fragmented elephant habitat interspersed
with human use areas is also likely to increase conflict frequency and intensity. In _
some cases dispersing herds wander into extensive agricultural habitats with hardly ‘3
any forest and cause high intensity of conflict, at least in the initial years. In some ].
regions the agricultural damage is lower and the conflict is mainly due to loss of :
human life. Train-elephant collisions occur frequently in Bengal, Assam, Odisha,
Kerala and Tamilnadu, where railway tracks pass through forests with sizeable :
elephant populations. The HEC management strategy also needs to be adjusted io a
suil. lhe parlivudar situation and both short and long term measures should be
adopted based on the field situation to mitigate HEC.

4. Organization of these guidelines - !
These guidelines are written in three parts - an introduction, an overview of current
HEC management practices, and prescribed guidelines to minimize and mitigate
conflict.

OVERVIEW OF CURRENT HEC MANAGEMENT PRACTICES ' |

5. Installation of Barriers

Barriers are used for preventing elephant exit outside reserve forest areas or entry

inte cultivated fields or human inhabited areas. Barriers may be used to guide o
elephants through funneling to over-bridges or under-passes set up for them to
negotiate railway lines, highways or canals safely. The principal types of barriers

used against elephants: '

Elephant proof trenches (EPT)}
Solar-powered high voltage electric fences
Rubble walls !

® Other types of fences made from raiiway tracks, steel channels and bars ete. :
There are different strategies to install barriers.

* & @
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i. Construction of barriers around forest areas to keep elephant inside the
forest.
ii, Sometimes barriers are constructed across the landscape, between two
states, two districts and even between two countries,
iii. Barriers can be constructed around the settlement to be pretected suchasa
village or an enclave '
Given-below is a review of effectiveness of barriers for managing HEC.

Barriers achieve only partial success at best. Elephants often find their way around
barriers, over or through barriers and gain entry into the desired area.

Though it is commonly used, Strategy (i} is not useful or advisable around smali
forest blocks because such forests cannot.provide all the space and food
requirements of elephant ¢lans or even bulls. It may be moderately usefu! around
large forest blocks that are capable of providing the resource requirements of
elephant clans. They may be effective in protecting adjacent inhabitations. However
it is nearly impossible to completely encircle forest blocks. Hence, barriers at the
edge of forest hlocks can at best be installed as a local protection measure. Barriers
are more likely to be effective in case of hard boundaries where there is a clear
boundary between elephant habitat and human use landscape.

If inappropriately placed, barriers have the disadvantage that they can block or alter
traditional migration routes of elephants and prevent genetic interchange between
populations. They may therefore, at times, be comtrary to the scientific principles of
wildlife management. Therefore, large scale barriers need eareful study before
implementation. They need to be planned at a landscape level taking into account
the presence and seasonal movement patterns of elephant clans.

Strategy (ii) is practically useless because it is impossible to create effective barriers
af landscape level. Tt is also futile to put up bairiers between States/ Countries (or
other political/administrative boundaries) because elephants need ko move across
ecological landscapes and not be confined to administrative units,

Strategy {iif) is most effective for protection of crops from elephants, but it can be
used only in specific situations wherever there is a compact area that needs to be
protected. Barriers are moderately effective if used to protect small enclaves. They
are not so effective if used around large enclaves, In a largely agriculiural landscape
it becomes difficult to create effective barriers.

[nvolvement of the local community or the stakeholder is most important for
effectiveness of barriers. The stakeholders must be actively involved in installation
and the maintenance of the barrier. The process needs to be inclusive, and Gram-

7
%
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sabha may be consulted in such discussions. Otherwise the barriers, exposed as they
are to the elements, soon deteriorate and become ineffective. This is true for all i
types of barriers. In many states stakeholder involvement has proved ineffective i
because of poor interaction between the community and Forest Department. -'

Of the various barrier types, clephant proof trenches (EPT} require high investment
T and are difficult to maintaii, They are prone To 501l erosicn, especially along slopes™
in high rainfall regions. The recommended design of EPTs consists of segments
separated by walls - known as septa - to prevent water flow. This precaution is
sometimes overlooked causing severe soil -erosion. EPTs should be strongly
discouraged in regions with rainfall higheér than about 1500-2000 rnm per annum.

Solar electric fences require lower investment than EPTs. However maintenance of
solar fences by the comreunity is generally poor. Solar fences work best when
installed by institutions and individuals. Flephants are known to cross solar fences
by breaking those using tusks or branches of trees. : i

Nowadays strong barriers are being created using steel channels, railway tracks and
concrete walls. Such barriers may be successful in stopping elephants but they need
high investment. They may be useful over small distances at critical locations. At a
larger scale it is difficult to justify the cost.

Spikes are also being instalted on the barriers as an additional deterrent measure. In
one design a concrete sirip is erected at ground level all arcand the area to be !
protected and metal spikes are inserted in the barrier. If an elephant steps on it, its ‘
feet pads will be seriously injured. In another design spikes are created on concrete
walls or strong concrete walls. Such spikes are dangerous and may seriously injure
elephants, wild animals, ivestock and humans. '

6. Anti Depredation Squads (ADS)
Anti-depredation squads are commonly used in North Bengal, Assam, Qdisha and
= =———-——Chlrattisgarh-where - large—groups-of-elephants—raid—agricultural--crops—AbS-are-—-———rorm—--
equipped with a vehicle, torch, siren, fire crackers and sometimes cven double
barrel guns, especially in Sukhna - Mahananda region of North Bengal. The presence
of ADS gives the community a sense of reassurance that the government is
protecting them and their property. ADS is effective if it is managed by technically
competent persons, trained mahouts and kunki elephants. It requires high level of
coordination between divisions, However, the manner in which it is often
implemented operations of ADS is not systematic and there is a fack of standard i
operating procedures. There is lot of chaos in activities of ADS, with participation of ‘
local mobs which reduces their effectiveness. Shots are sometimes fired in the :
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ground near the elephants to keep them moving towards the forests. Elephants,
including calves, are also poleed with iron spears to drive them.

7. Elephant Drives

Elephant drives are often carried out by the Forest Department. Often the aim is to
drive the elephant herd out of their range so that it becomes someone else’s
problem. Another objective is to drive it towards the forest. Sometimes cruel scaring
tactics are used to drive the elephants. In one recent case a young calf got
permanently separated from the mother, and later died of stress and starvation.

In some states elephant drives are the mainstay of conflict mitigation. Herds of over
100 elephants are regularly driven towards the forests. The elephants take shelter in
the forests and return to feed on crops when people go away. This to and fro
movernent causes stress for the elephants. They become agitated when surrounded
by peaople. In such cases they often charge at people and the conflict aggravates,

8. Kunki Elephants

Kunki elephants are used in Assam, West Bengal, Karnataka and Tamil Nadu. Odisha
FD is also building up a kunki squad. They are found to ke fairly effective in driving
away clephants from villages, for monitoring/capturing/ tranquilising/
translocating/ training/ hunting of problem elephants. Kunkis are generally used in
unmanageable situations as a last resort. However there is high cost involved of
hiring kunkis and feeding them. Sometimes, kunki elephants may not be able to
reach the conflict site quickly. Moreaver there are [ew, well-trained kunki elephants
available nowadays. However, training should be imparted to elephants and
" mahouts to develop their skills for use during HEC situations.

9. Commonly used repellent methods
A variety of local repellant methods are used by farmers.

Loud ngises and erackers

This is the most commen technique used because it is simple and can be used by
cveryone. Typically these consist of drum beating, shouting, and bursting crackers.
These measures are sometimes effective and at other times ineffective, depending
on the habituation of the clephants. Male elephants are generally mmore resistant to
such measures. Sametimes presence of a large crowd is most effective in driving
away elephants. However, in certain case e.g. in urban settings and congested places
crowd management becomes biggest challenge and may lead to injury to people,

Other repellent methods _
Other repellent methods such as electric torch, kerosene torch (mashal) and
swinging fireball are used. These are all moderately effective if done systematically.

ho £
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10, New repellent methods

Bee sound :

Elephants are known to be afraid of bees. Bee sound played has been used as a
repetlent method in Africa and found to be very effective, especially if it is backed by
beehive fences.

Carnivore sounds

Playback calls of predators such the tiger or even smaller carnivores such as
leopards may evoke negative responses in elephants and keep them from entering
agricultural areas. )

Drones i
Drones have been recently used in Africa to drive away elephants over long :
distances, and found to be very effective. Elephants are scared of drones and quickly
run away from the site when buzzed by a drone.

Drones use the same principal as the bee fences where the sound of the drone is
perceived as swarm of bees and elephants beat a hasty retreat. It is a good eption to
implement if the resources for drones are available. However drones are difficult to
fly at night due to limited visibility. Permission from various authorities is also
required to use drones, particularly near international borders. Also drones may be
less useful in heavily populated areas because of the risk of trampling of crops and
people by elephants,

-11, Deterrent Methods
Trip alarm
Trip alarm consists of a string stretched across entry peints of elephants and
connected to a switch of a battery-operated electric bell. The alarm bell rings when
elephants cross the trip. This gives sufficient warning to the community to come to
the point and drive away clephants. Trip alarms are very effective in situations when .
_ entry points of elephants are known.

Sensor based alarm system

Sensor based alarm system could be tried to detect animals in or near
village /fagriculture land or even to detect elephant near railway tracks. These are
solar powered infra rayed system and could be even fitted with camera and can alert
villagers/ driving squad when elephants are detected close to human scttlement or
agriculture land through SMS/lights/sound, etc. The PRT and RRT could then come
in action to drive the elephant. This will help from physically guarding the
agriculture field by villagers.
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Night Guarding
Night guarding is a traditfonal way of protecting crops against wild animals but it is

falling into disuse because of disintegration of the traditional joint family system in
rural India and increasing labour costs. Use of old and physically challenged persons
for night guarding is known to be a major cause of human mortalities and infuries by
elephants

Therefere, community guarding is one of the most effective ways of protecting
crops. Farmers should sleep on watch towers created in their fields or on machans
(platforms constructed on trees), This should be a community activity. It needs to be
done only when elephants are known to be active in the area for crop raiding. it is
more effective when combined with trip alarms.

Chilli-based methods

Chilli is known to have an irritating effect on obfactory nerves of elephants. Hence
chilli-hased methods are found to. effective against elephanis. [t may also act as a
psychological barrier. Chilly as a repellent can be used in the form of chilli smoke,
chilli rope, chilli curtain and chilli bricks. Chilli ropes were found to be more
effective against elephant family groups than bulls, and in drier regions as compared
to high rainfall regions (Chelliah et al. 2010, Current Science); thus it is more
appropriate to use this deterrent for only a few weeks prior to harvest of cereal
crops to minimize the chances of elephants being conditioned fo recognize this as
harmless.

Chilli smoke is one of the effective methods as elephants are known to sneeze and
cough while inhaling the smoke. Elephants change their paths if they come across
chilli smoke. Chilli smoke can be generated in many ways, limited only by human
ingenuity. It can be generated by incorporating chilli in slow burning grass bundles
or dung cake, sprinkling on slow burning embers and camp fires,

Beechive fences

Elephants are known to be afraid of bees. [n Africa bee hive fences have been found
to effective in deterring elephants. A series of hee hives ig created at short intervals
along fences at the beundary of the enclave. The bee hives are connected to the
fence. The bee hive medel commonly used is the top bar model. When elephants try
to enter the bees get disturbed and start buzzing argund the elephant thus driving
away the elephants. It is also said that if elephants encounter bees, they will alert
other members of their herd through low frequency sounds (inaudible to humans).
Farmers get additional benefit of income from honey and better pollination.
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VHF pairing and setting up direct hotline: For avoiding rail coilisions, VHF pairing
with railway authorities, round the clock deployment of forest staff in control rooms
of DRMs of Railways and erection watch tower and temporary sheds has to be done
in strategic locations, Measures should be taken to set up direct hotlines to contact
with railway authorities, where passage of elephants across railway tracks is
regular.

Alternate cropping: _

Alternate cropping with non-edible crops crops like chilli, citrus not consumed by
elephants could be grown in forest fringes as well as areas near settlements in forest
fringes may deter elephants from reaching and raiding the crop fields. Some forms of
vegetativeebarriers may be effective,

Other methods ,

Elephants are known to be afraid of any untamlhar sight, sound or smell, Therefore
various inventive methods can be used that create unfamiliar visual, aural and
olfactory effects can be effective in repetling and deterring elephants. The key is to
keep altering the meétheds to prevent familiarization by the elephant.

12. Community Based Conflict Management {CBCM}

The main concept is that the community should take responsibility for crop
protection with emphasis on low cost deterrent methods such as trip alarms and
chilli based methods such as chilli-smoke and chilli-rope. There is strong emphasis
on night guarding. In case elephants enter they are driven away by some of the
repellant methods described above, In Africa studies have shown that there is an
80% reduction in crop damage where crops are protected by the community. The
strategy has been found to be effective where it is implemented in Africa and India.
Sometimes individual farmers proactively protect their crops but CBCM works bast
at the community level when all farmers come together ta protect their crops. The
challenge is to get communities to implement it because it needs additional work
from their side and they prefer to let the Forest Department hand]e it. Some
traditional communities are not afraid of elephants and drive away elephants
effectively. When they encounter such commumtlcs, elephants prefer to change their
path and go te other areas.

A large extent of elephant habitat in the north-eastern India is managed directly by
the communities and CBCM in such areas is not a matter of choice but an imperative.
Capacity building of the autonomous councils and Local Bodies in these areas should
be carried out in the same way as that of the SFDs.

sty
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There is a lot of scope for involving communities in planning, constructing and
maintaining barriers; recruiting night guards and labour for ADS / Rapid Response
Teamns; and verification of claims for ex-gratia relief. [nsurance cover should be
provided to the community members involved in HEC management. Selected
community leaders can be recognized as Honorary Wildlife Wardens and some
limited powers under Section 11 of the WPA-1972 (eg. capturing of macaques,
hunting of wild boars and blue bulls) can be delegated to them,

Logic of CBCM
The Forest Department has limited number of staff that can participate in HEC

management. If an elephant enters a village the manpower available in the village is
far more than the Forest Department can provide. By empowering the community
and capacity building it is possible to have a much stronger manpower force for
pretection of crops from elephants. In many states shortage of staff is a major hurdle
in HEC management and for working in cooperation with the community.

Due to natural inertia, acceptance of CBCM by the community is slow. Acceptance
and implementation of CBCM is better when it is supported by the Forest
Department, CBCM should be implemented through JFM commmittees because this is
the accepted institutional mechanism for cooperation between the community and
the Forest Department, An active and vigerous JFM movement is a prerequisite for
effective cooperation between the community and Forest Department for CBCM.

13. Ex-gratia payment

In recent years ex-gratia for damage fo crops compensation has become an
important mechanism to redress grievance and assuage feelings of community
affected by hurnan elephant conflict.

Ex-gratia is paid in case of crop damage and, in some states, property damage. The
damage is reviewed by an authorized officer from the Forest Department or a
committee consisting of representatives of Revenue, Agriculture and Animal
Husbandry Departments and Gram Panchayat members. A compensation case is
prepared and submitted to higher authorities for sanctioning ex-gratia according to
rates prescriked by State Government GRs or G0s.

In case of injuries Lo human beings the affected person is provided treatment by the
Forest Department free of charge and may be given an additional ex-gratia. [n case
of human deaths the Forest Department provides ex gratia payment to next of kin of
the deceased at State Government approved rates.

This system of ex-gratia has helped to assuage the feelings of the persons affected in
the case.

10
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The main criticisms of these schemes, eépecially by the farmers, have been as
follows: '

i The ex-gratia rates provided in case of crop damage are insufficient

ii. The ex-gratia process is toc lengthy and time consuming so many affected I

persons prefer not to file complaints |

iii. =~ The ex-gratia is disbursed too late :

There is some merit in all these points. Ex-gratia rates are indeed low in many states,

In some states, because of shortage of funds, only some farmers are given ex-gratia.

On the other hand, studies have shown that farmers often perceive the crop damage

to be higher than actual, so their expectations are also higher. In some states the
excessively high ex-gratia rate can give rise to fraud claims.

In some states ex-gratia is paid very late while it is very efficient in other states. In
Karnataka, in some divisions, the ex-gratia is given within two weeks. Karnataka is |
in process of incorporating crop damage ex-gratia in its HUL! software/ app that will :
enable much faster resolution of ex-gratia cases. ‘

A novel method of community-assessed ex-gratia for crop damage that is resistant to
cheating is worth trying on a pilot scale in some regions (Watve et al. 2016, Global
Ecology and Conservation). :

|
|
The ex-gratia rate for human deaths due to elephants varies from state to state. The |
rate provided by Government of India is Rs. 2 lakhs. The maximum ex-gratia, in |
Maharashtra State, is Rs. 8 lakhs. The Gajah (Elephant Task Force) report has

recommended that ex-gratia in case of human death should be at least Bs. 5 lakhs.

As ex-gratia support for crop foss by elephants, the farmers could be provided with |
“grain for grain”. This is aimed at providing grain as a replacement for the crops lost
by the farmers due to elephant depredation as an alternative to the scheme of
providing monetary relief as ex-gratia support to the farmers. The scheme also helps
to promote food security {money not being used for other purpose) to the atfected
people with the idea of providing grain to compensate for lost grain aiming to
prevent retaliatory attacks.

PROPOSED STRATEGY

The HEC management practices often have a short term cbjective of crisis
management. However for effective management of HEC one needs to have a long
term strategy. The guidelines presented herein are presented specifically for
managing human elephant conflict, It needs to be dovetailed with other strategies,
such as landscape habital planning, protection of corridors, habitat management, |

11
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consclidating elephant habitat, managing elephant population through reproductive
control* measures as well as limited capture where essential for a moare
comprehensive solution,

14, Community invoivement and Empowerment in HEC

management

14.1 Advantages of commuinity involvement in managing HEC

. The Forest Department frontline staff is often burdened with several
responsibilities. They are unable to devote sufficient time and attention to managing
HEC. Neither do they have sufficient manpower to counter HEC on their own.
tnvolvement of the community in HEC management is known as community based
forest management {CBCM). CBCM is a means of empowering the community to
share respongibility of HEC management with the Forest Department, The
advantages of CBCM are:

* The community members are already present at the site so they are capable
of more rapid response :
® They have a vital stake in protecting the crops and property
® The community has far more manpower than does the Forest Department
® They often have detailed knowledge of the village layout compared t¢ Forest
Department
In the beginning it may be difficult to involve the community in HEC management.
There is commonly reluctance on part of the community to participate in HEC
mitigation activities, This stems from the community attitude that HEC management
is the Government's responsibility. At the cutset this attitude needs to be changed in
order to gain participation ¢f the community in HEC mitigation. The community
needs to be told that HEC management is a partnership between the community and
the Forest Department, and the community stands to benefit considerably from
protecting their own crops. Building confidence and capacity of the community is
the next step to achieve success in CBCM.

In some states communilties are already invelved informally in HEC mitigation.
However in most states it is the Forest Department that manages HEC. it is
suggested that a CBCM program should be implemented through JFM/ EDC
comimittees, wherever they exist, or through the Gram Sabhas, where there are no
{FM committees. The Forest Departiment should play a strong rele in hand holding
and capacity building. Good relations between the Forest Department and the
Cemmunity are essential for promoting CBCM.
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Other stakeholders should also be involved in HEC management according to the
tocal situation. Some of these are tea estate owners, coffee estate owners and local
institutions,

* At present the llon'ble Supreme Court of India has barred State Forest
Departments to take up control of elephant population through immuno-

‘contraception methods under WP (C) 107 of 2013 Shakti Prasad Naik Vs

Government of India and others. The Ministry of Environment Forests and Climate
Change and West Bengal Forest Department have filed affidavit in the Supreme
Court of India to permit elephant population through immuno-coniraception
methods. The case has not come up for hearing till date.

14.2 Hierarchy of I1EC mitigation measures

The commonly accepted hlerarchy 0f mltlgatmg any kmd of 1mpact is:

Analogous to this strategy, in case of HEC mitigation, the recommended hlerarchy of
mltlgat.lon measures is:

The first priority should be to prevent elephants from entering agricultural
fields. To achieve this, deterrent measures sheuld be adopted. If deterrent measures
fail, early warning .systems will give alarm of elephant presence and enable the
commupity to drive away the elephants. In spite of this if elephants enter
agrienttural fields, then repellent measures should be used as a last resort to drive
away elephants. If the measures are not successful and elephants damage crops,
compensation should be paid to the affected farmers.

14.3 Strengthening capacity of communities
Capacity of communities should be strengthened by providing them required

“suppertar-teras ol eyuipment —and HiEterial - Within each JTEM —committes crop -

guarding squads should be set up for crop guarding and elephant scaring. The crop
guarding squads should function as a unit.

The most basic equipment for community guarding of crops is an electric torch.
Powerful LED torches are available cheaply nowadays. All communities should be
provided such LED torches for anti-depredation work. For this purpose yardsticks
should be decided such as one torch for a certain number of households,

Other material may be provided for crop protection such as firecrackers.

14.4 CBCM technigues

13
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Deterrent techmniques

Communities should be trained in deterrent techniques for protection of crops from
elephants and preventing elephants from entering crop fields. Chilli-based deterrent
techniques such as chilli rope and chilli smoke have been found to be very useful in
certain situations, Techniques based on sound of humming bees and bechive fences
have been found to be useful in Africa and need to be tried in India,

Early warning techniques

Night guarding on watch towers, machdns, or any tall structure is one of the most
effective early warning and deterrent techniques. Trip alarm has been found te be
effective to give early warning of elephant arrival. Night guarding supported by trip
alarms is very effective in deterring elephants.

Bulk SMS alerts

In Valparai Plateau in Tamilnadu SMS alerts have been found to be useful in
informing people of elephant presence in the area. This system has helped to reduce
accidental encounters between elephants and people and has reduced mortalities of
people in the area (The SMS alert system is useful in specific locations where there is
a problem of regular encounters with elephants). In areas where there is crop

damage the farmers require support in preventing elephant entry in their crop field. .

Also SMS alert requires investment in technology therefore the farmers is dependent
on either the Forest Department or an NGO.

SMS alerts have also been used successfully in west Bengal' to alert railway
authorities about presence of elephants on railway tracks to minimise death of
elephants due to train hits.

Repellant techniques

Crackers and drum beating are the most common repellent measures but their
effectiveness is low in most situaiions because elephants have become habituated to
them. Some innovative local repellent techniques, such as swinging fireball, have
been found to be moderately effective for driving away elephants.

Communities are resistant to adepiing new methods. NGOs should be invelved in
motivating and training the community in different crop protection techniques.

A manual should be ereated for deterrent techniques and repeilent technli:lues of
crop puarding by community. This manual, translated into locak language, should be
widely distributed in the Forest Department and o other stakeholders.

Community crop guarding techniques are to be situation specific. All techniques may

not be applicable to each situation. Techniques should be identified that are useful

14
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for specific situations. Simplified booklets in local language that are useful for the
local situation should be distributed to the community,

14.5 Dissemination

Training workshops should be conducted for Forest Department frontline staff in
community crop guarding techniques. The frontline staff in turn should train the
community in these crop guarding technigues. Literature and training manuals
should be made available in community crop guarding techniques to the frontline
staff and community.

15, Implementation of Barriers

15.1 General guidelines on harriers
Barriers should not be created across the landscape or along administrative
boundaries. Such barriers are useless because they invariably have gaps such as
roads, streams and rivers that elephants can use to pass through.

It is found that barriers are most effective when they are used to keep elephants out
of small blocks of land such as a small hamlet or an institution. They are less
effective when used around large blocks of tand, such as large villages.

15.2 Barriers an forest boundary

‘Barriers should not be created around small forest blocks of a few square kilometers

in size because they are not very effective.

Barriers may be created on larger forest boundary if there is severe human elephant
conflict. In such cases barriers should be created only if the following conditions are
satisfied:

¢ The boundary is "hard”, i.e. there is a clear and sharp demarcation between
forest and human [andscape.
¢ The boundary is fairly straight without much convolution.

~* The boundary should not be broken by toads, Tiver oF large streaml because 7

such openings will leave gaps for elephants to move in and out, thereby
defeating the purpose of creating the barrier.
¢ The local community should not have an interest in entering the forest for
grazing their cattle or collecting firewood because they will create openings
or crossings that will defeat the purpose of creating the barrier. In some cases
appropriate gates may be tried.
Barriers on forest boundary, if created, should be used only as a local measure for
controlling local HEC. Barriers should never be created around the entire forest
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block if this is small, because this will confine the elephant population and
compromise their long term genetic viability.

If barriets are te be created a map should be prepared showing location of elephant
groups, seasonal migration patterns of elephants and locations of elephant
corridors. The map should show location of proposed elephant barriers. A proposal
should be prepared with all information and submitted to the Project Elephant
Director of the state. Who will take a decision about it after reviewing the entire
information and take the advice of elephant experts when needed.

15.3 Types of barriers

Elephant proof trenches should be installed with discretion only where the situation
demands. They should not be constructed in stoping or hilly terrain or in regions
with high rainfall (1500-2000 mm per annum and above). Technical specifications of
EPTs recommend iniernal walls, known as septa, of 10-20 cm width, at intervals of
10 to 20 metras, to divide it into segments so that water does not flow along the EPT
and cause soil erosion. These specifications should be adhered to.

Solar (high voltage) electric fences should be installed only under specific sitvations
such as to protect small enclaves, institutions and individual tarms. Community
involvement is essential for maintenance of solar fences. Written agreement should
be made with the community that they will take responsibility for its maintenance.
Commiunities should be given monetary support for maintenance of fences provided
they take responsibility of maintenance.

Barriers with sharp spikes that have potential to injure elephants, wildlife, livestock
and humans should be strongly discouraged.

16. Anti-depredation squads (ADS)

Anti-depredation squads {ADS) are an essential component of HEC management in
some states such as West Bengal and Assam. In these states groups of elephants
congregate and enter human use areas in large numbers. In such sitnations the local
community needs the support of the ADS to protect their crops and property.

ADS should be well equipped and the State Government should provide sufficient
funds to ensure this. Each ADS should be supported by at least two kunki elephants.
However, the use of guns by ADS needs to be strictly controlled. ADS sheuld also not
be allowed 1o use spears and sharp instruments,

ADS should be composed of trained staff with technical knowledge of elephant
behaviour and elephant management technigques. ADS should work in a planned
manner. At the beginning of every season training sessions should be conducted for
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ADS. Trial runs and mock operations should be carried out before the main HEC
season. Senior forest officers sheuld take interest in operation of ADS and should
participate in some ADS operations. Coerdinaticn between territorial and wildlife
divisions supervised hy a senior forest officer is very important for effective
functioning of ADS.

ADS should use humane techniques to drive away elephants. They should not fire at
elephants, poke them with sharp instruments or beat them with sticks. ADS staff
should be sensitized to humane management of elephants. : !

When the elephant herd splits into smaller groups it becomes difficult for the ADS to
manage the group. ADS should work in partnership with the community so that the
community can manage the situation, where ADS cannot reach. This requires
empowerment of the community with equipment, material and training. Such-
operations should be monitored to ensure that the community does not misuse the
capacity delegated to it.

17. Compensation {Ex-Gratia Payment) |
The rates for crop compensation should be commensurate to the crop damage. Itis i
recommended that compensation for crop damage should be about 60% of the :
estimated crop damage. If the compensation is close to 100% of the crop value there

will be no incentive for the farmer to protect his crops.

Adequate financial provision sheuld be made for compensation for HEC by the states
with support from Project Elephant.

The process of spot inspection, preparation of case papers, forwarding to higher
authorities and award of compensation and payment should be expedited,
Procedural changes should be made by the states wherever necessary. Ready to fill |
formats should be circulated so that the inspecting staff does not have to write long !
descriptions. Cases should be received by the Range Officer, or even the Beat Officer,

e 5@ that-the affeeted-farmers-do-not-have-to-travel-long-distanees to-file-the-case-or— -
receive compensation. The entire process should be time bound. [t is recommended
that farmers should receive compensation within 15 days from date of the incident.

False compensation claims should be detected and rejected. Above a certain value,
revenue anthorities should be involved. If the amount is high, a gazetted officer
should do the inspection. If the value is exaggerated, there should be penalty for
false claims.

17
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Computerization of cases of crop and property damage by elephants should be
initiated by all states to hasten the process of compensation. A database should be
prepared so that the data may be used in future use and manipulations are reduced.

fn case of human injury the victims are sometimes seriously injured and lose their
jobs and livelihood. Provisions should be made for free treatment in Government
hospitals. If medicines are not available, the hospitals authorities should make the
arrangemeni or send the patient to better hospital at their cost. The cosis should be
reimbursed to them directly by the Forest Department without involving the patient.
Medical treatment continues long after discharge from hospital and considerable
expenses are incurred. The Government should pay these expenses as long as the
treatment continues, even if it takes a year or two. The affected person should be
suitably rehahilitated, NGOs with appropriate expertise should be involved so that
they can do the necessary hand holding for rehabilitation of the person.

In case of human death the compensation should be minimum Rs. 5 lakhs. [n such
cases also an NGO with requisite expertise should be involved to rehabilitate the
next of kin.

18. Crop Insurance

The Pradhan Mantri Fasal Bima Yojana (PMFBY}, which was introduced in 2016,
provides insurance to a wide variety of crops at a very low premium. The MoEFCC
has requested for inclusion of crop damage by wild animals in the scheme. As and
when this feature is incorporated in the scheme the State Governments and the
Forest Departiments should premote this scheme vigorously in regions where there
is crop damage by elephants and wild herbivores.

19, Elephant Drives

Elephant drives with the objective to push elephants from one administrative area
to ancther should be aveided. In no situation elephants should be driven for loeng
distances. This causes stress to the young calves in the group and they may die.
Elephant drives, if at al] they are carried ceut should be solely with the intention of
herding elephants away from a human populated zone. In some situations elephants
may be herded away frem hazardous situations such as at international boundaries
where they may be endangered. Once they are outside the human use zone or the
danger zone they should be left alone. Care should be taken to ensure that the
driving operation does not split the herd. This increases the conflict and also
disturbs the social structure of elephant groups.

20, Early warning SMS alert systems/WhatsApp Group
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Systems based on laser beams have been used on Valparai Plateau in Nilgiri Hills,
Tamil Nadu to provide early warning of elephant arrival. A system of sending SMS
alerts of elephant presence has been developed to warn of elephant presence. A
system of pulsating warning lights on towers that warns of elephant presence in the
area has been developed. These metheds are useful in reducing incidents of human
mortality due to encounter with elephants. These methods are useful in situations
where encounters with elephants are high. Warning about elephant presence may
also be advertised through local/ cable TV channels. They should be implemented in
other areas where similar situation exists.

Early warning system through WHATS APP and regular broadcasting of herd
locations every day and their possible route may also be followed.

21. Primary Response Teams & Rapid Response Teains -

In some areas elephants are prone to enter high population density areas in large
- numbers. In such situations quick response by the Forest Department is important
for preventing loss of human life or damage to property.

ADS have worked reasonably good in North Bengal but ADS cannot reach out to all
places. We need to develop primary response team {PRT) in each village who could
work as first level of defense to drive the elephant and keep crowd away till the time
the Rapid Response team (RRT) reaches. The RRT should ideally consist of a
biologist, veterinarian and a biologist to address all aspect of the conflict, Both the
teams have te be adequately trained and equipped in HEC mitigation, The PRT and
RRT should also he insured to take care of their families.in cases of accidents/
deaths during HEC mitigation and continuous medical facilities be provided in case
of severe injury till the person recovers.

These teams should work in a plahned manner and carry out the operations quickly

and effectively. Their main job should he in berd the elephants away from buman

inhabited areas. They should be well equipped and disciplined. A 24 hour contro)
centre should be formed in critical areas and the tell free telephone number of the
control centre should be given wide publicity. Such a strategy has been used
effectively by the Tamil Nadu Forest Department in Valparai Plateau and by
Chhattisgarh Forest Department.

22, Minimizing Human Encounnters with Elephants

Human injury and deaths are the result of human encounter with elephants. The
key to minimizing loss of human lives is minimizing unexpected encounters with
elephants.
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In some regions for e.g. Valparai encounters with elephants often take place in low
light conditions when people bump into elephants accidentally when returning from
work in the evening or goiug for work in early morning. A large number of cases of
human deaths / injuries in the country involve people who trespass into elephant
habitats or indulge in collection of timber, firewood, fodder, tendu leaves, mahua
and other NTFPs. The villagers visiting forests for attending nature’s call often fall
victims to elephants. Elephants are also known to be attracted by couniry liquor
stored in houses. The possibility of fatal encounters is higher when the person is
alone. Knowledge of these factors can help to prevent such encounters.

At the beginning of each HEC season the Forest Department showld launch an
awareness campaign about important Dos and Deon'ts for avoiding chance
encounters with elephants.

In regions where possibility of such encounters is high public alerts should be sent
about presence of elements. The SMS alert system implemented at Valparai is a good
exampie of the effectiveness of this systen.

23. Capture and relocation of elephants
In regions where elephants have moved out of the more infact forest areas, E
especially protected areas or large reserve forests, into human-dominated |
landscapes primarily for crop raiding, the levels of chronic conflicts are usually 5
unacceptably high. These elephanis may either be solitary bulls or bull groups, as

well as family groups. Usually these elephants become virtually resident in

commercial plantations such as coffee estates, orchards or small plantations that- ’
offer excellent canopy cover, or use smaller patches of forest (suck as those |
regenerated under Joint Farest Management programmes} to take shelter during the ;
day and raid the surrounding crop fields at night. Examples of these situations
include districts in Karnataka such as Hassan and Kodage with extensive coffee

plantations, and southern Bengal with regenerated forests under jFM.

There may be no other option but to capture these elephants. The question then

arises as to what should be the course of action after capture; should the elephants _
be released back into a forest or should they be retained in captivity. The first option i
is obviously the more desirable one when this is feasible. If a state has forests |
suitable for relocation, the option of releasing the elephants there should be first 5
examined. There are indications that subadult or young adult bull elephants of the
age of emigrating from their natal families are likely to settle down in anotheér forest
area through such “assisted dispersal”. However, it should be emphasized that there
is no foolproof guarantee of success in relocating elephants that have been in
conflict with people. This is a learning process in elephant management. In the past,
most experiments in capturing and relocating adult male elephants have failed with
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the bulls going back to their original place of capture. Relocated elephants should be
fitted with GPS-based collars to monitor their movement with the option of
recapturing them in case they again come into conflict. The site of release should be :
at sufficient distance (typically of the order of 200-300 km or greater) such that it is
unlikely that the elephant would be familiar with the new site and attempt to go |
back to the place of capture. “Soft release” options can also be experimented with; :
this would involve keeping the animal in a stockade for some limited time period at

the proposed site of release before letting it free,

In some instances the best option or the only option may be to retain the captured - _ i
elephant or ¢lephants in captivity, especiaily if the animal has killed people on :
multiple occasions and the risks of release into the wild are too great In recent
times, Karnataka and Tamil Nadu have exercised this option after seeking expert
opinion. Only some states have the skills to capture and train large bull elephants,
and other states should build their own capacities with the assistance of the former.
If elephants are retained in captivity it is essential to consider their use and their
welfare. )

The availability of immobilization drugs and competent veterinarfans during
capture operation are important issues and these should be made available to SFDs
ali the time. '

24. Reducing Retaliatory Killing of Elephants

Communities affected by HEC sometimes resort to retaliation against elephants that
can result in their death. Electrocution is one of the commmon methods use for killing
elephants. There are cases where the electric wire was set for other animals like
wild pig or gaur and resulted in death of elephant. There is a need to introduce
people to the safer optien of using power fences to protect crops rather than using
unguarded electric wires (power lines}. Poisoning due to retaliation is also a major
cause of killing of elephants. In other cases people have been known to shoot
elephanis, The animaly are either buried (a herculean task) or the death is faked ay
accidental death. Sometimes bullet wounds don’t kill the animal immediately but it
dies a slow death later due ta infection of wounds.

At the beginning of each season the Forest Department should hold meetings in alt
villages and warn people against using practices such as electrocution or shooting.
They should be informed about the seriousness of the offence and option. of legal '
action against the culprits in case deliberate killing of elephants. i
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The various measures outlined in these guidelines will help to reduce retaliatory
killings. Generation of sympathy towards the animal can play a major role in
reducing such killings.

25. Seasonal Planning for HEC Management

There should be effective planning at the forest division level and range level for
management of HEC at the beginning of each season. This lecal knowledge should be
tapped and used for planning HEC management for the season. Responsibilities
should be allocated and strategy for HEC management should be decided.

Similar planning workshop should be held at forest range level for all the frontline
staff of the range to plan HEC management for the entire season.

26. Documentation of local knowledge

In eack region there is censiderable local knowledge about seasonal elephant
migration routes, elephant groups and their sizes, entry points and crop raiding
patterns. This information is available with the field staff but generally not
documented. This Lknowledge should be documented for use of elephant
conservation and elephant management in future years. The documentatien should
be done in a simple formati circulated by the Chief Wildlife Wardens. These
documents will provide valuable information that will help in HEC management. It
can also form basis of elephant conservation in the state.

27. Mob Control

Often presence of mobs makes management of HEC situations very difficult.
Sometimes human deaths take place when people get in the way of fleeing
elephants. In such circumstances mob control becomes an important part of HEC
management. An effective mob/crewd control plan should be chalked out in areas
where such situations are frequent. Help of District Administration particularly
Palice Department should be taken for mob ¢entrol. For this communication and
planning with the Police Department is necessary at the start of the HEC season.
Police officers should be educated and trained about management of elephant
groups so that they take prompt and effective action in such situations.

28. Managing Private and Temple Elephants

There are several instances of private elephants and temple elephants getting scared
and going out of control, often during processions, due to loud music, crackers and
presence of large crowd, etc. As far as possible, elephants should be kept away from
congested places and large crowds. Assembly of elephants in temples or other public
places should not be permitted unless the organizers have taken adequate measures
to deal with any emergency. It should be ensured that the elephants, particularly
bulls, participating in public functions are manned only by trained and experienced
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mahouts. A dossier should be maintained of all elephants which have the history of
being ill-tempered. Standard operating Procedures (SoPs) should drafted for
tackling such situations. Rapid response teams should be formed by the Forest
Department in big cities to tackle such situations.

Captive elephant welfare committees should be constituted at State and District
levels to ensure welfare and humane treatment of captive elephants, particularly in
private custody. Chief Wildlife Wardens should periodically monitor ownership
certificates/ microchips of elephants. The implementation of the guidelines for
welfare and management of captive elephants, issued by the Ministry on 8.01.2008,
should be enforced in letter and spirit. The Ministry has alse issued on 29.09.2017
standards/ norms for giving recognition to eléphant housing facilities for capiive
elephauts, including temple elephants.

29, Managing Transboundary Elephant Movement

Some-elephant populations are known to regularly cross international and state
boundaries. In India this occurs regularly on the international boundary with Nepal,

. Bangladesh, Bhutan and Myanmar. Elephant populations regularly cross interstate
boundaries in many. elephant states. There is a tendency to push the elephant
populations back to the home state/country using harsh methods, resulting in much
hardship to elephants, especially young calves. Elephants are even shot with 12 bore
shotguns. The gun shots cause injury and death of elephants due to festering
wounds. Such injured elephants are extremely dangerous. All efforts should be made
to avoid such practices,

Inierstate coordination committees should be formed at the local level and at the
ievel of Chief Wildkfe Wardens. They should meet regularly, share information and
plan for management of elephants. The practice of coordination committees should
be followed even within the state between neighbouring divisions and between
territorial and wildlife divisions. The Central Government has signed a MoU with the
Government of Bangladesh for transbhoundary cunservation of elephants in India
Bangladesh elephant landscape on 27.7.2017 at Shillong, The Joint Working Group
has been constituted by two countries to develop standard operating procedures
and protocol for conservation of elephants. Similar arrangements should be
established with other neighbouring countries e.g. Nepal, Bhutan and Burma.

Sympathy is needed by forest officers and people on both sides of the boundary.
Strong communication should be established between forest officers on both sides
to ersure that no harm comes to elephants. Elephants should be allowed to follow
their natural migratery paths. Preparations should be carried out to ensure that
there is minimum damage and hardship to people during their stay on the other side
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of the boundary. The recommended strategy in such cases should be to prevent the
movement of elephants to undesirable areas with the help of suitable barriers and to
transtocate / capture the straying elephants. The more experienced and
knowledgeable partner should share their knowledge of elephant management and,
if necessary, conduct training session for the partner on the other side of the
boundary to help in managing HEC, Such dialogue should continue throughout the
HEC season. '

Elephants are known to be expanding their range to non-elephant districts of
Northern Andhra Pradesh, Chhattisgarh, Bihar, MP, Maharashtra and Goa, Similarly,
suitable elephant habitats no longer exist in parts of Nepal adjeining North Bengal
and parts of Bangladesh adjoining Garo Hills {Meghalaya). The recommended
strategy in such cases should be to check the movement of elephants to undesirable
areas with the help of suitable barriers and to translocate / capture the straying
elephants,

30. Rescue and Rehabilitation Centers

A number of elephant rescue and rehabilitation centers have been formed in the
states, with support from Project Elephant. Some of these centers de not have
requisite approval of the Central Zoo Authority (CZA). All elephant rescue can
rehabilitation centers should get approval of CZA and follow CZA guidelines for their
management., Other states that have presence of elephants should also set up at least
one elephant rescue and rehabilitation centre. Elephant rescue and rehabilitation
centers should be well managed and should be provided adequate funding.

Chief Wildlife Wardens should ensure that Rescue and Rehabilitation Centers for
elephants as well as housing facilities for captive elephants are maintained properly
to avoid complaints about cruelty/ ili treatment of elephants, received from various
quarters. '

31. Training of Mahouts and Kawadis

India has a long history of keeping elephants in captivity. The relationship between
elephant and mahout is very complex. It is essential that mahouts and kawadis are
imparied iraining regularly in proper handling of elephants. Registration of
mahout/kawadis as trained and licensed handler of elephants with the forest
department also needs to be cansidered.

32, Humane Treatment of Elephants

Though elephants have to be kept away from human use areas the techniques used
should be humane and should not cause harm or suffering to elephants. This is
especially true in case of some harsh techniques used by anti-depredation squads
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and frontline staff during elephant drives. Communities also need to be educated
about humane treatment of elephants.

33. Attitudinal Change

A campaign [or creating awareness of elephant needs to be instituted. The Elephant
Task Force has also recommended a campaign named Hathi Mere Sathi for this
purpose. Communities also need to be educated to take responsibility in managing
HEC. The community should be educated about habitat fragmentation due to
encroachments and it role in increasing HEC. There is alse a need io extend
educational and awareness programmes for the development agencies, railways,
power, irrigation, highways, mining companies, tourismn industry, district
administration, etc.

34. Communication _

Effective communication is an important aspect of managing HEC. The

recommended communication flow is given in Figure 1. The flow chart is indicative _
only and not meant to imply that communication flow is one way. _ E

The Chief Wildlife Warden and PA Managers/ DFOs should decide the pelicy and
strategy for managing HEC for the entire state. They should decide the publicity
literature and training material for the frontline staff and the community. This
information should be communicated to the field officers.

Figure 1: Chart for Flow of Communication of HEC Management Sirategy &
Literature .

Figure 1

The Field officers will communicate the HEC management strategy to the frontline

staff atong with detailed planning for their forest divisions. They will provide the _ |
- communication literature to the frontline staff. They will conduct trainings for the ‘

frontline staff for implementation of HEC management in the field.

The frontline staff will communicate the HEC management techniques to the
community along with the publicity and awareness litcrature. They will train the
community in HEC management techniques,

Comununication channels between the community and Forest Department should
remain open at all times to ensure good management of HEC. The community should
be informed contact numbers of the local member of frontline staff in case of arrival
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of elephants or crop damage. SFDs also need to set up a grievance redressal system
for communities and the frontline staff.

35. Training of frontline staff and farmers

Training goes hand in hand with communication. Frontline staff as well as
community should be trained in techniques for management of HEC. At present the
mest commonly used techniques are noise making techniques followed by drives.
The stakeholders should be educated in alternative techniques for deterrent
measures, early warning systems and effective repellent techniques, The training
program should be cooardinated by the State Director, Project Elephant,

36. Research and Development

Elephants are highly intelligent animals. They soon learn about HEC mitigation
measures and become habituated to them or learn to circumvent them. Therefore
many HEC mitigation measures gradually become ineffective. New techniques
should be constantly introduced to keep elephants away from human use areas.
Methods should be constantly altered and modified to avoid habituation by
elephants. The Forest Departments, research institutes and NGOs. invelved in
elephant conservation should carry out experiments to develop novel techniques for
mitigation of HEC. The PE Division should play a nodal role in disseminating this
information to the states by conducting workshops and circulating reports and
publications.

We should also upfront ask for a comprehensive policy framework for elephani-

human conflict mitigation. Guidelines can only be framed to help implement a policy. -

Research should be carried cat on a number of repeliants and deierrents that need
to be tried and tested in the Indian conditions before applying on a large scale to
mitigate HEC.

Climate change is likely to be a major factor in near future influencing elephant
behavior and habitat thereby leading to escalation of HEC. Research is required to
understand the pessible impacts of climate change on elephants and their habitats
and develop plans for mitigating adverse impacts.

Research and Development is ako required for developing reproductive control
measures {using immung-contraceptives or any suitable alternative) and protocod
for dealing with local abundance of wild elephants leading to high levels of HEC and
regulating captive elephant populations in camps.

There is lot of data being maintained by SFD on conflict but not effectively used
except for ex-gratia support. There is no systematic analysis of the data at landscape
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level to understand the pattern and level of conflict and to predict the overall trend
and places of conflict hotspots based on which mitigation measures ceuld be
planned and adapted. The information could also be analyzed based on LULC the
landscape to understand the main drivers of conflict and plan accordingly,

37. Assessment of HEC zone

A data base has to be maintained by each state for effective assessment of damage
and compensation. But the data has to be also analyzed extensively to understand
the pattern of cenflict, trends and identify eonflict hotspots to predict the trend and
places of conflict based on which mitigation measures could be planned and
adapted.

The HEC zone should be assessed and mapped for deciding on the type of
intervention to be taken for conflict mitigation. The vulnerable areas should be
identifled and the damage to crops and human deaths should be assessed across
landscape.

38. Implementers of guideline/Involvement of Stakeholders
Multiple stakeholders like MoEFCC; Ministry of Agriculture (including Department
of Animal Husbanélry), Ministry of Externat Affairs (MEA); Research Institutes; State
Departments of Finance, Agriculture, Animal Husbandry and Health; District
- Administration; Local Bodies; Police; linear developmental agencies {Railways,
NHAL power, etc), Ministry of Homes, District Administration and Civil Societies
should be involved along with the State Forest department and local communities
for effective planning and implementation of mitigation measures. With so many
agencies being responsible for executing the guidelines, a coordinating mechanism
must be put in place, '

39. Enrichment of deemed forest:

There-are~somegood patches of ‘deemed foreses' o forests not under the forest ™
department, though classified as forest according to the judgment of the Hon'ble
Supreme Court, Some of them are degraded, but can be improved as good elephant
habitats. They need be enriched to serve as elephant habitats.

27

6\

< pmme—-




<
NS !
e 309
F. No.2-7/1998-PE (VoLI) Pyne s urt- K]S“
Government of lndia q;\v\ i

Ministry of Environment, Forests and Climate Change
Project Elephant Division

Allganj, Jor Bagh Road, New Delhi-110003

|
Paryavaran Bhawan, CG0 Complex, [
Phane Mo. 24695292/84 (1) - !

Dated 4th September, 2017 g
QFFICE MEMORANDUM
Sub:  Cyastlrutton of the Steerag Committee of Project Elephaut.

Ir supersession of this Ministry’s Office Memorandum No. 2-7/98-PE dated 5% November |
20112, the Steering Commirtee of Project Elephant is reconstituted as under:

1. Minister in charge of Environment, Forests & Climate Change ' Chairperson

2. Secretary, Environment, Forests & Climate Change : Vice Chairperson

3. Diractor General of Forests & Special Secretary : Member
4. Additional Director General of Forasts [Wildlife) : Member :
g, fAddntional Secretary & Financial Advisor : Mamber !
+&¢ Shri RP. Agarwalla, IFS (Retd) v : Member . !
2 S Vinod Rishi, Ex ADG (WL), MOEF&CC " : Member

8. Ms. Parbabi Barua, Gauripur, Assam : tMember :
- *Dr. Mahesh Rangarajan, Wildlife Conservationist + : Member i
10. De. V. Gopinath, IFS {Retd.}, Ex-PCCF, Kerala -~ ' Member i
$1-Dr. K, K. Sharma, Veterinary Doctor : Member f
12, Shri Soumyadeep Datta, Assam (Ashoka Fellow) : : Member )
13.Inspector General of Forests & Divector {Project Elephant) : Member Secratary .:

2. in addition, Director, Wildlife Institute of India, Director, Zoological Survey of india,

Director, Botanical Survey of Indis, Commissioner, Aniral Husbandry, Ministry of Agriculiure
and Chief Wildlife Wardens of States having Project Elephant scheme would be parmanent
invitees for meeting.

3. The term of the Steering Committee of the Project Elephant will be for duration of three
years from the date of issue of this Office Memorandum.

4, The committee witl review the implermentation of Project Elephant and provide suitable ‘
guidance from rime vo time for which the committee may meet as and whern necessary. !

1of2- o |
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Travetling Allowance and Daily Allowance will be payable ta non-official members of the

Committee as admissible to Grade | officers of the Government of india.

e'”:_d;::,"""_df
{R.X. Srivastava)
Inspector General of Porests
{Project Elephant]
Ernail: igpemef@nicin

Copy forwarded for information and necessary action to;

bl A Al A

o
[

S to Hon'ble MOS (1/C), EF&CC
PPS to Secretary, Ministry of Environment Forests & Climate Change,
PPS to DGF&SS, Ministry of Environment Forests & Climate Change.

PPS to Addl. DGF (WL)/PPS to IGF (WL}/ PA ro D {WL/PE), EF&CC
All Members of the Steering Committee {Non-official)

The Chief Secretaries and Forest Secretaries of alf the State GovernmentsfUTs.
The Advisor, Forest and Wildlife, Planning Commission.

PAD, Ministry of Environment Forests & Climate Change.

Director, Public Relations, Ministry of Envivonment Forests & Climate Change,
principal Chief Conservator of Forests (HoFF) of all States and UTs,

Chief Wildlife Warden of all the cancerned States.

P — -

cw

{R.IC Srivastava)

Inspector General of Forests
[Project Elephant)
Email: izpe-mef@ajcin
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{tem No.07 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELRI

Original Application No. 246/2018

Pradip {umar Bhuyan& Ors. Applicant(s)
Versus

Union of India &Qrs. Respondent(s)

HON'ELE MR. JUSTICE ADARSH KUMAR "GOEL, g
HON'BLE MR. JUSTICE 8, P, WANGDI, JUDICIAL M
HON'BLE MR, JUBTICE K. RAMAKRISHNAN,  MEMBER
HON’BLE DR. NAGIN Nma, EXPERT MEMBERH

For Applicant(s): Mr. Sanjay Upadhya_v alagg with
i FRE R Iqlghnan. ‘Advacate

Reserves’ under the Envirottment (Protection) Act, 1986. According
to the applicant, railway tracks, national and state highways and
transmission lines should be declared as elephant protection zones

in the naiure of ecological sensitive areas. Elephant deaths are

" 75

L\ S’)( Armesuce - TV

311



633573/2022/PE

L\ SF

taking place due ie train accidents, electrocution and other human
interventions which result in degradation of forest habiiats. The
Central Government Jaunched the ‘Project Elephant’ in 1592-but the
elephant reserves have not been brought under a protected area
regime. The areas have been identified as elephant reserves, still
such areas have not been notified aé. such. There are nine elephant
ranges overlapping with the railway tracks but in absence of

safegua.rds, several tragic deaths of elephants have taken place.

iof Environment,

£

Hon'ble Supreme Court dated 04.08,2017 in Writ Petition (C) No. 275

af 2015, Vidya Athreya & Anr v. Union of India & Ors, the Ministry
has requested the States to notily the corridors, A meeting with the

Project Elephant States was held on 26.05.2018 and it was decided
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that suggestions given in Gajah Report be implemented by the State
Governments. The Ministry issued letter dated 13.06.2018 to all the
States. Again, in the light of the order of the Hon'ble Supreme Court

dated 22.10.2018 in W.P [C} No. 489 of 2018, Prerma Singh Bindra &

VO v Union of India & Ors., a Ceniral Monitoring Commnittee has
been constituted. Financial and technical support is being provided

to elepliand. buaring Stiles under the Praject Tlephimt Sehame.

4. An divit has also been fited on behalf i‘i_}"tge State of Assam on
R 27 Y
%2 0? 2018 indicating that five elephant reserves Heke been notitied

:'T prove the

habitat of the elephants mcludmg censtitution &t ngxdmatzon

"*T—f

g Gommittee has been
AL 5

t;pted.}a the MoEF&CC whmh&g@gd g,ja’s with the concerned

elephant bearing Staies.on ‘issue lating to safety of elephants in

. el&phant—protactiéh-i'ééhés;-'aiﬂﬁ,:}if&-ﬁt-he—r-suFviv-ir-ig—issue--may---be—raised— e e e =

before the Commiitee and the Commitiee may look into the same In

accordance with law.
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The application stands disposed of.

5, 2019

| No. 28072019

Adarsh Kumar Goel, CP

5.P. Wangdi, JM

K. Ramakrishnan, JM

Dr, Nagin Nanda, EM
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F.No.6:15/2017 PE

o Government of India
Ministry of Environiment, Ferest and Climate Change

Project Elephant Division

Indira Paryavéran Bhawan

Vayut Wing, Jor Bagh Road, Aliganj

New Delhi- 110003

Date: sy, August, 2017

8ith: Order of the Hon'ble Supreme Court dated 04-08-2017 in Writ
Petitlon, {€) no, 275 of 2015 titled Vidya Afhreya & Anr. Va.
Union of Indiz Ofs,

it

Kindly find enclased the order of the Hon'ble Supreme Court order
dt. 04+08-2017 Writ Petition {C} no. 975 of 2015, wherein the Hon'ble
Supréme Cowrt hay dirdotsd the MoEF&CC fo consider protection of 27
high prisfity elephant ¢orridefs dp npine States by atquiring land, if
NECESSArY.

In this regerd, you are requested to assess the teasibility of
prétecting these cortidors in your zespective state and 'if amy, land
acquisition is 1o be:dene; make it expeditiously.

1 any financial assistance is required for this task, the Ministry may
consider funding it, stibjeet to budgeiary restraints.

It is further requested to furnish an acton takerr report within 60
days for filing of the affidavitin Hori'ble. Supreme Court.

) Q
(R K Snmtava]
Inspector General of Forests &

Directnr Project Elephand

' ' Telefax: 011-24695202

_ E-mail; agptf—mei@nic in
Encl: As gbove

Copy for Kind information and negessary action to :

. The Chief Wild Life Warden , Governtnentof Utfrakhand.

. The Chief Wild Life Warden, Government of Odisha,

. The Chief*'Wild Life Warden, Government of West Bengal.

. The ‘Chief Wild Life Warden, Governmetit of Assam.

“The Chief Wild Life Wairden, Governmient of Aruriachal Pradesh,
The Chief Wild Life Watden, Government of Meghalaya.

The Chief Wild Life Warden, Goverpment of Karnataka.

The Chief Wild Life Warden, Government of Tamilnadu.

The Chief Wild Life Warden, Government of Kerala.
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WP{CYHo.275/19 1
ITEM NC.6 COURT NC.1 SECTION PIi~W

SUPREME COURT OF INDTIA
RECORD OF PRCCEEDINGS

Writ Petition{s) (Civil) No(s).275/2015

VIDYA ATHREYA & ANR. Petitioner (s)
VERSUS _
UNJON OF INDIA . & ORS. Respondent (s)

Date : 04-08-2017 This petition was called on for hearing today.

CORAM : .
HON'BLE THE CHIEF JUSTICE
HON'BLE DR. JUSTICE D.Y. CHANDRACHUD

For Petitioner(s) Mr.Shyam Divan, Sr.Adv.
Mr.P, K. Manohar, ACR

For Respondent(s) M= . Pinky Anand, ASG
Mr . Wagim Qadri, Adv.
Mr . Deepak Goel, Adwv.
Ms ., Somya Rathore, Adv.
Mr.Gurmeat Singh Makker, AOR

Mr.S.K.Mishra, Adv.Genl.
Mr.Pawan Upadhyay, 2Zdv.

Mr, Sarviit Pratap Singh, Adv.
Ms.Sharmila Upadhyay, AOR

Mr.Amit Sharma, Adv.
Mr.P.K.Mullick, Adv,
Mx . A.C.Pradhan, Adv.
Mre.Neha Nagpsl, BAdv.
Mr.Raj Bahadur, Adv.

Mr.Joseph Aristotle 8., Adv,
Mrs.Priya Aristotle, Adv.

Mr Ashish Yadav, Adv.

M= .Romsha Raj, Adwv.

Mx .Dabojit Borkakati, Adv.
Ms.Diksha Rai, ACR

Mz .Deepak Geel, Adv.
Mr.Milind Kumar, Adv,

Spnatpr Mol Marited

13z

[Wa®
ﬁ%%%g“" Mr.8.Udaya Kumar Sagar, Adv.
el Mr .Mrityunjai Singh, Adv.

Ms.Hemantika Wahi, Adv.
Ms.Jesal Wahi, Adw.
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Ms.Puja Singh, Adw.
Ms.Shodhika Sharsia, Adv,

Mr.G.Prakash, Adv.
Mr.Jishou M.L., Adv.
Mrg.Priyanka Prakash, Adv.
Mry.Beena Prakash, Adv.

Mr Mahaling Pandarge, Adv.
Mr.Nighant Katneéshwarkar, Adv.

UPON hearing the counsal the Court made the following
ORDER

1. Even though this Court, by its motion beﬂch order dated
31.03.2017, required respondent Nos.l and 3 to file counter
affidavits, the same are not forthcoming. Ms. Pinky Anand, learned
Additional Solicitor General, seeks a short adjourmment, so as to
enable her instructing counsel, to file counter affidavits on
behalf of respondent Nos.l and 3,

2. Mr.Shyam Divan, learned senior counsel appearing on
behalf of the petitioner has handed over to us in Court today, some
suggestions on behalf of the petitioner., The suggestions are taken
on record, and marked as ‘Annexure-3a'. A copy thexeof has been
handed over to the learned Additional Soligitor General.

3. The learned Additional Solicitor General undertakes to
take into consideration the suggestion; of the petitioner, while
filing the counter affidavits on behalf of respondent Nos.l and 3.
4, Prayer is allowed.

5. Counter affidavits on behalf of respondant Nos.1l and 3 be

positively filed within three months.

5. list on 21.11.2017.
{SATISH RUMAR YADAV) {RENUKA SADANA)
AR~-CUM-PS ASST .REGISTRAR

Q1
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¥.No.6-15/2017PE
© Govertiment of India
Mm;atry of Environmenst, Forest and Climate Change

Project Blephant Divisjon .
Indiry Paryavaran Bhawan
Vayu Wing. Jor Bagh Read, Aligan]

Hew Delhi-110003

! _ j 7 November, 2017

$ubn/Order of the Hon’ble Suprems Conrt dated 04-D5.2017 in Writ
Petition (C) no. 275 of 2015 ttled Vidye Athreys & Anr. Va.
Pnlowosindia & Ors.,

/”  The undersignad iz dlxwted ® ret‘er this Miniatsy's letter dated 34~

¢ 08-3017 on the ahave ofted subject. The Hon'ble Supreme Court has
dirgcted the MoEF&CC . to consider protectivn of 27 ‘high pricrity elephant

cumdors in nine States by anqmnng land, If necessary,

In this regard, this Mmisn'y requested Chief Wﬂdhﬁc Wardens w
assgeas the feasibility of protecting these corridors in your respactive States
and land acquisition if any, ia to be done and if any fnancinl assiztance is
required for this task, the Ministzy mayconsider funding it, subject to
budgetary reatrrints. \

It is to inform that reply from your State js atil awaited. Therefore, it
is once again reguested fo kindly consider the suggeston of the Hon'ble
Bupreme Court and furnish ari action taken report on the same at the
earliest for filing of affidavit in the Hor'ble Supreme Court of India, -

{Noyxi Thomas)

The mptter may please be granted top priority,

Peputy nepeotor Genotal of Farests & .
Director, Project Elephant

Telelun: 011-24695323
B-mail: rofectelephant. moeligmail. oo
Enclt Copy of the letier dated 24-08-2017

Copy for kind nformation and nevedsary action to &

. The Chief Wild 2ife Warden , Government of Uttrakhard.

. The Chief Wild Life Warden, Govarnment of Odisha.

The Chief Wild Life Warden, Qovernment of West Bengal.

. The Chief Wild Lifs Warden, Government of Aseani, .
The Chief Wild Life Warden, Governmnent of Arunachal Pradesh.

. The Chief Wild Life Warden, Government of Meghalaya.

. The Chief Wild Life Warden, Government of Karnataka,

, The Chief Wild Life Warden, Govarnenent of Tarsinadu.

. The Chief Wild Life Warden, Government of Kerala,

CEAOG LN

H
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ITEM NO.2 COURT ND.4 ' . SECTION PIL-W

SUPREME CODURT OF INDILA
RECORD OF PROCEEDINGS

Writ Petition{s){Civil) No(s).867/1966

A, RANGARAJAN & ORS.- , ' : petitioner{s)
| vERSUS -

UNXON OF TMDIA : :

MINTSTRY OF EDNVIRONMENT AND FOREST & ORS. Respondent(s)

WITH ' '

SLP{C] No. 5176/2012 {XII)

StP{C) No. 2666/2012 {XiI)

SLP(C) No, 7618/2012 (XII)

8.L.P.{¢)...CC Mo. 5161/2012 {X1I)

SLP(C) Mo. 20u54/211 (XIL)

SLP{C) No. 37332/2013 (XIX}

8.L.P.{C}...CC Ho, $201/2812 (XXX}

SLP{C) No. 23460/2611 (XII}

SLP(C) Mo, 17313-17314/2841 (XII)

SLP{C) No. 21468-21464/2011 (XIX)

SLP{C) Mo. 2i461/2021 (XII}

SLP{C) No. 18688/2012 {XIX)

SLP(C) No. 17166/2011 [XIT)

SLP(C} Mo. 171856-17486/2011 {XII}

SLP{C) Ho. 171E0-17151/2811 (XII)

sie(c) No. 2148072011 (XIX)

SLP(C) No. 214B7/2811 (X11)

SLP(L) No. 2147272611 (XII)

ste(c) No. 21477/2811 {Xil)

sLP{C) No. 2147872011 (XII)

SLP(C) No. 21476/2041 (XIX)

SLRP{C) No. 21468/2081 (XIX)

sLe(c) No. 21468/2011 (XII}

SLP{¢] No. 24825/2011 (XII}

SLP({C) No. 18112/2011 {XII)

SLP{C) No. 25910/2811 (XIT)

sSLp{c) Mo, 31581/2011 (XII)

SLP{C) Mo. 3B558/2813 (ALTj

SLP(C} Mo. 38535/2011 {XXI)

SLP{C) No. 25844/2€13 (XI1)

SLR{C) Mo, 30536/2011 (XII)

} fie, 93965/2022 (XII)

[r)...0C No. 5278/2012 (XII) .

- P.(C}...CC No. 3312/2812 (XII} :
piary No(s). 16318/2017 (XII}

pate : 23-04-2618 These watters were called on for hearing today.
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CORANM ; ) '
RON'BLE MR, JUSTICE MADAN B. LOKUR
‘HDN'BLE MR. JUSTICE DEERAK SUPTA

Me. Harish M. Salve, 5r. Adv.{A.C.){NP)
Ms, Aparajita Singh, Adv. {A.C.) ;

Mr. A.b.N. Rao, Adv. (A.C.) [
Wy. Sudipto Sirccar, Adv. . :
Ms. Tulika chikker, Adv.

Wr. Siddhartha Chowdhury, Adv. {A.C.}

. For petitioner(s) ®r. Salman Khurshid, Sr. Adv.
. © Ms. Madhavi Divan, Adv.

Mr. Manan Verma, Adv.

Ms. Palak Mahajan, Adv.

Ms. Kanika Saran, Adv.

M=. bBiksha Rai, AOR

Mr. Rehyl Shyam Bhandari, Adv.
Mr. ¥inodh Kanna B., AOR

Mr. Sudarsh Menon, AOR

Mr. K. ¥. Mchan, AOR
Mr. K.¥. Balakrishnan, Adv,

Mr. Nikhil Nayyar, AOR

Hr. S. Ravi sShankar, AOR
Yamunah Nachiar, Adv,
Ms, Priyanka Das, Adv.

Mv . Avishkar Singhwi, Adv.

Mr. Abhimanyu Bhandari, Adv. : !
Ms. Eoohlna Dua, Adv. . i
Mr, Haveen Kumar, AOR ' :

Mr. Sridhar Potaraju, AGR
_ Mr. Prabhat Kwumar, Adwv.
B i .....Mr_:- uday_xhan“a:.;—-.:ﬁd?: [
Ms. Anklta Sharma, Adv.

Mrs. Lalita Kaushik, AOR
Mr. Sanjay Upadhyay, Adv.
Ms. §, Shukla, Adv.

Ms. Eisha Krishen, Adv,

Mr. Shakil Ahmed Syed, AOR
Mohd, Parvez Dabas, Adv.
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For Respondent{s)/
applicant{s}

Tamil Hadu

) 53

3

Mr. Uzmd Jameal Husadin, Adv.
Mr, Pulkit chandra, Adv.

Mr. R. Anagnd Padmanabhan, Atv.
ananya Mukherjee, Adv,
Mr. Romll Pathak, Adv.
Mr, Shashi Bhushan Kumar, AOR

Mr. Kaustubh Shukla, AOR

RS Ankur Kashyap, Adv.

#r. V. Balachandran, AOR
#r. siddharth Naidu, Adv.

Mr. Vikas Mehta, AOR
Ms. Anushree Menon, Adv.

‘Mr. X.M, Balgopal, Sr. Adv,

Mr. L. C. Agrawala, AOR
Mr. A.P. Mukandan, Adv.
Hs. Mitya Nambiar, Adv.

Mg, Rukhsana Choudhury, AOR

Mr. Gopml Shankara Harayenan, Adv..

tr. Semthil Jagadsesan, AOR
Ms. Shrutd Iyer, Adv,

Ms. Sonakahi Malhan, Adv.

Ms.. Suriti chowdhary, Adv.

Mr. Shrutanjaya Bhardwaj, Adv.

Me. P. K. Ranohar, ADR

Mr. Manoj V. George, Adv.

Mr. Zulfiker aAli P. S, AOR

Ms. Shilpa Liza George, Adv.

Mr. Faisal M. Ahoobaksr, Adv,

Ms. Lakshmi Sree Puthenpurackal, Adv.

Mr. Atmaram N.8., Nadkarnd, ASG
Mr. 3. Wasim A. Qadrd, Adv,
¥Mr. D.L. Chidanand, Adv.

Mr. Ritesh Kumar, Adv.

Mr. Gurieet Singh Makker, AOR
Mr., B. Krishna Prasad, AOR

M¢. Subramonium Prasad, Sr. Adv.
Mr. M. Yogesh Kanna, AOR '
Ws. Sujatha Bagadhi, Adv.

Mo. Maha Lakshmi, Adv.

M. Nithya, adv.

el
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Kerala

Assam

Tripura

Bihar

N4

Mr. 6. Prakash, Adv.

Ms. Aparna Bhat, AOR
Ms. Joshita Pai, Adv.

Ms. Anitha Shenoy, AOR

Mr. Sridhar Potaraju,.Aon
Caveator-in-person

Wr. K. V. Vijayakumar, AOR
Mr. Vinodh XKanna B., AOR

Mr. A. Sriram, Adv.

Mr. Manikandan, Adv.

#r, B. Krishna Prasad, AGR
Mr. Manoj V. George, Adv.

My, Zulfiker Ali P. S, AOR
Ms. shilpa Liza Gemovge, Adv,
¥r. Falsal M. Aboobaker, Adv.
M5, Lakshmi Sree Puthenpurackal, Adv.
Mr. B. Balaji, AOR

Mr. Annam D, N. Rao, ADR

Mr. P. A, Noor Muhamed, AOR
Ms. @iffara 8., Adv.

Mr, Parijat Sinha, AOR

Mr. M. A. Krishna Moorthy, AOR
Mr. shuvodeep Ray, AOR

My Sayoo] Mohandas M., Adv.
Mr. Maman Kamboj, Adv.

mr. shuvndeep Roy, AOR
Mr. Rituraj Biswas, Adv.

Mr., Anil Shrivestav, AOR

Mr. copal Singh, ADR

7
4%
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Wr. Manish Kumar, Adv.
Mr. R. N. Keswani, AOR
Meghalaya Mr. Ranjan Mukherjee, AOR

-days had Bbeen sought. While in the letter dated 17

Mr. s, Bhowmick, Adv.
Mr. Daniel Stone Lyagdoh, Adv.

Mr. Edward Belho, AAG

Ms. K. Enatoli Séma, Adv,
Mr. Amit Kumar Singh, Adv.
Mr. K. Luikang Nichael, Adv.

UPON hearing the counsel the Court made the following
: ORDER

Learned Additional Solivitor General has swphnitted
that the Project Elephant Schewe is being implemented in
22 States.

Létters have bzen written to all these 22 States on
24" August, 2017 and 17 November, 2617. In the letter
dated 24 August, _2917, an Actien Takeh Report within 60
No_vemher, 2017 the States have been Informed to take up
the matter on top priority.

I¥n spite of the aforesaid letters and time bound
reguirements given by the Union of India, onl} three
states, i.e., Kerala, Meghalaya and West Bengal have
responded.  The following States have not given any
rESpOnSe talthe union of India:

1.  andhra Pradesh

2,  Arunachal Pradesh

3. Assam |

4. Chhattisgarh

8, Jhar khand

b
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10.
11.
12.
13,
i4.
15,
18,
17.
1a.
19.

Karnatake
Maharashtra
‘Magaland
Gidisha

Tamil Madu
Uttar Pradesh
Uttarakhand‘

Tripura

Rajasthan

Andaman & Nicobar Islands

Bihar

“Punjab

Gujarat

AN

Haryana (Where an elephant rescue centre has

been set up supported hy Prajest Elephant)

Response should be given hy the afForesald  States

within four weeks from today positively.

Learned counsel appearing in Writ Petition {¢) Mo.275
of 2015 (Vidva Athreva & anr. Vs. Unipn of Indias & Qrs.)

_says that he will not press the dissue of elephant

corridor in the aforesaid case.

tist the matter on 412%™ July, 2018.

{SANJAY KUMAR-I)
AR-CUM-PS

1

[KATLASH CHANDER)
COURY HASTER

&3
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Ends: as above.

Distributlon for Iﬁ:nd information and necessa;y action :

PHENG M RWNE

WW

GONERNMENT OF INDL4

wafeel o5, TN 9P 9,
Bk ¥ P10 003

NEW DELHI10 003
2. Webaltd :moetaicin

Sub:  Order of tlle Hon'kle Suprexae (;our; dqted 23 0-!»2019 b Wt Petitlon rc] ne.B97of ©

1996 titled A. Rangarajan & OF
Supreme Court_F2g

Ref: Order of the Hor'ble Suprame Com'l: dated 04».08,2017 in ert petitlon {c) na275 af
© 2015 tttled Vidya Atherya & Anr. Vs llnlo.u of Imﬂa.

$ -'Uhion af Indm & Drs. flled ln the Hon‘ble

-Kmd attention Js Invited to the subject. Please ﬂnd enc!nsed the order of the Howble.
Supreme Court dated.23.04.2038 in the matter for securing thé critical high priority elephant
cortiders to mirimige the human- elephant confliets; It Is requested to Idndly pravide the response.

- of Lhe states on critical e]ephant corridors as sought by this Mintstry and Turnish an action takén
_ report of the same wEthIn three wee]-cs to this ministry

Bi this regard. attention is alsa: invited to this Ministry vide leu:er mentioned under

_ reference” requesting the Chief Wildlife Wardens to assess the feasibility of protecting these -~
corridors in your respective siates, Inspite of the-reminder on 17.11.2017; the response from the

respective states to this Mimstry Is :.-ﬂll awgited and Hhe order of. Hon ble Supreme Court may also
he perased i this context

Heniee, it-is onee again requesred to send the respunses lrmnedlately to this ministey for
ﬂnahzlng the view of thfs Ministry on the matter.

This may be treated on top priarity.

1GF & Director {Project Elephant}
Telephone No. 011-24695249
Email: poyalifs) 963@gmail.com

The Chief Wildlife Warden, Government of Uttaralkthand.
" The Chief Wildlife Warden, Government of Odisha.

Thée Chief Wiidlife Warden, Government of West Bengal. .

The Chief Wildlife Warden, Government of Assam.” -

The Chief Wililife Warden, Government of Arunachal Pradesh.
The Chief Wildlife Warden, Government of Meghalays.,

The Chief Wildlife Warden, Government of Karnatala.

The Chisf Wildlife Warden, Government of Tamil Nadu.

The Chief Wildlife Wardew, Government of Keralz

a0

19

naigaw, 9% T, WAy WRad AEed
" WINIGTRY OF ENVARONMENT, FORESTAND CLIMATE CHARGE ~

'  orRa PARVAVARAN BHARAS, JOR BAGH ROAD,

, Diated 13t May, 2n‘1,a
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10, The Chief Wildlife Warden, Government of Andhra Pradesh.
11, The Chief Wildlife Warden, Governrzent of Tripura.

12. The Chief Wildlife Warden, Government of Nagaland,

13, The Chief Wildlife Warden, Government of Uttar Pradesh.
14. The Chief Wildlife Warden, Government of Bikar,

15. The Chief Wildlife Warden, Government of Jharkhiand.

16. The Chief Wildlife Warden, Government of Chhattisgsrh,

17. The Chief Wildlife Warden, Government of Rafasthan.

18. The Chief Wildlife Warden, Government of Manipur.

19. The Chief Wildlife Warden, Government of Madhya Pradesh.
20. 'The Chief Wildlife Warden, Govermment of Haryana.
21. The Chief Wildlife Warden, Government of Gujarat,

22, The Chief Wildlife Warden, Government of Andaman and HNicobar.

Copy to: Shri A, N. S Nadlmml, Sentor Addl. Government Advocate, Suprame Court of
' Indlaforldndinfurmanunandneeessaryacﬂon

IGE% Dlrer.tor {Project Elephant}
Telephane No. 011-24495249

Email: noyalifs1963@gmall.com
/

L3
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F. V5, 6-3/2010-PE i

Government of India '

Ministry of Environment, Forest & Climate Change |

(Project Elephant Division} :

EELE S E LS L] t

Indira Paryavan Bhawan, :

lor Bagh Road, Allganj :

New Delhi- 120003 .

Date: 14.12.2021

To, !

Princibal Chief Consémator of Forests &
Chief Wildlife Warden
All PE range States/UTs

. Sub: vl Appeai No. 3438-3439/2020, In the matter of Hospitality Association of

Mudumalal Vs, In Defence of Environment and Animals & Ors.- reg.

Sir,

The undearsignad is herehy directed to bring o your notice that the Petitioners, in
the ahove-cited subject matter had challenged the judgment of the Hon’ble High Court of
Madras far uphelding the validity of the Tamil Nadu Government Notification G.0.{Ms.} No.
125, dated 31.08.2010 (Annexure- I}, which had notified an ‘Elephant Corridor” in the Sigur
Plateau of Nilgiris District. Foltowing the passing of said Motification, the resart owners and
other private land owners were directed to vacate the lands falling within the notified

elephant corridor to the District Collector, Nilgiris within three months from the date of the

judgment,.

Hon'ble Supreme Court, vide its judgment dated 14,10,2020, while upholding the
order of the Hon'ble High Court of Madras, recognized the importance of elephant _ |

corridors for protection and greservation of elephant species and stated:

"... As forest londs continue 1o be lost, these relatively norrow and linear patches
of vegetation form vital naturad habitat linkages between lorger forest patches.

They alfow elephants to move between secure habitat freely, without being

4972
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File No.g-3/2010-PE(Voll) -,

disturbed by humans.”
The Hon'ble Supremé Gourt further observed the following:-

“E!eph&nt corridars offow e!ephant's to continue their nomadic mode of survivol,
despite shrinking forest cover, by facilitating travel between distinct forest
habltats, Corridors are narrow and linear patches of forest which estabilish and
Fecilitate connéctivity across habitats. In the context ‘of today’s Woild, where
hab!tat fr‘agmentaﬁon has -become 'fncreasfhg!y rommc'm, thééé cc'irridohé p‘f&y o
cricial rofe in sustaining w!.'dhfe by reducing rhe impoct of habltat ;so)‘abons in
s thefr absence, elephants would be unabie to move free.’y, wh!ch waufd in tum
affect many other animol species tad the ecosysi‘em balance- of-sevemf_ w:,"d'
habitsits would be und!terabi;,’*"u,éstet.' It would diso 'event'&é;'"ﬁff-f'ead_ to the tocal
extinetion of efephants, @ specles which fs w!idfy revered i, aur muntry and across
-the world To secure wdd efephants" future, :t lS essennat' that we ensure the.'r

coridors must be pmrected ’

in view of the above stated observations iterated _by-t_he Hon'ble-Supreme Court of India,
the copy of the judgment is herewith sttached {(Ahnexure- 11} 2long with this

communication-and submitted for your information-and needful please.

Encl: As above

Yours faithfully -

{Dr, K. Muthamlz Selva nj
Scientist ‘D’ (Project Elephant)
Email id: km.selvan@gov.in
Telephone No.- 011-24695067

w{{

A
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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH,
KOLKATA

LEE TR R R Py

ORIGINAL APPLICATION No. 77{THC)/2017/EZ

IN THE MATTER OF:

1. Society for Protecting O nd Animal Rights

(SPOAR)

Having its reglstered office ; ra, J a'lp"aig'uri' 735101

2. Shri s

Prasad Pand

LA-10A, Block III, West Bengal, Kolkata 700098

3. Jalpaiguri Forest Corporation Division

Wholly owned by Government of West Bengal, Service through
the General Manager (North), having its office at KB19, Sector-
11k, Salt Lake, Kolkata 700093

62
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5. State of West Bengal service through the Divisional Forest
Officer, Jalpaiguri District, Forest Depariment,

Govt. of West Bengal having its office at Aranya Bhawan, P.O. &
Dist. Jalpaiguri-735101

6. State of West Bengal

isf Conservator of Forest, Head

Service through the Principal
‘having its office at Aranya
Salt Lake City, Kolkata

of Forest Fbrce, Forest Dep:
Bhawan, 104, Block LA, Sec
700098 ’

sfrate, Jalpaign

Notice through the Chairman naimay Board
Rail Bhawan, 1, Ralsmha Road New Delhi 110001

....Respondent(s}

Son of late Ajit Kumar Mukherjee, residing at Burrabazar,
Chandannagar, District Heoghly-712136

95
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A organization, working for protection of environment, having
their office at Gorumara, Post and P.S, Lataguri, District
Jalpaiguri, West Bengal being represented by its convenor
Anjrhan Majumdar, a resident of Gorumara, Post and P.S.
Lataguri, District Jalpaiguri, West Bengal-735219

-..Applicant(s)

1, Union of India

ntrol Board

engal,,.__g’_ollution
Having office at Paribesh Bhavéﬂ;:,l_pfA;ﬁ"lock LA, Sectox-III,

1, Kolkata-
700106

7. The Principal Secretary,

Department of Public Works Department, Govt. of West Bengal,
Having its office at NABANNA, 325, Sarat Chatterjee Road,
Howrah-711102

84




219 s34

633573/2022/PE

8. The District Magistrate

Jalpaiguri District, QGovt, of West Bengal,

Having his office at Jalpaiguri, Post Jalpaiguri, District
Jalpaiguri-735219

O, The Principal Secreta rvator of Forests & World
Life and Chief Wild Life

Having his office at Bikash E

Govt. of West Bengal
! North Block, 3™ Floor, Salt

the net?

2. Whether the Judgment is allowed to be published in the
NGT Reporter? Yes

a5 97



2RO

633573/2022/PE

JUSTICE B, AMIT STHALEKAR (JUDICIAL MEMBER)

Heard learned Counsel for the Applicant as well as the learned

Counsel for the Respondents and perused the documents on record.

ited by th pplicant No.1

[} ﬂ'iﬁléiofauna and Animal Rights.

alsoalleged that fellingof trees is being caryied |

i

e

nstruction of -an ove

therefore it"is, contended, that therc is no urgency for increasing
infrastructural development in the form of further over-bridges
since the traffic on the particular National Highway is not heavily

affected by the railway traffic.

58

86
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7. The applicant’s contention is that about 551 trees have been

earmarked by the Respondent No.5 for felling and that several trees

which have already been felled had a circumference of about 60

centimeters or more. The ked for felling are located

within 800 meters of the bou pruimara Na’riona_l Park. It is

stated that the entire activity f

g of trees is in violation of the

9. Tﬂereaftef' ft_hné,"ga:is’e-was taken up "'by?'th(:; Dzv n Bench of the

§ 'afxg'fméxitiéﬂ'.iﬁeiﬁg?:madc_ by’ it counsel for
the petitioners that about 3000 trees were to be felled for a rail

bridge which would be crossing the railway line near Lataguri. The

10.04.2017
i in the High
* Zone Bench,
“that the writ
petition would be transferred to the National Green Tribunal,

Easternt Zone Bench, Kolkata.

] S)S“a
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10. Upon transfer the National Green Tribunal, Eastern Zone
Bench, Kolkata directed notices to be issued. In the meantime an
application was filed before the MoEF&CC for grant of Forest

Clearance as required under Section 2 of the Forest {Conservation)

Act, 1980 in respect of th stion, and the MoEF&CC by

its letter dated 28.09.2017 ded approval in principle for

337

Society for Protecting . phibfdﬁﬁa’ and A hal Rights (SPOAR) Vs.

State of West Bengal & Ors.

“50. For the aforesald reasons discussed in the iext of the
Judgment we shall make the following ditection to be complied
by the Central Government and State Government with a view to
protect the elephant population and other related issues:

88

A



633573/2022/PE

L\

1) The Central Government shall in exercise of the power
conferred by Section 5 of the Environment Protection Act, 1986
and read with the provisions of Wildlife {Protection) Act 1972
declare the area inhabited or used by elephanis as conservation
reserves,

2) We direct registration of sepayate case agam:;t the Coal India
Limited and Oil India ; irther enquiry in the matter
relating to adverse effed the environment consequent
to the act of commission i on in respect of oil extraction
and coal extraction in the mines.

connectssupper Dehing via

Elephant R _erue

8} We hereby drrect Coal India Limited. 1o preuent discharge of
toxic pollutant ie. yellowish-orange wdter flowing out of old
mines, abandoned by it within Jeypore RF and Dihing-Patkai
Efephnnt Reserve.

io prevent harm to the flore &F

11) We restrain permanent structure including residence in and

around Golui Corridors by the Municipalities and Respondent.

Nos. 5, 6, 7 & & or private individuals,

29
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12) We direct Central Government fto exercise its power under

Section 3 of the Environment Protection Act, 1986 and Wildlife
FProtection Act, 1972 to give legal recognition and staius fo the
elephant corridors at Golai and Bogapani and other areas i
ensure free passage of the endangered willllife animals.

r;date before ~ any proposed
ed elephant habitat a prior
7 committee of the national

13} Respondent No.
development within th
. wildlife clearance from
board of wildlife is man

1 to

14) The Respondent No
spectally

consult project elephant to.
Y 4

é‘ﬁub{;hon in each; 15trict in the State
thefr habifgtion ! ;

18} The core «
Government furthey s
elephants, declaration of. elephanf comdors, elephant reserves
and for such eother direction as may be necessary to Sulfill the
recommendation gs. contained.sin. .t} h. (The. Report of the

2e shall submit
year from now
is Tribunal for
13. Thereafter, the Respondent No..l, MoEF&CC was directed to

file an affidavit showing compliance of the directions given by the

National Green Tribunal, Principal Bench, New Delhi as well as the

QD [0
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matter relating to felling of trees in the forest area of Bichabhanga
at the periphery of Gorumara National Park for construction of

over-bridge.

14. An order was passed of | 2 V21 ohserving therein that the

MoEF&CC had been directe eir response with regard to

Stage-Hl Forest Clearance in f Public Works Department

Anicipal Bench. of National en Tribunal and als

T dated” 21.12.2018 gFariting

the "Public Works- Deparyment (Roads)

rest land in its favour

Directorate and for diversion of 4.031 ha:;
for construction of twin 2 lane Road ovér Pridge {ROB} and its

approaches in replacement of le essing of ki 12.00 on NH-

compensatory afforestation shall be raised over 8.062 ha of
degraded forest land identified in Range: Diana, Beat: Cairon of
Jalpaiguri Forest Division against the area of forest land being

10
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diverted within a pen’ofd- of three years with effect from the date of
issnance of Stage‘-il clearance and maintained thereafter in
accordance with the approved plan in consultation with the State

Forest Department at the cost ofthe user agency.

17. In this view of the

adjudicated, since the origin

Kolkata
November 25, 2021
Oﬁigmal Application No, 77{THC] j2o17 f EZ
With

Original Application No. 124/201
MN .

11
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F.No. 2-7/98-PE (Vol.II}
: Government of India
Ministry of Environment, Forests and Climate Change
Project Elephant Division

Indira Paryavaran Bhawan,
Aliganj, Jor Bagh Road, New Delhi-110003
Dated 22m August, 2019

OFFICE MEMORANDUM

Sub: Constitution of the Captive Elephant Healthcare and -Welfare Committee
(CEHWC), Project Elephant, Ministry of Environment Forest & Climate Change
{(MoEF&CC). ' -

In compliance of the decision taken during the 15t Steering Committee meeting of
Project Elephant, a Captive Elephant Healthcare and Welfare Committee Captive is
constituted to look into the issues.related to healthcare, welfare and management of |
captive elephants in the country. The composition of the cominittee is as foll owWS:

(i) Shri. Noyal Thomas, IGF & Director, Project Elephant - Chairman

(i} Dr. K K. Sharma, Member, Steering Committee, _
Project Elephant - Member
(iii} Dr. Easwaran E.K,, Sr, Forest Veterinarian, Kerala Forest
Department, Kerala - Member
(iv) Dr. Rajeev, Professor Kerala Veterinary University, Kerala - Member
(v} Dr.N.S Manoharan, Addl. Director, Department of Animal '
Husbandry, Government of Tamil Nadu ' - Member
(vi) Dr.Bhaskar Choudhary, Coordinator & Head Veterinarian,
Wildlife Trust of India, Manas Tiger Reserve -Member
(vii) Dr.Prajna Panda, Consultant, Elephant Cell, MeEF&CC -Special Invitee
{viil) Dr. K. Muthamizh Selvan, Scientist D, Project Elephant - Member Convener
2. The Commitiee shall have the following Terms of References:

(i} To suggest the detailed veterinary care plan for management of the captive
elephants to be implemented by the Government and private agencies

(ii) To suggest the various activities for which the captive elephants could be utilized

. while fully ensuring welfare and wellness of the captive elephants.

(ili) To review the functioning of the existing state level captive elephant welfare

' committees. |

(iv) Verification of health status of captive elephants as and when referred by the
Ministry of Environment Forest & Climate Change.

(v) Any other issues related to captive elephants management to be decided by the
Ministry.

P
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3.(i) The committee will be at liberty to constitute a inspection team/sub committee of
veterinary experts for fulfilling the mandate assigned to it or may also visit the
captive elephant sites for the verification of the health status of the captive
elephant/s for discharging its duties.

(ii) The travelling allowance, daily allowance and sitting fees etc. will be payable to Non-
official members of the Committee through RTGS as per SR-190 after submission of
‘original bills of Airlines, Taxi etc, whereas official members will get TA/DA from
their respective organizations.

4. The term of the Captive Elephant Healthcare and Welfare Committee {CEHWC]}
shall be for two years from the date of issue of this Office Memorandum and extendable
depending on the completion of the tasks assigned.

5. This issues with the approval of the Hon'ble Minister, Environment, Forests &
Climate Change. '

(Dr. K. Muthamizh Selvan)
Scientist ‘D’ {Project Elephant)

Email id: km.selvan@gov.in
Telephone No. $11-24695067
Distribution:

 All the members of the Committee.
o The Principal Chief Conservator of Forests & Chief Wildlife Wardens, All Elephant
Range States.

Copy to:
» PS to Hon'be Minister, EF&CC
» PS to Hon'ble MoS, EF&CC
» PPSto Secretary, MOEF&CC
e PPSto DGF&SS, MoEF&CC
« PPSto Addl. DGF (WL),MoEF&CC
« PPSto IGF (WL), MoEF&CC

« PPS to Joint Director, PE/WL, MoEF&CC.
o Shri Surender Gugloth, Scientist ‘T, MoEF&CC.
o Shri RK. Srivastava, Consultant, PE, MoEF&CC.
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F.No. 7-1/2021-PE
Government of India/ T UG

Ministry of Environment, Forests & Climate Change/ ‘Fﬁﬂ'{UT, a:mamlg gREcde #Ee
(Project Tiger & Elephant Division / sarerva greft afalsmam waimn)

¥ ok e o e ke e ok

6th Floor, Jal Wing,
Indira Paryavaran Bhawan,
Jor Bagh Road, Aliganj,
New Delhi-110003
Dated 22™ August, 2023
To
The Principal Chief Conservator of Forests (WL) &
Chief Wildlife Warden,
All States/UTs.

Sub:  Report on Elephant Corridors of India -reg.

Madam/Sir,

Elephant is long ranging landscape species which moves from one habitat to another
through corridors. Long- term conservation of elephants can be ensured only by maintaining
viable population within suitable habitats, which could be well connected, with other habitats
by protecting and strengthening the existing corridors.

The Elephant Task Force Report, 2010 “‘Gajah’ had listed 88 elephant corridors in the
country. The Ministry had been communicating to the States/UTs to assess the feasibility of
protecting and conserving these corridors and take appropriate measures.

In continuation of the efforts being made by the States/UTs, the Ministry along with
the support of State Forest Departments initiated the ground validation of elephant corridors
across the country in August 2021 and completed the task in July, 2023.

As a result, 150 elephant corridors have been identified with their significance and
conservation needs. A report titled “Elephant Corridors of India (2023)” comprising
information pertaining to all the identified elephant corridors was released by the Hon’ble
Minister, EFCC during the World Elephant Day 2023 held on 12th August, 2023 at
Bhubaneswar, Odisha (copy enclosed). The report was deliberated in the 19th Steering
Committee meeting of Project Elephant wherein Chief Wildlife Wardens or their
representatives were present.

As reiterated in the report, the number of elephant corridors presented is best
considered minimum, and can be subject to modification based on the field data and inputs.
The Sates/UTs are requested to take necessary steps to protect and conserve the elephant
corridors and keep updating the Ministry with their field inputs and actions taken for further
updating the report in future.

A copy of the report is enclosed herewith for consideration and necessary actions.

Yours faithfully,

Encls: As above .ﬁ 22823
(Ramesh Kumar Pandey)
Inspector General of Forests (PT&E) & Director (PE)
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Preface

Asian elephants (Elephas maximus) are among the most endangered species in the world.
Currently, elephants occur in highly fragmented populations across 13 range countries in
Asia. Among these countries, India holds the largest (> 60%) and one of the most stable
elephant populations within its political boundary. India's population of wild elephants has
been holding steady in the range of 28,000 to 30,000 during the past decade. This population
occurs in 1,00,000 to 1,20,000 km? of diverse habitats across four major elephant-bearing
regions in the country. Being a highly mobile species with relatively large home ranges
spanning 100 to 3000 km? as recorded in India, integrity of elephant habitats rests on
maintaining contiguity between habitat patches.

Wildlife corridors can be envisioned as strips of habitat or movement pathways that connect
otherwise disconnected habitat patches. Wildlife corridors facilitate animal movement
between habitat patches; and in the process maintain the long-term demographic and
genetic viability of elephant populations. It is amply recognized that demographic isolation
and lack of genetic viability could threaten elephant populations with extinction risks.
Considering this, securing elephant corridors remains a central strategy for elephant
conservation in the country. The Indian Government's Elephant Task Force report of 2010
(known as the Gajah report) listed 88 corridors across the country. In India, the elephant
corridors have not only been identified, but efforts were invested towards restoration. Due to
concerted collaborative efforts involving the state Forest Departments, MoEFCC, and with
due support from non-governmental institutions, few of the critical corridors across India have
been successfully restored during the last few decades. This include: (1) Kaniyanpura —
Moyar corridor in Bandipur landscape of Karnataka (2) Chilla — Motichur corridor in the Rajaji
landscape of Uttarakhand (3) Thirunelli — Kudarakote corridor in the Wayanad landscape of
Kerala (4) Segur elephant corridor in Mudumalai landscape of Tamil Nadu (5) Kuldiha —
Hadgarh corridor in the Similipal landscape of Odisha (6) Edayarahalli — Doddasampige
corridor in MM Hills and BR Hills landscape of Karnataka (7) Mudahalli — Talavadi corridor
in the BR Hills and Sathyamangalam landscape in Tamil Nadu and Karnataka and a few
others that are in the process of being restored.

Drawing from the aforementioned examples across India, it is certain that timely identification
and continuous monitoring of elephant corridors often serve as precursors towards
successful restoration of elephant corridors. Therefore, institutionalizing management of
elephant corridors assumes greater importance in the country. Apropos this standpoint, the
Project Elephant, during its 16" Steering Committee meeting held during 2022 under the
chairmanship of the Hon'ble Minister of Environment, Forests, and Climate Change,
Government of India informed that the task of ground-validating the elephant corridors listed
in the Gajah report has been embarked upon in collaboration with the state Forest
Departments of the elephant range states. The ground-validation of elephant corridors listed

I/3
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in the Gajah report was deemed to be pertinent as the report is over 10 years old and tracking
the changes to the corridors would be timely.

The Gajah report listed 88 corridors, which was used as the basis in the current endeavor of
ground-validating elephant corridors. Additionally, the elephant range states were also
sought to provide the list of identified elephant corridors in their respective states so that
those corridors can also be ground-validated for inclusion in the report.

For a long-lived, wide ranging mega-herbivore like elephants that occur in a mosaic
landscape comprising of forests interspersed with human-use areas, and often involving two
or more states, identifying corridors is challenging. It would require long-term elephant
movement data to accurately delineate the boundaries of the elephant corridors. The
objective of this report is to just indicate the location of the identified elephant corridors in a
map. The exact bounds of the corridor are not provided although some of the states have
already demarcated the exact outline of the elephant corridors including that of the land-use
within each of the corridor. Some of the states like Odidha for instance have even ground-
marked the elephant corridors with demarcation pillars.

The Project Elephant reiterates that the first step towards safeguarding an elephant corridor
is to identify it on time. After identification, it would be important to delineate the boundaries
both in a map as well as in the ground, and assess the land-use within the corridor. Project
Elephant envisions that the exact boundary of all the elephant corridors listed in the report
can be delineated following a data-driven approach through the collective efforts of the state
Forest Departments, Project Elephant, Research Institutions, and other stakeholders in the
future.

A word of caution pertinent to note is that the list of corridors presented in the report is best
considered as the minimum number of elephant corridors occurring in the country. Further,
the number of elephant corridors presented in the report is subject to modification based on
field data and inputs from the State Governments, particularly in light of the observed fluxes
in elephant movement range use patterns possibly triggered by complex underlying
processes. This is particularly true in case of elephant populations, which are often
dispersing across landscapes with fluid home ranges as observed in the east-central region.

Given the strategic importance of maintaining habitat connectivity through a network of
elephant corridors, it would be pertinent to start periodically monitoring the elephant corridors
in line with the periodic population estimation of elephants. Such focused monitoring could
not only be helpful in the timely securing of the corridors, but also aid in understanding
elephant movement patterns, predicting human-elephant conflict so as to devise proactive
conflict mitigation strategies.

Ramesh Kumar Pandey, IFS
IGF (PT&E) & Director, Project Elephant
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Synopsis

1. Background:
Securing elephant corridors has long been considered an important strategy to conserve

elephants and minimize human-elephant conflict in the Indian context. The Elephant Task
Force report of the Government of India (known as the Gajah report) pertaining to the year
2010 listed 88 elephant corridors. During the 16" Project Elephant Steering Committee
meeting in April 2022, it was reflected that the Gajah report was published 13 years prior,
and thus, it would be pertinent to ground-validate the status of the elephant corridors in India
in the present.

2. Definition of corridor:

e The parsimonious definition of the elephant corridor is that it is a strip of land that
facilitates the movement of elephants between two or more viable habitat patches.
Movement of elephants away from forest habitats into the human domain without
connecting to viable habitat patches may not be considered elephant corridors.

e In this report, the elephant corridors were classified as “active” if effectively used by
elephants, as reported by the State Forest Department during ground-validation surveys.
The elephant corridors where elephant use was perceived to be virtually nonexistent by
the Forest Department were graded as “impaired”. For elephant corridors that were
reportedly active, different categories of current use of corridors by elephants have also
been mentioned.

3. Approach followed for ground-validation and mapping:

e The Forest Departments have provided the list of elephant corridors for the respective
states for ground validation. Such lists also included the interstate elephant corridors.
For states that did not provide the list, the corridors listed in the Gajah report of 2010
were used for ground validation. Subsequent to ground validation, the duly filled-in data
forms elucidating the attributes of elephant corridors were obtained from the state Forest
Departments to prepare the maps and tables presented in the report.

e Allthe elephant corridors listed in the Gajah report and additionally provided by the state
Forest Departments were validated in the field by a joint team of Forest Department
personnel from the respective Forest Divisions and personnel nominated by the Project
Elephant, often involving experts with local knowledge.

¢ In maps presented in the report, only the indicative direction of the elephant corridor has
been shown. The forest cover map has been used as the base layer. The exact
boundaries of the elephant corridor have not been demarcated.

4. Summary:

e Atotal of 150 elephant corridors were reported from 15 elephant range states across the
four elephant-bearing regions of India. For Uttarakhand and Karnataka, both the list of
corridors, and the filled-in data forms were not received. Therefore, the list of corridors
provided in the Gajah report was used for ground validation.

e
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e West Bengal has the highest number (n = 26) of identified elephant corridors in India,
accounting for over 17% of all the reported elephant corridors in the country.

o Among the four elephant-bearing regions, nearly 35% (n = 52) of the elephant corridors
were in the East-central region, followed by 32% (n = 48) in the North-east region. The
Southern region, which harbors the largest elephant population in India accounts for
21% (n = 32) of the elephant corridors in India. The Northern region that harbours the
smallest of the four regional elephant populations, has the least number of elephant
corridors, accounting for 12% (n = 18) of all the reported elephant corridors in the
country.

e About 84% (n = 126) of the identified elephant corridors occur within the state
boundaries. About 13% (n = 19) are interstate elephant corridors that extend into two or
more states. There were 6 transnational corridors between India and Nepal.

e In40% (n=159) of the elephant corridors, the intensity of use by elephants has reportedly
increased. In about 19% (n = 29) of the elephant corridors, the intensity of use by
elephants has been observed to be stable with minimal changes during the last few
years. However, in another 19% (n = 29) of the elephant corridors, the intensity of use,
as observed during the last few years, was perceived to be decreasing. Fifteen (10%)
elephant corridors have been impaired over time and would require restoration to
facilitate elephant movement.

e Of the 88 elephant corridors that were listed in the Gajah report, 74 were found to be
presently active with respect to elephant use.

e To protect and further augment elephant corridors so as to improve the resilience of
elephant habitats, continuous monitoring of the elephant corridors would be critical. The
priority of the states would be to delineate the boundaries of the elephant corridors and
include them in their respective working plans and management plans.

Disclaimer

This report is an outcome of the collective efforts of Project Elephant of the MoEFCC and the State Forest
Departments with technical support from the Wildlife Institute of India, and involved the ground validation
of 150 elephant corridors across 15 States, which took nearly two years to complete. Being a large
mammal with high mobility, elephants are landscape species with dynamic range needs that often span
state boundaries. Therefore, the number of corridors presented in the report is best considered a
minimum. As and when additional information is oblained from the States, the report will be modified
suitably. There are landscapes in which elephant ranges have expanded recently and even extending
into States where elephant presence was not reported earlier. In such States, after assessing the long-
term prospects of harboring viable elephant populations, a data-driven approach to identifying elephant
corridors needs to be prioritized. It is envisaged that the elephant range State Forest Departments
continue to monitor elephant corridors in their respective landscapes and furnish information to Project
Elephant so that the report can remain updated.

(16
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GENERAL INTRODUCTION

Wildlife Corridors in Landscapes Fast Changing

Globally, the natural environment is undergoing rapid changes in the face of human advancement,
resulting in fragmentation, shrinkage, and degradation of wildlife habitats. These landscape changes can
have profound and widespread implications for biodiversity conservation. In particular, habitat
fragmentation can have long-term negative consequences for the persistence of endangered wildlife
populations. The rate of fragmentation of natural habitats has been unprecedented in the known history
of the planet. Given this, the long-term persistence of several species of wildlife would depend on their
ability to survive in human-dominated fragmented landscapes. In such human—dominated landscapes,
wildlife movement is often facilitated by the network of corridors.

Wildlife corridors are referred to in different terms, like ‘conduits’, ‘landscape linkages', ‘stepping stones’,
‘green belts’, ‘green ways', and myriad others (Bennet, 2003). All these different terms tacitly imply that
wildlife corridors are essentially landscape linkages that facilitate wildlife movement between habitat
patches in fragmented landscapes. As corridors are directly beneficial in buffering wildlife populations
from the perils of habitat fragmentation, they have become a cornerstone for wildlife conservation across
the globe. Wildlife corridors help retain permeability between habitat patches and enable animal
movement. Vital functions of wildlife corridors include facilitation of wildlife dispersal; seasonal migrations,
and gene flow within and across populations. For large herbivores like elephants with voluminous range
needs, corridors are also essential in mitigating human-wildlife conflict in human-dominated landscapes.
Loss and degradation of corridors can exacerbate threats of population isolation, such as inbreeding
within a small group of animals, that compromise the long-term viability of wildlife populations.

There are three extant species of Proboscideans in the world. Among them, two species, namely
Loxodonta Africana and Loxodonta cyclotis occur in Africa. The third species, Elephas maximus occurs
in Asia, where it is distributed in 13 range countries in the wild. The Asian elephant range has suffered
major contraction and fragmentation (Leimbgruber et al 2003). The remnant populations occur as
‘metapopulations”, whereby, otherwise geographically isolated elephant populations are connected
through the dispersal of a few individual elephants. Such dispersals are often facilitated by the network
of wildlife corridors. Since elephant habitats in India are distributed over human-dominated areas,
maintaining connectivity among populations is achieved through a network of corridors. In the Indian
context, an elephant corridor is usually a linear strip of vegetation that provides a pathway between two
or more forest patches.

Distribution and Population of Elephants in India

The global population of the Elephas maximus is around 50,000 (Williams et al. 2020). In that ¢. 30,000
(>60%) elephants occur within the political boundary of India. The distributional range of elephants in
India is around 1,00,000 to 1,20,000 km?2. Within India, elephants occur in four broad geographic regions
namely the Northern, North-east, East-central and Southern with discrete regional metapopulations.

17
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Additionally, there is a small population of feral elephants in the Andaman & Nicobar Islands. The region-
specific elephant population is provided in Table-1.

Table-1: Population Estimates of Elephants as per the Synchronized Elephant Census, 2017

Estimate*
1 Northern Uttarakhand 1839
2 Uttar Pradesh 232
3 Bihar Not reported. Sporadic
4 Haryana 7 (sporadic)
5 Himachal 7 (sporadic)
6 North-east Assam 5719
5 Arunachal Pradesh 1614
6 Meghalaya 1754
7 Nagaland 446
8 Manipur 9
9 Northern West Bengal 488
10 Mizoram 7
11 Tripura 102
12  East-central Odisha 1976
13 Jharkhand 679
14 Southern West Bengal 194
15 Chhattisgarh 247
16 Madhya Pradesh i
18  Southern Karnataka 6049
19 Kerala 5706
20 Tamil Nadu 2761
21 Andhra Pradesh (southern) 65
22 Maharashtra (southern) 6
23 Island Andaman & Nicobar Not available

* The population status of elephants in many states have changed since the 2017 synchronized elephant census. The all-
India population estimation is currently being carried out and the country-wide estimates are expected to be available by end
of 2023.

An Overview of Elephant Corridors in India

In India, the importance of corridors in maintaining integrity of elephant habitats is long recognized.
Pioneering scientific studies on elephant ecology across different landscapes of the country using field
intensive methods like the radio-telemetry and other approaches have indicated elephant home ranges
to be large spanning 100 to 3,000 km? of diverse habitats (Sukumar, 2003). These home ranges often
encompass forest patches connected through a network of elephant corridors.

e
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As a Pan-India effort, with support from the Project Elephant, the Wildlife Trust of India (WTI) came up
with “Right of Passage: Elephant Corridors of India” during the year 2005. The Right of Passage provided
a comprehensive insight into elephant corridors across the four regional landscapes. Subsequent to this,
the Elephant Task Force of the Government of India listed 88 corridors in to the Gajah report published
during 2010.

In addition to these published reports on elephant corridors, numerous State Forest Departments of the
elephant range states have also taken cognizance of the importance of corridors and started objectively
identifying them by closely monitoring elephants. The States have also included the corridors in the
working plans of the territorial divisions and the management plans of the protected areas.

Scope of the Report

e In the report, elephant corridor is defined as the pathway/s that elephants use to move between
habitat patches to fulfill basic life history requirements, including within home range habitat-use,
seasonal migrations, and dispersal. The occassional movement of elephants into new areas that
do not have viable habitats to support elephant populations is not considered a corridor.

« Inthe report, elephant corridors are depicted as indicative pathways connecting habitat patches.
The length and width of the elephant corridor provided in the report are indicative. The exact
dimension of the corridor is not provided, as very few States have delineated the boundaries of
the elephant corridor. Based on the indicative location of the elephant corridors, it is desired that
the State Governments demarcate the boundaries of the corridors using data on forest cover,
elephant movement, land-use, and human—elephant conflict around the corridors.

e The current status of elephant use of the corridors was ascertained based on the information
provided by the State Forest Departments during the ground validation surveys carried out by
the teams nominated by Project Elephant. For ground validation, a structured questionnaire was
provided to the field officers of the Forest Department (Annexure-3). All the elephant-range
States in the country, with the exception of Uttarakhand, Karnataka and Chhattisgarh have sent
the duly filled-in questionnaires from which the basic details were collated. For Chhattisgarh, the
elephant corridors were identified by the Wildlife Institute of India in consultation with the
Chhattisgarh Forest Department. For Uttarakhand and Karnataka, details of the elephant
corridors were obtained from the Gajah report and Right of Passage (2017 version)

e [tisimportant to note that unlike the seasonal intensity of habitat-use, important functions of the
corridors like gene flow and dispersal are difficult to assess in the field, even if elephants are
regularly monitored. Therefore, the current status of corridors elucidated in the report is to be
considered indicative.

o Elephant corridors are dynamic landscape elements that can be potentially influenced by myriad
factors like elephant distribution, abundance, habitat configuration, and other landscape
characteristics. Therefore, the corridors listed for each region and the state therein are best

/¢

—
(S%]
R




Elephant Corridors of India 2023
TI07 -

considered minimum. In regions where elephant distribution is fluid, such as in the states of the
east-central region, delineating corridors can be challenging as elephants keep shifting their
ranges constantly. Similarly, in highly fragmented landscapes where the forests and human-use
areas are highly interspersed and thus the boundaries are diffuse, delineating corridors is
challenging.

Approach Followed in the Report

1. Ground Validation

For every elephant range State in India, a committee comprising members from Project Elephant and
experts from other institutions was constituted. The committee's mandate was fo visit the elephant
corridors along with Forest Department officials and fill out the questionnaire provided by Project
Elephant, which gauges whether the corridor is active or not. The committee worked under the direct
supervision of the Director, Project Elephant and the Chief Wildlife Wardens of the respective States. The
duly filled-in datasheets were forwarded to the Project Elephant Division by the respective States.

2. Mapping

Mapping elephant corridors entailed indicating the location of the corridor (through a series of arrows) on
a forest cover raster layer overlaid with administrative boundaries like forest beats, forest divisions, and
protected areas. The outline boundaries of the corridors were not provided.

3. Organization of the Report

The elephant corridors detailed in the report have been organized based on the four regional elephant
populations. Corridor-specific maps, along with baseline information related to dimensions, administrative
details, intensity of use by elephants, and the current status of use, were provided in a table. Wherever
appropriate, recommendations provided by the Forest Department staff to improve the status of the
corridors were included.
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1 Basanta Corridor (transnational corridor)

Connectivity This corridor connects the Dudhwa National Park, India to Bardia National
Park, Nepal. This is a transboundary corridor with majority of its portion in
Nepal, and a very narrow connectivity exists with Dudhwa National Park. There
are two different routes used by elephants pertaining to this corridor.

State Uttar Pradesh (and Nepal)

Indicative length and width Length = 30 km, Width = 10 km

Geo Coordinates 28.464199°, 80.908027°

Forest ranges falling within corridor North Nighasan and Belrayan range

Revenue villages falling within corridor | 5

Ecological importance

Basanta corridor is used by elephants for movement between Dudhwa NP, India and
Bardia NP, Nepal

Habitat type Sal and Mixed forest

Major land use River, Forest, Agricultural land and Settlements

Elephant movement status Seasonal

No. of elephants using the corridor 13

Major bottleneck Near Raghunagar in Indian side and along Mohana river in Nepal side

Linear infrastructure in the corridor

Proposed Indo-Nepal Border road

Recommendations by the forest
department to improve the corridor

1) Trans-boundary co-operation with Nepal o jointly restore Basanta corridor.
2) Build flyover along Indo-Nepal Border Road

3) Regular and intensive monitoring of elephants jointly with Nepal

4) Radio-collaring of elephants to understand habitat use and migratory routes

Current status of the corridor

Active. Intensity of use by elephants stable.
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2. Chhedia Corridor (transnational corridor)

Connectivity This corridor connects the Katerniaghat Wildlife Sanctuary, Bahraich in the
Indian side with Bardia National Park, Bardia district in Nepal. This is a
transhoundary corridor with majority of its portion in Nepal, and with a very
narrow connectivity existing with Katerniaghat Wildlife Sanctuary

State Uttar Pradesh (and Nepal)

Indicative length and width Length = 30 km, Width = 0.5 km

Geo Coordinates 28.399743°, 81.063869°

Forest ranges falling within corridor

Katenriaghat range

Revenue villages falling within corridor

2

Ecological importance

Chhedia corridor is used by elephants to move between Katenriaghat WLS, India and
Bardia NP, Nepal. Tigers and rhinos also move between Katenraighat WLS and Bardia
NP via this corridor

Hahitat type

Sal and Mixed forest with interspersing riverine tracts

Major land use

River, Forest, Agricultural land and Settlements

Elephant movement status

Seasonal

No. of elephants using the corridor

56

Major bottleneck

Rapid expansion of human habitation in Nepal side, dependency of peaple on forest
corridor

Linear infrastructure in the corridor

Proposed Indo-Nepal Border road

Recommendations by the forest
department to improve the corridor

1) Trans-boundary co-operation with Nepal to jointly restore Basanta corridor,
2) Bulld flyover along Indo-Nepal Border Road

3) Regular and intensive monitoring of elephants jointly with Nepal

4) Radio-collaring of elephants to understand habitat use and migratory routes

Current status of the corridor

Active. Intensity of use by elephants stable,
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3 Dudhwa-Katerniaghat Corridor
Connectivity This corridor connects the Katerniaghat Wildlife Sanctuary with Dudhwa
National Park.
State Uttar Pradesh

Indicative length and width

Length = 13 km (along Mohana river in north and 20 km along Suheli river in
south), width = 10 km

Geo Coordinates

28.352212°, 80.967671°

Forest ranges falling within corridor

Belrayan and Katenriaghat range

Revenue villages falling within corridor

60

Ecological importance

Dudhwa-Katerniaghat corridor is used by elephants to move between Dudhwa NP
and Katerniaghat WLS through buffer zone of Dudhwa TR

Habitat type

Northern tropical semi-evergreen forest, northern Indian moist deciduous fores,
tropical seasonal swamp forest and northern tropical dry deciduous forest,

Major land use

Predominantly agricultural

Elephant movement status

Occasional

No. of elephants using the corridor

13 elephants in Belrayan range of Dudhwa NP
66 elephants in Katerniaghat range of Katenriaghat WLS

Major bottleneck

Mohana river and Suheli river are critical areas whereas human habitations act as
bottleneck

Linear infrastructure in the corridor

1) Proposed Indo-Nepal Border road
2) Meter gauge from Mailani to Nanpara

Recommendations by the forest

1) Regular and intensive monitoring of elephants

department 2) Developing participatory conservation approach to allow safe passage for
elephants through farmlands
3) Radio-collaring of elephants to understand habitat use and migratory routes
Status of the corridor Active. Intensity of use by elephants stable.
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4. Khata Corridor (transnational corridor)
Connectivity This corridor connects the Katerniaghat Wildlife Sanctuary, India and Bardia
National Park, Nepal. This is a transhoundary corridor.
State Uttar Pradesh (and Nepal)
Indicative length and width Length = 20 km, Width = 10 km
Geo Coordinates 28.357627°, 81.213294°

Forest ranges falling within corridor

Katenriaghat and Nishangara Ranges

Revenue villages falling within corridor

5

Ecological importance

Khata corridor is used by elephants to move between Katenriaghat WLS, India and
Bardia NP, Nepal. Tigers (Panthera tigris) and rhinos (Rhinocerus unicomis) also
move between Katenraighat WLS and Bardia NP via Khata corridor

Habitat type Sal and Mixed forest

Major land use River, Forest, Agricultural land and Settlements

Elephant movement status Regular

No. of elephants using the corridor 56 elephants in Katerniaghat range

Major hottleneck Near Katiyara and Rampurwa beats in Indian side and Khata area in Nepal side

Linear infrastructure in the corridor

1) Proposed Indo-Nepal Border road
2) About 10 km of high-tension power line

Recommendations by the forest
department to improve the corridor

1) Trans-boundary co-operation with Nepal to jointly restore Khata corridor

2) Deploying sufficient mitigation measures like flyover along Indo-Nepal border road
3) Regular and intensive monitoring of elephants jointly with Nepal

4) Radio-collaring of elephants fo understand habitat use and migratory routes

Current status of the corridor

Active. Intensity of use by elephants stable,
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5. Laggabagga-Tatarganj-Shukhlaphanta Corridor (transnational corridor)
Connectivity This corridor connects the Pilibhit Tiger Reserve and Buffer Zone Division
(North Kheri), Dudhwa Tiger Reserve, India to Shukhlaphanta National Park,
Nepal
State _Uttar Pradesh (and Nepal)
Indicative length and wldth Length = 25 km, width = 10 km
Geo Coordinates 28.765669° 80.199006°

Forest ranges falling within corridor

Barahi and Sampuranagar ranges

Revenue villages falling within corridor

ki)

Ecological importance

Lagga-bagga corridor is used by elephants and other mammals viz. tiger (Panthera
tigris), leopard (Panthera pardus), rhinos (Rhinocerus unicornis) and swamp deer
(Rucervus duvaucelli) to move between Pilibhit TR in India and Shukhlaphanta NP,
Nepal.

Habitat type ‘Sal-dominated mixed forest and grasslands
Major land use River, Forest, Agricultural land and Settiements
Elephant movement status. Seasonal

No. of elephants using the corridor 22

Major btteneck

‘Near Tharupatti, Gunhan, Tatarjang in Indian side

Linear infrastructure in the corridor

Proposed Indo- Napal Border road

Recommendations by the forest
department to improve the corridor

. g
3) Regular and intensive mor

-boundary co-operation with N_epal o jointly restore Lagga-Bagga corridor
cient mitiga asures like ﬂyovet alar(g Indo-Nepal border road

4) Radio-collaring of elephants fo understand habltal use and migratory routes

Current status of the corridor

Active. Intensity of use by elephants increased.
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6. Laljhadi Corridor (transnational corridor)

Connectivity This corridor connects Dudhwa Tiger Reserve, India to Shukhlaphanta National
Park, Nepal, This is a transhoundary corridor with majority of its portion in
Nepal side and a very narrow connectivity along Dudhwa NP

State Uttar Pradesh (and Nepal)

Indicative length and width Length = 20 km, width = 3 km

Geo Coordinates 28.669241°, 80.502309°

Forest ranges falling within corridor Gauriphanta range

Revenue villages falling within corridor 1

Ecological importance

Laljhadi corridor serves as a migratory route for elephants for movement between
Dudhwa NP, India and Shukhlaphanta NP, Nepal

Habitat type Sal and Mixed forest

Major land use River, Forest, Agricultural land and Setlemenls
Elephant movement status Seasonal

No. of elephants using the corridor 79

Major bottleneck

Rapid expansion of human habitations in Nepal side

Linear infrastructure in the corridor

1) State Highway 90 (Palia to Gauriphanta road)
2) Proposed Indo-Nepal border road
3) Trench for 2 km

Recommendations by the forest
department to improve the corridor

1) Transboundary co-operation with Nepal to jointly restore Laljhadi corridor.

2) Atforestation along Donda river on Nepal side to develop cover for wildlife

3) Deploying sufficient mitigation measures like flyover along Indo-Nepal border road
4) Regular and intensive monitoring of elephants jointly with Nepal

5) Radio-collaring of elephants to understand habitat use and migratory routes

Curremt status of the corridor

Active. Intensity of use by elephants stable.
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r Rawasan- Sonanadi (Rajaji - Corbett) Corridor (interstate corridor)
Connectivity This corridor connects Sonanadi Wildlife Sanctuary to Rajaji Tiger Reserve
through the Bijnor Plantation Forest Division close to Najlbabad
State Ultar Pradesh and Uttarakhand
Indicative length and width Length = 22 km, Width = 11 km
Geo Coordinates 29°40'46”- 29°48'9"N

78°19'31" - 78°31'38"E

Forest ranges falling within corridor Bahrhapur, Kauraya, Sahanpur and Rajgarh Ranges

Revenue villages falling within corridor | 5 villages and 12 seftelements

Ecological importance This is an important corridor used by elephants and tigers moving between Corbett
and Rajaji Tiger Reserves.

Habitat type Tropical dry deciduous forest and forest plantations.

Major land use Forests, seftlements

Elephant movement status Regular

No. of elephants using the corridor 103

Major bottleneck 1 ){Naapnilands and settlements along the Najibabad — Kotdwar road (NH-119) and
railway line

2) Bounder mining in the Ma!am river
3) Numerous settlements of Van Gujjars

Linear infrastructure in the corridor 1) Meerut- Pauri National highway- 119 with heavy traffic
2) Broad gauge, single track and electrified railway line - 10 km
Recommendations by the forest 1) Elevated bridge for Meerut- Pauri Highway
department to improve the corridor 2) Reduced train speed in Najibabad- Kotdwar section
3) Demarcation of the forest boundary and increasing the Protected area on Terai
Arc Landscape

4) Purchasing of specific tracts of land in Shankurpur Farm area
5) Reducing the forest dependency of Gujjars.
Current status of the corridor Active. Intensity of use by elephants increased.
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8. Shivalik Corridor (interstate)

Connectivity This corridor connects Rajaji Tiger Reserve to Mohand Range to Shakumbri
Range to Barkala Range to Kalesar National Park

State Uttar Pradesh and Uttarakhand

Indicative length and width Length = 32 km, width = 23 km

Geo Coordinates 30°0,30° 26' N

: ' 77°32,78° 1'E

Forest ranges falling within corridor Mohand, Shakumbri and Barkala Ranges

Revenue villages falling within corridor 19

Ecological importance Itis one of the major strelches connecting Rajaji NP and Kalesar NP.

Habitat type Tropical dry deciduous forest

Major land use Forests and settiements
Forest = 33229.46 ha

Elephant movement status Oceasional

No. of elephants using the corridor 18

Major bottleneck National Highway- 72A (307), Heavy human pressure (by Gujjars)

Linear infrastructure in the corridor 1) National Highway- 72A (307), 18 km
2) Irrigation and power (Eastern Yamuna Canal) - 6 km
3) 400 Kv Dehradun- Abdullapurl transmission line in Barkala Range and
400 Kv Dehradun- Baghpat transmission line in Mohand Range

Recommendations by the forest 1) Elevated bridges along canals.

department to improve the corridor 2) Relocation of Gujjars from the corridor area & reducing their dependency on forests.
3) Water holes and habitat improvement work is needed inside the corridor.
4) Eradication of Lantana and other invasive plants.
5) Increase in the number of forest staff and watch towers.

Current status of the corridor Active. Intensity of use by elephants increased.
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9. Chilla- Motichur Corridor
Connectivity This corridor connects Motichur Range with Chilla Range of Rajaji Tiger Reserve
across river Ganga through the Motichur river and strip of forests around the river.
State Uttarakhand
Indicative length and width Length = 4 km, width = 1 km
Geo Coordinates 30°01'12.8", 78°128.1"

30%00'33.9", 78011'30.6"
30000118.2", 78013'14,2"

30%00'00.2", 78°12'38.2"
Forest ranges falling within corridor Motichur and Chilla Ranges
Revenue villages falling within corridor 2

Ecological importance

This is a very critical corridor that connects the weslern Rajaji with eastern Rajaji across
river Ganga. The corridor is used by elephants, tigers and other wildlife.

Habitat type

Tropical dry deciduous sal forest and teak plantation

Major land use

Forests and Settiements

Elephant movement status

Regular

Major bottleneck

Khand gaon, Army ammunition dump, settlement area

Linear infrastructure in the corridor

1) National Highway 34

2) 2 km of Haridwar-Raiwala Railway frack

3) Canal powerhouse canal in Chilla Range

4) HT power lines, 220 KV & length approx. 500 M, 132 KV, length approx.500 M.

Recommendations by the forest
department to improve the corridor

Information NA

Current status of the corridor

Active. Intensity of use by elephants increased.
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10. Motichur - Gohri Corridor
Connectivity This corridor connects the Motichur and Gohri Ranges of Rajaji Tiger Reserve
across river Ganga and along the River Song.
State Uttarakhand ] i PO Az
_Indicative length and width | Length=35km, width=1km
Geo Coordinates 30°03'11,42", 78°13 8.57"

 Forest ranges falling within corridor

| Motichur and Gohri Ranges

30°3' 865", 78013’ 5.68”
30°03' 3.60", 78%13' 1.42"

Revenue villages falling within corridor

2

Ecoloyical imporlance

This is a very impolant coridor hal connects he Golii range and Molichur ranges of
Rajaji Tiger Reserve across river Ganga and through the river Song.

Habital type | Tropical dry deciduous sal forest and teak plantation 1
Majorfanduse | Song River, plantations and forest =1

Elephant movement status Seasonal

Majbi bottleneck Gaurimafi, Thakurpu_r; setlement area T

Linear infrastructure in the corridor 1) National Highway 34 N NY

* Recommendations by the forest
department to improve the corridor

| Information NA

_2) 500m of Raiwala - Rishikesh Railway track

Current status of the corridor

| Active. Intensity of use by elephants decreased.
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11, Teenpani Corridor

Elephant Corridors of India 2023

31\S

Connectivity

This corridor connects the Motichur Range of Rajaji Tiger Reserve with the
Barkot and Rishikesh Ranges of Dehradun Forest Division.

State Uttarakhand
Indicative length and width Length = 1.5 km, width = 2 km
Geo Coordinates 30004'13.14", 78°12'18.52"

30°04'50", 7812'24.55"
30004'16", 78°12'29.95"

Forest ranges falling within corridor

Motichur, Barkot and Rishikesh Ranges

Revenue villages falling within corridor

2

Habitat type Sal-dominated tropical dry deciduous forest and teak plantation
Major land use Forests, Agricultural land, River and Settlements

Elephant movement status Seasonal

Major bottleneck Sahabnagar, Chidderwala seftlement area

Linear infrastructure in the corridor

1) 700m of National Highway 7

2) 400m of irrigation canal

3) 500m of 220 kv high-tension power line
4) 300m of electric fencing

Recommendations by the forest
department to improve the corridor

Information NA

Current status of the corridor

Active. Intensity of use by elephants increased.
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12. Kilpura-Khatima-Surai Corridor (interstate and transnational corridor)

Connectivity This corridor connects Haldwani Forest Division and Nandhaur Wildlife
Sanctuary of Uttarakhand with Pilibhit Tiger Reserve of Uttar Pradesh and
Shuklaphanta National Park of Nepal

State Uttarakhand and Uttar Pradesh. Also into Nepal

Indicative length and width Length = 22 km, Width = 3 km

Geo Coordinates 29°05 17.6, 80° 01 09.6

28042419, 79° 57 056
28046 43.9, 80003 10.4
28049 31.4, 79055 09.7

Forest ranges falling within corridor

Kilpura, Khatima, Surai and Sarada Ranges.

Revenue villages falling within corridor

13

Ecological importance

Only connectivity between Nandhaur WLS and Pilibhit TR.

Habitat type Moist deciduous forest

Major land use Forest, Agricultural land and Settements

Elephant movement status Regular

Major bottleneck Chakarpur-Jagbura River, Lalkothi bridge-Lohia head

Linear infrastructure in the corridor

1) National Highway 125, 3.5 km

2) Broad gauge and electrified railway line, 4 km

3) Sharda Canal with gentle earthen slope, 15 km
4) Solar fence, 3 km

Recommendations by the forest
department to improve the corridor

Information NA

Current status of the corridor

Active. Intensity of use by elephants stable.

WSUN

Uttarakhand

nF

Legend

e Elephant comder
*  Major Town

D State boundary

| | Prolected Anea
[ Forust Disisicer bewndury
Fores! Bead boundary
Wishar I|_'- |
| Feresl

L] 13 L i A=t

b T b

Indieative Length: 22 km
Indlcative Width: 3 km

L ki A, A A £ B B T
i e AT T (AT, TP ST T B

Jra—

'_
WS

T T
niwYE THHIE

135

| B T
B'60E BrSE

L]
00TE

18 |

—



Elephant Corridors of India 2023

294

13. Kosi River Corridor

Connectivity This corridor connects Corbett Tiger Reserve to Ramnagar Forest Department
River Kosi in multiple locations.

Connectrwty beiween Corbett TR and Ramnagar FD

| 4 R SISO TN |
Major land usa Fm‘est Riverbed, human seltlements, IMPCL (Indlan Medicines Phamwceutlcal

Hh- Lo
a9 Y RAT

I;k\ n"-'_n
%a Bl
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T

ﬁe;:omh;r;dations by the fﬁrest_
_de arlment to mpro_xe the corridor
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14, Nihal- Bhakra (Fatehpur- Gadgadia) Corridor

Connectivity This corridor connects the Fatehpur Range of Ramnagar Forest Division with
the Gad adla Range of Teral Central Foresl Division
| State Uttar S
Indicative length and width _ Len gth = _10 km‘ wrdth 10 km
Geo COordlnates 29° 5 ]

Forest range; falling within corrldor

Revenue villages falling wit

Fatehpur and Gadgadla Ranges
hin corridor | 4

Ecological importance Used to be oonnechwty for Teral East FD via Tera{ Centra! FD
Habitattype Tropical moist deciduous T T
Major land use Forests and seltlements

Elephant movement status Regular

Major bottleneck Kaladhungl HaIdwani hlghway

| Linear infrastructure in the corridor

Recommendations by the forest
department to improve the corridor

Current status of the corridor

'3
t‘,

Indlcative Leagin: 1 km i '

12 b

<—+ Eleptant comidor
[ | Prolucted rea
0 Forest Cover
O vete
* Town ! Dislrict HQ
Forest Beat boundary
[ Forest Divisicn boundary |
- ] st boundary
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15.  Kansrau - Barkot Corridor (Lal Tappar corridor)
Connectivity This corridor connects the Kansrau Range of Rajaji Tiger Reserve and the
Barkot and Rishikesh Ranges of Dehradun Forest Division
State Uttarakhand
Indicative length and width Length = 2 km, width = 800 m
Geo Coordinates 30004'65.0" 78°%09'00"
300448.0" 78%09'11.0"
30°05'50.0" 78°10'47.0"
30005'57.0" 78°10'42.0"
Forest ranges falling within corridor Kansrau (Rajaji TR), Barkot and Rishikesh Ranges (Dehradun FD)
Revenue villages falling within corridor Information NA

Ecological importance

It is an important corridor that connects the elephant populations of Rajaji Tiger
Reserve with Dehradun Forest Division.

department to improve the corridor

Habitat type Tropical dry deciduous
Major land use Forests and Settlements
Elephant movement status Regular
Major bottleneck Near Lal Tappar Industrial Area
Linear infrastructure in the corridor 1) National Highway 7 »

2) High-tension power line (132 KV)
Recommendations hy the forest Information NA

Current status of the corridor

Active. Intensity of use by elephants increased.
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16.  Rawasan-Sonanadi (Via Lansdowne FD) Corridor

Connectivity This corridor connects Rajaji and Corbett Tiger Reserves. Elephants use the
foothills between Rawasan (at the eastern end of Rajaji Tiger Reserve) and the
Khoh River (western end of Corbett Tiger Reserve).

State _ Uttarakhand

Indicative length and width Length 21 km, w1dth 2 km

Geo Coordinates : 25",

Forest ranges falling within corridor

.Najlbabad Resewe Forest

Revenue villages falling within corridor

35

Ecological importance

This is a very crucial corridor that connects the elephant and. tiger populations between
Corbett and Rajaji Tiger Reserves.

Hahltat typa _Tropical dry deciduous and riparian forests

Major land use Forest 1T
Elephant movement status ‘Regular

Major bottleneck Not provided by forest department

Linear infrastructure in the corridor

1) National Highway 119, and associated high traffic

Recommendations by the forest
department to improve the corridor

Information NA

Current status of the corridor

“Active. Intensity of use by elephants stable.

i
Legend
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17 Chilkiya- Kota Corridor

Connectivity This corridor connects Chilkiya Reserve Forest of Corbett Tiger Reserve and
Kota RF of Ramnagar Division
@@e R Uttarakiand | T

Length=0.7 km \Mdth 3 9 km

Tro decnduous

Regular
W ok [ ormaton A e
Linear infrastructure in the corridor 1} National Hrghway 121, and assomated hlgh traﬁ‘ c
2) A high-tension line passes through the Kosi Range
3) Garjiya temple

".deommleﬂq[gﬂqnsb“’- Iﬁfdmiﬁﬁan NA

d ent to improve | e co dor :

Aclwe. Intensﬁy cf use by elephahts not availéb!e. '

[3f

iznc
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19. Gola Corridor
Connectivity This corridor connects Gola Rankhu and Gorai Reserve Forest of Terai East
Forest Division and the Tanda Protected Forest of Terai Central Forest
Division.
State Uttarakhand
Indicative length and width Length = 5 km, width = 2.5 km
Geo Coordinates 29°05'10"- 29°05'37" N

79°31'02"-79°31'04" E

Forest ranges falling within corridor

Haldwani

Revenue villages falling within corridor

8

Ecological importance

Important for the population continuity between forests of Gola Rankhu, Gorai and the
Tanda Protected Forest.

Habitat type Dry dociduous forost
Major land use Forest and settlements
Elephant movement status No Movement

Major bottleneck

Haldwani and Lal Kuan towns

Linear infrastructure in the corridor

1)Expansion of Haldwani township and setting up of Lal Kuan industrial complex
2) Heavy traffic on Haldwani-Lal Kuan road
3) Boulder mining in the Gola River area

Recommendations by the forest
department to improve the corridor

Information NA

Current status of the corridor Impaired.
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1. Jamui- Jhajha- Chakayi Corridor

Elephant Corri

F 3224~

dors of India 2023

Connectivity Elephant movement is between the Garhi beat of Jamui range, Charkapatthar
and Batia beats of Jhaja range and Madhwa sub-beat of Chakayi range.
State Bihar :

Geo coordinates

24.747494, 86.126023 to 24.523028, 86.326086

Indicative length and width

Length = 46 km, width = 30 - 50 m

Beats falling within corridor

Garhi, Charkapatthar and Batia Beat, and Madhuwa Sub- Beat

Forest ranges falling within corridor

Jamui, Jhajha and Chakayi Ranges

Revenue villages falling within corridor

Three

Habitat type

Moist deciduous Sal Forests, Tropical deciducus Sal Forests, Dry deciduous mixed
Forests, Boswellia Forests, Aegle Forests, Scrub Forests and Euphorbia Forests

Major land use

Forest = 80 ha

Agriculture = 34 ha
Habitation = 10 ha
Elephant movement status Uccasional.
Number of elephants using this corridor 9
Linear infrastructure in the corridor Information not provided

Bottlenecks in the corridor

Near Garhi, Batia and Simultala there are breaks in the corridor,

Recommendations by the forest
department

1) Data-driven proper identification of corridor is required.
2) Habitat management enrichment along the elephant corridor/migration.
2) Awareness programs for local people.

Status of the corridor

Active. Intensity of use by elephants not available
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2, Charmar - Jingol corridor
Connectivity Connects Dharamjaigarh to Raigarh Forest Division and then on to Odisha
towards the east
‘State :"Chhaﬁﬁ rh
Indicative length and width Lenglh 20 km wldth 2 5 km
Geo coordinates - : : !

Compartments falllng within cérrldor

I1264P 1267, 1263P 1253P, 1268, 1269, 1252P, 1270, 12?3 1272, 1244P, 1276,

846, 847, 848, 849, 850P, 842P, 838

Beats falling within corridor

Dehradihi, Charmar, Chharratangar, Amalidh, Samaruma, Kachkoba, Tamnar

Furesl ranges falling within corridor

; Ghargoda and Tamnar

| Ecological importance _

riant corridor for elephant moving from Odisha to interiors of Chhattisgarh.

Habltag type Troplcal Dry Deciduous

Major land use Forest, agriculture and seftlements
Elephant movement status Regular

No. of elephants using the corridor 80-100

Linear infrastructure in the comdor Information NA

.Current status of the corridor

Active. Intensity of use by elephants stable.

Legend
=w=—¢ Eephari comidor
[ | Pratected Area
1 Reserved Forest
U Waler
¢ Tawn | Distrct HQ
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Indicative Length: 20 km
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3 Nagdhara- Baraud corridor
Connectivity Connects habitats in Raigarh and Dharam]algarh Forest Divisions
State _| Chhattisgarh i3 :
Indicative length and width Length =10 km, width = 2.5 km
Geo coordinates 22 Y

Cbmpartments failing withln cqrridér

.1286P 1287 1312 12880A 1291F’ 1289P 1293 1292P 413, 414

_Nagdhara, Pusalda and Baraud _

Forest ranges fa fa Illng ‘within corridor

Ghargoda (Ralgarh FD) and Dharamjalgarh {Dharamjalgarh FD)

"Revenue villages falling within corridor | Information NA

Ecological importance Important corridor that is used by elephants moving from Odisha fo mtenors of
Chhattisgarh.

Hahitat type | Sal-dominated tropical dry deciduous

Major land use Forest, agriculture and settlements

Elephant movement status Regular

No. of elephants using the corridor 80- 100

Linear infrastructure in the corridor Information NA

Recommendations by the forest
department to improve the corridor

Information NA

Current status of the corridor

Active. Intensity of use by elephants stable,

Town | Districl HO)
Foeest Beal boundary

[_] Forest Division boundsry
[ state bourdary

EPIF0CE
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4, Hati-Kudmura corridor
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Korba and Dharam]aigarh FD

Connectlvlty

| Chhatfisg

Length = 1o'km WIdth 32 km

Sal dommated tmpncal'dry-demduous forest e

s, agriculture and setllements

Elepha_ht movement status -

department to improve the corridor

Regular
‘No. of elephants using the corridor SO T
Linear infrastructure in the corridor Information NA
Recommendations by the forest Information NA

Current status of the corridor

Active. Intensity of use by elephants stable.

Legend
et Elphians comidar
[ erotoctod Ama
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5. Chaal- Kartala corridor
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Connectivity Korba and Dharam;algarh FD
State ch?@mﬁna_rh :
Indicative length and width

Geo coordinates.

Compartments falling within corridor

512, 513, 506P 511 SG?P 510, 509P, 508, 541, 542, 543, P1156, OA 1468, OA

Beats falling within corridor

146? P1154 P1155 P1153, OA 1466, 1180, P1149, OA 1462, P1150
arsuta (in Dharamjaigarh FD}andNandarha Chaal part, and Chorbhatti

Forest ranges falling within corridor

department to improve the corridor

Ecological importance

Habttat type Troplca! Dry Demduous

‘Major land use Forests, agriculture and settlements
Elephant movement status Reqular

Linear infrastructure in the corridor Information NA

No. of elephants using the corridor Not recorded by forest departmeni
'Recommendations by the forest Information NA

Current status of the corridor

Active. Intensity of use by elephants stable.

Legend
w=—a Flephan: cosridar
E [ Protectod Araa
5‘ 107 Reserved Envesi
0 Watar
s o | TRgtnel HQ
Fuvest Beal boundary

[0 saate baurdary
h‘ ii - &
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Indhcative Length: 21 km
Indicative Width: Z km
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6. Korondha - Rupunga corridor
Connectivity Elephant movement with Dharamjaigarh Range, which is disjunct and
s connected only by thls corrldor
Indicaﬂve Ien th and width Len lh 16 km mdth 3.5 km

COmparlments fal'li'ng within corridor

450 37? 452 454, 453P 451P 476P 455P 4EBP 457P 458P 461P 462P 463
464P, 460P

Dharamﬂgarh o

Beats falling within corridor | Korondha and Rupunga
Forest ranges fall!ng within corridor
e .

e e

) \ 'Sal-domlna'led tropical dry deciduous fbresls

Habitatgpe e,
_Major land use

riculture and settlements

; Regular”

Not recorded by forest department

Information NA

Information NA

Active. Intensity of use by elephants stable.
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1. Balco - Etma Nagar corridor

Connectivity Korba and Katghora Forest Dmsions across Rwar Hasdeo
State | Chhattisgarh s W
Indicative len _Tgth and width Len th_ 7.5 km wldth = 1 5 km

Geo coordinates

Com ltmants fallln w;thin corrldor

| Beats falling within corridor atha, | -
Forest ranges falling within corridor | Etfna Nagar {Katghorg) and Balco {Korba) _
Ecological importance This is the mai : y elephants to move between Korba and Kaighora
Habitat type ks Sa} domlnaled d demduous forests
 Majorlanduse | Forests, agriculture and sefflements.
Elephant movement status Regular
No. of elephants using the corridor | Notrecorded by forest department 3 RSy
Linear infrastructure in the corridor Information NA
: = InfonﬁéﬁenNA
Current status of the corridor Active. Intensity of use by elephants stable.

# N
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8. Balco- Katghora corridor
Connectivity Korba and Katghora Forest Divlsions across Rwer Hasdeo
State - Chhattisgarh__ . B
lndlcatlva Ianglh and width Len th_ 4 5km _\Mdﬂ] 1 km

OA 1229, OA 766

Com arlmenﬁ; fallin wlthln corridor

Beats falling within corridor Podikhoha, Katghora
Forest ranges falling within corridor Katghora (Katghora) and Balco {Kcrba}
Habitat type Tropical Dry Deciduous -
Ma]or land use Forests, agnculture and settlements
_Elephant movement status Regular
No. of elephants using the corridor Not recorded by forest depariment
Linear infrastructure in the corridor Information NA

Recommendations by the forest
department to improve the corridor

Information NA

Current status of the corridor

Active. Intensity of use by elephants stable.

Logend
e Elephars camidar
[ rotocted Aroa
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9. Khod-Rihand corridor

1227
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Connectivity Guru Ghasidas National Park and Tamor Pingla Wildlife Sanctuary across
Rwer Rihand

State _Chha .

Indicative length and width Len th 13 5 krn Wldth 2.5 km

Geo coordinates 23774

Compartmenfs fallmg wtthm corridor

914 896 89? 899 900 898, P 561 P 588, P557

Khod, Khod (W), Kachiya

Forest ranges fa!lmg within corrldor

department to improve the corridor

Khod (T amor Pinlga WLS} Bsharpur and thand
Ecological importance id
Habitat type Sal-domrnated dry demduous forests
| Major land use _Forests, agriculture and settiements
Elephant movement status Regular
No. of elephants using the corridor | Not recorded by forest depariment
Linear infrastructure in the corridor Information NA
Recommendations by the forest Information NA

Current status of the corridor

Active. Intensity of use by elephants increased.
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10. Ghat Pendari-Pakni corridor

Connectmty :

| Chhattisgarh

Suragpur to Tamor Pingla Wiidinfe Sanctuary

_ Len th 3km w:dth 08km-h._m

-Comparlmenls fqlll r_gewlthln con‘idor

TP, P111'P'1'09" '

| Beats falling within corridor _GhatPendari and Pakni
Forasl ranges falling within corrldor at e
. Tamn el T

Hahitat type Sal-domlnaied dry decnducus forests
Majorlanduse Forests R e
Elephant movement status Regular

No. of elephants using the corridor Notrecorded by forest department

rastructure in tha corridor

Information NA

Llnear

department to impm\ie the corridor

Current status of the corridor

Active. Intensity of use by elephants stable.

Legend
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11. Bhagabilla- Ratnasai Corridor
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Connectivity

Hatgamharia Range of Chaibasa Forest Division to Rairangpur Forest
division in Odisha

State Jharkhand
Indicative length and width Length = 19 km; width =2 to 7 km
Geo coordinates N 22°15'44.9", 22°12'2"] E 85° 53'54", 85° 58'27.38"

Forest ranges falling within corridor

Ha_tggmha_ria_ _Range

Revenue villages falling within corridor

Ecological importance The area is an important migratory corridor with increasing number of elephants
this corridor on a regular basis.

Habitat type _Dry deciduous, Sal-dominated forests

Major land use Forest = 3,224 ha

Agricultural land = 12,000 ha

Elephant movement status
Number of elephants using the corridor

‘Regular, more frequent from October to February

26

Linear infrastructure in the corridor

High tension power line (11,000 V)

Recommendations by the forest department to
improve the corridor

Habitat improvement activities in the corridor.

Current status of the corridor

Active. Infensity of use by elephants not available

L ey S
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12.  Jampani- Bhagabilla Corridor
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Connectivity Elephant movement is from Noamundi Range to Hatgamharia Range of
Chaibasa Forest Division in Jharkhand to Keonjhar Forest Division in
QOdisha

State Jharkhand

Indicative length and width Length = 120 km; Width = 2 to 5 km

‘Geo coordinates N 22°5'41.98", 22°15'44.98"] E 85° 33'19.79", 86° 53'54"

Forest ranges falling within corridor

Hatgamharia and Noamundi Ranges in Chaibasa Forest Division

Revenue villages falling within corridor

44

Ecological importance The corridor is important in sustaining seasonal elephant migration between
Odisha and Jharkhand. The number of elephants using the corridor has been
increasing.

Habitat type Dry deciduous Sal dominated forest

Major land use

Forest = 1551.9 ha
Agriculture + human-use = 12,000 ha

Elephant movement status

Regular, more frequent from October to February

Number of elephants using the corridor

20-25

Linear infrastructure in the corridor

High tension power line (11,000 V)

Recommendations by the forest department to
improve the corridor

Habitat improvement in the corridor,

Current status of the corridor

Active. Intensity of use by elephants not available
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13. Siyaljora- Dhobadhobin Corridor

Connectivity This corridor is used by elephants for moving from Keonjhar Forest
Division in Odisha to Sayiljora RF of Noamundi Range towards
Dhobadhobin RF of Hatgamharia Range in Chaibasa Forest Division and
eventually into Rairangpur Forest Division of Odisha.

State Jharkhand

Indicative length and width Length = 50 km, Width = 2 - 6 km

Geo coordinates N 22°5' 515", 22° 3' 36.40" E 85° 37' 48.49", 86° 56' 44.59"

Forest ranges falling within corridor

Siyaljora, Noamundi, Dhobadhobin and Hatgamharia Forest Ranges of
Chaibasa Forest Division

Revenue villages falling within corridor 33
Habitat type Sal-dominated dry deciduous forests
Malor land use Forestland = 667.7 ha

Agricultural lands + human-use areas = 9200 ha

Elephant movement status

Number of elephants using the corridor

Regular, more frequent from October to February
o

Linear infrastructure in the corridor

Information NA

Recommendations by the forest department to
improve the corridor

Habitat improvement in the corridor.

Current status of the corridor

Active. Intensity of use by elephants not available
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14.  Sangajata- Haldipokhar Corridor
Connectivity Elephants use this corridor to move from Saraikela Forest Division in
Jharkhand to Haldipokhar Range in Chaibasa Forest Division. Some
elephants also go up to Rairangpur Forest Division in Odisha.
Stie Tharkhand )’ . Addt L =
Indicative length and width Length = 96 km, width = 2 to 6 km
Geo coordinates N 22°40'25.83", 22° 9'45.06/ E 85° 51'55.15", 85° 0'55.65"

Forest ranges falling within corridor

Ha}dipokhar Range in Chaibasa Forest Division

Revenue villages falling within corridor

|| 74

Habitat type

Sal-dominated dry deciduous forest

Major land use

Forest = 3226.7 ha
Agriculture + human-use = ~21,500 ha

Elephant movement status

Regular, more frequent from October to February

Number of elephants using the corridor

26

Linear infrastructure in the corridor

Two High tension power lines (11,000 V)

Récbmmariqaﬁpn_s l})’f"the Forest Department
to improve the corridor

Habitat improvement in the corridor.

Current status of the corridor

Active. Intensity of use by elephants not available
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15. Lepang- Dumuria Corridor
Connectivity Elephants use this corridor to move from Lepang RF of Noamundi Range
in Chaibasa Forest Division to Keonjhar Forest Division in Odisha
State Jharkhand
Indicative length and width Length = 33 km, width=2 - 7 km
Geo coordinates N 22° 5'8.55", 22° 8'44,96"/ E 85° 35' 7.03", 85° 42' 57.14

Forest ranges falling within corridor

Noamundi Forest Range

Revenue villages falling within corridor

18

Administrative details of the corridor

The corridor connects the Haldipokhar Reserve Forest o the Sangajata
Reserve Forest and maintains the connectivity with Simlipal Tiger Reserve in
Odisha.

Habitat type

Sal-dominated dry deciduous forest

Major land use

Forest = 540.5 ha
Agriculture + habitation = 5200 ha

Elephant movement status

Regular, more frequent from October to February

Number of elephants using this corridor

26

Linear infrastructure in the corridor

High tension power line (11,000 V)

Recommendations by the Forest Department

Increasing the green cover in the corridor

to improve the corridor
Current status of the corridor Active. Information on intensity of use not available.
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16. Ankua- Ambia Corridor

Elephant Corridors of India 2023

3240

Connectivity

The corridor links that Ambia- 11,12 Reserve Forest in Saranda Forest
Division to Dimbuli Reserve Forest in Kolhan Range, Kolhan Forest
Division

Indicative length and width Length 8km
T 2057,

Forest ranges falling wlthin corridor

| Revenue villages falling within corridor

Ecologlcal lmportance

| Habitat type

Major land use

“Forest “-"1‘ 908 ha
Agriculture 343 ha

Elephant movement status

Number of elephants using this- corri.dor.

Linear infrastructure in the corridor

Récommeﬁdations by the forest department to
improve the corridor

T .Ovelrpasﬁ for-the 'elephants to cross ‘the. State High;.vay {Gu.a.-. Salai) passing

through the corridor.

Current status of the corridor

[TAcive: Ttensiy ofuse by elephars decroase
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1. Raibera- Pulbaburu Corridor

Elephant Corridors of India 2023
VLA

Connectivity

Elephants move between Raibera of Kolhan Forest Division to
Pulbaburu of Porahat Forest Division along Raibera PF, Derwan PF,
Panta PF, Anandpur (PF 13 & 14) and Ambia RF

State Jharkhand
Indicative length and width Length=8.5km
Geo coordinates N22°28'42", 22°29'36"] E 85° 17'52", 85° 17'56"

Forest ranges falling within corridor

Revenue villages falling within corridor

7

Kolhan Range of Kolhan Forest Division

Ecological importance

In addition to elephants, several other wildlife in the area uses this corridor

Habitat type Dry deciduous Sal dominated forest
Major land use Agricultural land and Sal dominated forest
Elephant movement status Seasonal, mainly from August to March

Number of elephants using the corridor

Linear infrastructure in the corridor

2) Railway Bridge 0

Not recorded by forest department
' E.R connecting Goilkera and Manoharpur Station
ound 3 km of railway track falls under the

: y KaroRiver
3) 3 km of High-tension power line (11,000 V)

Recommendations by the forest department to
improve the corridor

1) Overpass for the elephants is required in the state highway passing
through the corridor.
2) Monitoring Railway lines and imposing speed restriction very important

Current status of the corridor

Active. Intensity of use by elephants decreased.
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18. Dalapani - Suklara Corridor
Connectivity This corridor connects Dalma Wildlife Sanctuary to Kankrajhor Reserve
Forest/ Dalapani Reserve Forest of Jamshedpur Forest Division of
Jharkhand to Kankrajhor Reserve Forest, West Bengal.
State Jharkhand
Indicative length and width Length = 2.10 km, Width = 0.05 km
Geo coordinates N 22°47'14.932", 22°45'8.375"

| E 86°24'12.399", 86° 26'50.412"

Forest ranges falling within corridor

Ghatshila Range

Revenue villages falling within corridor No village within the corridor
Habitat type Tropical dry deciduous forest
Major land use Forest=9.75 ha
Agriculture = 0.5 ha
Habitation = 0.25 ha
Elephant movement status Regular
Linear infrastructure in the corridor Information NA
Number of elephants using this corridor 28

Recommendations by the forest department to
improve the corridor

1) Habitat enrichment along the elephant corridor/migration.
2) Creation of water bodies inside corridors

Current status of the corridor

Active. Intensity of use by elephants increased.
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19. Dalma - Chandil Corridor
Connectivity This corridor connects Chandil, Dalma Wildlife West Range, to Chandil
Territorial Range, Saraikela Forest Division
State Jharkhand
Indicative length and width Length = 5 km, width = 0.9 km
Geo coordinates N 22°66'7.077", 22°56'3.106" / E 86°03'24.923", 86°0'47,038"

Forest ranges falling within corridor

Chandil Range

Revenue villages falling within corridor

Six

Habitat type Sal-dominated tropical dry deciduous forest
Major land use Forest=180 ha
Agriculture = 90 ha
Habitation = 30 ha
Elephant movement status Occasional
Number of elephants using this corridor 4-5

Linear infrastructure in the corridor

1) National Highway 33 and associated high traffic volume in the road
2) Broad gauge railway line

3) 200 m of Subarnarekha irrigation canal with cemented embankment
4) 2 km of High tension power line

Recommendations by the forest department to
improve the corridor

4) Over pass on Railway track passing through the corridor.

1) Corridor use by elephants decreased due to Subamarekha canal, habitat
degradation, Railway line and human habitation expansion. These factors to be
looked into for corridor restoration.

2) Habitat enrichment along the elephant corridor/migration.

3) Creation of water bodies inside corridors

Current status of the corridor

Active. Intensity of use by elephants decreased.
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20, Dalapani - Kakrajhor Corridor (Interstate corridor)
Connectivity This corridor connects Dalapani Reserve Forest of the Jamshedpur
Forest Division, Jharkhand to Kakrajhor Protected Forest to West
Midnapur Forest Division in West Bengal.
State Jharkhand and West Bengal
Indicative length and width Length = 25 km, Width = 2.6 km
Geo coordinates N 22°38'60", 22°47'32°/ E 86° 23'54", 86° 36'05"

Forest ranges falling within corridor

Ghatshila, East Smghbhum and Kankrajhor Ranges

Revenue villages falling within corridor

10

Habitat type

Tropical dry deciduous forest

Major land use

Forest, agriculture lands, setflements and revenue lands

Elephant movement status

Regular

Number of elephants using the corridor

Around 45

Linear infrastructure in the corridor

1) State Highway connecting Galudih to Bandhuan (1 km) and associated
high traffic

2) 200m of Chandil canal with cemented embankment

3) 12 km of High tension power line

Recommendations by the forest department to
improve the corridor

1) Habitat enrichment along the elephant corridor/migration.

2) Creation of water bodies inside corridors

3) Forest fire protection measures

4) Creation of Quick Response Teams for any elephant related issue.

5) The West Bengal FD has dug up a trench along the inter-state boundary.
This has to be reviewed.

Current status of the corridor

Active. Intensity of use by elephants increased.
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21. Dumariya - Nayagram Corridor
Connectivity The corridor connects the Dumriya Reserve Forest of Musabani Range
with the Nayagram Reserve Forest of Chakuliya Range under
Jamshedpur Forest Division.
State Jharkhand
Indicative length and width Length = 6.5 km, Width = 1 km
Geo coordinates N 22°23'34", 22°25'46"| E 86° 32'52", 86° 38'24"

Forest ranges falling within corridor

Chakulia and Musabani Range

Revenue villages falling within corridor

1

Habitat type

Tropical Dry deciduous forest

Major land use Forest, Agricullure land, seftlements
Elephant movement status Regular
Number of elephants using the corridor 70 -80

Linear infrastructure in the corridor

1) National Highway- 33 and associated high traffic
2) Subarnarekha irrigation canal with cemented embankment, 15 km
3) High tension power line, 5 km

Recommendations by the forest department to
improve the corridor

1) Habitat enrichment along the elephant corridor/migration.

2) Creation of water bodies inside corridors

3) Forest fire protection measures

4) Creation of Quick Response Teams for any elephant related issue.

5) The West Bengal FD has dug up a trench along the inter-state boundary.
This has to be reviewed. : '

Current status of the corridor

Active. Intensity of use by elephants increased.
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22,  Silli- Angara

Connectivity The connectivity is between Mahilong in Ranchi East Forest Range of
Ranchi Forest Division to Tamar Range of Khunti Forest Division.

State _Jharkhand :
Indicative length and width Length = 25 km, Width = 0-3 km
Geo coordinates 23.353216° N, 85.600742° E
Forest ranges falling within corridor Mahilong Range
Revenue villages falling within corridor BRI
Habitat type Sal-dominated dry deciduous forest
Major land use Forest = 2582.5 ha

Agriculture = 1231.6 ha
Habitation = 578.7 ha

Elephant movement status

Regular

Number of elephants using the corridor

24

Linear infrastructure in the corridor

1) National Highway-33 and associated high traffic
2) 15km of Subarnarekha irrigation canal with cemented embankment
3) 5 km of High tension power line

Bottleneck in the corridor

Trench along the West Bengal border

Recommendations by the forest department to
improve the corridor

1) Habitat enrichment along the elephant corridor/migration.

2) Forest fire prolection measures. More funds required in FFPM, CSS for
this region, especially and firefighting squad.

3) Dedicated rapid response teams.

Current status of the corridor

Active. Intensity of use by elephants increased.
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23, Bharno - Bero - Kara
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Connectivity The connectivity is between Mahilong in Ranchi East Forest Range of
Ranchi Forest Division to Tamar Range of Khunti Forest Division.

State Jharkhand

Indicative length and width Length = 35 km, width = 0-3 km

Geo coordinates 23.29095° N, 84.988069° E

Forest ranges falling within corridor

Mahilong Range

Revenue villages falling within corridor 16
Habitat type Sal-dominated dry deciduous forest
Major land use Forest=1714.5 ha

Agriculture = 1285.8 ha
Habitation = 1143.0 ha

Elephant movement status

chular

Number of elephants using the corridor
Linear Infrastructure in the corridor

24

1) National Highway- 33 and associated high traffic
2) Subarnarekha irrigation canal with cemented embankment, 15 km
3) High tension power ling, 5 km

Bottleneck in the corridor

Lamkana, Khirda, Hathu areas

Recommendations by the forest department to
improve the corridor

1) Habitat enrichment along the corridor
2) Fire protection measures to be taken up
3) Dedicated Rapid Response Teams

Current status of the corridor

Active. Intensity of use by elephants increased.
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24, Dalma- Asanbani
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Connectivity The connectivity is between Dalma Wildlife West Range, Chandil to
Chandil Territorial Range, Chandil.
State Jharkhand

Indicative length and width

Length = 1 km, Width = 0.28- 0.45 km

Geo coordinates

N 22°51'25.618" , 22° 51'46.484" to E 86° 12’ 29.242" fo 86° 11' 60.127"

Forest ranges falling within corridor

Dalma Wildlife West Range and Chandil Range

‘Revenue villages falling within corridor Information NA

Habitat type Tropical dry deciduous forest
Major land use Forests

Elephant movement status Regular

Number of elephants using the corridor 8-10

Linear infrastructure in the corridor

1) National Highway- 33 and associated high traffic
2) High-tension power line, 0.5 km

Bottleneck in the corridor

National Highway- 33

Recommendations by the forest department to
improve the corridor

1) Habitat enrichment along the elephant corridor/migration.
2) Overpass construction for vehicles for unhindered movement of
elephants.

Current status of the corridor

Active. Intensity of use by elephants decreased.
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25. Dalma - Rugai
Connectivity The connectivity is between Dalma Wildlife West Range, Chandil to
Chandil Territorial Range, Chandil.
State Jharkhand
Indicative length and width Length = 1.5 km, Width = 1 km
Geo coordinates ' IN 22° 52 56.978" , 22° 52' 29.049" to E 86° 09' 57.16" l0 86° 9' 47.303"

Forest ranges falling within corridor

Dalma Wildlife West Range and Chandil Range

Revenue villages falling within corridor

1

Habitat type

Tropical Dry deciduous forest

Major land use

Forests, Agricultural land and Settlements

Elephant movement status

Regular

| Number of elephants using the corridor
Linear infrastructure in the corridor

ChR s RS AR R P B R e
1) National Highway- 33 and associated high traffic
2) High-lension power line, 0.5 ki

3) Subamarekha irrigation canal, cement embankment, 1 km

Bottleneck in the corridor

Ramgarh

Recommendations by the forest department to
improve the corridor

Habitat enrichment along the elephant corridor/migration

Current status of the corridor

Active. Intensity of use by elephants decreased.
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26.  Anjadbera - Bichaburu Corridor
Connectivity Bichaburu Protected Forest with Anjadbera Protected Forest
leading to Kolhan and Saranda Forest areas.
_State Jharkhand
Indicative length and width Length = 13 km, Width = 2 km
Geo coordinates 22°20'N
| B545'E

Forest ranges falling within corridor

Chaibasa and Hatgmaria Ranges

Revenue villages falling within corridor

5

Habitat type

Tropical Dry deciduous forest

‘Major land use Forests, Agricultural land and Settlements
Elephant movement status None
Number of elephants using the corridor None

Linear infrastructure in the corridor

1) Railway frack (Noamuni-Chaibasa)
2) Road (Chaibasa-Champua)

Bottleneck in the corridor

_Ramgarh

Recommendations by the forest department to
improve the corridor

1) Declaration, demarcation and legal protection of the corridor under various
laws appropriate for the state

2) Regulate road and rail traffic

3) Habitat improvement of the degraded connecting forest

Curren status of the corridor

Impaired
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27. Dumria-Kundaluka and Murakanjia Corridor

Connectivity Mosabani Range with Rakhamines Range in Dhalbhum
State Jharkhand ]
Indicative length and width Length = 8 km, Wldth 2 km
Geo coordinates
Forest ranges falling within corridor Musabanl Range
Revenue villages falling within corridor 10
Habitat type Tropical Dry deciduous forest
Major land use Forests, Agricultural land and Settlements
Elephant movement status None
Number of elephants using the corridor ‘None
Linear infrastructure in the corridor Road (Ghatsila-Dumuriya-Hata)
Bottleneck in the corridor "Road (Ghatsila-Dumuriya-Hata
Recommendations by the forest dapartment to | 1) Declaration, demarcation and legal protection of the corridor under various
improve the corridor laws appropriate for the State
2) Monitoring the land-use pattern of the corridor area to ensure no further
constructions take place
3) Seek alternatives for settlements in the corridor, especially in Palasbani and
Murakanjia.
4) Improvement of forest cover by natural regeneration
Current status of the corridor Impaired
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28. Karlapat-Urladani Corridor
Connectivity This corridor connects Karlapat reserve forest in Kalahandi North Forest
Division and Kalahandi South Reserve forest via Rayagada Division
State Odisha
Indicative length and width Lenglh 75 km width = 05 km
‘Geo Coordinates 2 8

Forest ranges falling within corridor

' Munlguda B!swanthpurand Karalapat Sanctuary Range

_Revenue villages falling within corridor

17 = Rayagada Division

Habitat type

Tropical Dry Deciduous Forest

‘Major land use

Forest and Agrcultural land.

Elephant movement status

Not recorded by forest department

No. of elephants using the corridor

6in Rayagada Division

Major bottleneck

Agricultural field found between Forest Blocks

Linear infrastructure in the corridor

'_Rayagad Dlyls_ion &7

) _omﬁed Broad gauge'raihvay line

3)8 km of High-tension power line (11 KV)

Recommendations by the forest
department to improve the corridor

1) Habitat shall be developed with active cooperation of local people using sound
silvlicultural techniques and taking up mix plantation with Fruit and Fodder species.
2) Elephant proof trench to be dug out to protect the agricultural crop and prevent
human animal conflict.

3) Waterholes in more number to be created in the forest area. Renovation of old
water holes inside forest is to be done periodically.

4) Salt licks to be developed near to water body and nallahs found in foothills of the
forest in elephant movement area.

Current status of the corridor

Active. Intensity of use by elephants not available
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29, Kotagarh- Chandrapur Corridor

Connectivity This corridor connects Kotagarh Wildlife Sanctuary with Pankhalgudi Reserve Forest
under the Muniguda Range of Rayagada Forest Division.

State Odisha

Indicative length and width Length = 77 km, width = 22.4 km

Geo Coordinates N 19.96592 E 83.48061
N 19.42070 E.83.94061
N 19.97575 E 83.51303
N 1951982 E 839364
N 19.71410 E 83.63915

N 19.73760 E 83.72767

Forest ranges falling within corridor

Muniguda, Tumudibandha, Belghar, and Chandragiri ranges

Revenue villages falling within corridor

214

Habitat type

Tropical Dry deciduous Forest

Major land use

“Forest, Agricultural land and settlements

Forest =42489.2 Ha
Agriculiure = 9000 Ha
Habitation = 3900 Ha

Elephant movement status Regular

No. of elephants using the corridor 28

Major bottleneck Agricultural field found between Forest Blocks
Linear infrastructure in the corridor 1) 7 km of State Highway 5

2) 18 km of High-tension power line ( 11 kv)

Recommendations by the forest
department to improve the corridor

1) Habitat shall be improved with active cooperation of local people using sound Silvicultural
techniques and mix plantation with raising of Fruit and Fodder species in the denuded land"
(b) Elephant proof trench is to be dug out to protect the agricultural crop and prevent Human
Animal Conflict at a large.

(¢) WHS in more number is to be dug out in the forest area to augment water during pinch
Summer.

(d) Salt licks to be developed in the forest close to /river bank inside the dense forest.

) Watch tower and other protection infrastructure to be strengthened.

Current status of the corridor

Active. Intensity of use by elephants increased.
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30. Badampahar - Dhobadhobin Corridor (Interstate corridor)
Connectivity This corridor connects the Badampahar Reserve Forest to Dhobadhobin
Reserve Forest.
State Odisha and Jharkhand
Indicative length and width Length = 16 km, width = 1.5 km
Geo Coordinates N 22,02019 E 86.003795
N 22.33106 E 86.43209
N 22.08617 E 86.16170
N 22.33087 E 86.43185
Forest ranges falling within corridor Dudhiani, Karanjia, Bisnoi, Rairangpur and Badampahar Range
Revenue villages falling within corridor 15

Habitat type

Sal-dominated forest

Major land use

Forest, Agricultural land and settlements
Forest= 2000 ha. appx.

Agriculture= 1580 appx.

Habitation= 120 appx

Elephant movement status

Seasonal

No. of elephants using the corridor

03

Major bottleneck

Villages, National Highway 220

Linear infrastructure in the corridor

1) 1 km of National Highway-220
2) 3 km of High-tension power line

Recommendations by the forest
department to improve the corridor

1) Prevent forest fire with the help of VSS/Public

2) Make public aware about ill effect of loss of bio diversity and of threatened flora
crimes.

3) Enforce provisions of the wildlife (Protection} Act 1972

4) Detail study of animal behavior & public participation in management

5) Creation of public awareness & public participation in management.

Current status of the corridor

Active. Intensity of use by elephants decreased
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31. Buguda- Central Corridor
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Connectivity This corridor connects Central Reserve Forest of Daspalla Range to Baisipalli
Reserve Forest of Banigochha West Range of Mahanadi Wildlife Division Links
Simlipal Tiger Reserve.

State Odisha

Indicative length and width Length = 2.6 km, width = 0.8 km

Geo Coordinates N 20.37986, E 84.72706

N 20.40438, E 84.72670.

Forest ranges failing within corridor

Daspalla and Banigochha West Range

Revenue villages falling within corridor

1

Habitat type Northern and Southern dry mixed deciduous forest
ajor land use Agriculture, Settlement, River, Plantation(Cashew)

Elephant movement status Regular

No. of elephants using the corridor (i 7

Major bottleneck 1) Passing of Brutanga river

2) NH57 is crossing through the corridor
3) Proposal for Construction of Khurdha- Balangir Railway line.

Linear infrastructure in the corridor

1) Proposed railway line and canal (Brutanga lrrigation Project)
2) High-tension power line (33 KV), 4 km

Recommendations by the forest
department to improve the corridor

Construction of ramp, watch tower, anti-poaching barrack, animal cross overs at
specific locations,

Current status of the corridor

Active. Intensity of use by elephants decreased.

Indicative Length: 26 km
indicativo Width 0.6 km
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32 Nuagaon — Baruni Corridor
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Connectivity This corridor connects the Athmallik/ Nuagaon Reserve Forest to Baruni
Reserve Forest /Angul

State Odisha

Indicative length and width Length = 4.5 km, width = 4.6 km

Geo Coordinates N 20. 83111, E 84.44200

Forest ranges falling within corridor

Revenue villages falling within corridor

Madhapur Range
Fsgn .

Ecological importance

It connects Mahanadi Elephant Reserve and Sambalpur Elephant Reserve by linking
Satkosia Gorge Wildlife Sanctuary to Khalasuni Wildlife Sanctuary of Sambalpur
Elephant Reserve, creating a large landscape complex for elephants

Habitat type

Dry deciduous forest, Sal dominated

Major land use

Forests, Agriculture and settlements
Revenue Forest = 75 Ha.
Forest land = 2000 Ha.

Elephant movement status Regular
No. of elephants using the corridor 14
Major bottleneck None

Linear infrastructure in the corridor

1) Bamur-Madhapur PWD Road and associated vehicular fraffic, 5 km

2) Manjore Dam Left canal and Right canal with concrete embankment, 3.5 km
3) High-tension power line (11 KV}, 1.5 KM

4) Government Establishment of Manjore Irrigation Project, 4 ha

Recommendations by the forest
department to improve the corridor

1) The corridor should be notified by the State Forest Department and legally
protected under appropriate law to prevent encroachment, diversion of forest land for
non-forestry activities and developmental activities in the corridor critical to animal
movement.

2) In consultation with the villagers, the identified land near Manarbeda and
Patrapada village should be secured.

3) Construction should be avoided in the areas downstream of the Manjore Dam,
especially in the forest fringe.

4) Notification of the Khesra Forest in the corridor area as Reserve Forest.

5) Ensure that illegal felling of tree and collection of stone is stopped.

6) Establishment of new stone crushers should not be allowed at least 500 Mtr from
the area (Near the Dam).

Current status of the corridor

Active. Intensity of use by elephants increased.
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33 Kanheijena- Anantapur Corridor

Connectivity This corridor connects Angul Forest Division- Dhenkanal Forest Division
State Odisha
Indicative length and width Length = 3 km, width = 0.5 km
Geo Coordinates N 21.04833, E 85.15555
N 21.07388, E 85.18472

Forest ranges falling within corridor

Talcher and Mahabir Road Range

Revenue villages falling within corridor

3

Habitat type Tropical Dry De_;ﬁiduous Forest
Major land use Agricultural land, river and settlements
Elephant movement status Seasonal and Occasional

No. of elephants using the corridor

Angul Division -40
Dhenkanal Division - 165

Major bottleneck Canals, Highways, Brick kilns, Industries and Factories
Linear infrastructure in the corridor 1) National Highway 23
2) State Highway

3) 2 km of Rengali irrigation canal with concrete embankment

Recommendations by the forest
department to improve the corridor

1) Bridge along the Brahmani river and Rengali canals.
2) Protection to adjoining forest areas from industrialization.

Current status of the corridor

Active. Intensity of use by elephants decreased.
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35. Telkoi - Pallahara Corridor
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Connectivity This corridor connects Telkoi Reser\re Forest to Khamar Reserve Forest
Slale RIS Odisha_ A

Indicative length and width Lengjh 30.4 km, width = 0.6 km

Geo Coordinates | N 22027 22.8" E 8522 16.7"

Forest ranges falling within corridor

Saleikena-Siriabahal-Kalapohari RF, Samakoi RF Mankadachua RF, Tungurubahal
DPF, qualapal PRF, Dh|nkeswari DPF & Kakudlamba DPF

Revenue villages falling within corridor

12

Ecological importance

Important corridor for connectmg populauon of Te[kon Reserve Fcrest to Khamar
Reserve Forest

Habitat type

Mixed deciduous Forest dominated by Sal

Major land use

Revenue land and Agriculture
Forest =579.2 ha
Agriculture= 747.7 ha

Elephant movement status | Regular ,
No. of elephants using the corridor Not recorded by forest department
Major bottleneck Human settlement, Agriculture field & Road

Linear infrastructure in the corridor

1) 150m of National Highway 49
2) Hight tension power line, 220 KV = 400 mtr, at Banspal and 220 KV= 500 mir at
Lokanathpur

Recommendations by the forest
department to improve the corridor

Information NA

Current status of the corridor

Active. Intensity of use by elephants increased.
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36.  Tal - Kholgarh Corridor

Connectivity This corridor connects Tal Reserve Forest of Badbahal Range to Kholgarh
Reserve Forest of Redhakhol Range

el TR,

The cor corridor area needs speciﬁc legal attention ||ke in PAs is protected by the
strength of Forest and Wildlife laws. The legal implications are to be very specific

regarding the developmental interventions emphasizing the protection of the animal
along with its hahltat

Recummendatlons by the forest
department to improve the corridor
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36.  Badampahar - Karida East Corridor (Interstate corridor)
Connectivity This corridor connects Badampahar Reserve Forest to Dhusura Reserve Forest
State Odisha and Jharkhand
Indicative length and width Length = 43 km, width = 2.6 km
Geo Coordinates N 22,05198, E 86. G&ﬁ

: N2205197 E 86,09 84

Forest ranges falling within corridor

Badampahar Range, Bisoi WL Range, Rairangpur Range, Mushabani Range

Revenue villages falling within corridor

4

Habitat type

Soil dominated mixed deciduous forests

Major land use

Forest, Agricultural land and setuements

Ag
Habitation= 120 ha

Elephant movement status

Seasonal and occasional

No. of elephants using the corridor 7

Major bottleneck 1) Khadakhai Dam and its feeder Irrigation Canal
2) State Highway-50

Linear infrastructure in the corridor Irrigation canal

Recommendations by the forest
department to improve the corridor

1) Prevent forest fire with the help of VSS/Public

2) Make public aware about ill effect of loss of bio diversity and of threatened flora
crimes.

3) Enforce provisions of the wildlife (Protection) Act 1972

4) Detail study of animal behavior & public participation in management

5) Creation of public awareness & public participation in management

Current status of the corridor

Active. Intensity of use by elephants decreased.
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37. Similipal - Hadgarh Corridor

3‘2,(0"2/

Connectivity This corridor connects Similipal Wildlife Sanctuary to Hadgarh Wildlife
Sanctuary through Kuldiha Wildlife Sanctuary. The entire corridor has been
declared as a Conservatio Reserve under the Wildife (Protection) Act, 1972

State Odisha -

Indicative length and width Length = 25.2 km, width = 3.4 km

Geo Coordinates 21.3707 N 86.22472 E

Forest ranges falling within corridor

Satkosia wildlife Range

Revenue villages falling within corridor

21

Habitat type

Soil dominated dry deciduous forests

Major land use _Forests

Elephant movement status Occasional

No. of elephants using the corridor Not recorded by forest department
Major bottleneck Information NA

Linear infrastructure in the corridor None

Recommendations by the forest
department to improve the corridor

Information NA

Current status of the corridor

Active. Intensity of use by elephants constant.
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38. Barapahad - Tarva - Kantamal Corridor

Connectivity This corridor connects the Barapahad Reserve Forest (Sonepur range) to
Putputigarh Reserve Forest (Kantamal Range) of Boudh Division

State Odisha

Indicative length and width Length = 10.5 km, width = 1.1 km

Geo Coordinates N 20° 50' 40.20", E 83° 42' 48,09"

N 20° 46 14.86", E 83° 45 51.93"

Forest ranges falling within corridor

Sonepur and Kantamal Ranges

Revenue villages falling within corridor

22

Habitat type

Dry deciduous forest

Major land use

Forest = 295.43 ha
Agriculture = 467.66 ha
Habitation = 6.71 ha
River Suktel = 97.12 ha

Elephant movement status

Occasional

No. of elephants using the corridor

Not recorded by forest department

Major bottleneck

Construction of NH-57, Absence of contiguity in the Forest covers between two
habitats, sporadic human setilement in the corridor area.

Linear infrastructure in the corridor

1) National Highway- 57

2) Broad Gauge / Electrified (KHU-BGR Railway Line)

3) Two HT (132KV) power lines from Meramunduli to Damanjodi for about 0.70 KM
4) 4.21 ha of Sheetal Industries (Kharjura).

Recommendations by the forest
department to improve the corridor

1) Plantation of fruit and fodder trees in the degraded reserve forest.
2) Creation of water body inside Barapahad RF & Bahirkhaman RF.
3) Cabling of transmission lines inside the corridor area,

Current status of the corridor

Active. Intensity of use by elephants decreased.
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39. Maulabhanja - Jiridamali — Anantapur Corridor

Connectivity This corridor connects the K. Nagar East Range to K. Nagar West Range
connecting the Anantpur Reserve Forest of Dhenkanal Division & Kapilash
Wildlife Sanctuary

State Odisha

Indicative length and width Length = 6.5 km, width = 1 km

Geo Coordinates N- 20°-50'-19", E- 850-34'-32"

N- 20°-59-29", E- 85°-46™17"

Forest ranges falling within corridor

K.Nagar East and K.Nagar West Range

Revenue villages falling within corridor | 20
Habitat type Sal-dominated tropical dry deciduous forest.
Major land use Forest=65ha
Agriculture= 60 ha
Habitation= 30 ha
Elephant movement status Occasional

No. of elephants using the corridor

Not recorded by forest department

Major bottleneck

Irrigation Canal NH- 200 connecling Talcher & Chandikhol

Linear infrastructure in the corridor

) National Fighway- 200, 20 ki
2) Rengali Canal, 10 km

Recommendations by the forest
department to improve the corridor

Information NA

Current status of the corridor

Active. Intensity of use by elephants decreased.
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40, Deuli — Suliapada (Interstate corridor)

Connectivity Earlier the elephant movement was observed from Deuli to Suliapada in
Deuli Range of Baripada Forest Division. Lately, the elephant movement
has been shifted to Rasgobindpur and Betnoti Ranges, all the way up to
Nilagiri outside Kuldiha Wildlife Sanctuary.

State Qdisha

Indicative length and width Length = 72 km, width = 0.7 km

Geo coordinates N-2205264 E-8655226

N-2150364 E-870717.7

Forest ranges falling within corridor

Rasgovindpur and Betnoti Range

Revenue villages falling within corridor

238

Habitat type

Sal-dominated secondary deciduous forests.

Major land use

Fores| = 5264.82 ha
Agriculture = 30525.00 ha
Habitation -~ 1947.57 lia

improve the corridor

Elephant movement status Regular
Linear infrastructure in the corridor None
Bottleneck in the corridor Information NA
Recommendations by the forest departmentto | Information NA

Current status of the corridor

Impaired. The corridor is seldom used by elephants,
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41, Kalikunda-Chandra through Manikpara Corridor

Connectivity The corridor links Kalaikunda to Manikpara range in Kharagpur Forest
Division, passing through Chandra Range
State West Bengal
Indicative length and width Length = 36 km, width =6 — 40 m
Geo coordinates 22.33562459, 87.16449294
22.15879933, 87.05297854
Compartments falling within corridor Sankrail, Jhargram and Kharagpur 1 Block
Forest ranges falling within corridor Kalaikunda, Manikpara and Chandra range
Revenue villages falling within corridor 65
Habitat type Tropical dry deciduous
Major land use Forest = 100 ha

Agriculture = 150 ha
Habitation = 50 ha
Elephant movement status Regular

Linear infrastructure in the corridor 1) National Highway- 6. 3 km of the road passes through the corridor
2) Broad- gauge, double track electrified railway track, 0.5 km

3) Kangsabali irrigation canal with concrete embankment, 5 km

4) High tension power line (33KV), 2 km

5) Elephant Proof Trench- 3 km

6) Kodopal eco-tourism and solar project

Major bottleneck Private plots between the river and forest along the Medinipur to Jhargram road.
Recommendations by the forest 1) Improvement of habitat in the corridor area
department to improve the corridor 2) Recruitment of frontline staff, wildlife squads and trackers.

3) Increase in the amount of compensation for crop or hut damage.
4) Providing street light for better visibility around the village on all roads.
Current status of the corridor Active. Intensity of use by elephants increased.
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42.  Nayagram - Jamboni through keshorrekha Corridor
Connectivity The corridor links Kalaikunda to Manikpara range in Kharagpur Forest
Division, passing through Chandra Range
State West Bengal
Indicative length and width Length = 45 km, width =40 m
Geo coordinates 22.108739/ 87.047986
21.865306 / 87.067815

Compartments falling within corridor

Khasjungle 76-Rangium, Baksol, Ghoratulia, Dokra, Patharband, Damdasol,
Satpatia, Banskhali, Khasjungle 325, Jamboni, Jhaurishol

Forest ranges falling within corridor

Nayagram and Keshorrekha range

Revenue villages falling within corridor

35

Administrative details of the corridor

Nayagram block

Ecologlcal Importance

This corridor provides casy movement for clephants through the fragmented foresta
of Kharagpur Division

Habitat type Tropical dry deciduous
Major land use Forest
Agricultural land
Settlements
Elephant movement status Regular

Number of elephants using the corridor

Not recorded by forest depariment

Linear infrastructure in the corridor

1) State Highway- 9: 4km of the road passes through the corridor

2) Jambhira irrigation dam and canal with concrete embankment, 25 km
3) High tension power line (33KV), 2 km

4) Elephant Proof Trench- 9 km

Recommendations by the forest
department to improve the corridor

1) Improvement of habitat in the corridor area

2) Providing monitoring vehicle for the frontline staff

3) Increase in the amount of compensation for crop or hut damage.

4) Providing street light for better visibility around the village on all roads.

Current status of the corridor

Active. Intensity of use by elephants increased.
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43, Chandabila Tapoban- Dhumsi through Keshorrekha Corridor
Corridor name Chandabila Tapoban- Dhumsi through Keshorrekha.
State West Bengal
Connectivity This carridor links Chandabila range in Kharagpur Division to Dhumsai range in

Kharagpur Forest Division, passing through keshorrekha Range

Indicative length and width

Length = 34 km, width =40 m

Geo coordinates

22.158799 / 87.052978
21.897336 / 87.017596

Compartments falling within corridor

Deulbar, Tiakati, Khasjungle 11, Tapoban, Ataldiha, Dulki, Raisol, Khasjungle 96,

Pathrasol, Madhupua, Lakhaidihi, Bhalukbasa, Ramkrishnapur, Dhumsai

Forest ranges falling within corridor

Nayagram, Keshorrekha ranges

Revenue villages falling within corridor

35

Habitat type

Tropical dry deciduous

Major land use

Forests, Agricullural land and Settlements

Elephant movement status

Regular

Number of elephants using the corridor

Not recorded by forest department

Linear infrastructure in the corridor

1) 2 km of State Highway-9 passes through the corridor

2) 25 km of Jambhira irrigation dam and canal with concrete embankment

3) 9 km long trench from Bhalukbasa to Bonisal along the West Bengal and Odisha
boundary

4) 3 km of tourism impacts at Tapoban Ashram and Rameswar temple

Recommendations by the forest
department to improve the corridor

1) Improvement of habitat in the corridor area

2) Providing menitoring vehicle for the frontline staff

3) Increase in the amount of compensation for crop or hut damage.

4) Providing street light for better visibility around the village on all roads

Current status of the corridor

Acfive. Intensity of use by elephants increased.
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44, Kalaikunda- Chandra through Satpadi Ghat Corridor
Connectivity This corridor connects the Manikpara range of Jhargram division to Chandra
range of Medinipur division
State West Bengal
Indicative length and width Length = 9 km, Width = 2 km
Geo coordinates 22°27'42.44"N | 87°6' 572" E

22°31'63.92" N /87° 7' 35.50" E

Forest ranges falling within corridor

Manikpara and Chandra range

Revenue villages falling within corridor

12

Ecological importance

This corridor provides easy movement for elephants through the fragmented forests
between Kharagpur and Medinipur Division

Number of elephants us'ing the corridor

Habitat type Tropical dry deciduous
Major land use Forests, Agricultural land and Settlcments
Elephant movement status Regular

Not recorded by forest department

Linear infrastructure in the corridor

1) 2 km of State highway 9 passes through the corridor
2) Kangsabati canal with concrete embankment, 1 km
3) High tension power line, 440 v

Major bottleneck

Barriers along the private plot between river and forest. High traffic in the Medinipur
to Jhargram road.

Recommendations by the forest
department to improve the corridor

1) Construction of earthen dam
2) Plantation of fodder species
3) Providing street light for better visibility around the village on all roads

Current status of the corridor

Active. Intensity of use by elephants increased.
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45, Gidhni- Jamboni Corridor
Connectivity Connects Gidhni range (Satighat)of Jhargram division to Jamboni range of
Jhargram division. Elephants move from Gidhni Range (Satighata) to Jhargram
Range (Pukuria beat) crossing Dulung River, Dhaniapal, Bhaluka, and Kumri.
State West Bengal
Indicative length and width Length = 5 km, width = 1.5 km
Geo coordinates 22°26'3.63" N, 86° 52’ 53.57"

Compartments falling within corridor

Satighata, Pukuria, Dhaniapal, Baraghong, Bhaluka, Banksole, and Kurri

Forest ranges falling within corridor

Gidhni and Jamboni range

Revenue villages falling within corridor

8

Habitat type

Tropical dry deciduous

Major land use

Forest = 600 ha
Agriculture = 200 ha
Habitation = 2 ha

Elephant movement status

Re_gular

Number of elephants using the corridor

Not recorded by forest department

Linear infrastructure in the corridor

1.5 km of village road

Recommendations by the forest
department to improve the corridor

Information NA

Current status of the corridor

Active. Intensity of use by elephants increased.
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46, Chandua- Joka Corridor

Elephant Corridors of India 2023

V23

Connectivity

This corridor facilitates movement from Chandua in West Bengal to Deoshole
in Jharkhand

State West Bengal
Indicative length and width Length = 500 m, width = 500 m
Geo coordinates 22°27.323"N, 86°45.753"E
Forest ranges falling within corridor Gidhni range
Revenue villages falling within corridor | Two
Habitat type Tropical dry deciduous
Major land use Forest = 80 ha
Agriculture = 100 ha
Habitation =5 ha
Elephant movement status Regular

Number of elephants using the corridor

Not recorded by forest department

Linear infrastructure in the corridor

Information NA

Recommendations by the forest
department to improve the corridor

Information NA

Current status of the corridor

Active. Intensity of use by elephants increased.
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47. Kankrajhore- Lalgarh Corridor

Connectivity Bhulaveda, Belpahari and Silda ranges to lalgarh range
State West Bengal :

Indicative length and width Length = 59 km, width = 600 m

Geo coordinates X N 22°41'22.37", 22°35'05.80/ E 86° 37'0.17", 87°01'50.80"

Forest ranges falling within corridor

Bhulaveda, Belpahari and Silda Ranges

Revenue villages falling within corridor

25

Habitat type

Tropical dry deciduous

Major land use

Forest = 1300 ha
Agriculural = 900 ha
Habitation = 200 ha

Elephant movement status

Regular

Number of elephants using the corridor

Not recarded by forest department

Linear infrastructure in the corridor

1) State highway: 12 km
2) Kangsabati canal with concrete embankment: 12 km

Recommendations by the forest
department to improve the corridor

2) Providing monitoring vehicle for the frontline staff

1) Improvement of habitat in the corridor area

3) Plantation of fodder species

Current status of the corridor

Active. Intensity of use by elephants increased.

"”"I vE DEIE°E were 0eEVE
Ak 8 . I e 7
5 ™ = " { [T £ T N
NPT gl Cay, T Vi A
* kit ey A e = P o i
iy W Ny " wliy y ¢ &N e ' 4
' " Baskura South', L 0 AN %
L, ForwstDhdsion | - ) — P -5

T SR

= 3

L otal J
dharkh
- } e
- : R "I’ - 5 . A +—+ Elephant comdar -
2 R ¢l ] Protected Arsa LE
- S e = i " Forssl Cover &
I o) 2 o E L Bissd
N ¢ e o e - vald * Town/ Districl HQ
§ -I . ’ 4 o Bt ‘ : Q-'_' FCI'ES'BEETME’!,‘ :
B o o . '—\ 1 A '..’ B
E Indicative Length: 59 km | , 0 e ] Forast Dson boundesy g
N[ indicative Width: 690 km e e ] sate boundary
K T AN T o T : ,“ el B ILA b, 0 0 e i 4B Y R
: T ‘.,mwwﬂ-»?w-——-----m
BEIATE BEANTPE e AE

! &F

73

——
LS—



Current status of the corridor Active. Intensity of use by elephants increased.
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48.  Chandil- Matha Corridor (Interstate corridor)
Connectivity This corridor connects the Chandil Range of Saraikela Forest Division with
Matha Range of Purulia Forest Division.
State West Bengal and Jharkhand
Indicative length and width Length = 16 km, Width = 2 km
Geo coordinates 22°59'32" N, 86°5'56" E to 23°8'4" N, 86°8'22"E

Forest ranges falling within corridor

Chandil and Matha Range

Revenue villages falling within corridor 20-22
Habitat type Tropical dry deciduous forest
Major land use Forest= 10200.57 ha
Agriculture= 120 ha
Elephant movement status Regular
Number of elephants using this corridor | Not recorded by forest department
| Major Bottleneck Non farest land

Linear infrastructure in the corridor

1) State Highway 4 and associated traffic
2) High Tension power line (1100 v)

Recommendations by the forest
department to improve the corridor

1) Notification of the corridor and its legal protection
2) Habitat restoration of the degraded forests in Kadla, Burudih, Chatarma and
Digardih protected forests.
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49, Mahilong- Kalimati Corridor
Connectivity This corridor connects the Mahilong and Bagmundi Range of Ranchi Forest
Division with Jhalda and Bagmundi Range of Purulia Forest Division.
State West Bengal
Indicative length and width Length = 18 km, width = 0.5 km
Geo Coordinates 23°14'20" N, 85°46'6" E to 23°20'23" N, 85°54'25" E

Forest ranges falling within corridor

Chandil, Matha, Mahilong and Bagmundi Range

Revenue villages falling within corridor

Approx 25

Habitat type

Tropical dry deciduous forest

Major land use

Agricultural land, forests and sefllements

Forest= 11750 ha
Agriculture= 150 ha
Elephant movement status Regular
Number of elephants using this corridor | 30-35
Major bottleneck Non forest areas

Linear infrastructure in the corridor

1) State Highway 4 and associated traffic.
2) 8 km of double track, electrified railway track
3) High tension power line, 11000v

Recommendations by the forest
department to improve the corridor

1) Nofification of the corridor and its legal protection
2) Habitat restoration and enrichment of the degraded forests in Kadla, Burudih,
Chatarma and Digardih protected forests.

Current status of the corridor

Active. Intensity of use by elephants not available
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50. Gobarghusi- Jhunjhaka- Banduan Corridor (Interstate corridor)

Connectivity This corridor connects the Pagda and Chimti forest blocks of Dalma Wildlife
Sanctuary in Jharkhand with the Banduan Range of Kangsawati South
Division in West Bengal.

State West Bengal and Jharkhand

Indicative length and width Length = 12 km, width = 2 km

Geo coordinates 22°38'60" N, 86°23'54" E to 22°47'32" N, 86°36'5" E

Forest ranges falling within corridor

Banduan Range

Revenue villages falling within corridor

4

Ecological importance

This corridor connects Dalma Wildlife Sanctuary with Mayurjharna Elephant
Reserve.

Habitat type

Tropical Dry deciduous forest

Major land use

Forest, Agriculture land and settlements
Forest= 2100 ha

Agricullure= 250 ha

Habitation= 50 ha

Elephant movement status Regular
Number of elephants using this corridor | Not recorded by forest depariment
Bottleneck None

Linear infrastructure in the corridor

Information NA

Recommendations by the forest
department to improve the corridor

1) Fodder plantation in and around the corridor
2) Development of water harvesting structures

Current status of the corridor

Active. Intensity of use by elephants not available
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51.  Jhalda- Baghmundi Corridor

Connectivity This corridor connects Jhalda and Baghmundi Ranges
State West Bengal
Indicative length and width Length = 9 km, width = 300 m
Geo coordinates 23221777° , E 85.865422°
: \ 23.368329° , E 85.875779°

Forest ranges falling within corridor Jhalda and Baghmundi Ranges
Revenue villages falling within corridor | Approx12 '
Habitat type Dry deciduous forest
Major land use Forest = 8900 ha

_ ‘Agriculture = 100 ha
Elephant movement status Regular
Number of elephants using this corridor | 30-35
Major Bottleneck Non forest land
Linear infrastructure in the corridor 1) Village roads, heavily used by villagers

2) Railway track, 5 km, heavy traffic
3) High tension power line, 1100 v

Recommendations by the forest Habitat enrichment on either sides of Subamarekha river
department to improve the corridor
Current status of the corridor Active. Intensity of use by elephants increased.
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1. Pakke- Doimara at Dedzelling (Dadzu- Lumia) Corridor
Connectivity This corridor connects the elephant habitats between Pakke Tiger Reserve and
Doimara Reserve Forest of Khellong Forest Division.
State . . Arunachal Pradesh
Indicative length and width Length = 1 km, width = 0.4 km
Geo coordinates 2721 1°N1092°37"17"E

21°1'37° N/ 092° 38 11°E

Forest ranges fal]ihg within corridor

Bhalukpo_ng_ Forest range

_Revenue villages falling within corridor

n nNA

Habitat type

Troplcal Evérgjreen and Semi Evergreen Forest

Major land use. Forest with plantations
Elephant movement status Regular
Number of elephants using the area 4
Linear infrastructure in the corridor 1) National Highway 229, 1 km of the road passes through the corridor
2) High vehicular traffic
_ 3) Tippi Industrial estate about 1 km from corridor
Major bottleneck Information NA ;
Recommendations by the forest 1) Regular patrolling by the anti-poaching squad to monitor any illegal felling of tree
department to improve the corridor or poaching.

2) Camera trapping for intense monitoring of the corridor.
3) Habitat improvement activities in the corridor area.

Current status of the corridor

Active. Intensity of use by elephants increased.
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2. Dulung- Subansiri Corridor

Connectivity

The corridor connects Panir Reserve Forest (Banderdewa Division, Arunachal
Pradesh) and Dulung Reserve Forest with Subansiri Reserve Forest (Lakhimpur
Forest Division, Assam) across the Subansiri river.

State | Arunachal Pradesh.

Indicative length and width Length = 4 km, width = 1.5 km

Geo coordinates N 27°29'34.8", 27°29' 48.2" | E 94° 10 48.7", 94° 08 12.8"
Forest ranges falling within corridor Dirsha range

Revenue villages falling within corridor | 4

Administrative details of the corridor

Panir Reserve Forest and Dulung Reserve Forest with Subansiri Reserve Forest

Habitat type

Mixed forests with bamboo and wild banana.

Major land use

Forest (94%)
Agrleulture (0.5%)
Habitation and others (5.5%)

Elephant movement status

Seasonal, mainly during October to December:

Number of elephants using the corridor

Not recorded by forest department

Linear infrastructure in the corridor

Information NA

Recommendations by the forest
department

1) Habitat improvement activities in the corridor area,
2) Awareness programs for villages around the corridor.

‘Status of the corridor

Active. Intensity of use by elephants decreased.
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3 D’Ering- Mebo (Sigar Nallah) Corridor

Connectivity This corridor connects the Borgoli Range of D’ering Memorial Wildlife Sanctuary and
Mebo Reserve Forest of Pasighat Forest Division and Dibang Forest Division on
either side of the Siang River.

State Arunachal Pradesh

Indicative length and width Length = 3 km, width = 1.5 km

Geo coordinates 28°3.176' [ 95° 25.148'
28°3.438'/ 95° 24.304'

28°4.404' | 95° 24 525'
28°4.372' [ 95° 24110’

Forest ranges falling within corridor

Borgoli Range

Revenue villages falling within corridor

3

Ecological importance This corridor connects the D. Ering WLS and Mebo RF of Pasighat Forest Division. The
corridor facilitates movement of elephants and other wildlife like the tigers (Panthera tigris)
and Himalayan black bear (Ursus thibetanus).

Habitat type Tropical Evergreen Forest

Major land use Forest
Agricultural land
Plantations

Elephant movement status Regular

Number of elephants using the corridor 328

Linear infrastructure in the corridor

1) National Highway 13 - 5 km of the road passes through the corridor
2) Proposed railway track connecting Pasighat to Roing

Major bottleneck in the corridor

Establishment of the army base in the middle of the corridor

Recommendations by the forest
department to improve the corridor

1) Extension of the biosphere zone right upto the interstate border

2) Restoration of degraded habitats and a policy on land falling under elephant corridor.
3) Livelihood support to the conflict affected villages.

4) HEC mitigation.

Current status of the corridor

Active. Intensity of use by elephants increased.
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4, Pakke- Papum at Langka nallah Corridor

Connectivity The corridor connects Papum Reserve Forest with Pakke Tiger Reserve.
State ] Arunachal Pradesh '

Indicative length and width Length = 0.5 km, width = 0.8 km

Geo coordinates 2181 2N/93° 1 44 E

27°1'39N/93°2'2E

Forest ranges falling within corridor

Seijosa territorial range

Revenue villages falling within corridor

Two

Administrative details of the corridor

Western and Eastern side of Papum Reserve Forest, Khelong Forest Division,
Pakke Wildlife Sanctuary and Tiger Reserve and Pakke Kessang

Habitat type Tropical Evergreen to Semi evergreen
Major land use Agricultural land, Settlements and Seijosa Nallah River
Elephant movement status Seasonal, during monsoon season(May to September)

Number of clophante uging the corrldor

26-30

Linear infrastructure in the corridor

NEC road connecting Seijosa and Pakke Kessang, 15 km road passing through the
corridor

Major bottleneck

Establishment of Langka village

Recommendations by the forest
department to improve the corridor

1) Accurate demarcation of corridor is needed through proper study.
2) As most of the land is disputed, a planned study is required for the coridor area.

Current status of the corridor

Active. Intensity of use by elephants decreased.
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S Pakke- Papum Seijosa nallah Corridor
Connectivity The corridor connects Papum Reserve Forest in the Khelong Forest Division to
Pakke Tiger Reserve.
— Arunachal Pradesh
Indlcahve length and mdth Length 1 km \mdlh 0.6 km
Geo coordinates ) !

Forest ranges falling within corridor

Senosa temloﬂal range

Revenue villages falling within corridor

7

Ecological importance

The comdor is cnhcal ||nk into Pakke Tiger Réseve that harbors tigers (Panthera
tigris), leopard (Panthera pardus), clouded leopard (Neofelis nebulosa), Himalayan
black bear (Ursus thibetanus) and others.

Habitat type _Tropical Evergreen to Semi evergreen
Major land use _ Agricultural land, Settlements and Seijosa Nallah River
Elephant movement status ‘Seasonal, during monsoon season (May to September)
Number of elephants using the corridor 25-30
Linear infrastructure in the corridor 1) 15 km of NE

the corrldur

2) Proposed high power tension line

Major bottleneck

Establishment of two villages viz. Lower Balibasti and Upper Balibasti ;

Recommendations by the forest
department to improve the corridor

1) Accurate demarcation of corridor is needed.
2) As most of the land is disputed, a planned study is required for the corridor area.

Current status of the corridor

Active. Intensity of use by elephants decreased.
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6. Pakke- Doimara at Tippi Corridor

Elephant Corridors of India 2023

Connectivity The corridor connects Pakke Tiger Reserve with Doimara Reserve Forest of
Khellong Forest Division

State ‘Arunachal Pradesh

Indicative length and width Length = 1 km, width = 0.2 km

Geo coordinates 27°1'1"N/092° 37" 17" E

27°01'35.2"N1092° 36' 431" E

Forest ranges faIllng within corridor

Bhalukpong range

Revenue villages falling within corridor

One.

Administrative details of the corridor

Khellong Forest dw!smn

Ecological importance

Pakke Tiger Reseve harbors good population of Tigers, Hombills, Leopard, Clouded
leopard, Himalayan black bear and binturong etc.

Habitat type Tropical evergreen forest and semi evergreen forest
Major land use Forest, Kameng River, settlements

Elephant movement status

Seasonal, during monsoon season (May to September)

Number of elephants using the corridor

Not recorded by forest department

Linear infrastructure in the corridor

1. National Highway 229, 1 km of road passes through the corridor and its heavy
vehicular traffic

2. Fencing around the residenlial area

3. Tippi industrial estate

4, Concrete walls as boundary of the Tippi tourism guest house and Orchid
Research Centre

Recommendations by the forest
department to improve the corridor

This corridor is no longer being used by elephants

Current status of the corridor

Pakke — Doimara elephant corridor at Tippi.

Impaired

Earlier this corridor was used by elephants for crossing into Doimara RF, However,
due to obstruction of the corridor at Tippi, the elephants take the route of Dedzeling
nullah to reach Dadzu-Lumia-Dedzeling at present for their further movement to
Doimara RF. Thus, the Dadzu - Lumia (Dedzeling) serves as the subslitute for the
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7. Durpong - Doimukh at Khundakhuwa Corridor

Connectivity

The corridor connects Durpong Forest Reserve with the proposed Doimukh

Reserve Forest.

| _Indicative length aqg_w}dth

Forest agrlculture and setllements

._N'Ei"%?

None

Heavy vehicular traffic along National Highway-52A Fine N

Re'commenda'tions by the forest
department to improve the corridor

1) Declaration, demarcation and legal protection of the corridor under vanous laws
appropriate for the state

2) Regulating night traffic along the National Highway-52A

3) Protection of Khundakhuwa nullah from encroachment

4) Finding alternatives for 55 households of Berup and Gumto villages

5) Protection of the small grassland at the point where River Dikrong and

Current status of the corridor

Khundakhowa nullah converge

Impaired
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8. D'ering - Mebo at Kongkul Corridor

Connectivity D’Ering Memorial Wildlife Sanctuary with Mebo Reserve Forest leading to
Dibang Reserve Forest of Roing Forest Division

State Arunachal Pradesh

Indicative length and width Length = 2 km, width = 0.5 km

Geo coordinates 27°56'-27°57' N

95°23'-95°25' E

Revenue villages falling within corridor

1

Ecological importance Elephants from D'Ering Wildlife Sanctuary used this corridor to move to Mebo
Reserve forest through the Sissar River bed.

Habitat type Tropical evergreen forest

Major land use Forest, agriculture and seftlement

Elephant movement slatus

Informalion NA

Number of elephants using the corridor

None

Linear infrastructure in the corridor

Information NA

Recommendations by the forest
department to improve the corridor

1) Declaration, demarcation and legal protection of the corridor under various laws
appropriate for fhe state

2) Seeking alternatives for Kangkul village

3) Protecting the corridor forest by eco-development in Kongkul village

4) Declaring the corridor and surrounding forest areas as Community Reserves

Current status of the corridor

Impaired
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9. Deosur Corridor
Connectivity This corridor connects the Burapahar Range of Kaziranga National Park to
Porc _pa Range of East Karb[ Anglong Forest Dwisron
lndlcative Ie Jth and wldth Le 4 44 _kr_n Wldth 2 9 et D =R
‘Geo coordinates - N2 u34*1515 " 26°3341.180 E 93° 7:30.138", 93° 9'20.274"

Forest ranges falling within corridor
e villages falling within corridor.

Burapahar Range and Porcupa Range

Ecological importance

The corndor is part of Kaziranga Nahona Park whrch harbors large number of

elephants along with other megafauna species like one-horned rhinoceros.

Habitat type Tropical moist deciduous forest
Major land use Forest

Agriculture

Tea plantations

Settlements

" Seasonal, during monsoon

Numbar of alaphants ustng the corridor

Not recorded

%),'-&Q@gﬁal Highway 37, 6.8 km of road pagses through the co?rtdar. vehicular
el ue .

Bottlenecks in the corridor

Recommendations by the forest
department to improve the corridor

shou!ﬂ'minirritza ﬁumah influences érid'help in r;estoﬁ__g the structural oorﬁdor

Current status of the corridor

Active. Intensity of use by elephants not available.
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10.  D’ering- Dibru Saikhowa Corridor (Interstate corridor)

Connectivity This corridor connects the D’ering Memorial Wildlife Sanctuary, Dibang Forest
Division and Pasighat Forest Division (Arunachal Pradesh) with Dibru
Saikhowa National Park (Assam) via forest patches of the Sadiya Forest Range
of Doomdooma Forest Division.

State Assam and Arunachal Pradesh

Indicative length and width Length = 37.33 km, Width = 13.03 km

Geo coordinates N 27¢ 50" 36.041", 27° 51'13.986"/ E 95° 49'68,861", 95° 49'46.320"

Beats falling within corridor

Sadiya beat

Forest ranges falling within corridor

Sadiya and Anchalghat Forest Range

Revenue villages falling within corridor

S7

Administrative details of the corridor

The corridor connects D'Ering Memorial Wildlife Sanctuary and Dibru Saikhowa
National Park

Habhitat type
Malor land use

Semi Evergreen and Riverine Forest.

Forests

River & flood plains
Agricultural land
Human setilements

Elephant movement status

Regular with seasonal peaks during months from October to February

Number of elephants using the corridor

>40

Linear infrastructure in the corridor

Information NA

Recommendations by the forest
department to improve the corridor

1) The corridor should have a legal entity so that the state forest department could
protect the corridor.

2) Prevention of encroachment and new settlements towards the Assam state.

3) Support for the local communities for improving their livelihood and minimize their
interactions with the elephants.

Current status of the corridor

Active. Intensity of use by elephants increased.
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) Bogapani Corridor- Upper Dihing East- Upper Dihing West Block

Connectivity This corridor connects the East and West Blocks of Upper Dihing Reserve
Forest in Digboi Forest Division

State Assam

Indicative length and width Length = 2.79 km, Width = 2.74 km

Geo coordinates N 27° 25'1.453", 27°25'1.453"/ E 95° 36'25.842", 95° 36'25.842"

Compartments falling within corridor

Compartment 94 UDRF West Block and compartments 21,22 & 23 in UDRF East
Block.

Forest ranges falling within corridor

Revenue villages falling within corridor

Lakhipathar Range and Digboi Range
2

Administrative details of the corridor

The corridor connects the Upper Dihing East - Upper Dihing West block

Ecological importance

The corridor helps in the extended movement of elephants to and from Dihing-Patkai
Elephant Reserve.

Habitat type

Tropical Evergreen Forest.

Major land use

Forest, Agricultural land and Tea plantations.

Elephant movement status

Seasonal, majorly in months of October to February.

Number of elephants using the corridor

Not recorded by forest department

Linear infrastructure in the corridor

1) National Highway 38, 1 km of the road passes through the corridor
2) Single track non electrified railway line (1 km)

Bottleneck in the corridor

Railway track and National Highway

Recommendations by the forest
department to improve the corridor

1) Up gradation of the corridor area into community and conservation reserve.
2) Removal of encroachment

3) Purchasing the private land falling in the corridor area

4) Creation of over bridges in the area for the vehichles.

Current status of the corridor

Active. Intensity of use by elephants decreased.
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12 Panbari Corridor
Connectivity This corridor connects the elephant habitats of Kaziranga National Park with
Karbi Anglong Forest Division through Panbari Reserve Forest.
State Assam
Indicative length and width Length = 4.3 km, width = 3.0 km
Geo coordinates N 26° 37'10.303", 26°36'44.927"/ E 93° 31'0.1007, 93° 29'48.442"

Forest ranges falling within corridor

Central Kohora Range

Revenue villages falling within corridor

2

Administrative details of the corridor

The corridor connects Kaziranga National Park with Karbi Anglong Forest

Ecological importance The corridor is part of Kaziranga Nationa Park which harbors farge number of
elephants along with other megafauna species like one-horned Rhinoceros.
Habitat type Tropical Semi Evergreen Forest
Major land use Foresl
Agricultural
Elephant movement status Regular
Number of elephants using the corridor Not recorded by forest department

Linear infrastructure in the corridor

1) National Highway 37, 4 km of the road passes through the corridor with around
1500 vehicles passing per day
2) High tension power line (440 V)

Bottleneck in the corridor

National Highway 37

Recommendations by the forest
department to improve the corridor

1) Addressing human encroachment in the area,
2) Land use change restrictions should be imposed

Current status of the corridor

Active. Intensity of use by elephants decreased.
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13. Kotha Buridehing Corridor
Connectivity N This corridor connects Kotha Reserve Forest of Dighoi Forest Division with
Buridehing Reserve Forest of Khatangpani Range of Doomdooma Forest
Division
State Assam
Indicative length and width Length = 2.62 km, Width = 3.41 km
Geo coordinates N 27° 25'25.056", 27° 25’ 25.056"/ E 95° 50'24.976", 95° 50 24.976"

Forest ranges falling within corridor

Khatangpani Range and Jagun Range

Revenue villages falling within corridor Six
Habitat type Semi evergreen Forest and Riverine Forest.
Major land use Forest

River and flood plains

Agricultural land

Seftlements

Elephant movement status

Regular with seasonal peaks during months from October to February

Number of elephants using the corridor

Not recorded by forest department

Linear infrastructure in the corridor

Information NA

Recommendations by the forest
department to improve the corridor

1) The corridor should have a legal entity so that the state forest department could
protect the corridor.

2) Encroachment from the Buridihing Reserve Forest should be freed.

3) Controlled and regulated agricultural practices.

4) Terminating the brick kilns from the corridor area.

Current status of the corridor

Active. Intensity of use by elephants increased.

TN

Assam

s Jowr

Indicativa Length:: skm
Indicativa Width; 14 k

.

Ay

[}

oUETE THTE wRUE IS
e P = = =
4 K - ) | s
E b1 ' "f"‘" b, TR 5 E
4 \\"‘?‘ Lowi _o\ o |' . A
\! N Wazed o \ 4
2 e S )
h'v‘l [t 1_.'. Ly --1 -t i"‘.lé“ rl.
; P %5 ' u‘:.}ﬁ\.\ Nk iy ArupachalPradesh
- 3o '.:.**-“-"-".‘ \. ) b . .
(=—rr v \ ; Forest Dision

Firi |

Legend
< Elephant comdor
1 Protected Arsa
= Foeasl Caver
U e
Town { Diedrie) HQ
Ferasi Beat boundary
- [ Ferast Division boundary
{ e [ stato boundary

ot LF LD bt bt SR W s, B M
e A P i -.-‘.:_a -

iy

Foctr Ly (omalh o ol S
B e

WABTE

35S0°E

Lo

2]

e’

91

——



908

14. Kanchanjuri Corridor

329
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Connectivity This corridor connects the elephant habitats of Kaziranga National Park with
Ruthepahar forest of East Karbi Anglong Forest Division (towards the
northeast) and Bagser Reserve Forest of Nagaon Forest Division (to the
southwest).

State Assam.

Indicative length and width Length = 5.51 km, width = 2.81 km

Geo coordinates N 26° 34' 25.402", 26° 35' 27.205"/ E 93° 10' 46.970", 93° 11' 38.073"

Forest ranges falling within corridor Western Bagori Range

Revenue villages falling within corridor | 3 .

Ecological importance The corridor is part of Kaziranga Nationa Park which harbors large number of
elephants along with other mega fauna specles like one-horned rhinoceros.

Habltat type Troploal molst deciduous

Major land use Forest
Agricultural land

Elephant movement status Regular

Number of elephants using the corridor

Not recorded by forest depariment

Linear infrastructure in the corridor

3.3 km of National Highway 37 passing through the forest

Bottleneck in the corridor

National Highway 37

Recommendations by the forest
department to improve the corridor

1) Prevention of human induces disturbances in and around the corridor.

2) Land use change restrictions should be imposed.

Current status of the corridor

Active. Intensity of use by elephants decreased,
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15.  Kalapahar- Doigrung Corridor (Interstate corridor)

Connectivity This corridor connects Kalapahar Proposed Reserve Forest and Namhor West
Block of East Karbi Anglong Division with Nambor-Doigrung. The corridor is
formed from the land gifted by Sar Kro village and the land vacated by Ram
Terang village and part of Doigrung and Nambor wildlife sanctuary under
Golaghat Range, Golaghat District. Wildlife Sanctuary (Nambor North Block in
Golaghat District)

State Assam and Arunachal Pradesh

Indicative length and width Length = 8.27 km, width = 6.17 km CNSRIRNN Ra

Geo coordinates N 26°23'12.331", 26° 23' 12.331"/ E 93° 47'48.671", 93° 47" 48.671"

Forest ranges falling within corridor Golaghat Range

Habitat type B Mix moist deciduous and Semi evergreen Forest.

Major land use Forests
Agricultural land
Settlements

Elephant movement status Regular

Number of elephants using the corridor

"NA. Butina singie herd 30+ elephants can be seen.

Linear infrastructure in the corridor

1) PWD road from Sllonuan to Chuwklho!a, 2.5 km of this road falls wlthln the
~ comridor

| 2) Increased vehicular fraffic

Recommendations by the forest
department to improve the corridor

1) Proper demarcation of the corridor is urgently required.

2) The encroached area should be converted into plantations and further
encroachment should be restricted.

3) Anti- poaching camps should be constructed near the corridor areas.

Current status of the corridor

Active. Intensity of use by elephants increased.

| Indicativa Length: 8.2 km |
Indicativa Width: 6.1 km
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16. Hatidandi Corridor
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Connectivity

This corridor connects the elephant habitats of Kaziranga National Park with
Karbi Anglong Forest Division

State Assam

Indicative length and width Length = 2.64 km, width = 3.02 km

Geo coordinates ‘N 26°32'56.741°, 26° 33' 40.465"/ E 93° 9' 10.639", 93° 10" 35.068"
Forest ranges falling within corridor Nagaon Range

Revenue villages falling within corridor | 1

Administrative details of the corridor

Nagaon Forest Division

Ecological importance The corridor is part of Kaziranga Nationa Park which harbors large number of
_elephants along with other mega fauna species like one-horned Rhinoceros.
Habitat type Semi Evergreen Forest
Major land use Forest
' Tea plantation
Elephant movement status Regular

Number of elephants using the corridor

Not recorded by forest department

Linear infrastructure in the corridor

1) National Highway- 37, 4 km of road passes through the corridor
2) High tension power line (440 V)
3) Trench along the tea garden

Bottleneck in the corridor

National Highway 37

Recommendations by the forest
department to improve the corridor

1) Prevention of human induces disturbances in and around the corridor.
2) Land use change restrictions should be imposed.

Current status of the corridor

Active. Intensity of use by elephants decreased.
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17. Haldhibari Corridor
Connectivity This corridor connects the elephant habitats of Kaziranga National Park in the
north with North Karbi Anglong Wildlife Sanctuary and the adjoining
community forests of the Karbi Angl_gm Hills in the south
| State Assam
' Indicative length and width Length 8.13 km Wldlh 2.46 km
Geo coordma{es : 424"

037"

Forest ranges falling within corridor

Central Westem Range

Revenue villages falling within corridor

ena

Administrative details of the corridor

Kaziranga National Park with Norlh Karbi Anglong Wildlife Sanctuary

Ecological importance

The corridor is part of Kaziranga Nationa Park which harbors large number of

elephants along with other mega fauna species like one-homed rhinoceros.

Habitat type Tropical Moist Deciduous

Major land use Forests

Elephant movement status Regular

Number of elephants using the corridor | Not recorded by forest department

Linear infrastructure in the corridor

1) National Highway- 37, 7 km of road passes through the corridor
2) High vehicular traffic (around 1500 per day)

Recommendations by the forest
department to improve the corridor

1) Prevention of human induces disturbances in and around the corridor.
2) Land use change restrictions should be imposed.

Current status of the corridor

Active. Intensity of use by elephants stable.
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18. Golai- Pawai corridor- Upper Dihing East- Upper Dihing West Block Corridor
" Connectivity The corridor connects the East and West Blocks of Upper Dihing Reserve
Forest of Digboi Forest Division.
State Assam
Indicative length and width Length = 7.11 km, width = 2.36 km
Geo coordinates N 27°21' 38.416", 27° 21' 38.416"/ E 95° 36' 50.757", 95° 36' 50.757"
Compartments falling within corridor Compartment 94 UDRF West Block and 21,22 & 23 Compartment in UDRF, East
Block.

Forest ranges falling within corridor

Digboi, Marghertia West and Margherita East

Revenue villages falling within corridor

One

Administrative details of the corridor

Upper Dihing East and West block

Ecological importance

The carridor helps in the extended movement of elephants to and from Dihing-Patkai
Elephant Reserve.

Habitat type Tropical Evergreen Forest
Major land use Forest

Agricultural land

Tea plantations
Elephant movement status Regular

Number of elephants using the corridor

Not recorded by forest department

Linear infrastructure in the corridor

1) IOCL Campus

2) National Highway- 38

3) Single track non- electrified railway line connecting Tinsukia and Lidu
4) Amalgamated Tea company's tea estate

Bottleneck in the corridor

Tinsukia — Lidu railway track, National Highway 38, and IOCL terminal

Recommendations by the forest
department to improve the corridor

1) Removal of IOCL Terminus
2) Purchasing the private land falling in the corridor,
3) Constructing over bridges for the vehicular movement.

Current status of the corridor

Active. Intensity of use by elephants decreased.

S5 ML

WHYE

ey

K
J (es:
N ]
ke ) .
’;’) o 5 -
e, Legend
i | { e Clophant coemdor
. L] i i \ r_Jp'
; > 1 ) chischd Anea
SO rs \ i
ﬁ‘*“""‘ - § ! Freens! Caver
] 7 J‘: v " nd‘ i Wik
: i ‘.I o Town { Desdrict HQ
od s . Forost Boat boundasy
indicativa Length: 71km | ; (] Ferost Duison toundary
Indicativa Vidth: 23 km | { i [ state boundary
[ e — A e e o
9IETE WHVE #UTE 0 aTIE

—
o
D

=



Elephant Corridors of India 2023

1296

19. Kukurakata - Bagser at Amguri Corridor

Connectivity Kaziranga National Park and Kukurakata Reserve Forest with Bagser Reserve
Forest and the forest of Karbi Anglong.
State Assam
Indicative length and width Length = 0.8 km, width = 0.5 km
Geo coordinates 26°34'02"-26°34'04° N
93°03'49"-93°04'03" E
Revenue villages falling within corridor 1
Ecological importance | This corridor used to connect the elephant habitats of Kaziranga National Park and
Kukurakata Reserve Forest with Bagser Reserve Forest and the forest of Karbi
Anglong.
Habitat type Tropical semi-evergreen forest, tea gardens and grassland
Major land use Agriculture, tea garden and fores
Elephant movement status None
Number of elephants using the corridor | None
Linear infrastructure in the corridor 1) National Highway 37 and associated traffic
2) School
3) Road side dhabas and Hotels
Bottleneck in the corridor Highway Road
Recommendations by the forest 1) Declaration, demarcation and legal protection of the corridor under various laws
department to improve the corridor appropriate for the state
2) Regulating night traffic along National Highway 37
3) Preventing destructive developmental activities
4) Relocation of the roadside dhaba and hotels outside the corridor
Current status of the corridor Impaired
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20, Charduar - Singri Hill Corridor

Connectivity Sonai Rupai Wildlife Sanctuary and Charduar Reserve Forest and adjoining
forests with Singri Hill Reserve Forest.

State Assam

Indicative length and width Length = 30 km, width = 1.5 km

Geo coordinates 26°36'41"-26°48'39" N
92°26'58"-92°29'37" E

Revenue villages falling within corridor 8

Habitat type Tropical deciduous forest

Major land use Agriculture, settlement and tea gardens

Elephant movement status Nore

Number of elephants using the corridor None

Linear infrastructure in the corridor

Bottleneck in the corridor

National Highway 52 (Guwahati to North Lakhimpur)
National Highway 52 (Guwahati to North Lakhimpur)

Recommendations by the forest
department to improve the corridor

1) Declaration, demarcation and legal protection of the corridor under various laws
appropriate for the state

2) Lobbying with tea gardens to leave a part of the land for easy movement of
elephants and prevention of change of land-use pattern in these tea gardens

Current status of the corridor

Impaired
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21.  Rewak- Emangre Corridor

Connectivity The corridor connects Emangre Reserve Forest to Nokrek National Park. The
corridor falls under South Garo Hills district under Siju Block and under Siju
Wildlife Ran

: ”Suu and Ba hmara Ranges i
| T S N

Tromai demduous seml eve reenforest g

Number of elephan

Llnear |nfrastructure |n th‘a comdor -
s TR E e

e ve the ¢ QO S y N 4
Current status of the corridor Active, Intensrty of use by elephants |ncreased
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22, Nokrek- Emangre Corridor
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Connectivity The corridor connects Emangre Reserve Forest with Nokrek National Park.
The corridor falls in the West and South Garo Hills district under Rongram,
Chokpot and Siju Block and under Nokrek Wildlife Range and Baghmara

Wildlife Range
—N'H—T-! F T

Indlcatwe_ Ien th and w:dth

‘Nokrek and Baghmara Ranges
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(= 1099 ha

Regular
Number of elephants using the corridor | Not fecorded by forest depariment
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23. Siju- Rewak Corridor
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Connectivity

This corridor connects Siju Wildlife Sanctuary with Rewak Reserve and helps
maintain the habitat continuity between Balpakram National Park, Siju Wildlife
Sanctuary, Rewak and Emangre Reserve Forests, and Nokrek National Park.
The corridor falls in the South Garo Hills district under Siju Block and under

| State

Slju Wltdlife Range

Indicative Ien_g_ th and wldth
':Geo eoordfn ] tes

Forest ran es fallm wuthin corridor

_Revenue villages falling

\S_Ju'Range “N/90%
j within corridor | 1 ]

Ecological importance

The cérndor is also regularly used by elephants and olher wildlife. The comdor is
also an extension to the biodiversity rich Nokrek National Park

“Habitat fype _

Tropical deciduous, semi-evergreen forest.

Major land use

Forest = 184 ha
Agriculture = 24.1 ha
Habitation = 1.90 h_a_

Elephant movement status

Number of elephants us]ng the éorrldor

39

Linear infrastructure in the corridor

| 1) National Highway 62, 1.41 km of the road paﬁ&es through the oamder
| 2) Low hanging power line (35 Kv) ;

Recommendations by the forest
department to improve the corridor

Information NA

Current status of the corridor

Active. Intensity of use by elephants increased.
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24, Balpakram- Baghmara
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Connectivity

This corridor connects the Mahadeo Range in Balpakram National Park with
Baghmara Reserve Forest. The corridor falls South Garo Hills district under
Rongara Block and under Mahadeo Wildlife Range and Baghmara Wildlife
Range

| State. Meghalaya -
Indicative length and width Length = 9.27 km, width = 2 30 km
Geo coordinates ; 25°14.755" N / 90° 44.329" E
Forest ranges fallin within corridor Mahadeo and Baghmara Ranges
- ——— Ten

Ecologica] Impoﬁance

The corridor is an |mp0rtant for connectlwty between Balpakram Nanonal Park and
Baghmara Reserved Forest and used by other wildlife including wild ungulates and
leopard (Panthera paro‘us) _u_ls

Habitat type

Tropical deciduous, semi-e

Major land use

Furesl - 1098 ha
Agriculture = 161.1 ha
Habitation = 20.9 ha

Elephant movement status

Regular

Number of elephants using the corridor

68

Linear infrastructure in the corridor

Recommendations by the forest
department to improve the corridor

Informatlcm NA

Current status of the corridor

Active. Intensity of use by elephants increased.
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25, Ranggira- Nokrek Corridor

Connectivity

This corridor connects Ranggira, Sanchangiri and Galwang Reserve Forest
National Park

::-In;ilcative len th and wld'th .
m@a =

Tura

i e [ TN % RO e (T i

This corridor is -.rery crmcal for movement of efephants and other wrldhfe from Ranggu’a :

to chrek Natlonalz;’arkl

Major land use
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Elephgnt rnoye;m" status
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Current status of the corridor
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26.

Saipung- Narpuh Corridor
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Connectivity

Thls corndor connects Saipung Resenre Forest and Narpuh Wiidllfe Sanctuary

Indicative length and width

Geo coordinates

Satpung and Narpuh Ranges

Forest ranges falling within corridor
Revenue villages falling within corridor | 2
Habhitat type Tropical mixe.d evergreen
| Major land use Forests, Agricultural fand and Setflements
Elephant movement status None, last elephant seen in 2001
Number of elephants using the corridor | None
Linear infrastructure in the corridor Information NA
Major bottieneck : InformationNA
Recommendations by the forest Information NA
department to improve lhe corrldor L
Current status of the corridor Impaired
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27.  Geleki- Sitap corridor
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Connectivity This corridor connects the elephant populations Geleki Reserve Forest to Sitap
range

State _Nagaland -

Indicative length and width Length = 7 km, width = 110 m - 650 m

Geo coordinates 26°47'02°N, 94°46' 22" E

Forest ranges falling within corridor

Galeki and Sitap range

Revenue villages falling within corridor | 8

Administrative details of the corridor Longleng district

Ecological importance Unexplored biodiversity. Corridor is used by animals like Himalayan black bear (Ursus
thibetanus), leopard (Panthera pardus), tiger (Panthera tigris) and others.

Habitat type Hilly semi evergreen tropical forest

Major land use Fores R ;
Setflement

Elephant movement status Seasonal

Number of elephants using the corridor | Not recorded by forest department

Linear infrastructure in the corridor Information NA

Recommendations by the forest 1. Proper survey uf mrr[dor is required. No such attempts were made earlier.
department 2. Sys nd ervation is needed.

3. Sensitization and awareness programs.

4. Creation of salt licks '
Status of the corridor Active. Intensity of use by elephants decreased.

2z/




222

Elephant Corridors of India 2023

30 ¢$

28, Abhaypur- Singphan corridor

Connectivity This corridor connects the Mon of Singhpan Wildlife Sanctuary in Nagaland
with Abhaypur Reserve Forest in Sonari Forest Division of Assam across Tiru
River. Corridor falls within the Singhpan Wildlife Sanctuary in Mon District.

State "Nagaland -

Indicative length and width Length = 5 km, Width = 150 m

Geo coordinates Lat=26.856923 / Lon = 94.863468

Forest ranges falling within corridor Abhaypur RF

Revenue villages falling within corridor | Nine

Ecological importance

Singphan Wildiife Sanctuary is home to rare and enda'ngefed flora .species along with
elephant, tigers (Panthera tigris), leopards (Panthera pardus), hoolock gibbon
(Hoolock hoolock) and other wildlife.

Habitat type Tropical semi-evergreen
_Major land use Forest -
Elephant movement status Regular
Number of elephants using the corridor 45
Linear infrastructure in the corridor Village road- 8 km

Recommendations by the forest
department to improve the corridor

1. Removal of mining road passing through Singhpan wildlife sanctuary.
2. Increase in wildlife staff

3. Fund release for compensation

4. Ecological restoration of the lost forest cover

Current status of the corridor

Active. Intensity of use by elephants increased.
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29. Hollongapar- Longtho corridor

Connectivity Meleng Reserve forest, Holiongapar Glhbon Sanctuary to Longtho Range
Indicative length and width Length = 7 52 km, w:dth 400 m

Geo coordinates : 76°36'03'N /94923 21" E

Forest ranges falling within corridor Longtho range

Revenue villages falling within corridor | 3 '

Ecological importance

Comdor is possnbly used by specnes mcludmg hoolock glbbon {Hoofock hoofo::k} slow
loris (Nycticebus bengalensis), leopard (Panthera pardus), stump-tailed macaque
(Macaca arctoides), pig-tailed macaque (Macaca leonine), Assamese macaque
(Macaca assamensis) among others.

Habitat type _Tropical wet evergreen, wet temperate, secondary moist bamboo forest
Major land use Forest (mostly under private and community forests)
Agricultural land
Plantations
Settlements
Elephant movement status ‘Seasonal
Number of elephants using the corridor 40
Linear infrastructure in the corridor National Highway

Recommendations by the forest
department to improve the corridor

1) Ecological restoration of the lost forest cover
2) Awareness and sensitization programs

Current status of the corridor

‘Active. Intensity of use by elephants decreased.

Mulluungm 162km 5
g. Indicative Width: 400 m
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30. Daldali- Dimapur corridor
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Connectivity

This corridor connects the Daldali Reserved Forest to Dimapur Reserve Forest

En the Dlma pur dislnct.

1\,.«.‘-
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Indlcative Ien_ th and width

’llf iy M 2R b

Ecological |mportance

Elépt;lts and other ﬁlldllfe mdudm:g IeOpard [Panthera pardus} and dhole (Cuon

—I:]-v—-.— =

Major land use

! Fcrest (Prrvate and oommumty ccnser\rauon areas, Daldall RF}

Agriculture
Plantations

_Setllemenl .

Nagaland




Elephant Corridors of India 2023

b PRE:

Geleki Reserve Tuli an : Forest Divislon of D:ma ur district.

31. Geleki- Tuli corridor

2) Engagement with the Cammumty Conservation Areas (CCA) to prevent further
fragmentation of forests
the corridor areas.
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32.  Desoi- Changdang corridor

Connectivity This corridor connects the Changdang beat of the Desoi Reserve Forest to
Long chern Range in tha Mokokchung district -
i i DSt PO E S s TR O SR 005 U 2 S

P e e o ]

Longem ne
B e T e e A T e R N L R e
Elephants and wildlife like tiger (Panthera figris), dhole (Cuon alpinus), Ieopard
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Agricultural land
Plantations
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Recommendahons by the forest 1. Engagamenl wﬂh the Communlty Conservation Areas {CCA) to prevenlfurlher
department fragmentation of forests

2. Awareness and sensilization programs
3. Training of the forest staff for timely monitering of the corridor areas.
4 Constructfn a few forest oﬁ'oes fur rnonltoring_purposes

Lagend
<— Elephant comdar
I 1 Protecisd Ares
U0 Feessl Cover
PO Wetar

o Town ! Digkiel HO

Ferast Beat boundary

[T Ferast Dision boundary
[ st boundary

110

s

(
1



Elephant Corridors of India 2023

LBV

33.  Tirutilip- Longchem
Connectivity This corridor connects the Tirutilip Reserve Forest with the Longchem Range
in the Mokokchun
Ste [ Nagalnd L S A L R S A
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34, Titi- Dumchi - Reti
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Connectivity

The corridor links Titi Reserve Forest in Lankapara and Madarihat Ranges of
northern part of Jaldapara National Park (Wildlife Division Ill) with Rethi
Reserve Forest in Dalgaon Range of Jalpaiguri Forest Division), passing
through Dumchi Reserve Forest.

State West Bengal
Indicative length and width Length = 14-16 km, width = 1.2 km
Geo coordinates Titi to Dumchi = 26°44'54.492" N, 83°16'29.4744" E & 26°43'29.7732" N,

89°13'39.8388"E - Sl
Dumchi to Reti = 26°43'40.26" N, 89°11'32.8416" E & 26°44'40.4962" N,
89°9'8.2362" E

Beats falling within corridor

Titi 3A, Titi extension to DMC 1,2 compt. to Rethi forest of Jalpaiguri Forest Division

Forest ranges falling within corridor

Lankapara, Madarighat and Dalgaon ranges

Revenue villages falling within corridor

Five

Adminiatrative defails of the corridor

Titi A, Titi extension to DMC 1, 2 conpl L Relhi furest of Jalpaiguri Divisior.

Ecological importance

This is the main corridor used by elephants to move from Alipurduar to Jalpaiguri
maintaining to connectivity between the Protected Areas of Jaldapara and Gorumara
National Parks through the Reserved Forests of Jalpaiguri Forest Division.

Habhitat type

Tropical semi evergreen, Sal-dominated northern dry deciduous and riverine forest

Major land use

Forest = 1245 ha
Agriculture = 2455 ha
Habitation = 300

Elephant movement status Regular

Number of elephants using the corridor 65-75

Linear infrastructure in the corridor 1) Indian Oil filtration unit and its settlements bounded by high walls.
2) High heavy vehicular traffic

3) Irrigation canal at Tulsipara tea garden
4) High power tension line (11000 v)

Major bottleneck

Jamtola Bazar to Hantupara tea garden

Recommendations by the forest
department to improve the corridor

1) 200 metre section of the southern part of the Hantapara Tea Garden Labour Line
(Bigan Bari) towards Jamtola needs to be secured to increase the effective width
of the corridor.

2) Vehicular speed should be controlled using suitable barriers on Lankapara Birpara
state highway. )

Current status of the corridor

Active. Intensity of use by elephants increased,
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35.  Titi- Reti

Connectivity The corridor links Titi Reserve Forest in Lankapara Range and Madarihat
Range of the northern part of Jaldapara National Park (Wildlife Division Ill) with
Rethi Reserve Forest in Dalgaon Range of Jalpaiguri Forest Division passing
through Dumchi Reserve Forest.

State West Bengal

Indicative length and width Length = 8-9 km, width = 700 m — 1300 m

Geo coordinates 26°45' 59" N, 89°10"12"E

26°47'37"N,89°15'49°E

Compartments/beats falling within
corridor

Titi 3A, Titi extension to DMC 1, 2 compt o Rethi forest of Jalpaiguri Division.

Forest ranges falling within corridor

Lankapara, Madarighat and Dalgaon ranges

Revenue villages falling within corridor

Five

Ecological importance This is one of the important corridors that elephants use to move from Jaldapara
National Park to the forests of Jalpaiguri Forest Division.

Habitat type Tropical semi-evergreen, Sal-dominated northern dry deciduous and riverine forest

Major land use Forest=0 '

Tea garden = 1200 ha
Habitation = 100 ha

Elephant movement status

Regular

Number of elephants using the corridor

65-75

Linear infrastructure in the corridor

1) Indian Ol fittration unit and its setlements bounded by high walls,
2) High heavy vehicular fraffic

3) Irrigation canal at Tulsipara TG

4) High power tension line (11000 v)

Major bottleneck

Labour lines of Lankapara and Garganda tea gardens

Recommendations by the forest
department to improve the corridor

1) 200 metre section of the southern part of the Hantapara Tea Garden Labour Line
(Bigan Bari) towards Jamtola needs to be secured lo increase the effective width
of the corridor.

2) Vehicular speed should be controlled using suitable barriers on Lankapara Birpara
state highway.

Current status of the corridor

Active. Intensity of use by elephants increased
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36.  Apalchand- Mahananda
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Connectivity

This corridor connects Apalchand Reserve Forest (Baikunthapur Forest
Division) with Mahananda Wildlife Sanctuary.

State ‘West Bengal

Indicative length and width Length = 25 km, width = 6 km

Geo coordinates 26°46'58" N / 088°28'10" E
26°52'22" N/ 088°35'39° E

Compartments falling within corridor

Laltong compartment 3, 8 and 13 of South range

Forest ranges falling within corridor

Apalchand, Targhera, Sarugarh, Ranges and North, South and west ranges of
Mahananda Wildlife Sanctuary

Revenue villages falling within corridor

12

Ecological importance The riparian tract along river Teesta is an important dry season habitat for elephants.
Habitat type Grassland
Major land use Forest = 3500 ha

Agriculture = 2000 ha
Habitation = 2500 ha

Elephant movement status

Regular

Number of elephants using the corridor

Not recorded by forest department

Linear infrastructure in the corridor

1) Teesta filed firing range

2) Bituminous road form Trghera checkpost to Apalchand checkpost (10 km) and
Bagarmore to Gazoldoba Bazar road (10 km)

3) Teesta canal with concrete embankment

4) National Highway 10A (NH 31)

Major bottleneck

Saugoan, Kalagati, Washabari, Ellenbari, Totgoan, Sundari busty, Nipania,
Saraswatipur village, Chumakdangi

Recommendations by the forest
department to improve the corridor

1) Teesta filed firing range should be immediately be shifted to some other area

Current status of the corridor

Active. Intensity of use by elephants increased.
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a7, Apalchand- Gorumara
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Connectivity This corridor connects the elephant population of Gorumara National Park with
Apalchand Reserve Forest,

State West Bengal

Indicative length and width Length = 15 km, width = 2 km

Geo coordinates 26°44'38" N / 088°40'30" E
26°48'14" N / 088%48'39" E

Forest ranges falling within corridor Apalchand, Targhera and Lataguri Ranges

Revenue villages falling within corridor Seven

Habitat type River bed

Major land use Forest = 3000

Agriculture = 500
Habitation = 700

Elephant movement status

Regular

Number of elephants using the corridor

Not recorded by forest department

Linear infrastructure in the corridor

1) National Highway 31 and associated vehicular traffic
2) A broad-gauge railway line connecting Mal Bazar to Jalpaiguri
3) Teesta canal with concrete embankment

Major bottleneck

Barodighi, Nepuchapur, Damdim, Bethguri, Kumlai, Kranti and Neora

Recommendations by the forest
department to improve the corridor

1) Shifting of human habitations from the area.

Current status of the corridor

Impaired

Indicative Length: 15 km
Indicative Width: 2 km
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38.  Apalchand- Klimpong at Mal block (via Meenglass)
Connectivity This corridor facilitates elephant movement from Apalchand Reserve Forest in
the Baikuntapur Forest Division to Mal Block in Bhuttabari Forest of
Kalimpong Forest Division.
State West Bengal
Indicative length and width Length = 16 km, width = 2 km
Geo coordinates 26°48'14" N / 088° 39'07" E

26°5'37" N | 088°45'06" E

Forest ranges falling within corridor

Apalchand, Targhera and Gorubathan ranges

Revenue villages falling within corridor | Nine
Habitat type Riparian
Major land use Forest = 2800 ha

Agriculture = 100 ha

Habitation = 250 ha

Elephant movement status

Reqular

Number of elephants using the corridor

Not recorded by forest department

Linear infrastructure in the corridor

1) National Highway 31 and associated vehicular traffic
2) A broad-gauge railway line connecting Mal Bazar to Jalpaiguri
3) High tension power line (11000 v), 15 km

Recommendations by the forest
department to improve the corridor

1) Shifting of human habitations from the area.

Current status of the corridor

Impaired
Elephants diverted from their route and using a different nearby corridor.
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39.  Apalchand- Klimpong at Mal block (via Sylee)
Connectivity This corridor connects Apalchand Reserve Forest (Baikanthapur Forest
Division) with Mal Block (Kalimpong Forest Division)
State West Bengal ! :
Indicative length and width Length = 17 km, width = 1.5 km
Geo coordinates 26°48' 53" N / 0882 39' 40" E

26°55' 36" N /088°42' 18" E

Forest ranges falling within corridor

Apalchand, Targhera and Gorubathan Ranges

Revenue villages falling within corridor | Nine
Administrative details of the corridor Mal block
Habitat type Riparian forests and grasslands

Major land use

Forest = 1800 ha
Agricultural land = 150 ha
Habitation = 280 ha

Elephant movement status

Regular

Number of elephants using the corridor

Not recorded by forest depariment

Linear infrastructure in the corridor

1) National Highway 31 and associated vehicular traffic
2) A broad-gauge railway line connecting Mal Bazar to Jalpaiguri

3) High tension power line (11000 v), 10 km

Major bottleneck

Damdim, Ranichera, Sylee, Chakla basti, Kumlai, Rungamatee, Dalim Kote, Gurjan
Jhora, Bhutta Bari villages falling within the corridor

Recommendations by the forest
department to improve the corridor

1) Shifting of human habitations from the area and raising plantations in those areas.

Current status of the corridor

Active. Intensity of use by elephants increased.
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40, Nimati- Chilpata (Buxa- Chilpata)

Connectivity This corridor facilitates elephant movement between the Nimati Range of
Buxa Tiger Reserve and Chilapata Reserve Forest of Wildlife Ill Division,
thereby maintaining elephant movement between Buxa Tiger Reserve and
Jaldapara Wildlife Sanctuary.

State West Bengal

Indicative length and width

Length = 4.5 km, width = 3 km

Geo coordinates

26°34'45" N, 89° 24'15"E
26°36'41° N, 89°26'43" E

Elephant Corridors of India 2023

Compartments falling within corridor Poro 56,11
Forest ranges falling within corridor Nimati range
Revenue villages falling within corridor 5
Ecological importance This is one of the most important corridor used by elephants for moving between
| Jaldapara National Park and Buxa Tiger Reserve.
Habltat type Sub-Himalayan secondary wet mixed forest, Eastern Bhabar and Terai Sal
Major land use Forest = 650 ha
Agriculture = 500 ha
Habitation = 100 ha
Elephant movement status Regular

Number of elephants using the corridor

Around 290 elephants occur in the landscape. Many of them use the carridor.

Linear infrastructure in the corridor

1) National Highway 31 and associated vehicular traffic

2) PWD Roads including Nimati — Patkapara road and Mendabari road
3) 10 Km of High tension (11 KV} power line

4) Tea estate factories, hotels and dhabas

5) Ishtikutum Khamar Bari lodge

Major bottleneck

Bhutia Basti and Patkapra village

40T

WETN

Recommendations by the forest
department to improve the corridor

1) Notification of the corridors and its legal protection

2) The southern part of Nimtijhora Tea Garden line should be secured to increase
the effective width

3) Ishtikutum Khamar Bari lodge should be relocated

Corridor status of the corridor

Active, Intensity of use by elephants increased.

Indicative Length: 4.5 km
Intcative Width: 3 km
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41.  Buxa- Titi (via Beech and Bharnobari Tea Garden)
Connectivity This corridor connects Buxa Tiger Reserve and Titi Reserve Forest (Wildlife Ill
Division), therehy connecting the elephant population between Buxa Tiger
Reserve and Jaldapara National Park.
State West Bengal
Indicative length and width Length = 6 km, width = 1.5 km
Geo coordinates 26°44' 22°N, 89° 18" 24" E

26°47°19"N, 89°23 26" E

Compartments falling within corridor

BNB 1 of the Bharnabari beat

Forest ranges falling within corridor

Hamiltonganj and Nilpara range

Revenue villages falling within corridor

3

Ecological importance One of the most important corridors intensively used by the elephants.
Habitat type Sub-Himalayan secondary wet mixed forest, Eastern Bhabar and Terai Sal
Major land use Forest = 150 ha

Agriculture = 350 ha
Habitation = 100

Elephant movement status

Regular

Number of elephants using the corridor

Around 290 elephants occur in the landscape. Many of them use the corridor.

Linear infrastructure in the corridor

1) State Highway 12 A and associated vehicular traffic
2) Old railway line trench
3) Faclories of Bharnabari and Beech Tea Graden

Major bottleneck

Topline of Beech Tea Garden

Recommendations by the forest
department to improve the corridor

1) Notification of the corridors and its legal protection
2) Expansion of tea gardens and settlements should be regulated.
3) Trenches meant for waste water drainage in tea gardens should be leveled.

Current status of the corridor

Active. Intensity of use by elephants increased.
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42, Buxa- Titi (via Torsha)
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Connectivity

This corridor connects Buxa Tiger Reserve and Titi Reserve Forest (Wildlife Il
Division), thereby connecting the elephant population between Buxa Tiger
Reserve and Jaldapara National Park in Alipurduar District.

State West Bengal
Indicative length and width Length 14 km, width = 400 m
Geo coordinates 26°48'11"N, 89°18'43"E

26°49' 34" N, 89°24' 45"E

Compartments falling within corridor

Rangamali block of Hamiltonganj range of Buxa Tiger Reserve and Titi Forest of
Lankapara Range of Jaldapara Wildlife Division

Forest ranges falling within corridor

Hamiltongan] and Lankapara range

Revenue villages falling within corridor

Four

Feological importance Important elephant corridor belween Buxa Tiger Reserva and Titl Resorved Forosts
that is widely used by elephants.

Habitat type Tropical semi evergreen forest, northern Sal-dominated dry deciduous forest,
Eastern sub-montane semi-evergreen forest, Riparian Forest and Forest plantations

Major land use Forest = 160 ha

Elephant movement status

Agriculture = 300 ha
Habitation = 100 B g
Regular

Number of elephants using the corridor

Around 290 elephants aceur in the landscape. Many of them use the corridor,

Linear infrastructure in the corridor

1) State Highway 12 A and associated vehicular traffic
2) High vehicular traffic on hasimara- Pasakha road

3) Old railway line trench

4) Factories of Torsa Tea Garden

Recommendations by the forest
department to improve the corridor

1)Notification of the corridors and its legal protection
2) Expansion of tea gardens and settlements should be regulated.
3) Trenches meant for waste water drainage in tea gardens should be leveled

Current status of the corridor

Active. Intensity of use by elephants increased.
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43, Buxa- Ripu at Sankosh

Connectivity This corridor connects Buxa Tiger Reserve (West Bengal) with the Ripu forest
in Kochugaon Forest Division (Assam).

State West Bengal {

Indicative length and width Length = 12 km, width = 4.5 km

Geo coordinates 1 26°38'58°N, 89°46'47"E
26°42'40" N, 89°53' 55" E

Compartments falling within corridor Newland- 1, 2A, 2B, Kumargram- 1, 2, Sankosh- 1a, 1b, 2, 3a, 3b

Forest ranges falling within corridor Kumargram range : -

Revenue villages falling within corridor 3

Ecological importance It provides linkage between Buxa Tiger Reserve in West Bengal to Raimona National
Park and Manas Tiger Reserve in Assam, It acls as satellite habitat for spill over
population..

Habitat type Tropical semi evergreen and tropical deciduous forest

Major land use Forest=3099 ha
Agriculture = 141 ha
Habitation = 54 ha

Elephant movement status Regular

Number of elephants using the corridor | 215 (approximately)

Linear infrastructure in the corridor

1) Electric fence - 1 km
2) 400 kv DC power line- 3.5 km
3) Borobisha- Sankosh- Bhutan state highway, 3 km

Major bottleneck

Kumargram and Sankosh forest villages falling right in the corridor,

Recommendations by the forest
department to improve the corridor

1)Notification of the corridors and its legal protection
2) Relocation of forest villages

Current status of the corridor

Active. Intensity of use by elephants increased.
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44, Mahananda- Kolabari- Tukriajhar
Connectivity This corridor connects the Sukna and West range under Mahananda Wildlife
Sanctuary with Bamonpokhri, Panighatta, Bagdogra Range and Tukriajhar Ranges of
Kurseong Forest Division.
State West Bengal

Indicative length and width

Length = 15 km, width = 400 m

Geo coordinates

26°48'25.4" N, 88°20'34.0" E to 26°40'54.6" N, 88°15'37.2" E
26°4856" N, 88°19'50.8" E to 26°44'06.3" N, 86°16'11.9" E
26°4133.7" N, 88°16'10.3" E t0 26°48'18.5" N, 88°19'28.4" E

Beats falling within corridor

Sukna, Lamgumpha, Rakti, Balasan, Tatari, Panighatta, and Marapur

Forest ranges falling within corridor

Sukna Range, West Range, Bamonpokhri Range ,Panighatta Range, Bagdogra Range and
Tukriajhar Range i bt €

Revenue villages falling within corridor

50- 60

Ecological importance The corridor provides movement fo elephant from Baikunthapur Forest Division to
Mahananda WLS and Kurseong Division.

Habitat type Moist mixed forests, teak (Tectona grandis) plantations

Major land use Forest = 500 ha

Agriculture = 2500 ha
Habitation = 200 ha

Elephant movement status

Reqular

Number of elephants using the corridor

Not recorded by forest department

Linear infrastructure in the corridor

1) In Bamanpokhri Range: Kurseong Connecting road Via Rohini and Khaprail,
MatigaraPankhabari Road

2) In Bagdogra Range: Asian Highway and Broad Guage Train. Bengdubi Panighatta
Road.

3) Vehicular traffic on Asian Highway

4) About 2 -3 km long boulder sausage and concrete embankment along Mechi River.

5) High tension power line

Major bottleneck

Sukna and Bengdubi cantonment. Railway lines and presence of HT lines.

Recommendations by the forest
department to improve the corridor

1) No further extension of human settlement to be allowed by district administration in areas
falling within elephant corridors.

2) Innovative conflict mitigation strategies.

3) Regular Checking of illegal hooking, sagging power lines along the corridor by electricity
department

Current status of the corridor

Active. Intensity of use by elephants increased.
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45, Chapramari - Kalimpong
Connectivity This corridor connects the Chapramari Wildlife Sanctuary (Jalpaiguri District)
to Kalimpong Division - Bhuttabari Forest (Kalimpong District)
State West Bengal ¢ ] .
Indicative length and width Length = 9.8 km, width = 380 m
Geo coordinates 26°66'30,92" N, 88°51'10.79" E

26°57'41.49" N, 88°45'27.59'E

Forest ranges falling within corridor

Gorumara North, Chalsa, Neora South, Gorubathan and Jaldhaka Ranges

Revenue villages falling within corridor

10

Ecological importance

This corridor facilitates elephant movement between the Mal Block of Kalimpong
Forest Division and Chapramari Wildlife Sanctuary of Gorumara Wildlife Division.

Habitat type Tropical moist deciduous forest, Riparian Forest
Major land use Tea plantations and settlements

Elephant movement status Regular, the usage has increased

Number of elephants using this corridor | 80- 90

Major Bottleneck Tea Garden and Labour Lines

Linear infrastructure in the corridor

1) Chalsa-Matiali road, Gorubathan road
2) T.G Irrigation canals

3) High-tension power line (11000 V)

4) Razor blade fencing

6) Tea garden factories

Recommendations by the forest
department to improve the corridor

1) No new construction should be permitted inside the corridor areas.

2) Limit expansion of Labour lines of Kilcot TG, Indong TG and Aibheel TG

3) Habitat should be restored in Gorubathan Reserve Forest.

4) Planned expansion of semi — urban agglomerations and convergence modules to
be taken up by District Administration (District Planning Officer) with that of the Forest
Dept.

Current status of the corridor

Aclive. Intensity of use by elephants not available
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46. Moraghat-Central Daina
Connectivity The corridor connects Moraghat Reserve Forest with Diana Reserve Forest of
Jalpaiguri Forest Division, leading on to Gorumara National Park.
State West Bengal
Indicative length and width Length = 7.3 km, width = 350 m
Geo coordinates 26°47'12.22°N, 88°59'57.88"E

26°50'14.32"N, 88°58'57.83"E

Forest ranges falling within corridor

Banarkat Range

Revenue villages falling within corridor

4

Ecological importance

There is a good population of Elephants in Moraghat Reserve Forest which forms an
important forest patch connecting forest of Central Daina.

corridor

Habitat type Plantations

Major land use Taa garden

Elephant movement status Regular, the usage has increased
Number of elephants using this 75

Bottleneck

Tea garden labour lines

Linear infrastructure in the corridor

1) Banarhat - Totapara Road
2) Khairkata - Prayagpur road
3) Banarhat - Hridaypur road
4) Tea garden Irrigation canals
5) Tea garden Factory

Recommendations by the forest
department to improve the corridor

1) Overpass and underpass construction in selected areas of elephant passage.

2) Insulation and periodical maintenance of aerial HT and LT power lines.

3) Preserve continuity of corridors by preventing rampant building of infrastructures and
inculcating the planning of civil administration with that of the Forest Dept.

4) Planned expansion of semi — urban agglomerations and convergence modules to be
taken up by District Administration (District Planning Officer) with that of the Forest
Deptt.

5) Change in cropping pattern and crop variations at specific areas.

6) Securing elephant corridors by creating dedicated route through Intra T.G
jurisdictions.

Current status of the corridor

_Active. Intensity of use by elephants increased.
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47, Reti-Central Daina

Connectivity The corridor connects Reti Reserve Forest with Diana Reserve Forest of
Jalpaiguri Forest Division, leading on to Gorumara National Park.

State West Bengal

Indicative length and width Length = 11.9 km, width = 350 m

Geo coordinates 26°48'20.84" N, 89° 5'22.11"E
26°52'3.68" N, 89° 1'27.06" E

Forest ranges falling within corridor Banarhat Range

Revenue villages falling within corridor 5

Habitat type Tea garden

Major land use Tea garden

Elephant movement status Regular, Increased use

Number of elephants using this corridor | 80-90

Bottleneck

Tea garden labour lines

Linear infrastructure in the corridor

1) Natienal Highway- 31C

2) Banarhat - Chamurchi Road

3) Alipurduar to Siliguri Double track railway line, electrified, 1 km
4) T.G Irrigation canals. .

5) High-tension power line (11000V)

6) Tea Garden Factory

Recommendations by the forest
department to improve the corridor

1) Insulation and periodical maintenance of aerial HT and LT power lines.

2) Preserve continuity of corridors by preventing rampant building of
infrastructures and inculcating the planning of civil administration with that of the
Forest Dept.

3) Planned expansion of semi — urban agglomerations and convergence
modules to be taken up by District Administration (District Planning Officer) with
that of the Forest Dept.

4) Securing elephant corridors by creating dedicated route through Intra tea
garden jurisdictions.

| Current status of the corridor

Active. Intensity of use by elephants increased.
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48, Moraghat- Reti

LG

Connectivity This corridor connects Moraghat Reserve Forest with Reti Reserve Forest
(Jalpaiguri Forest Division)

State West Bengal

Indicative length and width Length = 7.9 km, width = 350 m

Geo coordinates 26°47'12.22'N, 88°59'57.88"E

26°50'14.32'N, 88°58'57.83"E

Forest ranges falling within corridor Banarhat Range

Revenue villages falling within corridor | NA

Ecological importance The area consists of more than 80 - 90 elephants which keep travelling between
these forest patches.

Habitat type Tea Garden

Major land use Tea Garden and Army Cantonment

Elephant movement status

Regular, increased

Number of elephants using this corridor

80- 90

Bottleneck

1) Siliguri - Alipurduar Railway line
2) National Highway 31 and assaciated heavy vehicular traffic

Linear infrastructure in the corridor

1) National Highway 31C.

2) DBITA Road.

3) Banarhat — Chamurchi — Samtsa Road

4) One km of Alipurduar to Siliguri electrified double track railway line
5) One km of Irrigation canal

6) One km of High-tension power line (11000 V)

7) Tea garden factories

Recommendations by the forest
department to improve the corridor

1) Overpass and underpass construction in selected areas of elephant passage.
2) Insulation and periodical maintenance of aerial HT and LT power lines.

3) Monitoring of rail movement and speed limit fixed for the stretch through
thermal sensor,

4) Preserve continuity of corridors by preventing rampant building of
infrastructures and inculcating the planning of civil administration with that of the
Forest Dept.

5) Planned expansion of semi-urban agglomerations and convergence modules
to be taken up by District Administration (District Planning Officer) in coordination
with Forest Dept.

6) Securing elephant corridors by creating dedicated route through Intra tea
garden jurisdictions.

Current status of the corridor

Active. Intensity of use by elephants increased.
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1. Tri-Junction Corridor

Connectivity This corridor is used by elephants moving from (i) Kamasamudram SF of
Bangarapet Range in Kolar Forest Division, Karnataka, (i) Veppanapalli RF of
Hosur Forest Division in Tamil Nadu, (iii) Nedumuru RF of Kuppam Range in
Chittoor West Forest Division into Koundinya Wildlife Sanctuary through the
village of Mallanoor.

State Andhra Pradesh

Indicative length and width Length = 28 km, width = 3.5 - 5 km

Geo coordinates 12.661704 / 78.383441

Compartments falling within corridor

Compartment No- 328 to 334, 381, and 382

Forest ranges falling within corridor

Kuppam Range of Chittoor West Forest Division

Revenue villages falling within corridor

40

Ecological Importance

This is the only corridor used by elephants dispersing from Karnataka and Tamil Nadu
into southern Andhra Pradesh. In the absence of this corridor, the elephants of southern
Andhra Pradesh would oceur as a small and isolated population. The number of
elephants in the area has also increased in the recent years

Habitat type

Dry deciduous forest, scrub forest with boulder hills and revenue lands

Major land use

Agricultural land along with human habitation

Elephant movement status

Seasonal, with movement of few loner males throughout the year

Number of elephants using the corridor

15-20.

Linear infrastructure in the corridor

1) Krishnagiri- Palamaner National Highway (NH42)

2) Bengaluru — Chennai Railway Line (approx. 25 km) passes through the corridor.
Within Kothur RF of Tamil Nadu, there are two Railway lines

3) Other major district roads pass through the corridor

Bottlenecks in the corridor

Bangalore — Chennai Railway lines

Recommendations by the forest
department to improve the corridor

Long term monitoring of the elephant movement required.

Current status of the corridor

Active. Intensity of use by elephants increased
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& Rayala Elephant Reserve Corridor

Corridor name Rayala Elephant Reserve Corridor

State Andhra Pradesh

Connectivity Koundinya Wildlife Sanctuary to Sri Venkateswara National Park
Indicative length and width Length = 70 km, Width = 11 km

Geo coordinates 13.491271/79.006550

Compartments falling within corridor

Compartment No- 78-83, 103- 108, 117, 118, 121- 131, 139- 195, 305- 323, 384,
1000

Forest ranges falling within corridor

Punganur and Chittoor west ranges of Chittoor west Forest Division and
Bakarapet Range of Chittoor east Forest Division

Revenue villages falling within corridor 20

Administrative details of the corridor This area is extended Reserve forest of Koundinya Wildlife Sanctuary and a part
of the elephant range

Ecological importance This is the only corridor that elephants occurring in Sri Venkateswara National
rk have used to move from Koundmya Wldhfe Sancluary The comdnr is also
Iydekkerianus) four- homed antelnpe {Tebacerus quadncomrs] dhole {Cuan
alpinus), sloth bear {Msfursus ursinus), sambar (Rusa unicolor), and others. The
number of elephants in the area has also increased in the recent years.

Habhitat type Dry deciduous, scrub forest with boulder hills and revenue lands

. Major land use Forest area, with presence of few villages, agricultural land and mango orchards
Elephant movement status Regular
Number of elephants using the corridor 50 - 60

Linear infrastructure in the corridor

1) Bangalore- Tirupati Highway (NH4)- have heavy vehicular movement with
reported animal hits

2) Kadapa- Chitoor Highway (NH40)

3) Proposed Bangalore- Chennai Expressway

4) High tension power line (approx. 50 km) passes through the corridor

Bottlenecks in the corridor

Elephant movement status between Pudiputiabylu and Mangalampettai beats of
Chitoor East Forest Division remains unclear.

Recommendations by the forest department
to improve the corridor

Long term monitoring of the elephant movement required.

Current status of the corridor

Active. Intensity of use by elephants increased.
However, elephant movement status between Pudiputiabylu and Mangalampettai
beats of Chitoor East Forest Division remains unclear.
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: 2 Kaniyanpura- Moyar Corridor

Connectivity

This corridor connects the Kaniyanpura Reserve Forest with the Moyar
Reserve Forest of Bandipur Tiger Reserve and is located on the inter-state
boundary of Karnataka and Tamil Nadu.

State Kamataka
Indicative length and width Length = 3 km, width = 0.4 km
Geo coordinates 11°37°1", 11°39°6"N

76° 38" 22", 76° 44' 49" E
Forest ranges falling within corridor Kundakere Range
Revenue villages falling within corridor 3

Habitat type

Dry deciduous and mixed thorn forest

Major land use

Agricultural land, Plantations

Elephant movement status

Regular

Linear infrastructure in the corridor

1) Mangala-Jakkahalli-Yelchetti road
2) The emeraence of resorts near the corridor

Recommendations by the forest
department to improve the corridor

1) The corridor should be notified by the state forest department.

2) Reduce dependency of fringe villagers on the corridor forest through suitable eco-
developmental support and assistance.

3) More area (south of the Mangala-Jakkahalli-Yelchetti road) could be secured to
widen the corridor at its bottleneck. The Karnataka Forest Department has plans to
add more area fo the corridor.

Current status of the corridor

Active. Intensity of use by elephants not available
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Connectivity This corridor connects Begur Reserve Forest and the Tholpetty Range of
Wayanad Wildlife Sanctuary with Brahmagiri Reserve Forest and the
Srimangala Range of Brahmagiri Wildlife Sanctuary.

4, Begur — Brahmagiri Corridor (Interstate corridor)

State Kamataka
Indicative length and width Length = 1 km, width = 0.8 km
Geo coordinates 11° 65' 55" 11° 57' 60" N
76°0°36"-76°4'15"E
Forest ranges falling within corridor Tholpetty and Srimangala Range
Revenue villages falling within corridor 3 ' ; '
Habitat type Moist deciduous forest
Major land use Coffee estate and human habitation
Elephant movement status Regular
Linear infrastructure in the corridor 1) Mananthavady-Kutta State Highway A _
2) Electric fences and Elephant Proof Trenches (EPTs) around the coffee estates
Recommendations by the forest 1) The corridor should be notified by the state forest department and legally
department to improve the corridor protected under an appropriate law to prevent encroachment and development

aclivities detrimental to animal movement.

2) Electric fences and EPTs in the corridor area should be removed on a priority
basis.

3) About 375 acres of land identified in the Huvinakadu and Faith Coffee Estates in
Kamataka needs to be secured in consultation with the management of these
estates. Similarly, about 100 acres of land identified in the Narikkal Coffee Estate in
Kerala should be secured for the long-term conservation of elephants in the region.
4} Inter-state border checkposts in the corridor area should be shifted.

5) No construction should be allowed on either side of the road passing through the
corridor,

Current status of the corridor Active. Intensity of use by elephants not available
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5 Edayarhalli - Doddasampige Corridor
Connectivity This corridor connects Edayarhalli Reserve Forest of Malai Madeshwara
Wildlife Sanctuary with Doddasampige Reserve Forest of Biligiri Rangaswamy
Temple (BRT) Tiger Reserve.
State Karnataka
Indicative length and width Length = 0.5 km, width = 2 km
Geo coordinates 11°55'12™- 11° 55'52° N

77°15'21-77°16' 1" E

Forest ranges falling within corridor Bylore Range

Revenue villages falling within corridor 6

Habitat type Tropical thorn and mixed deciduous forest
Major land use Forest and agricultural land

Elephant movement status Regular

Linear infrastructure in the corridor

Kollegal- Sathyamangalam (State Highway 38)

Recommendations by the forest
department to improve the corridor

1) The corridor should be notified by the state forest department and legally
protected under an appropriate law to prevent encroachment and developmental
aclivities detrimental to animal movement.

2) Suitable eco-development activities need to be initiated in corridor fringe villages,
especially to reduce fuel wood extraction and cattle grazing. Energy efficient cook
stoves could be provided to the villagers to minimize fuel wood extraction

Current status of the corridor

Active, Information on intensity of use not available.
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6.
Connectivity This corridor connects Malai Madeshwara Wildlife Sanctuary
with Sathyamangalam Tiger Reserve
State Kamataka
Indicative length and width Length = 2 km, width = 2.1 km
Geo coordinates 11°48'38™ 11°49' 52" N

77° 23 60™- 77° 25' 10°E

Forest ranges falling within corridor Hoogyam Range

Revenue villages falling within corridor | 3

Habitat type Dry deciduous, mixed dry deciduous and shrub forests

Major land use Human habitation '

Elephant movement status Regular

Linear infrastructure in the corridor Encroachment by families in Kallatibyalur has further reduced the width of the
corridor '

Recommendations by the forest
department to improve the corridor

1) The corridor should be notified by the state forest department and legally
protected under an appropriate law to prevent encroachment and developmental
aclivities detrimental to animal movement.

2) Encroachments in Kallatibyalur should be removed in consultation with settlers.

Current status of the corridor

Active. Information on intensity of use not available.
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7. Chamarajanagar - Talamalai at Punjur Corridor (Interstate corridor)
Connectivity This corridor connects the K Gudi Range of Chamarajanagar Wildlife Division
(BRT Tiger Reserve) with the Thalavadi Range of Sathyamangalam Tiger
Reserve through the Punjur Range.
State Kamataka
Indicative length and width Length = 4 km, width = 0.1 km
Geo coordinates 11°46'-11°47'N

77°05-77° 06'E

Forest ranges falling within corridor

K Gudi and Thalavadi Range

Revenue villages falling within corridor 3

| Habitat type Tropical thorn and deciduous forest
Major land use Human habitation
Elephant movement status Regular

Linear infrastructure in the corridor

National highway 209 and the associated vehicular traffic

‘Recommendations by the forest

department to improve the corridor

1) The corridor should be notified and legally protected by the state forest
department under an appropriate law, and action should be taken to prevent
encroachment and developmental activities detrimental to animal movement,

2) In consultation with villagers, about 126 acres of the corridor land belonging to 86
families in the Hosaboddoddi and Srinivasapuram settlements needs to be secured
on a priority basis. To further strengthen the corridor, efforts should be made to
secure land from Muneeshwara Colony in the second stage, following due
consultations with the local community.

3) No construction should be allowed on either side of NH 209 in the area passing
through the corridor

" Current status of the corridor

Impaired.
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8. Chamarajanagar — Talamalai at Muddahalli Corridor (Interstate corridor)
Connectivity This corridor connects the Punjur Range of Chamarajanagar Wildlife Division
(BRT Tiger Reserve) with the Thalavadi Range of Sathyamangalam Tiger
Reserve and is located at the inter-state boundary of Karnataka and Tamil
Nadu,
State Kamataka and Tamil Nadu

Indicative length and width

Length = 1.5 km, width = 0.5 km

Geo coordinates

11°47'12°-11° 47 37°N
T7°350-77°4'20°E

Forest ranges falling within corridor

Punjur and Thalavadi Range

Revenue villages falling within corridor 6

Habitat type Tropical thorn and deciduous forest
Major land use Forests and settlements

Elephant movement status Regular

Linear infrastructure in the corridor

National highway 209 and the associated vehicular traffic

Recommendations by the forest
department to improve the corridor

1) The corridor should be notified and legally protected by the state forest
department under an appropriate law, and action should be taken to prevent
encroachment and developmental activities detrimental to animal movement.

2) In consultation with villagers, 27.39 acres of land belonging to six families from
Goramadu Doddi, and 10 acres of forest leased land from the Muddahalli Joint
Farming Cooperative Society, should be secured as a priority to increase the width of
the corridor.

3) No construction should be allowed on either side of the national highway passing
through the corridor.

4) In consultation with the National Highway Authority of India, speed breakers
should be created on the stretch passing through the corridor to minimize vehicular
speeds and facilitate elephant movement.

Current status of the corridor

Active. Intensity of use by elephants increased.
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9. Karadikkal - Madeshwara Corridor

Connectivity

This corridor connects Karadikkal State Forest and Madheshwara State
Forest of Bannerghatta National Park, Karnataka.

State Kamataka
Indicative length and width Length = 1 km, width = 0.5 km
Geo coordinates 12°41'29°-12°42'30°N

T7°33'46™-77°34'49"E

Forest ranges falling within corridor

Harohalli Range

Revenue villages falling within corridor

6

Ecological importance

This area facilitates the movement of elephants from Bannerghatta to Hosur Forest
Division in Tamil Nadu, further leading on to Cauvery Wildlife Sanctuary,
Karnataka.

Habitat type Tropical thorn and deciduous forest
Major land use _ Forests
Elephant movement slalus Reyular

Linear infrastructure in the corridor

1) Stone quarries inside Bannerghalta National Park,

2) Anekal-Harohalli State Highway and associated vehicular traffic.

3) Resorts being developed on the southern boundary of the corridor at
Jayapuradoddi

Recommendations by the forest
department to improve the corridor

1) The corridor should be notified by the state forest department and legally
protected under an appropriate law to prevent encroachment and developmental
activities detrimental to animal movement.

2) A total of about 87 acres of land belonging to private estates could be secured
to increase the width of the corridor from 510 m to 1000 m.

3) Mining and stone quarries near the corridor need to be prohibited

Current status of the corridor

Active. Information on intensity of use not available.

Elephant Corridors of India 2023
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10. Kudrakote- Thirunelli Corridor
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Connectivity

Connectivity is from Tholpetty Range of Wayanad Wildlife Sanctuary to

L16.075286° E

D EA T R S T o T e )
i T :.f: | AT ._.J_I_:

2 rest d 2N )
1) Thetturoad Thlmnelly Road 1.6 km
2) Panavally- Appapara Road- 9 km
3) Hgh tension power line (220 KV)- 1.6 km
4) Eleclric fence- 8 km
hant roof trench 6 km

i S LN BTy o S WY R il ettt et
Recommendations by the Forest Department
to improve the corridor

1] Habltat enhance'm'ent of forest.
2) Check on the vehicular movement and restriction on the nighttime
_ movement on Thetturoad Thlruneily Road

_Current status of the corridor
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11.  Kottiyur- Peria Corridor

Elephant Corridors of India 2023

B

Connectivity Connectivity is from Kottiyur Wildlife Sanctuary to Peria Reserve Forest of
Peria Ranga

State Tk

[ndlcative length and wldth Len th 2km W|dth 1 5 km

_ Geo coordinates ] Léglﬁes "N, 75817852 E to 11.847653 N, 75.929685 E_

Forest ranges falling within corridor Peria Range

Revenue villages falling within corridor Eo TR '

Ecological importance This is the nanuwest comdor in the dwlsmn and is charactenzed by dense
human population, making this corridor important for the movement of the

els hants from Peria Reserve Forest,
Habitat type _Evergreen forests and scattered grassland
Major land use Forest = 835 ha

Agriculture = 85 ha

Habltatlon 30ha _

3)Electric fence, 12km
4) Boystown, \ Fores’tsfaﬁon hulld_g

Bottleneck in the corridor

Kottiyur road running along the stream creates a steep and inaccessible terrain

Recommendations by the forest deparlmant to
improve the corridor

2)C 10f underpas alasery*Mﬂllanﬁ'lavadyroadatPeﬂa

_for elephants.
EITOhTent 5T T

.' noes_for presarvlhg their natural

Current status of the corﬁdor
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12. Peria- Pannippad (Peria at Pakranthalam) Corridor

Connectivity Connectivity is from Peria Reserve Forest of Peria Range to
Mananthavady Range, Kozhikode Division and South Wayanad lesion

State Rhise 4
_ Indicative |ength and wldth Leng; 1 5 km wldth 400 m
_Geo coordinates _11.726990°N, 75.828181 E to 11.740851 N, 76.820213 E

Foresl ranges fallln mthln corrldor Peria and Mananthavady Ranges

' ' S 1in corridor nformationNA '

The corridor piays signifi cant role in maintaining ecological as well as genettc
connectivity and diversity between the elephant populations of Peria Reserve
Forest, Kozhikode Forest Division and South Wayanad Forest Division for
elephants and other wildlife.

Habitat type i Evergreen Forest

Major land use Forest =85 ha

Agriculture = 14 ha

Habltallon =1ha
_Elephant movement status ‘Occasional, the movement has increased

Number of elephants using the corridor Not reoorded by forest degartment

Linear infrastructure in the corridor 1) Ma y Kuttiyadi Road and its associated trafﬁc.

Bottleneck in the corridor anate area between the Pena and Mananlhavady range and Mananthavady
Kuttiyadi Road.

Recommendations by the forest departmentto | 1) Acquiring land from the nearby estates

improve the corridor 2) Relocation of the mobile tower to a more suitable location.

Current status of the corridor Active. Intensity of use by elephants increased.
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13, Nilambur Kovilakam- New Amarambalam Corridor (Interstate corridor)

Connectivity This corridor connects the Nilambur Kovilam Reserve Forest of
Nilambur North Division (Vazhikkadavu area) with New Amarambalam
Reserve Forest of Nilambur South Division in the Malappuram district.
State _ Kerala and Tamil Nadu
Indicative length and width Length = 11 km; width = 0.4 km
Geo coordinates N11°2312.71", E 76° 21'18.67"
N 11°26'30", E 76° 23'23"
Forest ranges falling within corridor Vazhtkadavu
'_Revenue villages falling within corridor 4
Habhitat type Moist Deciduous and Semi Evergreen forest
Major land use _Forest = 440 ha i
Flephant movement status Regular, the movement has increased,
Number of elephants using the corridor 162 fi
Linear infrastruclure in the corridor 1) Calicul- Nilambur State nghway
2) Electric fence- 12 km but do not affect the elephant movement
_ Bottleneck in the corridor CNG road, PCK Rubber plantation, Panchakolly i
Recommendations by the forest department to | Restriction on the vehicular movement between 8 PM to 6 AM.
improve the corridor
Current status of the corridor | Active. Intensity of use by elephants increased.
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14, Nilambur- Appankappu Corridor
Connectivity This corridor connects the Vazhikkadavu and Nilambur Ranges of
Nilambur North Dlwsion
[Stale R e

Len jth = 2 km, w[dth 6 5 km

Indicatlve Iength and vmdth o

J0'N, 75.828181"E to 11.740851 N, 76.820213 E _

Vazhlkkadavu and Nllambutr Ranges

kS R

At the Iandscape scale lhls comdor fac:lrtates interstate movement of

elej ‘hﬂanl_s\ between Kerala and Tamil Nadu

'Foresl =.48(':- ha ‘

Elephant movement status

Number of_e[e _hants usm tha cori'idor

156

Boﬂleneck in the corrido'r'

i Eléctrtc | Electric fence- 12 km but do not affect the elephant movement.

nka U 23 35ha a ncultuml Iand in V_ellgrampuzha

Raﬁo'r’hhig
_improve the corridol

”H’_‘llon} by the foregt department to

Current status of the corrldor
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15. Thally - Bilikkal Corridor (Interstate corridor)

Connectivity This corridor connects the Bannerghatta National Park of Karnataka with the
North Cauvery Wildlife Sanctuary of Tamil Nadu.

State Tamil Nadu and Kamataka '

Indicative Iength and width Length = 2.50 km, width = 1 km

Geo coordinates 12.677567° N, 77.591290° E
12.535615° N, 77.579358° E.

Forest ranges falling within corridor Jawalagiri and Kodihalli ranges

Revenue villages falling within corridor | 7

Habitat type Soulhem Trgplcal Dry Mixed Deciduous Forest

Major land use orest = 3302.35 ha

Elephant movement status Regu1ar

No. of elephants using the corridor 100 to 200

Major Bottleneck 1. Revenue land along the Dodduru — Belalam road that created a ca. 300-m gap

in the habitat connectivity.

2. Elephant- -proof barriers

Linear infrastructure in the corridor 1) Road from Thally to Maralavadi via Belalam and Therubidhi.

2) Road from Elavanathe to Hosadoddi.

3) Road from Therbidi to Kadusivanapalli.

4) 765 kV SIC Transmission line from Dharmapuri (Salem) to Madhugiri (Kamataka)
ing through Thally RF

5) 765 kV SIC Transmission line from Dhannapuﬂ (Salem) to. Madhugin {Kamataka).

6) Elephant proof trench formed about 3 km in Thally RF and 3km in Bannerghalta
National Park in the corridor area.
Recommendations by the forest 1) The encroachment may be evicted in the corridor area,
department to improve the corridor 2) Alternate revenue land near to the Town areas for the Patta holders /
encroachers.

3) Habitat improvement works like removal of Invasive alien species, creation of
waterholes and fodder plots inside the area will helps the elephant movement within

the corridor.
Current Status of the corridor Active. Intensity of use by elephants increased.
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16. Bilikkal- Jawalagiri Corridor (Interstate corridor)

Elephant Corridors of India 2023

Connectivity This corridor connects Bilikkal State Forest of Bannerghatta National Park,

Karnataka, with Jawalagiri Reserve Forest of Cauvery North Wildlife Sanctuary,

Tamll Nadu

Shte

Indicative length and width Lovire 1.5 ki, width = 07 -
‘Geo coor m’a”m,-_ : o i -ﬁ; 1_,§,' N, 77.5719524° E.

Revenue wllages falllng wlthin corndor

Major Iand use

Jawalagiri Reserved Forest = 3141.58 ha
Blllkkal Stale Forest 3500 ha
Elephant movement status I ar Al
No. of elephants using the corridor Around 200
H}_ajp__r hqﬂ_ie_qeqk : muthappa 'te{nplq in the Bilikkal State Forest areas along with road that
ezl iR -  to the temple located in the Bannerghatta National Park in Kamataka.
Linear infrastructure in the corridor } Road from Belalam and Kadusivanapalli.

2) Road from Elavanathe to Kadukempat}palh
P f T R e P

ommen ' 1) Habitat improvement wor
deparhnentto lmprove thg mrﬂdor W

e car -
Current status of the corridor Active‘ Intensity of use by elephants increased.

Indicative Length: 1.5 km
Indicative Width: 0.7 lm
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17. Srivilliputtur — Saptur Corridor
Connectivity This corridor connects Saptur Reserve Forest with Srivilliputhur Reserve
Forest of the Srivilliputhur Grizzled Squirrel Sanctuary.
State Tamil Nadu
Indicative length and width Length = 3 km, width = 0.5 km
Geo coordinates N9°38'3" E77° 30' 39"

N9°39'48", E72°32' 14"

Beats falling within corridor

Beat |, Il of Watrap range in Srivilliputtur sanctuary,

Forest ranges falling within corridor

Revenue villages falling within corridor

Watrap range
0

Ecological importance

This is a very important corridor facilitating movement of elephants in the South
Westem Ghats landscape complex comprising of Theni and Madurai Forest Divisions,
and Srivilliputtur Wildlife Sanctuary, Megamalai Wildlife Sanctuary and the Paeriyar
Tiger Reserve in Kerala,

Habitat type

Dry deviduous furest and agricullural lands

Major land use

Forest = 60.70 ha
Agriculture = 75,70 ha

Elephant movement status Seasonal

No. of elephants using the corridor Around 20 - 30

Major bottleneck Narrow forest patch between the two forest ranges
Linear infrastructure in the corridor 1) Canal, 2km

2) Power fence, 3 km

Recommendations by the forest
department to improve the corridor

1) Increasing the width of the corridor is crucial
2) Regulation of tourism activities.

Current status of the corridor

Active. Intensity of use by elephants stable.
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18. Anaimalai at Waterfalls Estate Corridor

Connectivity This corridor links the habitats of the Valparai and Pollachi Ranges of the
Anaimalai Tiger Reserve.

State Tamil Nadu

Indicative length and width Length = 7.5 km, width = 1.8 km

Geo coordinates N10° 22' 42", ET77° 0 31"

N 10° 26' 15", E76° 57" 42"

Forest ranges falling within corridor

Valparai and Pollachi ranges of Anamalai Tiger Reserve

Revenue villages falling within corridor

0

Ecological importance

This is an important corridor to connect the western part of the Anamalai Tiger Reserve
to the east. Many herds of elephants and solitary individuals use this corridor for local
migration. This is an important corridor for tigers (Panthera tigris) too.

Habitat type

Tropical moist deciduous forest

Major land use

Tea plantations and forest

Elephant movement status

‘Seasonal, majorly between March- August

No. of elephants using the corridor

Information on intensity of use not available.

Major bottleneck

1) State Highway 78 (Pollachi- Valparai) at Andiparai shola
2) Tea estates like Waterfall and Waverly

Linear infrastructure in the corridor

1) 1.8km of State Highway 78 and associated high vehicular traffic
2) Tea factories of the estate

Recommendations by the forest
department to improve the corridor

1) Regulating the road work undertaken, with special attention towards use of JCB
and construction of revetment walls by the Highway department.
2) Regulating the number and speed of vehicles passing through the corridor.

Current status of the corridor

Active. Intensity of use by elephants stable
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19. Siluvaimedu - Kadamparai Corridor
Connectivity This corridor links the habitats of the Valparai and Manambolly Ranges of |
Anaimalai Tiger Reserve.
State Tamil Nadu
Indicative length and width Length = 7 km, width = 2.7 km
Geo coordinates N 10°24'34" - E 76°56'15",

N 10°21'45" - E77°0'14"

Forest ranges falling within corridor

Valparai, Mananbolly and Pollachi ranges of Anamalai Tiger Reserve

Revenue villages falling within corridor

1

Ecological importance

This corridor connects the ranges of Valparai and Manambolly of Anamalai Tiger
Reserve that extends till Parambikulam Tiger Reserve. This landscape also harbors
high number of micro habitats like swamps that are favoured by elephants.

Habhitat type Tropical moist deciduous forest
Major land use Forest
Ted planlations
Elephant movement status Regular
No. of elephants using the corridor Around 50

Major bottleneck

Private estates near lyerpadi shola

Linear infrastructure in the corridor

1) 1.8 km of State Highway 78, and associated high vehicular traffic
2) Tea factories of the estate

Recommendations by the forest
department to improve the corridor

1) Encouraging people to use LPG instead of fuel wood to ease the pressure on
corridor.

2) Regulation on the vehicular movement on State Highway 78.

3) Regulation on the tourism.

Current status of the corridor

Active. Intensity of use by elephants stable.
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20.  Kallhatti- Segur at Glencorin Corridor (Segur Corridor-1)

Connectivity

31 03 2010

This corridor connects Kalhatti RF with Singara RF and is part of the Segur
corridor with an extent of 3413.73 hectares covering four corridors declared as
a Segur Plateau Elephant Corridor vide G.0.Ms No 125 E & F (FR.5) Dept Dated

Lent - 235k vn'dth_'__qskm

Forest ranges falling within corridor

_ w corridor -_Segur Smgara and Masmagudi Rangeé
Revenue villages falling within corridor | 8

b AT

Ecological importance

Segur corndors are cntlcal in fac!lrtaﬂng elephant movement in the larger Mudumalan
—Bandl ur — Wa angnd Sgth_ amangalam complex of Western Ghats

Habitat type

Major land use

Forest 61‘392 ha, Agnbulture = 1,193 ha
Habitation = 1_95‘40 ha

Elephant movement status

Regular

No. of elephants using the corridor

61 (for the enhre senes of 4 Segur corridors as esumated by the forest department

Major bottleneck

“Habialons

dunng the year 2023]
é 1t Mav alla

a okkapuram and flume channel running
 Masinagudi to Moyar

Linear infrastructure in the corridor

1) State Highway (Stretch |- 4.77 km, Stretch Il- 171 km) and associated high traffic
2) 7 km of concrete flume hannel that runs from Masinagudi to Moyar
3) 2.09 km of Northern Hay and 3.27 km of Singara HT power lines

Recommendations by the forest
department to improve the conidor

4) Establnshments Ilke schoo!s settlernent resons and tourism infrastructure

Curreut status of the corridor

E. a—a Clophan! corndy
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21. Avarahalla Sigur Corridor (Segur Corridor-2)

Connectivity This corridor connects Avarahalla RF with Segur RF and is part of the Segur
corridor with an extent of 3413.73 hectares covering four corridors declared as
a Segur Plateau Elephant Corridor vide G.0.Ms No 125 E & F (FR.5) Dept Dated
31.08.2010

State Tamil Nadu

Indicative length and width Length = 23.5 km, width = 1.5 km

Geo Coordinates 1) N- 11.521750°, E- 76.53937° 2) N- 11.539190°, E- 76.64606°

3) N-11.523191°, E- 76.73430° 4) N- 11.659855°, E- 76.68879°

Forest ranges falling within corridor

Sequr, Singara and Masinagudi Ranges

Revenue villages falling within corridor

8

Ecological importance

Sequr corridors are critical in facilitating elephant movement in the larger Mudumalai
- Bandipur — Wayanand — Sathyamangalam complex of Westermn Ghats

Habitat type

Tropical thom and deciduous forest

Major land use

Forest = 61,392 ha, Agriculture = 1,193 ha, Habitation = 195.40 ha

Elephant movement status Regular
No. of elephants using the corridor 61 (for the entire series of 4 Sequr corridors as estimated by the forest department
during the year 2023)

Major bottleneck

Habitations at Mavanallah, Bokkapuram and flume channel running across the
Corridor from Masinagudi to Moyar

Linear infrastructure in the corridor

1) State Highway (Stretch |- 4.77 km, Stretch II- 1.71 km) and associated high traffic
2) 7 km of concrete flume hannel that runs from Masinagudi to Moyar

3) 2.09 km of Northern Hay and 3.27 km of Singara HT power lines

4) Establishments like schools, settlement, resorts and tourism infrastructure

Recommendations by the forest
department to improve the corridor

1) Acquiring land at crucial bottle neck points.
2) Reengineering of canal and flume channel to facilitate wildlife movement
3) Regulalion of tourism activities.

Current status of the corridor

Active. Intensity of use by elephants stable.
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22, Kalmalai-Avarahalla-Singhara Corridor (Segur Corridor-3)

Connectivity This corridor connects Kalmalai RF with Singara RF and Avarahalla RF, and is
part of the Segur corridor with an extent of 3413.73 hectares covering four
corridors declared as a Segur Plateau Elephant Corridor vide G.0.Ms No 125 E
& F (FR.5) Dept Dated 31.08.2010

State Tamil Nadu

Indicative length and width Length = 23.5 km, width = 1.5 km

Geo Coordinates 1) N- 11.621750°, E- 76.53937° 2) N- 11.539190°, E- 76.64606°

3) N- 11.523191°, E- 76.73430° 4) N- 11.559855°, E- 76.68879°

Forest ranges falling within corridor

Segur, Singara and Masinagudi Ranges

Revenue villages falling within corridor

8

Ecological importance

Segur corridors are critical in facilitating elephant movement in the larger Mudumalai
- Bandipur - Wayanand - Sathyamangalam complex of Western Ghats

Habitat type

Tropical thor and deciduous forest

Major land use

Forest = 61,392 ha, Agriculture = 1,193 ha, Habitation = 195.40 ha

Elephant movement status

Regular

No. of elephants using the corridor

61 (for the entire series of 4 Segur corridors as estimated by the forest department
during the year 2023)

Major bottleneck

Habitations at Mavanallah, Bokkapuram and flume channel running across the
corridor from Masinagudi to Moyar

Linear infrastructure in the corridor

1) State Highway (Stretch I- 4.77 km, Stretch II- 1.71 km) and associated high traffic
2) 7 km of concrete flume hannel that runs from Masinagudi to Moyar

3) 2.09 km of Northern Hay and 3.27 km of Singara HT power lines

4) Establishments like schools, settlement, resorts and tourism infrastructure

Recommendations by the forest
department to improve the corridor

1) Acquiring land at crucial bottle neck points.
2) Reengineering of canal and flume channel to facilitate wildlife movement
3) Regulation of tourism activities.

Current status of the corridor

Active, Intensity of use by elephants stable,
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23. Moyar Avarahalla Corridor (Segur Corridor-4)

Connectivity This corridor connects Moyar RF with Avarahalla RF and is part of the Segur
corridor with an extent of 3413.73 hectares covering four corridors declared as
a Segur Plateau Elephant Corridor vide G.0.Ms No 125 E & F (FR.5) Dept Dated
31.08.2010

State Tamil Nadu

Indicative length and width Length = 23.5 km, width = 1.5 km

Geo Coordinates 1) N- 11.621750°, E- 76.63937° 2) N- 11.539190°, E- 76.64606°

' 3) N- 11.523191°, E- 76.73430° 4) N- 11.559855°, E- 76.68879°

Forest ranges falling within corridor Segur, Singara and Masinagudi Ranges

Revenue villages falling within corridor

Ecological importance Segur corridors are critical in facilitating elephant movement in the larger Mudumalai
- Randipur — Wayanand - Sathyamangalam complex of Western Ghats

Habhitat type Tropical thorn and deciduous forest

Major land use Forest = 61,392 ha, Agriculture = 1,193 ha, Habitation = 195.40 ha

Elephant movement status Regular ' ' '

No. of elephants using the corridor 61 (for the entire series of 4 Segur corridors as estimated by the forest department
during the year 2023)

Major bottleneck Habitations at Mavanallah, Bokkapuram and flume channel running across the
Corridor from Masinagudi to Moyar

Linear infrastructure in the corridor 1) State Highway (Stretch |- 4.77 km, Stretch II- 1.71 km) and associated high traffic
2) 7 km of concrete flume hannel that runs from Masinagudi to Moyar
3) 2.09 km of Northern Hay and 3.27 km of Singara HT power lines
4) Establishments like schools, settlement, resorts and tourism infrastructure

Recommendations by the forest 1) Acquiring land at crucial bottle neck points.

department to improve the corridor 2) Reengineering of canal and flume channel to facilitate wildlife movement

' 3) Regulation of tourism activities.
Current status of the corridor Active, Intensity of use by elephants stable.
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24,  Sholayar Dam Corridor (Vazhachal -~ Anamalai via Sholayar)

Connectivity This corridor links the habitats Kerala Reserve Forest boundary to Valparai
Range of Anamalai Tiger Reserve

State : : ' TamilNadu

Indicative length and width Len th = 19 km v\ndth 5 km

Geo Coordinates ' ! 7

Forest ranges falling within corridor Valparal Range

_Revenue villages falling within corridor | 4

Ecological importance The connectlwty between Malayatlur Forest Division, Parambikulam Tiger Reserve of
Kerala and lyerpadi in Valparai of the Anamalai Tiger Reserve in Tamil Nadu is crucial
for movement of elephants and other Iarge animals including the tigers.

_Habitat type _Evergreen Farest J ;

Major land use Forests, tea estates and PWD Iand

Eléﬁha‘hl: movement status Regular,

No. of elephants using the corridor Around 50

Major bottleneck Sholayar dam, tea estate and river

Linear infrastructure in the corridor 1) Estate roads (20 km)
2) High tension power line- Sholayar |, Il- 6 km and Urulikkal to Manambolly- 8 km
3) 15 Homestays and Resorts

Recommendations by the forest Purchasing of land by the forest dept.

department to improve the corridor '

Current status of the corridor Active, Intensity of use by elephants increased.
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25, TANTEA Corridor (Vazhachal - Anaimalai via Ryan)

Connectivity This corridor links the Manamboly Range to Valparai Range
State Tamil Nadu
Indicative length and width Length = 12 km, width = 5 km
Geo Coordinates N 10°16'9.89" - E 76°57'45.68",
N 10°17'18.77" - E 77°0'34.37"
Forest ranges falling within corridor Valparai and Manamboly Range
Revenue villages falling within corridor 4 9
Ecological importance The passage of Upasi to Chinnakallar is one of the most important pathways. This

corridor acts as an important link connecting the protected areas of Tamil Nadu and
Kerala, including Malayattur Forest Division.

Habitat type Evergreen forest
Major land use Foreste and TANTEA leascd land
Elephant movement status Throughout the year, but high during certain seasons.
No. of elephants using the corridor Around 50 elephants s
Major bottleneck 1) TANTEA tea factory, 200 labor quarters
Linear infrastructure in the corridor 1) Estate roads (20 km)
2) High tension power line- Sholayar I, Il- 6 km and Urulikkal to Manambolly- 8 km
_ _ _ 3) 15 Homestays and Resorts o
Recommendations by the forest Leased areas in the corridor should be handed over to the Forest Department to
department to improve the corridor maintain the integrity of the corridor.
Current status of the corridor Active, Intensity of use by elephants increased.
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26.  Topslip to Navamalai Corridor
Connectivity This corridor links the Ulandy Range to Pollachi Range
State Tamil Nadu
Indicative length and width Length = 46 km, width = 5 km
Geo Coordinates N 10°27'39.85" - E 76°49'47.88",

N 10°2713.22" - E 77°0'29.79"

Forest ranges falling within corridor

Ulandy and Pollachi Ranges

Revenue villages falling within corridor

8.

Ecological importance The passage of Topslip to Navamalai acts as a crucial link connecting several
contiguous protected areas of Anamalai Tiger Reserve Forest.
Habitat type Evergreen and Dry deciduous forest

Major land use

Forests
PWD leased land (for PAP canal)
Revenue land of settlements and coconut farms (60. 70 ha)

Elephant movement status Regular
No. of elephants using the corridor 48
Major bottleneck Highway road, Parambikulam-Aliyar contour canal

Linear infrastructure in the corridor

1) Around 10 km of State Highway (Aliyar — Valparai)
2) PAP Canal with concrete embankment, 15 km

3) Hanging fences around the patta land

4) Farm house in Navamalai area

5) Maitreyi Vedic village and Aliyar Arivuthirukovil

Recommendations by the forest
department to improve the corridor

Purchasing of some of the revenue land by the forest dept.

Current status of the corridor

Active. Intensity of use by elephants increased.
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217. Anaikatti North- Anaikatti South Corridor

Connectivity This corridor connects Anakatti North Reserve Forest to Anakatti South Reserve
Forest

State Tamil Nadu

Indicative length and width Length = 9 km, Wdlh = 1 km

Geo Coordinates 11,0856° -

11.1328° N,

Forest ranges falling within corridor

Coimbatore and F Penyanakanpalayam Ranges of Coimbatore Forest Division

Revenue villages falling within corridor

0

Ecological importance Facilitates elephant movement from Mannarkad Forest Division of Kerala into undulating
terrain of Coimbatore Forest Division which is functionally connected landscape with
Sathymangalam Tiger Reserve.

Habitat type Tropical thon and deciduous forest.

Major land use Forest (8 sq.km), Agriculture, settlements, Institutions, holiday homes resorts, brick kiln
indusliies, revenue lands and roads. Except 74.6 acres of land that has been individual to
secure the corridor, the rest of it is under Reserve Forest.

Elephant movement status Regular

No. of elephants using the corridor NA

Major bottleneck SACON enirance, Kandivazhi tribal settlement and Panapally village

Linear infrastructure in the corridor

1) Coimbatore - Anaikatti State Highway, 3.9 km

2) Brick klins

3) Establishments like Salim Ali Center for Omithology and Natural History, Karl Kubel
Institute, PSG Institution and Swami Dayanand Saraswati Ashram, and numerous resorts
along the forest frlnges

Recommendations by the forest
department to improve the corridor

1) About 25.7 acres of private land and 48.94 acres of revenue lands (identified in the
ssage book by Wildiife Trust of India) have to be acquired to increase the width

2) The landscape section between Anaikatti Reserve Forest and Gopanari reserve Forest

ut 1km between Me]havlwllage and Gopanari villages through which a
road passes ingVelliangadu and Anaikatti has to be included as corridor.

3) Proposing a new corridor named ‘Bolampatti Block 2 and Balampaﬁ] Block 371 near the
area Vallkarudu at the juncture of Bevarayapuram and Vellimalai Pattinam revenue
villages.

Current status of the corridor

Active. Intensity of use by elephants stable.
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28. Talamalai — Guthiyalathur Corridor

This corridor connects Talamalai Reserve Forest (in the upper plateau) to the

Connectivity
Guthiyalathur Reserve Forest (in the lower plateau) located near 1% bend of the
National Highway 209 from Bannari to Chamrajnagar,

State Tamil Nadu '

Indicative length and width Length = 3 km, width = 0.5 km

Geo Coordinates N 11°30'31" - E 77°5'4"

N 11°33'37" - E 77°8'26"

Forest ranges falling within corridor

Sathyamangalam, Bhavani Sagar, and Talamalai Ranges

Ecological importance

This is a very important corridor used by large number of elephants and other wildlife
including tigers (Panthera tigris). The corridor is located along the foothills of the
Talamalai hills, where the habitat is narrow and surrounded by agricultural areas.
Elephant movement from Bhavanisagar range into Sathyamangalam range is
particularly facilitated by this corridor. '

Habhitat type

Tropical thorn and deciduous forest

Major land use

Forest

Elephant movement status

Regular, movement is high during October to December

No. of elephants using the corridor

Around 770 elephants occur in the park and many of them use this corridor

Major bottleneck

The shooting range of STF near Puthubeerkadavu and few resorts and ashrams
located near the forest boundary.

Linear infrastructure in the corridor

Sathyamangalam Chamrajnagar National Highway (NH 209)

Recommendations by the forest
department to improve the corridor

Taking over the ashram land near Puthubeerkadavu and increasing the width of the
natural habitats.

Current status of the corridor

Active. Intensity of use by elephants stable,
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29, Mudumalai - Mukuruthi Corridor

Connectivity This corridor connects Mudumalai Tiger Reserve to Mukuruthi National Park
State Tamil Nadu

Indicative length and width Length = 11 km, width = 1 km

Geo Coordinates 76 31'31.07 E, 11 31' 3204 N

76 30' 5973 E, 1129' 34.25 N

Forest ranges falling within corridor

Gudalur, Naduvattam and Northern Hay_ Ranges

Revenue villages falling within corridor

7

Ecological importance

This corridor connects Mudumalai Tiger Reserve and Mukurthi National Park providing
permeability for elephants to move from dry thorn and dry deciduous habitats to
evergreen and shola habitats of the upper Nilgiris.

Habitat type

Moist deciduous, Semi-evergreen, Shola and Grasslands and Monoculture
plantations.

Major land use

Forest and associated natural habitats, tea and coffee plantation and human
settlements,

Elephant movement status Seasonal, movement is high in months of August to November.
No. of elephants using the corridor 60- 80
Major bottleneck 1) In lower elevation Deivamalai village and the Silver Cloud estate.

2) In between upper elevation (T ANTEA) and lower elevation (Silver cloud estate)
only 300 m length of forests are available.

3) In upper elevation only 200m forest area 13 avallable between Royal valley and
Outcherlony estates.

4) National Highway 67, Silver cloud tea factory.

Linear infrastructure in the corridor

1) National Highway 67 and associated high traffic
2) State Highway (Gundalpet - Coimbatore),
3) 40 km of High tension power line (11,000 KV)

Recommendations by the forest
department to improve the corridor

1) Immediate taking over possession of the large tract of Janmam lands from the
plantations, whose lease period has expired long back and notifying these private
lands as Reserved Forests for corridor protection in Gudalur Division.

2) Regulation for land use and land cover changes in private lands also needed.
3) Schools and Colleges which are located in the penpheml areas should be
targeted for awareness education

4) Corridor needs to be notified to check the rapid developments in the corridor.
5) The corridor is newly identified; hence rieed more detailed study/ground truth
information in future for more scientific information.

Current status of the corridor

Active. Intensity of use by elephants stable.
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30.  Mudumalai- Nilambur via O’ Valley Corridor (Interstate corridor)

Connectivity This corridor connects Mudumalai Tiger Reserve of Tamil Nadu to Nilambur
North Forest Division in Kerala via Gudalur Forest Division in Tamil Nadu.

State Tamil Nadu and Kerala

Indicative length and width Length = 35 km, width = 1 km

Geo Coordinates 7631'47.725E, 11 32' 53.874 N
7624'34.841E 1125'30.235 N

Forest ranges falling within corridor Gudalur, Naduvattam and O Valley Ranges

Revenue villages falling within corridor 3

Ecological importance This corridor is the major connectivity between Mudumalai Tiger Reserve and
Nilambur Farest Division elephant population.

Habitat fype Moist deciduous and semi-evergreen forests

Major land use Forest = 5209 ha

Agriculture/estates = 3408 ha
Habitation = 1311 ha

Elephant movement status Regular but peak during south west monsoon season
No. of elephants using the corridor Around 60
Major bottleneck 1) National Highway 67

2) Silver cloud tea factory
3) 27th mile village
4) Labour lines of Manjushree Estate, O'Valley,
Linear infrastructure in the corridor 1) National Highway 67 and associated high vehicular traffic
2) State Highway (Gundalpet - Coimbatore) and Gudalur to Nilambur via Nadugani,
Manjeri and associated high vehicular traffic
3) High tension power line (11,000 Kv), 40 kms
4) Working Manjushree Factory (Smokehouse) at Guind, Silver cloud tea factory and
Periyashola tea factory
5) Non-working factories like Bharathinagar Factory and Seaforth factory.
6) Government offices like Municipality and Panchayat offices, Police station
Recommendations by the forest 1) Relocation of public from fragmented areas of O'Valley range through proper
department to improve the corridor schemes.
2) Immediate taking over possession of the large tract of Janmam lands from the
plantations, whose lease period has expired long back and notifying these private
lands as Reserved Forests for corridor protection.
3) As a short-term remedy, Elephant Proof Trench (EPT) and other preventive
methods can be resorted to this may provide some immediate relief.
4) Regulation for land use and land cover changes in private lands also needed.
5) Schools and Colleges which are located in the peripheral areas should be
concentrated on for awareness education in order to develop green and animal
lovers for future generations.
6) More importantly the corridor needs to be nofified and should have guidelines to
oy check the rapid developments in the corridor,

Current status of the corridor Active. Intensity of use by elephants increased.
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3. Jaccanaire Slope - Hulikal Durgam - Nellithurai - Koothamandi south (Kallar corridor)

Connectivity Sathyamangalam Tiger Reserve and south of Coimbatore FD/ Attapadi
(through Mettupalayam and Sirumugai Forest Ranges; Nellithurai, Nellimalai,
Hulikal, Jacanare, Odanthurai reserve forests)

State : Tamil Nadu

Indicative length and width Length = 35 km, width =1 km

Geo Coordinates 11°19°30™ 11°21'26" N / 76° 50° 52" 76° 54' 12" E

Forest ranges falling within corridor Mettupalayam and Sirumugai Forest Ranges

Revenue villages falling within corridor : '

Ecological importance Itis the only link between Sathyamangalam Tiger Reserve and southern Coimbatore
elephant populations.

Habitat type Dry thorn, Dry and moist deciduous forest types

Major land use Forests, Agricultural land, Settlemenst and River

Elephant movement status Regular

No. of elephants using the corridor 100- 150

Major bottleneck 1) Between Kallr first hairpin bend and Dhooripalam (Private lands),

2) Swamy Sachidananda Jyothi Niketan School,

3) Forest College and Research Institute,

4) Alur Vayal,

Linear infrastructure in the corridor 1) National Highway 181, 5 km and State Highway — Mettupalayam to Kotagiri, 2 km
2) Mountain train track, 5 km; 3) High-tension power line; 4) Elephant Proof Trench
along the forest boundary, 30 km; 5) FCRI fence and EPT, 6 km; 6) Kallar
Horticultural Garden electric fence, 2 km; 7) Private lands erected electric fence., 27
km; 8) Compound wall by Black thunder and Sachidanandha school, 2.2 km
Recommendations by the forest 1) Over pass have to be constructed in National Highway — 181 and State Highway
department to improve the corridor (Mettupalayam — Kotagiri Road)

2) Acquisition of private lands fo the south of NH - 181, between Forest check- -post &
First hairpin bend (app. 30 acres) or easement agreament with private land owners
3) Acquisition of private lands at Alur vayal or removal of power fences in the corridor
or easement agreement with land owners.

4) Reduce the FCRI boundary by amending the lease agreement

5) Regulate the land use within the corridor area

Current status of the corridor Active. Intensity of use by elephants not available
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32, Anamalai at Punachi Corridor

Connectivity Punachi Reserve Forest with Anaimalai Reserve Forest of Anaimalai Tiger
Reserve

State Tamil Nadu

Indicative length and width Length = 4 km, width = 1.6 km

Geo Coordinates 10° 25' 3™ 10° 26' 42" N
76° 58 34"™-77° 0'46"E

Forest ranges falling within corridor Valparai

Revenue villages falling within corridor 1

Ecological importance

The corridor used to connect Punachi Reserve Forest and Anamalai Reserve Forest
within Anamalai Tiger Reserve,

Habitat type Tropical moist deciduous forest
Major land use Forest

Elephant movement status None

No. of elephants using the corridor None

Linear infrastructure in the corridor

State Highway 78 and associated traffic

Conservation Recommendations by the
forest department

1) The corridor should be natified and legally protected by the state forest
department under an appropriate law, and action should be taken to prevent
developmental aclivilies hindering elephant movement.

2. Vehicular speed should be regulated on the Valparai ghat road and visitors
prevented from stopping. Suilable signage could also be placed to create awareness
about the corridor and its importance

Status of the corridor

Impaired
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Summary

As of 2023, through the collaborative efforts between the Project Elephant of the MoEFCC and the State
Forest Departments of the elephant range states, a total of 150 elephant corridors had been ground-
validated across 15 states in the four elephant-bearing regions across India. The region-specific and
state-specific list of corridors have been included in Annexure-1 of the report. The State of West Bengal
had the highest number of elephant corridors, with 26 identified in both northern West Bengal (part of the
North-eastern regional elephant population) and southern West Bengal (part of the east-central regional
elephant population).

In addition to the 15 elephant range states where elephant corridors have been identified and ground-
validated as on 2023, there are also states in which elephants have recently expanded their ranges. This
includes the Vidharba region in Maharashtra adjoining Chhattisgarh, southern Maharashtra adjoining
Karnataka, Madhya Pradesh, where elephants presently occur in Bandhavgarh and Sanjay Tiger
Reserves and northern Andhra Pradesh, where elephants move in from Odisha. In these states, long-
term viability of habitats to support elephant populations, followed by data-driven approach in identifying
corridors would be pertinent. Similarly, data on elephant movement remains sketchy in many north
eastern states that harbour relatively small population of elephants. It is hoped that through the
collaborative efforts of the State Forest Departments and Project Elephant in the coming years so that
the status of corridors can become clear in these areas.

Region-wise corridors

Among the four elephant bearing regions, the East-Central region has reported the highest number of
elephant corridors (n = 52) followed by North-east region (n = 48), and Southern region (n = 32). The
Northern region had the least number of elephant corridors (n = 18) (Figure-1).
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Figure-1. Region-wise elephant corridors across India
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Within state, interstate and transnational elephant corridors

Among the 150 reported elephant corridors in India, 126 occurred within the political boundary of a State.
Nineteen corridors were located across two states. There were six transnational corridors between India
and Nepal, majorly in the State of Uttar Pradesh (Figure-2).
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Figure-2. Within state, interstate and transnational elephant corridors across India

Current status of corridors

Of the 150 elephant corridors that were reported in India as on 2023, in 40% (n = 59) of elephant corridors,
the intensity of use by elephants has reportedly increased (Figure-3). In 19% (n = 29) of elephant
corridors, the intensity of use by elephants had remained stable over time. In another 19% (n = 29) of
elephant corridors, the intensity of use by elephants had decreased. A total of 15 elephant corridors have
been impaired and would require restoration efforts to render the corridors functional. For 18 corridors,
information on the current use by elephants was not available (Figure-3).
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Figure-3. The current status of elephant corridors across India
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Annexure — |
List of Elephant Corridors
Basanta Northern ~ Uttar Pradesh
Laljhadi Uttar Pradesh
Chhedia Uttar Pradesh
Dudhwa-Katarniaghat Uttar Pradesh
Khata Uttar Pradegh
Laggabaqqa-Tatarganj-Shukhlaphanta Uttar Pradesh
Shiwalik Uttar Pradesh
Rawasan-Sonanadi via Bijnor Uttarakhand and Uttar
Pradesh
Kansrau — Barkote Uttarakhand
Motichur — Barkote (Teenpani) Uttarakhand
Motichur — Gohri Uttarakhand
Chilla — Motichur Uttarakhand
Rawasan — Sonanadhi (Upper arm) Uttarakhand
Malani — Kota: Kosi Uttarakhand
Chilkiya — Kota: Kosi near Sundarkhal Uttarakhand
Fatehpur — Gadgadia (Nihal — Bhakra) Uttarakhand
Kilpura — Khatima Uttarakhand and Uttar
Pradesh
Gorai Tanda (Gola) Uttarakhand
Pakke-Doimara at Dedzelling North-  Arunachal Pradesh
Eastern

Dulung- Subansiri

Dering- Mebo (Sigar nalla)

Pakke- Papum at Langka nalla
Pakke- papum at Seijosa nalla
Pakke doimara at Tippi
Durpong-Doimukh at Khundakhuwa
D'ering - Mebo at Kongkul

Deosur

Bogapani - Upper Dihing East- Upper Dihing West

Block
Panbari

Kotha Buridehing
Kanchanjuri
Hatidandi
Haldhibari

Golai- Pawai - Upper Dihing East- Upper Dihing

West Block
Kukurakata-Bagser at Amguri

Singri Hill
D'ering- Dibru Saikhowa

Arunachal Pradesh
Arunachal Pradesh
Arunachal Pradesh
Arunachal Pradesh
Arunachal Pradesh
Arunachal Pradesh
Arunachal Pradesh
Assam

Assam

Assam
Assam
Assam
Assam
Assam
Assam

Assam
Assam

Assam and Arunachal
Pradesh

Transnational
Transnational
Transnational
Within State
Transnational
Transnational
Interstate

Interstate

Within State
Within State
Within State
Within State
Within State
Within State
Within State
Within State

Interstate and
Transnational
Within State

Within State
Within State
Within State
Within State
Within State
Within State
Within State
Within State
Within State
Within State

Within State
Within State
Within State
Within State
Within State
Within State

Within State
Within State
Interstate
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Kalapahar- Doigrung North- ~ Assam and Arunachal Interstate
Eastern  Pradesh
39  Rewak- Emangre Meghalaya Within State
40  Nokrek- Emangre Meghalaya Within State
41 Siju- Rewak Meghalaya Within State
42  Balpakram- Baghmara Meghalaya Within State
43 Ranggira- Nokrek Meghalaya Within State
44  Saipung- Narpuh Meghalaya Within State
45  Geleki- Sitap Nagaland Within State
46  Abhaypur- Singphan Nagaland Within State
47  Hollongapar- Longtho Nagaland Within State
48  Daldali- Dimapur Nagaland Within State
49 Geleki- Tuli Nagaland Within State
50  Desoi- Changdang Nagaland Within State
51  Tirutilip- Longchem Nagaland Within State
52  Titi- Dumchi - Reti West Bengal Within State
53  Titi- Reti West Bengall Within State
54  Apalchand- Mahananda West Bengal Within State
55  Apalchand- Gorumara West Bengal Within State
56  Apalchand- Klimpong at Mal block (via West Bengal Within State
Meenglass)
57  Apalchand- Klimpong at Mal block (via Sylee) West Bengal Within State
58  Nimati- Chilpata (Buxa- Chilpata) West Bengal Within State
59  Buxa- Titi (via Beech and Bharnobari Tea Garden) West Bengal Within State
60 Buxa- Titi (via Torsha) West Bengal Within State
61  Buxa- Ripu at Sankosh West Bengal Within Stale
62 Mahananda- Kolabari- Tukriajhar West Bengal Within State
63  Chapramari - Kalimpong West Bengal Within State
64  Moraghat-Central Daina West Bengal Within State
65 Reti-Central Daina West Bengal Within State
66  Moraghat- Reti West Bengal Within State
67  Jamui- Jhajha- Chakayi East- Bihar Within State
68  Charmar- jingol central  Chhattisgarh Within State
69  Nagdhara-Baraud Chhattisgarh Within State
70  Hati-Kudmura Chhattisgarh Within State
71 Chaal - Kartala Chhattisgarh Within State
72 Korondha - Rupunga Chhattisgarh Within State
73  Balco-Etma Nagar Chhattisgarh Within State
74  Balco-Katghora Chhattisgarh Within State
75  Khod-Rihand Chhattisgarh Within State
76  Ghat Pendari-Pakni Chhattisgarh Within State
77  Bhagabilla- Ratnasai Jharkhand Within State
78  Jampani- Bhagabilla Jharkhand Within State
( ) Py at
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79
80
81
82
83
84
85
86
87
88
89
90
91

92
93
94
95
96

b

98
99
100
101
102
103
104
105
106

107
108
109
110

1M1
112
13
14
115
116

Sangajata- Haldipokhar
Lepang- Dumuria
Ankua- Ambia

Raibera- Pulbaburu
Dalapani - Suklara
Dalma — Chandil
Dumariya - Nayagram
Silli - Angara

Bharno — Bero - Kara / Sisai- Karra
Dalma- Asanbani
Dalma - Rugai

Siyaljora - Dhobadhabin
Dalapani - Kankrajhor

Anjadbera-Bichaburu
Dumriya-Kundaluka and Murakanjia
Telkoi - Pallahada

Karo - Karampada

Deuli - Suliapada

Similipal - Hadagarh - Kuldiha (Simlipal- Satkosia)
(Baula- kuldiha)
Maulabhanja - Jiridamali - Anantapur

Kanheijena - Anantapur
Nuagaon - Baruni

Buguda - Central RF

Tal - Kholgarh

Barapahad - Tarva - Kantamal
Kotagarh - Chandrapur
Karlapat - Urladani
Badampahar - Dhobadhobin

Badampahar - Karida East
Kalikunda-Chandra through Manikpara
Nayagram-- Jamboni through keshorrekha

Chandabila Tapoban- Dhumsi through
Keshorrekha
Kalaikunda- Chandra through Satpadi ghat

Gidhni- Jamboni
Chandua- Joka
Kankrajhore- Lalgarh
Mahilong- Kalimati
Jhalda- Baghmundi

Elephant Corridors of India 2023
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central

Jharkhand Within State
Jharkhand Within State
Jharkhand Within State
Jharkhand Within State
Jharkhand Within State
Jharkhand Within State
Jharkhand Within State
Jharkhand Within State
Jharkhand Within State
Jharkhand Within State
Jharkhand Within State
Jharkhand Within State
Jharkhand and West  Interstate
Bengal

Jharkhand Within State
Jharkhand Within State
Odisha Within State
Odisha Interstate
Odisha and West Interstate
Bengal

Odisha Within State
Qdisha Within State
Odisha Within State
Odisha Within State
Odisha Within State
Odisha Within State
Odisha Within State
Odisha Within State
Odisha Within State
Odisha and Interstate
Jharkhand

Odisha Interstate
West Bengal Within State
West Bengal Within State
West Bengal Within State
West Bengal Within State
West Bengal Within State
West Bengal Within State
West Bengal Within State
West Bengal Within State
West Bengal Within State
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118

119
120
121
122

123
124
125
126
127

128
129
130
131
132

133
134
135
136
137
138
139
140

1M
142
143
144
145
146
147

148

149

150

Chandil- Matha
Gobarghusi- Jhunjhaka- Banduan

Tri-Junction

Rayala ER
Kaniyanpura - Moyar
Begur - Brahmagiri

Edayarahalli - Doddasampige
Edayarahalli - Guthiyalathur
Talamalai - Chamrajnagar (Pununjur)
Karadikkal - Madeshwara

Talamalai - Chamrajnagar (Muddahalli) (Talavadi-
mudahalli)

Kudrakote- Thirunelly

Kottiyur- Peria

Peria- Pannippad (Peria at Pakranthalam)
Nilambur- Appankappu

Nilambur Kovilakam- New Amarambalam

Srivilliputur-Saptur

Kallhatti — Sigur at Glencorin
Avarahalla at Sigur

Kalmalai — Singara and Avarahalla,
Moyar — Avarahalla

Siluvaimedu - Kadamparai
Anamalai at Waterfalls estate

Sholayar Dam (Vazhachal — Anaimalai via
Sholayur)
Topslip to Navamalai

TANTEA (Vazhachal — Anaimalai via Ryan)
Talamalai — Guttiyalattur

Mukurthi — Mudumalai

Anaikatti North — Anaikatti South

Anamalai at Punachi

Kallar at Gandhapalllayam (Jaccanaire Slope -
Hulikal Durgam)
Thalli- Bilikal

Bilikal- Jawalagiri

Mudumalai — Nilambur via O" Valley

—

central

Southern

167

Elephant Corridors of India 2023

ER VS

West Bengal and Interstate
Jharkhand

West Bengal and Interstate
Jharkhand

Andhra Pradesh Within State
Andhra Pradesh Within State
Karnataka Within State
Karnataka and Kerala  Interstate
Karnataka Within State
Karnataka Within State
Karnataka Interstate
Karnataka Within State
Karnataka and Tamil  Interstate
Nadu

Kerala Within State
Kerala Within State
Kerala Within State
Kerala Within State
Kerala and Tamil Interstate
Nadu

Tamil Nadu Within State
Tamil Nadu Within State
Tamil Nadu Within State
Tamil Nadu Within State
Tamil Nadu Within State
Tamil Nadu Within State
Tamil Nadu Within State
Tamil Nadu Within State
Tamil Nadu Within State
Tamil Nadu Within State
Tamil Nadu Within State
Tamil Nadu Within State
Tamil Nadu Within State
Tamil Nadu Within State
Tamil Nadu Within State
Tamil Nadu and Interstate
Karnataka

Tamil Nadu and Interstate
Karnataka

Tamil Nadu and Interstate
Kerala
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Annexure - |l

Teams that carried out ground-truthing of elephant corridors

8. State Teams Month
No.
1. Andhra Dr. Lakshminarayanan, Project Scientist, Wl May 2023
Pradesh Shri. Rakesh Kalva, Consultant: Andhra Pradesh Forest
Department
2. Arunachal Dr. Anil Singh, Team Leader, Tarai Landscape, WWF - India May 2022
Pradesh Dr. Prajna Panda, (former) National Coordinator, Elephant Cell,
WiII
3. Assam Dr. Anil Singh, Team Leader, Tarai Landscape, WWF - India February 2022
Dr. Prajna Panda, (former) National Coordinator, Elephant Cell,
Wil
Dr. Bibhuti lahkar, Scientist, Aranyak
4. Bihar Dr. Anil Singh, Team Leader, Terai Landscape, WWF - India May 2023
5. Chhattisgarh Dr. Lakshminarayanan, Project Scientist, WII October 2022
6. Jharkhand Shri Aditya Bisht, Consultant-B, MoEF&CC April 2023
Shri Aakriti Singh, SRF, WII
7. WestBengal  Shri Aditya Bisht, Consultant-B, MoEF&CC March 2023
Shri Aakriti Singh, SRF, WII
8. Odisha Dr. K.M. Selvan, Scientist E, MOEF&CC June 2023

Dr. Lakshminarayanan, Project Scientist, WII
Shri Aditya Bisht, Consultant-B, MoEF&CC
Shri Udhayaraj, GIS Specialist, WII

Ms. Aakriti Singh, SRF, WII

9. Kerala Dr. K.M. Selvan, Scientist E, MoEF&CC April 2023

10. Meghalaya Shri Aditya Bisht, Consultant-B, MoEF&CC April 2023
Shri Udhayaraj, GIS Specialist, WII

11. Nagaland Dr. K.M. Selvan, Scientist E, MoEF&CC April 2023

Sh. Imnawapang Jamir, Ph. D. Scholar, Department of Forestry,
Mizoram University
12. Uttar Pradesh  Dr. Prajna Panda, (former) National Coordinator, Elephant Cell, = December 2021-

Wi January 2022
13. Uttarakhand Dr. Anil Singh, Team Leader, Terai Landscape, WWF - India January-March,
Shri Aditya Bisht, Consultant-B, MoEF&CC 2023
Dr. Lakshminarayanan, Project Scientist, Wl
14, Karnataka Dr. Lakshminarayanan, Project Scientist, WII June 2023

Shri. R. Raghuram, Himagiri Wildlife Trust
15. Tamil Nadu Dr. Prajna Panda, (former) National Coordinator, Elephant Cell, =~ June 2022
Wil
Dr. Boominathan, WWF-India
Dr. Lakshminarayanan, Project Scientist, WII
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Annexure - Il

Corridor data sheet
1. Name of the Corridor:.................
2.. FDIPAIDISIOGE .oovicsvcsimnins
3. Connecting (Ranges/FDS/IRFS/PAS): ..........ccvviiiinnaen. {0 s
4. Geographical coordinates: ...........ccceciviniiniineciiiiiin
5. Area and dimension: K777 1) | (P Width (minimum and
MaXimMUM): e Total Area............. Sq. km

6. What was the corridor boundary delineated based on? (Was the boundary of the corridor
identified based on published research/ observations/ strong barriers on either side/ anecdotal

BLENHEE B st

8. If there is bottleneck, mention the major reasons of constriction/ bottleneck:
9. Altitude (Minimum and Maximum):........coocverreeiiiinneeeeaiiiininns

10. Map of the corridor (Attach a map):

11. Importance of the corridor at a landscape scale:

Status of structural connectivity:

12. Demarcation of corridor (Mention Compartment/ Block/Range/FD and its area in corridor):

13. Major Land use: Forest/Agriculture/ plantation (Tea/ Coffee/ any other plantation)/ settlement/
BRI s o aads s s Ry S0 A FE SRR AR SR R F A RS es

14. Habitat type/ Forest type/ Vegetation: ...........ccoeveviiviriiiiiiiiiieiiiieee e

15. Status of corridor forest (Intact/ Degraded):...........coooeviiiiiiiiiiiiiiiic i,

10, NBABSI P vsvamesmmsnivesson

17. Legal Status of the corridor (PA/ RF/ Revenue land/ community forest/private forest/private

18. Total areas under different categories:.......c.c.couevan.
Land use Area (In ha.)
Forest

Agriculture
Habitation

Elephant Movement Status/ corridor use:

169
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19. Status of elephant movement (Regular/ Seasonal/ Occasional):............ccocoeevviriiiiciinnnn.

20. If seasonal or occasional, specify season and month when elephant usage the corridor

21. Specify the usages (Used by Loners/ elephant herd or Both):...............cooooiviiiiiiininnnnn,
R e e
23. Specify the period (season/ month) used by loner and herd:.............cccccceeeiiiiieiiiieiinnn,
Loners:
Herd:
24. Probable reasons of elephant visit/ usage of corridor areas:............c.ccccoeevvvviiveeeiinnnenn.
25. For how long elephants are using the corridor area (No. of years):.............cc.ccocecuveveeennn
26. Current status of elephant movement (Increased/ decreased, compared to 10 years ago)........
27. Possible reasons of increase/ decrease in elephant movement:..............cccoooviiiiiiiceis

28. No. of elephant reported from corridor areas during last elephant population estimation

29. No. of elephant movement reported by publish report/ paper based on corridor monitoring/ study

undertaken by any institute/ organization (Provide reference of Report/

30. If any elephant photograph captured during AITE/ Tiger monitoring from the corridor area (Provide
detail about number of elephant captured, date
I e s SRR3R AR 1635

31. Mention other important species using this

36. Dependencies of community living in and around corridor areas on corridor forests/ resources

(For Fuel wood, Fodder, Grazing, NTFP collection, water for irrigation etc.) ................
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Status of Human Elephant Conflict (HEC) in and around corridor areas:

Type of crop Months

41. Status of house/ property damage (Number of house/ properties damaged by elephants in

vilages/  settlements in  and around  corridor area- In last five

42. Seasonality of house/ property damage (Month)..........cooovvvvveiiioiiinieeeeeeeeieiiis
43. Status of human casualties (Number of human death/ injuries reported due to human elephant

conflict from villages/ settlements in and around corridor area- In last five

44, Status of elephant death due to conflict (Number of elephant death reported due to human

elephant conflict in and around corridor area- In last five years):

Threats to the corridor:

45. Presence of linear infrastructure in the corridor area (Road, Railway track, canal, Power line etc.):

A. Mention about road, if any (National Highway/ State highway):............ccccooviiiiiiiiiniins
a. Total length of road through corridor area:..........cooovevvvvvinennnn

b. Status of vehicular traffic (Based on survey undertaken, if any):........ccccceeeeeiiinnnnn.

B. Railway track (Broad/ meter gauge, single/ double frack, electrified/ non-

(.Y 29y
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o

d. Any bridge or underpass on canal in the corridor area which is being used by elephant..........

46.
47.
48.
49.

50.
51.
52.
53
54.

9.
56.
57.
58.

Detail of high-tension power line through corridor area (Voltage and Length through corridor

Detail of other establishments inside or near corridor area:

Type of establishment (Institutional building/ tourism infrastructure/ government establishment or

. Is encroachment impacting the elephant MOVEMEN?.........ovoviveiiiiines

. Suggested conservation measures/ specific recommendations:

................................................................................................................................
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Project Elephant,
Ministry of Environment, Forest & Climate Change

Iy aasta e 6th Floor, Jal Block,

Wildlife Institute of India Indira Paryavaran Bhawan, Jor Bagh Road.
New Delhi 110003,
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GOVERNMENT OF ASSAM
ENVIRONMENT & FOREST DEPARTMENT : : DISPUR

QORDERS BY THE GOVERNOR
NOTIFICATION

The 17 April 2003

NO. FRW-44/2002/67. In pursuance of the guidelines of the 'Project Elephant,
Government of India, and in view of the consent of the Government of India conveyed
vide F. No. 7-2/2000 (PE) dated July 16, 2002, the Governor of Assam is pleased to
declare the land described in the schedules below as an 'Elephant Reserve' with effect
from the date of publication of this notification in the official gazette.

SCHEDULES
A, Location, Are; and Name,
Districts (civil) . . .. . .. . Dibrugarhr Sivasagar and Tinsukia.
Sub-divisions (civﬂ) ... . . Charaidew, Dibrugarh, Margherita and Tinsukia. ,
Forest Divisions. . .. .. . . Dibrug'arh,_. Digbot, Dﬁm Durna a;_ld Sivasagar.
Name ... ...... e ... . DIHING -PATKAL ELEPH.ANT RESERVE |
Area ... ... L. 937 sqkm (Block 1~ 460 sq kim; Block 2 =156 sq ki,

Block 3-170 sq km, and other disjunct’
pockets =151 sq km).

B. Boundary/ Area description

This 'Elephant Reserve' consists of three blocks, henceforth referred to as Block 1,2
and 3, and eight other smaller disjunce pockets.

- BLOCK -1

Reference point: The starting point is the northernmost tip of Upper Dihing (west
block) RE (RF- reserve forest) near Khato Beat Office on Makum -
Lakhipathar roacl. '

North: From the northernmost tip of Upper Dihing (west block) RF on
Makum - Lakhipathar road, the boundary runs eastwards along the
notified northern boundary of Upper Dihing (west block) RF.

East: Along the eastern notified boundary of Upper Dihing (west block)
: RF, then along the eastern notified boundary of Digboi (west block)
_ RF, then again the castern and thence south-eastern boundary of
Upper Dihing (west block) RF till it reaches the Burhi-Dihing River.
Thence the boundary runs along the northern boundary of Dirak RF
and Dirak proposed (1* Addition) RF till the inter-state boundary
between Assam and Arunachal Pradesh,
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South:

West:

BLOCK -2

Reference point:

North:

East:

Souths’

West:

BLOCK -3

Reference point:

North:

East;

2irq

From the south-eastern tip of Dirak proposed (I* Addition) RF on
the inter-state boundary between Assam and Arunachal Pradesh,
the boundary follows the interstate boundary up to the south-
western tip of Dilli RF.

Thence, from this point the boundary runs along the existing
western and norchern boundary of Billi and joypur RFs up to the
Burhi-Dihing River, then it follows the existing western boundary of
Upper Dihing (west block) RF up to the northernmost tip of this
reserve forest near Khato Beat Office on Makum - Lakhipachar road.

The starting point is the north-western corner of Kakojan RF on the
banks of the Dibru River.

From the starting point, the boundary runs eastwards along the
notified north-western, norchern and eastern boundaries of Kakojan
REF ¢ill it reaches the notthern boundary of Upper Dihing (east block)
RF. Thence it runs along the northern boundaly of Upper Dihing

{east block) RF.

From the north-eastern corner, on the banks of the Dibru River the
boundary runs along the notified eastern boundary of Upper Dihing
(east block) RF.

Thence the boundary follows the notified southern bounclary of
Upper Dihing (east block) RE.

Thence, the boundary runs along the existing western boundary of
Upper Dihing (east block) RF and also includes the areas leased our
for ofl mining, Digboi (east block) RF and Bogapani RF till it reaches
the Dibru River near Nazirating. Then it follows the left bank of the
Dibru River along the western boundary of Kakojan RF till it meets
the reference point.

The starting point is the north-western corner of Namphai RF on the
banks of the Burhi-Dihing River.

- From the starring point, the boundary runs eastwards along the

notified northern boundary of Namphai RF till it reaches the north-
eastern corner of Tinkopani RE.

From the north-eastern corner of Tinkopani RF, on the banks of the

" Namchik River on Assam - Arunachal Pradesh interstate boundary,

it runs along the notified eastern and soucthern boundaries of
Tinkopani RF and Tirap proposed (3* Addition) RF, and eastern
boundary of Tipong propesed (1* Addition) RF.
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South: Thence the boundary follows the notified southern boundaries of
Tipong proposed (I* Addition) RF, Lekhapani RF, Saleki proposed
RF and Makumpani RF.

West: From the south-western corner of Makumpani RF on the Assam -

Arunachal Pradesh interstate boundary, it follows the existing
western and northern boundaries of Makumpani RF, northern
boundaries of Saleki proposed RF, Lekhapani RF, Tipong proposed
(I** Addition) RF, Tipong RF, Paharpur RF, again Tipong proposed
(1* Addition) RF, then Tirap proposed (1 Addition) RF, western
and northern boundary of Tirap RF till the western boundary of
Tinkepani RE on the banks of the Tirap River. Thence the boundary
runs along the western boundary of Tinkopani RF and southern and
western boundary of Namphai RF ¢ill it meets the starting point on
the banks of the Burhi-Dihing River.

In addition 1o the areas described above, the ‘DIHING-PATKAI ELEPHANT RESERVE'
also includes five other smaller disjunct pockets, the largest of which is Abhoypur
RF, which has contiguiry with Block 1 of this reserve through forests in Nagaland
and Arunachal Pradesh. Other pockets are Burhi-Dihing (north and south blocks)
RPs, Duarmara RF (including Duarmara proposed 1™ Addition RF), Kotha RF,
Naloni RF, Phillobari RF, Tokouoni RF and Torant RF. All these as well as all the
blocks have contiguity through unclassed forests, riverbeds and tea plantations.

/

DR ANWARUDDIN CHOUDHURY
Joint. Secretary
to the Governinent of Assam,
Environment & Forest Dept, Dispur,

Memo No, FRW- 44/2002/67-A. Dated Dispur, the 17™ April 2003.

\/CgPy to the Director, Project Elephant, Government of India, Ministry of Environment &

Forests, Paryavaran Bhavan, CGO Complex, Lodhi Road, New-Delhi 110 003,

2. The P.P.S. to the Chief Minister, Assam for kind information of the hon'ble Chief Minister.
The P.S. to the Minister of State {ind),Forests,Assam, for kind info. of the hon'ble minister.

The P.S. to che Chief Secretary, Assam, for kind information of the Chief Secretary.

The Commissioner & Secretary, Revenue / Tourism Dept., Assan.

The Principal Chief Conservator of Forests, Assam, Guwahati.

Chief Consexvator of Forests (all), Assam.

Deputy Commissioners concerned.

. Conservator of Forests concerned / Divisional Forest Officers concerned.

10 The Dy. Director, Assam Govt Press, Bamunimaidam, Guwahati-21, for publication of the

abave notification in the Assam Gazette extra ordinary and to send 20 coplcs to this dept.

11, Guard file.

\osnrﬂ:ﬂ\im,&wA

DR ANWARUPDIN CHOUDHURY

AUC/H4-2003 /W Joint Secretary
19/
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Annexure-R%5
R.G™

Elephant Corridors ground-validated

Sl No. Corridors State
1 Tri-Junction Cortidor Andhra Pradesh
2 Rayala ER Andhra Pradesh
3 Pakke-dotmara at dedzelling Arunachal Pradesh
4 Dulung- subansiri Arunachal Pradesh
S Dering- mebo (sigar nalla) Arunachal Pradesh
6 Pakke- papum longka nalla Arunachal l:’radn:sh—-|
7 Pakke- papum seijosa nalla Arunachal Pradesh
8 Pakke doimara at tippi Arunachal Pradesh
9 Durpong-Doimukh at Khundakhuwa Arunachal Pradesh
10 D'ering - Mebo at Kongkul Arunachal Pradesh
11 Deosur Corridor Assam
12 | Bogapani Corridor- Upper Dihing East- Upper Dihing West Assam

Bilock
13 Panban Corridor Assam
14 Kotha Buridehing Corridor Assam
15 | Kanchanjuri Corridor Assam
16 | Hatidandi Corridor Assam
17 Haldhibari Corridor Assam
18 Golai- Pawai corridor- Upper Dihing East- Upper Dihing West Assam
Block Corridor

19 | Kukurakata-Bagser at Amguri Assam
20 | Charduar-Singri Hill Assam
21 D’ering- Dibru Saikhowa Corridor Assam and

Arunachal Pradesh

True Copy

A3
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. 22 Kalapahar- Doigrung Corridor Assam and
Arunachal Pradesh

23 Jamui- Jhajha- Chakayi Bihar
24 Charmar- jingol Chhattisgarh
25 Nagdhara-Baraud Chhattisgarh
26 Hati-Kudmura Chbhattisgarh
27 Chaal - Kartala Chhattisgarh
28 Korondha - Rupunga Chhattisgarh
29 Balco-Etma Nagar Chhattisgarh
30 | Balco-Katghora Chhattisgarh
31 | Khod-Rihand Chhattisgath
32 | Ghat Pendari-Pakni Chhattisgaih
33 Bhagabilla- Ratnasai Corridor Jharkhand
34 Jampani- Bhagabilla Corridor Jharkhand
35 Sangajata- Haldipokhar Corridor Jharkhand
36 Lepang- Dumuria Corridor Jharkhand
37 Ankua- Ambia Corridor Jharkhand
38 Raibera- Pulbaburu Corridor Jharkhand
39 Dalapani - Suklara Cortidor Jharkhand
40 Dalma — Chandil Corridor Jharkhand
41 Dumariya - Nayagram Corridor Jharkhand
42 Silli - Angara Jharkhand
43 Bharno — Bero - Kara / Sisai- Karra Jharkhand
44 Dalma- asanbani Jharkhand
45 Dalma - rugai Jhatkhand
46 Siyaljora - Dhobadhobin Corridor Jharkhand

True Copy
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47 Dalapani - Kankrajhor Corridor Jharkhand and West
Bengal

48 Anjadbera-Bichaburu Jharkhand

49 Dumriya-Kundaluka and Murakanjia Jharkhand

30 Kaniyanpura - Moyar Karnataka

51 Begur - Brahmagiri Karnataka and
Kerala

52 Edayarahalli - Doddasampige Karnataka

53 Edayarahalli - Guthiyalathur Karnataka

54 | Talamalai - Chamrajnagar (Pununjur) Karnataka

55 Karadikkal - Madeshwara Karnataka

56 | Talamalai - Chamrajnagar (Muddahalli) {Talavadi- mudahalli) | Karnataka and Tamil
Nadu

57 Kudrakote- Thirunelly Kerala

58 Kottiyur- Peria Kerala

59 | Peria- Pannippad (Peria at Pakranthalam) Kerala

60 | Nilambur- Appankappu Kerala

61 Nilambur Kovilakam~ New Amarambalam Kerala and Tamil
Nadu

62 | Rewak- Emangre Corridor Meghalaya

63 Nokrek- Emangre Corridor Meghalaya

64 Siju- Rewak Corridor Meghalaya

05 Balpakram- Baghmara Meghalaya

66 | Ranggira- Nokrek Corridor Meghalaya

67 Saipung- Narpuh Corrtdor Meghalaya

68 | Geleki- Sitap corridor Nagaland

09 Abhaypur- Singphan corridor Nagaland

70 Hollongapar- Longtho corridor Nagaland

True Copy
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7 Daldali- Dimapur corridor Nagaland
72 Geleki- Tuli corridor Nagaland
73 Desoi- Changdang corridor Nagaland
74 Tirutilip- Longchem corvidor Nagaland
75 Telkoi - Pallahada corridor Odisha
76 Karo - Karampada corridor QOdisha
77 Deuli - Suliapada Odisha and West
Bengai
78 Similipal - Hadagarh - Kuldiha (Simlipal- Satkosia) (Baula- Odisha
kuldiha)
79 Maulabhanja - Jiridamali - Anantapur QOdisha
80 Kanhetjena - Anantapur Odisha
81 Nuagaon - Baruni Odisha
82 Buguda - Central RF Odisha
33 Tal - Kholgarh Odisha
84 | Barapahad - Tarva - Kantamal Odisha
85 Kotagarh - Chandrapur (Kotagarh — Pankhalgudi) Odisha
86 | Karlapat - Urlandi Odisha
87 Badampahar - Dhébadhobin Odisha and
Jharkhand
88 Badampahar - Karida East Odisha and
Jharkhand
89 Srivilliputur-Saptur Tamil Nadu
90 Kallhatti ~ Sigur at Glencorin Tamii Nadu
91 Avarahalla at sigur Tamil Nadu
92 Kalmalail — Singara and Avarahalla, Tamil Nadu
93 Moyar — Avarahalla Tamil Nadu
94 Siluvaimedu - Kadamparai Corridor Tamil Nadu
True Copy
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95 Anamalai at Waterfalls estate Tamil Nadu
96 SHOLAYAR DAM (Vazhachal — Anaimalai via sholayur) Tamil Nadu
97 | Topslip to Navamalai Tamil Nadu
08 TANTEA (Vazhachal — Anaimalai via Ryan) Tamil Nadu
99 Talamalai — Guttiyalattur Tamil Nadu
100 | Mukurthi — Mudumalai Corridor Tamil Nadu
101 | Anaikatti North — Anaikatti South Tamil Nadu
102 | Anamalai at punachi Tamil Nadu
103 | Kallar at Gandhapalllayam (Jaccanaire Slope - Hulikal Tamil Nadu
Durgam)
104 | Thalli- bilikal Tamil Nadu and
Karnataka
105 | Bilikal- jawalagir Tamil Nadu and
Karnataka
106 | Mudumalai — Nilambur via O° Valley Tamil Nadu and
Kerala

107 | Basanta Corridor Uttar Pradesh
108 | Laljhadi corridor Uttar Pradesh
109 | Chhedia corridor Uttar Pradesh
110 | Dudhwa-Katarniaghat corridor Utlar Pradesh
111 | Khata corridor Uttar Pradesh
112 | Laggabagga-Tatarganj-Shukhlaphanta Corridor Uttar Pradesh
113 |} Shiwalik Uttar Pradesh
114 | Rawasan-Sonanadi corridor ie Rajaji- Corbett Corridor Uttar Pradesh
115 | Kansrau — Barkote Uttarakhand
116 | Motichur — Barkote (Teenpani} Uttarakhand
117 | Motichur — Gohri Uttarakhand
118 | Chilla — Motichur Uttarakhand

True Copy
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119 | Rawasan — Scnanadhi (Upper arm) Uttarakhand
120 | Malani — Kota: Kosi corridor Uttarakhand
121 | Chilkiya - Kota: Kosi corridor near Sundarkhal Uttarakhand
122 | Fatehpur — Gadgadia (Nihal — Bhakra) Uttarakhand
123 | Kilpura — Khatima Uttarakhand
124 | Gorai Tanda (Gola) Uttarakhand
125 | Titi- Pumgchi - Reti Corridor West Bengal
126 | Titi- Reti Corridor West Bengal
127 | Kalikunda-Chandra through Manikpara Corridor West Bengal
128 | Nayagram-- Jamboni through keshorrekha Corridor West Bengal
129 | Chandabila Tapoban- Dhumsi through Keshorrekha Corridor West Bengal
130 | Kalaikunda- Chandra through Satpadi ghat Corridor West Bengal
131 | Gidhni- Jamboni Corridor West Bengal
132 | Chandua- Joka Corridor West Bengal
133 | Kankrajhore- Lalgarh Corridor West Bengal
134 | Apalchand- Mahananda Cosridor West Bengal
135 | Apalchand- Gorumara Corridor West Bengal
136 | Apalchand- Klimpong at Mal block (via Meenglass) Corridor West Bengal
137 | Apalchand- Klimpong at Mal block (via Sylee) Corridor West Bengal
138 | Nimati- Chilpata (Buxa- Chilpata) Corridor West Bengal
139 | Buxa- Titi (via Beech and Bharnobari Tea Garden) Corridor West Bengal
140 | Buxa- Titi (via Torsha) Corridor West Bengal
141 | Buxa- Ripu at Sankosh Corridor West Bengal
142 { Mahananda- Kolabari- Tukriajhar Corridor West Bengal
143 | Mahilong- Kalimati Cosridor West Bengal
144 | Jhalda- Baghmundi Corridor West Bengal
145 | Chapramari - Kalimpong Corridor West Bengal

True Copy
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146 | Moraghat—Central Daina Corridor West Bengal
147 | Reti—Central Daina Corridor West Bengal
148 | Chandil- Matha Corridor West Bengal and
Jharkhand
149 | Gobarghusi- Jhunjhaka- Banduan Corridor West Bengal and
Jharkhand
150 | Moraghat- Reti Corridor West Bengal

True Copy
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Elephant Reserves in India

SL No. | Elephant Reserve (ER) State Total Area
(Sq. Km)
1. Mayurjharna ER West Bengal 414
2. Singhbhum ER Jharkhand 13440
3. Mayurbhanj ER Qdisha 3214
4. Mahanadi ER QOdisha 1038
5. Sambalpur ER Odisha 427
6. Badalkhol-Tamorpingla Chhattisgarh 1143.34
7. Lemru Elephant Reserve Chhattisgarh 1995.48
8. Kameng ER Arunachal Pradesh 1892
9. Sonitpur ER Assam 1420
10. | Dihing-Patkai ER Assam 937
11. | South Arunachal ER Arunachal Pradesh 1957.50
12. | Kaziranga — Karbi Anglong ER Assam 3270
13. Dhansiri-Lungding ER Agsam 2740
14. [ Intanki ER Nagaland 202
15. | Singphan ER Nagaland 23.57
16. | Chirang-Ripu ER Assam 2600
17. | Eastern Dooars ER West Bengal 978
18. | Garo Hills ER Meghalaya 3,500
19. | Mysore ER Karataka 8055.94
20. | Dandeli ER Karnataka 2321.11
21. | Wayanad ER Kerala 1200
22. | Nilgiri ER Tamil Nadu 4663
23. | Rayala ER Andhra Pradesh 766
24. : Nilambur ER Kerala 1419
25. | Coimbatore ER Tamil Nadu 566
26. | Anamalai ER Tamil Nadu 1457
27. | Anamudi ER Kerala 3728
28. | Agasthyamalai ER Tamil Nadu 1197.48
29. | Periyar Kerala 3742
30. | Srvilliputtur ER Tamil Nadu 1249
31. | Shivalik ER Uttarakhand 5405
32. | Uttar Pradesh ER Uttar Pradesh 744
33. | Terai ER Uttar Pradesh 3072.358
TOTAL 80,777.778
True Copy
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XITEM NO.105 COURT NO.11 SECTION XVII

SUPREME COURT OF INDIA
RECORD OF PROCEEDINGS

civil Appeal No(s). 9710-9711/2018

COAL INDIA LIMITED Appellant (s)
VERSUS

DR . KASHMIRA KAKATI & ORS. : Respondent(s)
IA No. 165187/2021 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

IA No. 107966/2018 - STAY APPLICATION)

Date : 10-08-2022 These matters were called on for hearing today.

CORAM : HON'BLE MR. JUSTICE AJAY RASTOGI
HON'BLE MR. JUSTICE C.T. RAVIKUMAR

For Appellant(s) Mr. Vikramjeet Banerjee, ASG
Mr. Neeraj Kumar Gupta, AOR
Mr. Lilian Kadam, Adv.
Mr. Rahul Verma, Adv.
Mr. Ranjeet Kumar Singh, Adv.
Mr. Arti Prasad, Adv.
Mr. Abhishek Kumar, Adv,.
Mr. Shivam Singhania, Adv,
Ms. Shruti Agarwal, Adv.

For Respondent(s} Mr. Sanjay Upadhyay, Adv.
Ms. Eisha K., Adv.
Ms. M. Bachani, Adv.
Ms. Mayuri Raghuvanshi, AOR

Ms. Aishwarya Bhati, ASG

Ms. Archana Pathak Dave, Adv,
Ms. Kirti Khangarot, Adv.

Mr. Ameya Mahadik, Adv.

Mr. Pashupati Nath Rajdan, Adv.’
Ms. Shibashish Mishra, Adv.

Ms. Ruchi Kohli, Adv.

Mr. Gurmeet Singh Makker, AOR

Mr. Avijit Roy, AOR

s ot vente M/S. Trust Legal, AOR
ﬁmﬂ&%; by
Dajlgl:zu IMI
Keader’ &1 Mr. Shuvodeep Roy, AOR

Mr. Arnab Singh Deo, Adv.

Mr. Sridhar Potaraju, Adv,
Mr. Gaichangpon Gangmei, Adv.
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2
Ms. Shiwani Tushir, Adv.
Mr. Raghav Sethi, Adv.
Ms. Simran Gupta, Adv.

UPON hearing the counsel the Court made the following
ORDER

We have heard learned counsel for the parties for some time.

It is brought to our notice that against the order of the
National Green Tribunal dated ©08.12.2017, in the first instance,
there was an order of status quo which was directed to be
maintained by the parties. In the meantime, by an order dated
14.09.2018 and by subsequent order dated 07.01.2022, Union of India
was directed to file a current status report regarding the steps
taken for implementation of the directions given by the National
Green Tribunal.

Although, the status report has been filed by the Union of
India but taking into consideration the material on record, we
consider it appropriate to clarify and permit the Ministry of
Environment and Forest(Respondent no. 2) to conduct an inquiry
after taking assistance from Respondent Nos. .3 & 4. Report in
compliance of the National Green Tribunal’s order be furnished to
this Court within a period of 08 weeks.

Advance copy of the report be made available to the respective
parties and parties are at liberty to file their objections, if so
advised, withinftwo_weeks thereafter.

List on 30.11.2022.

(MONIKA DEY) - - (ASHWANI THAKUR)
COURT MASTER (NSH) ~Jrtw— Copsy” ASTT. REGISTRAR-cum-PS
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IN THE HON’BLE SUPREME COURT OF INDIA
Civil Appellate Jurisdiction
Civil Appeal No. 9710-5711 of 2018

IN THE MATTER OF:
Coal India Limited ...Appellant
Versus
Dr. Kashmira Kakati & Ors. - .+.Respondent
INDEX
S. No. Particulars Pg. No.

1. | Compliance Affidavit on behalf of the Ministry of Environmment, 1-3
Forest and Climate Change (Respondent No. 2}

2. | Annexure-A: Copy of the Office Memorandum dated 1.09.2022 4
regarding constifution of the Committes

3. | Anmexure- B: Report of the Commiites formed to cvonduct the| 5-142
enquiry on ¢ompliance of the Hon’ble NG1’s judgment dated
08.12.2017 in QA No. 1842014,

Date:

Place:

Counsel for Respondent
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ORIGINAL WRIT JURISPICTION

IN

Civil Appeal No 9710-9711 of 2018
IN THE MATTER OF:

Coal India Limited Ceeans Petitioners
VERSLUIS

Dr. Kashmira Kakati & Ors. ... Respondents

I, K MUTHAMIZH SELVAN, aged 38 years, having office at Ministry of
Environment, Forest and Climate Change, New Delhi do hereby solemnly

affivm and state as under:

1. That I am working as Scientist 'E' in Project Elephant Division of
Ministry of Environment, Forest and Climate Change, Government

of India, the Respondent No.2 in the present writ petmon and as
/. o AT

such, I am conversant with the facts of the presem‘, case- and, duly
N
authorized and competent to swear to the present” Covnter Aﬁidavlt
{ MG ., ‘] o }
.‘:“*“Wgﬁ*}gt a&% '[haml have read and understood the contents‘ of thé‘present wri

X ”*‘““""“’ﬁqmim in response to which this Counter Affi (ﬁ{ay)t*ls bamé":f led

] e, H amb g ’lo IS

; and state that the same has been drafted under my lrﬁmctmns based




3. The Ministry has filed the reply in Civil Appeal No 9710 -8711 of

2028 and the same may be taken on record.

4. Tt is submitted that, in compliance of the Supreme Court order dated
10.08.2022 the Ministry of Environment, Forest and Climate Change
has formed a Committee to inspect and conduct an inquity after
taking assistance of State Government and State Pollution Control
Board {Respondent No. 3 and 4) and submit the compliance of the
NGT Order dated 08.12.2017. The Office Memorandum related to
constitution of said Cominittee is attached as ANNEXURE A.

3. It is submitted that the Committee inspected the site and submitted
the enquiry report which is attached as ANNEXURE B.

6. It is submitted that Ministry is duty bound and completely dedicated

for conservation of the flora and fauna of the country.

7. Tt is submitted that, before the Hon’ble Court that Minisiry reserves
its right to file additional affidavit as and when required 1ill pender:-
lite.

8. That in light of the aforementioned facis and circumstances, it is

respectfitily prayed that this Hon'ble Court may pass any order as it

deem fit.
DEPONEN
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YERIFICATION

0% FEB 20123
Verified at New Delhi on this day of February, 2023 that the contents of

the above affidavit are true and correct to the best of my knowledge based

on the records; and no part of it is false and nothing material has been
concealed therelrom.

DEPON

(o1, ™. gvafior dewd)
(Dr. K, MUTHAMIZH SELVAN)

Holh!

| m*?w.ma&m
Regd. Ne. 5780 | Govt, of indie. Hew Deihl

1
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?QEJENDRA KUMA
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ggggg&dg COURT OF INDIA gfé
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- of Jndis, The Hoiilble Supreme Count; vide, the sbove siated order; has directed this Minidiry i,

zafPE

1
'

. ONoGlGPEPOD .. .

) Glovernnsent of India/ WW ’ -

Ministey of Envirenment, Forests & Climate Change/ e, 65 ﬁ?aaaq uﬂaﬂwaﬂm
‘ [Praject Blophant mmmﬂuﬁa‘mm ﬁ‘mmj

. nﬂuzﬂ o oL
. ' 6™ Ficor, Vliljrl.; Wing,
' Indira Paryavaran Bhawan;
) - .o e JorBaghRead, nganj
. ) . New Delbii-1 10603
TR v Dated'1,092022-
1) RANDUM

Subs--Civil Appﬂﬂ 9710 -H71% of 2!')18, Coal lndm Li:mml ¥s. D Kashmtra kakati & Grs i the '

Suprema Cofrt of Intlla — - reg. . o
‘Reference is invited to the enclosed Supmme Cou:t’s Qrder dated 1B {}3.2‘1 in the Civil Appeat
97109711 of 2018, Coal Indid. Limited Vs..Dr Kashmirs Kakiti &.Ors in the-Hon'ble Supreme: Coutt.

conduet an inquiry, afted taking .assistance of State Government and. State Poliution Cetrol Board
(reSpondem No. 3 and 4} and submit dke compiiance of the NOT owdér dated 08:12.2017 (Copy
enclosed) in the OA Na. 9. of 20!4 Dr Kashmiea Kakati Vs, Ul & Ors within 8 wesks,

R ' Sincé the, matter involve isiués telated 1b Forest Conservation (FC), Impact Assesgient -

{IA), Hazardous  Subsiances Managemcnl {HSM), Control of Follutien “(CP), ‘Wildiife (WL). and
ProjectBlephant (PE) divisions; 1 this ¢ontext; a commitiee has beon constimted to gonduct the. -engoiry
onthe points raised in the abave referred OA and Gn comp! iange of the Hon'ble WGT order and submit
afeport within 2 waeks. The comgosition of the committes is as follows: )

;Nﬁ.‘; [Name & Dm naﬂon ’ -
41~ |Shri Preet Fol Singh DIG, Forest Conservalion '. AChaitman
2___ iShel Semi Smgh E, Control of Pollution emher
43 l(%m N, Su!]:ahmanyam, Seazatist 1, Hazordous Substances ManagemeniMember:
SM) )
n J[Shiri. Muana K.umar ﬁhah Seienlist D, 1A ' [Member.
5 Dv, K. M.Selvan, Scientist E, Profect E_[ephimt i . JMeinber coivenst

These issues with the approval of the cqn{pﬂ_;m‘a\il}mﬂt}u

Endk: As above. T -
. Srabrias, o {Dr. Rajendeq I
- Beientist 'O (Projéct Elephant}

Esmail: kumacrajendra@hnicin

Telephone No. 01 1 208]93[]6
Drslrlbnﬁan For information and ngoossary action.

All'the members of the commiiize,

Add! Chief Secretaty, Forests, Government of Assam.

"PCCF&HOTE, Government of Assam, ;

PCCF& Chief Wildlife Wardedis, Govemment of Assam. Guwahati.

Meinber Secretary. Pollution Contro] Beard Assam; Bamunbniaidan, Guwahati,

s & ¥ & &

Cnp:,r fo: .
PPS to Secretary, MoEF&.CC,

PPS 10 DGP&SS, MoEF&CC

FPS10 ADG {(EC/PT). MoEF&CLC.

'PBS to ADG{Wildli ff:), MoEFRCC, :

PES to Additlonal Sectetaty (NPG), | MoER&L ’

PES to Additional Scoretary. {'Tl{), MoEF&C,

PPS 1o lﬂF {Wildlife), MoEF&CC.

a # 8 & .0 » ® &

Geparabud feimn cOMEe by K MUTHAMIZH SELVAN, S, E(KMS-) PE, SCIEMTIST E, MUEFCC on 06,/02/20%3 16:45 LM

: c' >

FS to IGF& Divéctor (Forest Consewntienfpro_;ec!ﬁlephmit) MoEF&GC, g @?

i i e ———— A =
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F.No. 6-16/2021-PE-Part {I)
Government of lndiér! YR AT
Ministry of Enviranment, Forests & Climate Change! Wufaoy, 1 aitv sy ufiads fiamwem
{Project Elephant Division/BT) uliaierm v

LT DT TN

G Floor, Vayn Wing,

. Indira Paryavaran Bhawan,
o : Tor Bagh Road, Aliganj,
MNew Delhi-1 10003

Dated: 4% Jannary, 2023

The Inspeetor General of Forest and Direcior,

Fraject Elephant Division,

Mioistry of Environment, Ferest and Climate Change,
New Dethi-110003

Sub: Report of the Committee constitated by the Ministry of Enviromnent, Forest and Climate
Change to condrct ao ingpriry on the compliance of Hon’ble NGT Judgement dated
08.12.2017 in ©.A. No. I% of 2014, Dr. Kashmira Kalkati Vs, Unl & Ors-vegd.

Sir,

In pursuanse of the Ministry of Envirormnent, Foreet and Climate Change (MeEF&CC) vide F,
Ne. 6-16/20Z 1-PE-Part (1) dated 01.09.2022 to conduct a1 inquiry on the compliance of Hoo'ble NGT
.Tudgement dated 08.12.2017 in O.A. No. 19 of 2014, Dr. Kashmiira Kakati Vs, Ul & Ors, the Enquiry
report of the Committee is submiticd herewith for kind consideration.

Yours falthfull}'
Dlgitaflysignedby
. K Mutha K,Mutharl'dlzh Sefvan
. : zh Selvan/agoanu
-.": “ T” “ﬁ’?ﬁgolvau)

Sciemtist“ B’ [Pm_j ect Elephant)
(Meamber Convener of the Comm;ltea}
Emait: v
r Tel: 01 1-20819272
Encl: Report of the Committea aleng with 13 sunexures

Cogy o E
I. Shet Prect Pal Singh, Deputy Inspector General of Forest (Forest Conservation), MoEF&CC
(Chairinan of the Committee)
2. Dr. Sonu Singh, Scientist E, Control of Folhution, MoEF&CC (Member) \
+3.  Shei N, Subramanyam, Seientist D, Hazardous Substance Managerient (HSM), MoEF&CC
{Member)
4. &hri Munna Kumar Shah, Scientist D, tmpact Assessment, MoEF&CC (Member)
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Report of Commitiee Constiuted by the Ministry of Environment and Forest &
Climate Change to conduct an inquiry on the compliance of Hon'ble NGT,
judgment dated 08.12.2017 in the OA No 19 of 2014 Dr. Kaskmira Kakati Vs Uol
& Ors.,

Date: f4.1.26073

209
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1. Background

The applicant Dr. Kashmira Kakati is a wildlife conservationist who had worked
extensively on elephant habitats in the State of Assam, especially in Dihing Patka
Wildlife sanctuary, Upper Dihing Reserve and Bogapani corridor. Dr. Kakati, in the
petilion to Han'ble NGT in the year of 2014, raised concerns over the Elephant
Reserve and elephant corrklor which needs to be securad for the larger
environmental good, The Hon'ble NGT, Principal Bench, vide judgment dated the
08.12.2017, directed following to be complied by the Central Government and State
Government with a view to profect the elephant population and other related issues:

1) The Central Government shall in exercise of the power conferred
by Section 5 of the Environment Protection Act, 1986 and read
with the provisions of Wildlife (Protection) Act, 1972 declare the
ared inhabiled or used by elephants as conservalion reserves.

2) We direct registration of separale case against the Coal India
Limited and Oif India Limited for further enquiry in the matfer
refaiing fo adverse alfect caused (o the enviranment consequent
to the act of commission and omission in respect of off extraction
and coal extraction in their respective mines.

3) Declare Bogapani Carridor which connects. upper Dehing via
Bogapani tea estates as forming part of the elephant corridor and
issue nolification in this regard.

4} Conduct a Survey of the élephant popuiation in each state and
consequently déclare the area surrcunding thersto as ecoo-
sensitive zone.

5} Declare soufh Bramhaputra elephant ranges known as Dihing- L. I
Palkai Elophant Reserve established on 17th Apil, 2003 by J _
Project Elephant as the elephan! reserve/elephant corridor, \ "J@'K "

6) We hereby restrain the Digboi Town Municipal Corporation from (}\Dé‘ ’
dumiping murnicipal waste and garbage in Dihking-Paltkal Flephant ﬁwfw
Reserve, )

7) Respondent No. 7 i.e. Qif India Limited to forthwith stop refeasing

of unfrealed oif effiuent in open siudge pils and seepage areas

MWW



8)

9)

10)

11)

12}

i3)

14

14}

LYY

around oif rigs in the Digboi Ol fleld which falls within upper
Dihing RF (East Block) and the Diling-Patial Elephant Reserve.
We hereby direct Coal india Limited to prevent discharge of toxic
pollutant i.e. yellowish-orange water Rowing out of old mines,
abandoned by it within Jeypore RF and Dihing-Patkai Elephant
Reserve.

We direct Digbof Town Cominitice, Assam not lo allow any
construction activity in and around the Dighoi reserve.

We direct the Stale of Assam to work out a viable solution for
handing over of the abandoned Coal mine of the Coal India
Limited to the Forest Deparfment for its proper maintenance and
to prevent harm to the flora and fatna.

We restrain permanent sfructure including residence in and
around Golai Coividors by the Municipafitics and Respondent
Nos. 5, 6, 7 & 8 or private individuals.

We direct Caniral Government t0 exercise ifs powasr undor
Seation § of the Environment Protection Act, 1986 andg Wildlife
Protsction Act, 1872 to give legal recognifion and status to the
glephunt comidors at Golal and Bogapani bnd other arens to
enswre free passage of the eéndangered wildlife animals.
Respondent No. | ta mandate before any propesed developmert
within the established elephant habitat a prior wildlife clearance
from the standing committee of the nafional hoard of wildiife is
mandatory.

The Respondent No. 1 shall consult Project Clephant to speciaflly
assess the impact of development as part of EIA process and
ensure such assessinent under Section 36 (4) of the Bio Diversity
Act.

We further direct the Stale Governments to conslifute a Slafe
Leve! Commillee comprising of Senior Officers headed by the
Chief Conservator of Forest fo conduct survey of the elephani
popufation in each districl in the State and demarcale the area of
their habitation. N
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16) in the first instance the committee shalf complete survey within a
period of one year and submit the report to the Core Committee,

17) the Core Commiftes shali be conslitufed by the Ceniral
Government through Ministry of Environment, Forest & Climate
Change o be headed by officer not below the rank of Additional
or Joint Secrelaty in the Minisity who shall examine the report
received from each State and fo recommend declaration of area
inhabited by the elophants as elephant reserve or elephant
corridors by the Central Gavernmen! an glephant reserve,

18) The core committee shall reconmitend lo the Central Govemment
further action in the mealcr ralating fo prolection of elephants,
declaration of elephant corridors, elephant reserves and for such
other direction as may be necessary fo fulfif the recommendalion
as contained in the Gajah (Report of the Flephan{ Task Force).

19} The Slale level Committee and Core Committee shall submit its
repaort to the Tribunal within a pariod of one year from now and
the Applicant will ba antitted fo approach this Tribunal for furthsr

divection as the circumstences may require.”

tn thig regard, Coal India approachca e Hon'ble Supremie Court of India against the
impugned Judgment dated 08 12 2017 of ine Han'ble NGT, Principal Bench in O.A
Mo. 18 of 2014 directing to regisks @ sevarate case for Off India Limited and Coa
India Limited for further inquiry into the matter refating to adverse effects caused i
the environmenl. The Hon'ble Supreme Coust has directed MOEF&CC to iile o
action taken report on the directions passed by Hon'ble NGT, Principal Benchi 11 W F_
Q.A. No, 19 of 2014, The Ministry had filed the affidavit in compliance of order :
passed by the Hon'ble Supieme Gourt of India. However, in the latest order daled
10-08-2022, the Court directed the “Ministry of Environment and Forest : r\&
{Respondent no. 2) to conduct an inquiry after taking assistance from W \p‘
Respondent Nos. 3 & 4. Report in compliance of the National Green Tribunal’s
order be furnished to this Court within a period of 08 weeks". The order
enclosed as Annexure 1, M- 5&@““"“3% '
B ditran sdin ':

i}
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The Issues raised by the Hom'ble NGT direction are related to Hazardous
Substances Management (HSM), Contrel of Pollution (Water), Impact Assessment,
Project Elephant and Forest Conservation Divisions of the Ministry. Therefore, as
directed by the Hon'ble court, the Ministry of Environment Forest & Climate Change
constitited an enquiry committee on 1™ September 20222 under the chairmanship of
DIG, Forest Conservation (Annexure 2). The composition of the commiltee is as

foliows:

# Name & Designation

1| Shri. Preet Pal Singh DIG, Forest Conservation, MoEF&CC | Chaimman |

2 | Dr. Sonu Singh E, Control of Polfution, MoEF&CC T Member

3" ] Shri. N.Subrahmanyam, Scientist D, Hazardous Substances | Member

Managemsnt (HSM), MoEFZCC

40 T 3hd Muonng Knmar Shah, Soiontist U Impact Assessmant, | Mlember

I °

; BIOEF&CE

g IOM Belvan, Scientist B, Projedt Elophant, MoEF&CC *idember |

; [ {onvener
B

The Committee conducted its first meeting on 1% September 2022 and discussed the
directioris of Hon'ble NGT and requestad the State of Assam, vide letter dated 6%
Septeriber 2022, to appoint a nodal parson on behalf of e Principal Chiel
Cansenmtor of Forest (Respondent No 3} and Pollution Ccﬁntrol Board of Assam
(Respondent No 4). Accordingly, Forest Qepartiment of Assan nominated Shri.
Muthukumar Chief Conservator of Forest (CCF} and Pollution Control Board of
Assam nominated Dr. Shantany Kumar Dutta, Member Secretary, as the Nodal

N -&W
Wﬁﬁ%ﬁ{”

person far the inquiry,

¢ 3%
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2, Fieid Inspection of the Comnitiee

The committee (except Shri N.Subrahmanyam) conducted the figld inspection from
27" to 20" September 2022 in Dihing Patkal Wildlife Sanctuary and the corridors
mentioned In the Hon'vle NGT order dated 08.12.2017. One member Shri
N.Subrahmanyam of the committee conducted field inspection from 4™ to "
November, 2022. The commitiee held a mesting at Conference Hall, Makum Forest
Guard School, Makum with all the concemed stakeholders i.e., representative of
District Administration, Digboi Municipal Corporation, Assam Forest Department,
Assam Pollution Control Board, Coal India Ltd, Oil India and Indian Qil Corporation
Ltd and NHAIL The participants list is enclosed at annexure 3.

The findings of the committee in respect of the directions passed by the
Hon'ble NGT are as follows:

Diractions

Findings o

The Central Govemment
shall in exercise of the
power conferred by
Section 5 of the
Enviroriment  Protection
Act, 1986 and read with
the provisions of Wildlife
{Protection) Act, 1972
declare the area inhabited
or used by elephams as
Conservation Reéserves.

The MoEF&CC has not issued any such directions

under section 5 of the EPA, 1986, Howevar, as per
Sub-Section (1) of section 38A of the Wildiife
(Protection) Act, 1872, "the State Gavemment may,
after having consuliations with the Jlocal
gommunities, deglare any area owned by the
Govemnment, parlicularly the areas adjacent fo
National Paiks and sancfuaries and those areas
which link one profected area with ancther, as a
conservation reserve for protecting landscapes,
seascapes, flora and fauna and their habilat:
Provided thal where the conservalion reserve
includes any land owned by the Ceniral
Govemment, its prior concurrence shall be obtained
before making such declaration.”. Therefore, the
State Government was required {0 declare the area
inhabited or used by elephants as Conservation
raserves.

The State of Assam is yet to declare the areas
inhabited or used by Elephant as Conservation
Reserve.

We direct registration of
separate case against the
Coal India Limited and Ol
India  Limited for fuither

The mattar falls under the perview of the Water
{Prevention and Control of Pollution) Act, 1974 and
Hazardous Waste (Management and Handling)
Rules, 1289, issued under the pravisions of the

anguiry in the matter relating

ML&W‘”‘?”“’”
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o adverse effect caused to
the environment consequent
to the act of commission and
omission in respect of oil
extraction and coa! extraction
in their respeciive mines.

Environment Protection Act, 1086.

The Pollution Control Board, Assam (PCB-A) was
required to action against the said violation and
canduct inquiry in the matter as per the provisions of
the Water (Prevention and Contral of Pollution) Act,
1974 and Hazardous Waste (Management and
Handling) Rules, 1989, in this context, commiitee
requested PCB-A to inform that whether any action
or case has been registered against M/s CIL and
M/s OIL. Pollution Control Board, Assam vide its
email dated 29th September, 2022 submitied the
reply that no case has been registered against M/s
CH. and M/s OIL.

The reply received from the Pollution Control Board,
Assam is anciosed as annexure 4,

Therefore, this direction of the NGT has not been
complied with.

Declare Bogapani Corridor
which connects upper Dehing
via Bogapani tea estates as
forming part of the elephant
corridor and issus notification
in this regard.

The Gajah Report 2010 identified the elephant
corridors across the country including the Bogapani
Carridor, The State of Assam was requested vide
latters  dated  24/08/2017, 171112017 and
01/05/2018 to declare the corrdors, including !
Bogopani corridor, identified by the said report as
elephant corridor.  These lefters are attached as
Annexure 5,

Further, in pursuance of the landmark judgment
passed by this Hon'ble Court in Civil Appeal No,
3438-3439/2020  (Hospitality — Association  of
Mudumalai Vs. In Defence of Environment and
Animals &Ors) the Ministry asked all elephant range
states vide letter dated 14/12/2021 (Anriexure 6) to
implement the observation of the Hon'ble Supreme.
Court. In this case, the SC had observed that
elephant corridors must be protected.

Despite the diractions of NGT and the Central
Government, the State of Assam is yel to notify
Bogapani Corridor as elephant corridor.

Ha
Ma

Conduct a Survey of the
elephant  population in
each state and
conseguently declare the
area surrounding thereto
as ecu-sensitive zone,

The Ministry conducts the stivey of elephant
population every five years in each state in the form
of All India Elephant astimation.

Significant and important elephant habitats have
been notified as National Parks, Sanctuaries,
Reserve Forest and Elephant Heserves, Some of
the elephant habitals have also been notified as

. M».SMW‘?‘W
-
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Tigar

Reserves. In  addifion, areas, including
elephant hablitats, around most of the national parks
and sanctuaries have alsc been declared as eco-
sensitive zones, Proposais for use of area In
National Parks, Sanciuaries, Tiger Reserves are
being considered by the Standing Comemitiee of the
National Board for Wild Life as per the provisions
contained i the Wild Life (Protection) Act, 1972.

5 | Declare south The State of Assam have notified five Elephant
Bramhapufra elephant Reserve including Dihing- Patkai Elephant Reserve.
ranges known as Dihing- The notification enclosed at annexure 7.

Patkai Elephant Reseive _ _

cstablished on 17th April, | However, the south Brahmaputra elephant areas
2003 by Project Elephant have not been included in the Dihing- Patkai
as the elephant Eiephant Reserve.

reservelelephant corridor.

6 |We hereby restrain the The Digboi Town Municipal Corporation has stopped
Digboi Town Municipal dumping the municipal waste referred to in the NGT
Corporation from dumping order,
municipal waste and
garbage in Dihing-Patkai However, [OCL is still dumping the municipal waste
Elephant Reserve. generated from 1OCL and OIC fndia townships at

o ' the site.
Further, it is the responsibility of Digbai Town
Municipal to treat the legacy waste as per Sofid
Waste Management Rules 2016.
Therefore, the problem of garbage dumping is
continuing at the site.

7 | Respondent No. 7 i.e. il (i} Qilis leaking fram underground pipelines in the

India Limited to. forthwith
stop releasing of untreated
oil effluent in open sludge
pits and seepage areas
arcund oil rigs in the
Digboi O field which falls
within upper Dihing RF

(East Block) and ihe
Dihing-Patkai  Elephant
Reserve.

Reserve Forest. _

{if)y At several places, aily studge pits of abandoned |
wells have been found and natural drains pass
through these pits.

(iify Ol spill have been found in several oil
producing wells and Crude Gathering Stations.
No fencing had been provided at these well
sites.

(iv) More than 800 wells have been drilled since the
operation of Burma Oil Company Ltd. Oif India
Ltd does net even have the inventories of these
abandoned oil wells, lel alone freatment of
these pits. __ _

{v} In the three oil sludge remediation sites visited,
the remediation has hot resuited in complete
conversion of aily sludge into blodegradable
matter.
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We hereby direct Coal
India Limited to prevent
discharge of toxic pollutant
i.e. yellowish-orange water
flowing out of old mines,
abandonad by it within
Jeypore RF and Dihing-
Patkai Elephant Reserve

inventors of abandoned oil wells,

'Ol India Limited has been unable to stop the
release of untreated oil effluent in open sludge pits
and seepage areas around oil rigs in the Digboi Oi
field.

(i} Waste water or seepage water from coal mines
is in yellow colour is due to presence of Pyrite
{iron disuiphide}.

{fi) MNatural seepage from Tirap coal mine is
entering Ledo Pani Nalla and the Nalla flows
into Bur Dehing river.

(i) Even though wastewater collection pits, setifing
tanks and Effluent Treatment Plant (ETP) have
been sestablished, the said facilities are not
opsrational.

Coal india Limited has not taken any sieps to
prevent discharge of the toxic poliutant flowing out of
old mines.

We direct Digboi Town

Commitiee, Assam not io
allow  any  construction
activity in and around the
Digboi reserve.

Despite clear directions from the NGT, the Digboi
Town Committee has taken the position that the
area is not under thelr jurisdiction. They have also
nat taken up the matter with other Authorities having
jurisciction over the area in question. The
communication received from the Digbol Town
Commiltee is enclosed at annexure 8.

Therefore, action is yet to taken on this NGT

direction,

¥

We direct the Stale of |

Assarmm to work out a
viable solution for handing
over of the abandoned
Coal mine of the Coal
India Limited to the Forest
Department for its proper
maintenance  and o
prevent harm to the flora
and fauna

The State Government did not furnisit  any
recordfdocument regarding any action being taken
up to work out viable solution for handing over of
abandoned mines of Coal India to Forest
Departiment, The details requested from the state of
Assam are anclosed at annaxuré 9,

In several abounded mines, the structuresfhouses
constricted by Coal india were found infact
Further, these houses/structures are occupied. It
was the responsibility of Coat India to remove these
structures ai their cost, restore the area to ofiginal
status and physically hand over the abandoned coal
mines, free of all encumbrances, to the Forest
department.

Therefore, it has been concluded that this direction

of tha NGT is yet to he implemented.

MW
ks
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We Trestrain  pemanent

struchure including
residence in and around
Golai Corridors by  the
Municipalities and
Respondent Nos. 5, 8, 7 &
8 or private individuals

The site visit revealed that Golai Corridor is ng
longer a viable corridor for passage of elephants,
This corridor is already blocked due fo construction
of permanent structures. Further, no steps have
been taken regarding permanent structures present
in the Golai Corridor. Photographs are enclosed at
annexure 10,

The NGT direction has not been complied with.

We direct Central
Govemment to exercise
its power under Section 5
of the Environment
Protection Act, 1986 and
Wildlife Protection  Act,
1972 to give legal
racognition and status to
the elephant corridors at
Golai and Bogapani and
other areas to ensure free

passage of the
endangered wildlife
animals

The Gajah Efephant Task Force Report, 2010
recommended that critical elephant habifats and
corridors that come under the PA network shouid be
considered for declaration as Community and
Conservation Reserves.

The Ministry has already asked the Siate of Assam
to notify corridors identified by the Gajah Elephant
Task Force Report, 2010 including Bogopani and
Golai Elephant corridors, vide letters dated
24/08/2017, 17112017 and O1/05/2018. The
communication details are enclosed at Annexure 11,

Further, thé MoEFCC has not issued any specific
directions under section 5 of EPA, 1986 directing the
state of Assam to give legal recognition and status
to the clephant corridors at Gelai and Bogapani and
other areas. However, State is empowered to
protect and decfare such areas as a Protected
Areas under the Wildlife (Protection) Act, 1972.

These elephant corridors are yet fo be notified by
the State Government.

R

U

Respondent No, 1 fo

mandate  before  any
proposed  development
within  the established

elephant habitat a prior

wildlife clearance from the
standing commnittee of the
national board of wildlife is
mandatory.

Committee of National Board for Wild Life (NBWYVL).

Significant and important elephant habitats have
been notified as National Parks, Sanctuaries,
Reserve Forest and Elephant Reserves. Some of
the elephant habitats have also been notified as
Tiger Reserves, In addition, areas around most of
the national parks and sanctuaries have also been
declared as eco-sensilive zones. Proposals for use
of arga in National Parks, Sanctuaries, Tiger
Reserves are being considered by the Standing
Committes of the National Board for Wild Life as per

the provisions contained in the Wild Life (Protection)

Act, 1972,

Further, Inspector General of Forests and Director,
Project Elephant is also a member of the Standing

i
Gt




LA0Y,

14

e

The Respondent No. 1

shall  consult  Project
Elephant fto  specially
asgess the impact of

development as part of
EIA process and ensure
such assessment under
Section 36 {4) of the Bio
Diversity Act.

have been consulting Project Elephant Division
while granting £C to in Elephant Corridors, Elephant
Reserves, eic.

The Standard Terms of Reference (ToR) issued by
MoEF & CC for the EIA process mentions that

£} Status of forest clearance for the use
forest fand shall be submitted.
(i} Capy of the application submitied for
clearance under the Wildlife Protection
Act, 1972 to the Standing Commiites of
the national Board for Wildlife if the project
site located within notified Eco Sensitive
Zone, 10 tm radius of National
Park/Sanctuary  wherein  final ESZ
notification is not in palce as per MoEF &
CC Office Memorandum dated 8/8/2019.
The projects to be located within 10 km of
the National Parks, Sanctuaries,
Biosphere Reserves, Migratory Gorridors
of Wild Animals, Eco Sensitive Zone and
Eco Sensitive areas, showing the distance :
between the project site and the said
araas,
Wildlife  Conservation  Plan  duly
authenticated by the Competent Authorily |
of the State Government for conservation
of Schedule | fauna, if any exist in the
study area.

(i)

(iv)

One such sample ToR is annexed at annexure 12.

From these ToRs, it is clear that assessment as
mandated under section 36(4) of the Bio-diversity
Act is dully carried out.

LAy

We further direct the State

Governmenis to constitute
a State Level Committee
comprising of  Senior
Officers headed by the
Chief  Conservator  of
Forast to conduci survey
of the elephant popuiation
in each district in the State
and demarcate the area of
their habitation.

In the first instance the

Al India elephant estimation is done every five years
through the State Governmenis!/ UT Administrations,
by Mroject Elephant.

The States are yet to constilute the committee.

10
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survey within a period of
one year and submit the
repart o the Core
Committee,

17

| Central

The Gore Committee shall

the
Government
throught Ministry - of
Environment, Forest &
Climate Change fo be

be consfituted by

headed by officer not
below the rank of
Additional or Joint

Secretary in the Ministry
whe shall examine the
raport received from each
State and fo recommend
declaration of area
inhabited by the elephants
as elephant reserve or
elephant corridors by the
Central Government an
elephant reserve

The core committee shall
recommend {0 the Cential
Goverminent further action
in the matter relating to
protection of elephants,
declaration of elephant
corridors, elephant
reserves and for such
other direction as may be
necessary to fulfit the
recommendation as
containgd in the Gajah
{Report of the Elephant
Task Force

v 19

AT

circumstances

The State
Committee and Core
Commitfee shall submit its
report to the Tribunal
within a period of one year
fromt now and the
Applicant will be entitled to
approach this Tribunal for
further direction as the
may

The Core Commiliee has already been constituted
in the form of Steering Committee of Project
Elephant. This committes is chaired by the Hon'ble
Minister EF&CC. The mandate of the commitiee is
lo review the implementation of Project Elephant
and provide suitable guidance from time to tire for
which the committeée may meet as and when
necessary.

The Steering Commitiee is the apex committee of
Project Elephant, constituted since 1995 to review
the implementation of the Project Elephant Scheme
and provide suitable guidance from time to time to
the Ministry. Seventeen meetings have been held
till dated (20.12.2022). Pursuant to decisions taken
in the aforesaid commitiee, directions have heen
passed to the State Governments regarding the
decision taken in the Steering Committee meeting.

Further, the MoEF&CC has also constituted a
Central Project Elephant Monitoring Commitiee
(CPEMC), on the request of Hon'ble Supreme Court
in the Writ Petition {(Civil) No. 488 of 2018. The
committee had its 4" mesting at Periyar Tiger
Reserve, Kerala on 13th August 2022,

 The details of the Steering Committee and CPEMC

arg enclosed at annexure 13,

Vide order dated 02.05.2018, the Frincipal Bench,

NGT in Writ Petition No. 246 of 2018 directed
MokF8CC to file compliance repert in respect of
directions issuad by NGT in OA 19 of 2014
{Kashmira Kakati Vs Uol & Ors),

I compliance, the Ministry had filed the compliance
report before the NGT.

The State Level Commiliees are yet o be
constituted.

e JMM_

11
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The commitiee on the view that most of the directions passed by the Hon'ble
Tribunal judgement dated 08" December, 2017 in Q.A. no. 1972014 Dr, Kashmira
Kakatl Vs, UOH & Ors., has not been complied with the State Government of Assam,
As the area adjacent to the Dihing-Patkai Elephant Reserve is very critical for
elephant and other wildlife, it is important to protect these habitats with priority for
fong term conservation. Restoring the Golai and Bogapani elephant comidars are
very ciucial for movement of elephants between the habitats, 10CL Petroleum
Products Disposal Tenninal, hotels and number of residential building are effectively
blacking the movement of elephants especially in Golai corider. Tthe State
Government needs to address thase issues on the top priority.

kR ETAEAE F AR AR AR AA A

Signature of the committee members /gk ] 1*
1. Shi. Preet Pal Singh, DIG, MoEF & CC: . f&"

- S £ s hg
2. Dr. Sonu Singh, Sclentist E, MofzF & CC; . iaee J

3. Shii. Munna Kumar Shah, Scientist E, MOEF & CC: Mﬁmwu

4, Shri. M. Subrahmanyam. Scienilst D, MoEF&CC! M- Subtodunas if - ' %
5. Dr. K.M Selvan, Scientist E, McEF & ccé\W{ﬁ~ _________
3 2/
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ANNEXURE-1

ITEM NO.105 COURT NO.11 SECTION XVII

SUPREME COURT GF INDIA
RECORD OF PROCEEDINGS

Civil Appeal HNo(s). 9710-9711/2018

COAL INDIA LIMITED Appellant(s)
VERSUS

DR . KASHMIRA KAKATI & ORS. Respondent(s)
IA No. 165107/2021 - PERMISSION TO FILE ADRITIONAL
DOCUMENTS/FACTS/ANNEXURES

IA No. 167966/2018 - STAY APPLICATION)

Date : 10-08-2022 These matters were called on for hearing today.

CORAM : HON'BLE MR. JUSTICE AJAY RASTOGI
HON'BLE MR. JUSTICE C.T. RAVIKUMAR

For Appellant(s) Mr. vikramjeet Banerjee, ASG
Mr. Neeraj Kumar Gupta, AOR
Mr. Lilian Kadam, Adv.
Mr. Rahul Verma, Adv.
Mr. Ranjeet Kumar Singh, Adv.
Mr. Arti Prasad, Adv.
Mr. Abhishek Kumar, Adv.
Mr. Shivam Singhania, Adv.
Ms. Shruti Agarwal, Adv.

For Respondent{s)} Mr. Sanjay Upadhyay, Adv.
Ms. Eisha K., Adv.
Ms. M. Bachani, Adv.
Ms. Mayuri Raghuvanshi, AOR

Ms. Aishwarya Bhati, ASG

Ms, Archana Pathak Dave, Adv.
Ms. Kirti Khangarot, Adv.

Mr. Ameya Mahadik, Adv.

Mr. Pashupati Nath Rajdan, Adv.
Ms. Shibashish Mishra, Adv.

Ms. Ruchi Kohli, Adv.

Mr. Gurmeet Singh Makker, AOR

Mr. Avijit Roy, AOR

Sgratuea o iied M/S. Trust Legal, AOR
oo = Mr. Shuvodeep Roy, AOR

Mr. Arnab Singh Deo, Adv.

Mr. Sridhar Potaraju, Adv.
Mr. Gaichangpon Gangmei, Adv.
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2
Ms. Shiwani Tushir, Adv.
Mr. Raghav Sethi, Adv.
Ms. Simran Gupta, Adv.

UPON hearing the counsel the Court made the following
ORDER

We have heard learned counsel for the parties for some time.

It is brought to our notice that against the order of the
Mational Green Tribunal dated ©8.12.2017, in the first instance,
there was an order of status quo which was directed to be
maintained by the parties. In the meantime, by an order dated
14.09.2018 and by subsequent order dated 07.01,2022, Union of India
was directed to file a current status report regarding the steps
taken for implementation of the directions g¢given by the National
Green Tribunal,

Although, the status report has been filed by the Union of
India but taking into consideration the material on record, we
consider it appropriate to clarify and permit the Ministry of
Environment and Forest{Respondent no. 2) to conduct an inquiry
after taking assistance from Respondent Nos. 3 & 4. Report in
compliance of the National Green Tribunal’s order be furnished to
this Court within a period of 08 weeks.

Advance copy of the report he made available to the respective
parties and parties are at liberty to file their objections, if seo
advised, within two weeks thereafter.

List on 30.11.2022.

{MONIKA DEY) (ASHWANI THAKUR)
COURT MASTER (NSH) ASTT. REGISTRAR-cum-PS

L
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ANNEXURE-2
F.Ne. 6-16/2021-PE-Par1(1)

Government of India/ $IRE TR
Ministry of Envivonment, Fovests & Climate Change/ gafertor, o= 33T sroary yRadst #aay
(Project Blephant Diviston/grel¥ uitesrer fsmm

dkdoh RAE
6" Floor, Vaye Wing,
Tndira Pagyavaran Bhiswan,
Jor Bagh Road, Aliganj,
New Delhi-110003

_ Dated 1.09.2022
OFFICE MEMORANDUM

Sub:~ Chvil Appeat 9710-9711 of 2018, Coal Indtia Limited Vs, Dr Kashmira kakati & Ors in ihe
Supreme Court of India - vep.

Reference is invited to the enclosed Supreme Court's order dated 10.08.22 in the Civil Appeal
97109711 of 2018, Coat India Limited Vs. D Kashmira Kakati & Ors in the Hon'ble Supreme Court
of india, The Honble Supreme Couri, vide the above stated order, hds dirdeted this Mmisiry to
conducy an inquiry aftér taking assistance of State Government and Siate Pollution Conirot Board
{respondent No. 3 and 4) and ssbit. the complianés of the NGT order dated 08.12.2017 (Copy
enclosed) fn the OA No. 19 of 2014, Dr Kashmira Kakati Vs, Unl & Ors within 8 weeks.

2. Since (he matter involve ifsues related 0 Foiest Coiservalion (FC), Impacl Assessntent
(IA), !—Luardous Substances Mmmgcmml (HSM), Conwol of Pollution (CP), Wildlife (WL) and
Projectﬁlephant (PE) divisions, in this comtexl, a commiltec has been constituted to conduct the enquiry
onthe points raised in the above referred OA and on compliance of the Hon'ble NGT order and submit
arepart within 2 weeks. The composition of the commiltee is as follows:

5, Mo, [Name & Designation
i Shri. Preet Pal Singh DIG, Forest Conservation : Chatrman
2 Shri. Soou Singh E, Control of Pollution ' |Member
3 Stirl, N.Subrahmanyam, Scientist D, Hazardous Substances ManagemeulIMembes
(HSM)
4 Shri, Moana Kumar Shals, Scieatist D, 1A [Member
5 Dr, K.M.Selvan, Scientist E, Project Elephant [Member convener

These issuss with the approval of the compelent authority.

Fncl: As above, Y aj yy 2
(Dr, Rajendrd Kanfary
Scientist ‘(7" {Project E[:.pham)
. Emuik kamarrajendra@nic.in
Telephone No. 01 1- 20819306
Distribation: For information and necessary action.
o Allthe members of the conmmitiee.
Add! Chiet Scurctary, Forests, Government of Assan,
PCCF&HoFF, Gavernment of Assam,
PCCF & Chief Wildlife Wardens, Government of Assam. Guwahati.
Memher Secrorary, Pollution Conirol Board Assam, Bamunimaidan:, Guwahati.

- & © B

Copy to:

PPS to Secretary, MoBEF&CC.

PPS 10 DGIF&ESS, MoEF&CC

PPS 10 ADG (FCPT)Y, MoEF&TC,

PPS (0 ADG ( W:!dhﬁ_). MoBR&CC.

S 0 Additional Secretary (NPG), MoBF&CC,

TPS @ Additional Secretary (1K), MolF&CC,

PPS (o IGF (Wildkife, MoEF&CC, _
P§ Lo KGF& Direcior (Forest Conservation/Project Blephant). MoBEF&C

e 4 2 a4 & 4a € &
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Puoltution Control Beard:: Asaam

Ragiowal (ffce Dirugarh, £.0 & Qe Dibrugarh. hons Mo-03773.7325517 ANMNEXURE-4
emaibapebdibruparht amailcem.ro dtbresarhPpchassam.ag
iebsitar VY. BGFTN.
No. RO/DBR/T-3951/2014-15/12 Dated Dibrugarh, the 29" Seotembei’ 2022
To,
[y Sonu Singh

Screntist-E(Additional Director),
Ministry of Environment, Forest & Clismate Changs,
Govt of India, New Delhi

Sub: Compmittes visit to Assam in compliance af Hon'ble Supreme Court Order-Reg
Raf: Queries put forward by the Erguiry Committee email dated 27.09.2022
Sir,

: With reference to the ahove Sub;ect,_ t have the hanpur to forward the reply 1o the Quedes put forwarded by the
; enquiry committes vide email dated 27.09.2022 for favour of your needful

Encle: Ax stated

Yours faithfully

é Regional Executme Engi

P MEMOD: NG: RODBR/ T-3951/2014-15/12-4 Dated Dib, the 297 Sept'2022

Copy to: 1) The Member Secretavy, Pollution Contral Board Assam, Bamunimaidam, Ghy-21 for favour of your kind
isifoarmation.

Yours faithfully

e

D""/-F’A

i {H.Peg_u}
: Reglonal Executive Engineer
£.C8A.RO,. Dibrugarh

Head Office: Bammunimaidam, Guwahati-781021, Assamt: India.
Phone: 26527 74& 2550258 :Tax : (361-2550259; Gram; POLLUTION CONTROL
E-mail:mémberscoretar vi@pobassam,org: Website: www. pichassim.org
Regional Offtces at: Dibrugarh, Golaghat, Sibsagar, Nawgaon, Tezpur, Guwahati, Boagaigaon & Sifchar

z2.7
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Query i: The details of the case registered against Coal India and Oil [ndia regarding the damage
caused to environment during commissioning and operations. [information to be provided by Coal
India, Oil India and SPCRB].

Reply: Pollution Control Board Assam had nof registered case against Ol Eedia Lid. & Coal
Endia.

Query 2:Number and staius of wells and pits for collecting effluent/Sludge and there remediation
and estimated cost for remediation [information to be provided by (il Indial.

Query 3: Procedure followed for frestment of oil effluent from ol rigs in Digboi oil ficld
[information & be provided by Oil indiz].

Querv 4: Inspection report of il effiuent treatment plant and studge pits from rigs in Dighoi oil
ticld since Hon ble NGT dircetions in the maiter [information to be provided by SPCR].

Repily: Inspection report not prepared. For last 20years, ro drilling activity way carried ont
in Dighoi Qil Field as per information from Qil Erdia Limited. Ne Effiuent fréatment plan¢
or new sludge pits were seen. Usaally for drill sites, they install Mobile Effinent Treatment
Plant and consirnct HDPE Lined pits for storage of effluent and other activities.

Query 5: Inspection report of abandoned and operational mines w.rt, discharge from mines since
Honble NGT directions in the matter finformation to be provided by SPCBYL

Reply: Inspection report not prepared .However, water and soif samples were collected from
various seurces of coal mining operation area on 04.01.2021, 03.03.2021 & 08.03.2021 and
reports are enclosed as Annexure-A.{Coal india Lid was non-operational for last two years.
Production started again from February®2022 onwards)

=



s POLLUTION CONTROL, Bmﬁm ASSAM

AN Departmeni of Environmsnt ang Foresls, Government of Assam
S . A 1

T%”*‘EE]?W Bamnumamgn,_ Guwghat-781021, Assam

TRA DL WERSHE W A DOIESSAMN.ONG

ANALYSBIS REPORT OF TC-01/21

SAMPLE INFORMATION

1 Source: Water from Tk D2P (indny mitVsig)

% Lpsmtion: N-2T548 L8 & E-D8S43 08 75727
3 Date & Time of Collagtion © 28370164 a1 12:50 FW
4 Date of Foogint DARU-0E
5 Collesied By C A B Handinus, 84
ANALYSED PARAMETERS:
{Hscharge Standard
{as per SCHEQULE Vit
of EF Act,1986)
[ead 4.9 5580
O & Greage (G&G) 20 migh 10 mpfi
Brorhamical Crygen Demand (BO0; 4.3 mg/l 34 mgfl
Chamicsl Cuygen Damand (GO0 5.8 mgi dod mgd!
Busmended Sokid (53] T2.0 mai 3040 mgd
Higrate as M B3 irgl B g
BPhangiiz Comaturits EDL mgl 1 Fraydd
Ehomphgta as P &1 mg 5 g
Suinhite ag 8 BLL mest 2 mingk
Hexava'ent Chromium EDL mali 2.% eagdt
Total Thromium B.OT mgd Z mgd
Lead 6.08 mgi Gmgl
Mescury B g 0.01 mgh
Zing O BRE myt 5 g
Wikl LAY mad 3 il
Coppar 327 mgi 3 migt
Badmiten BOL eagh R TaTY
*BDL. Badow Detecizble Limit
Femarx; The water sample is found te be slighily acldiz
7,
//’?/ o ”/
AR

ifz, Labormierny

PCH. Assam g

—
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11— Cooe [ & ] ;
w52 POLLUTION CONTROL BOARD, ASSAM
& Department of Environment and Forests, Govemment of Assem
prycopy Baminemaides, Guwahali-TR1021, Assam

T ﬁJ wahslls v Febassam oy
ANALYSIS REPORT OF TC-02/21
SANMPLE INEFORMATION

1 Seurce: Water frot Rearsits draln of TIked QOF aras
¢ Location N-Z7°18'48 3338 & E-G8ME05 TE7RY

k Date & Time of Collection ; 202004004 | 9170 PM
4. Date of Recsipt ©2ORN-00.00
s Coillestsd By Mr. D Marchoue SA

ANALYSED PARAMETERS:

Discharge Standard
{os per SCHEDULE I

of EP Act, 1986}
pH 58 3500
it & (3rease [ORG) 1.4 mgh 10 mgh
Bipchemizal Oxygen Demand {200 328 mgh 30 ihgd!
Chemical Qxygen Demand (COD; 4758 ot 250 mg
Suspendsd Solid (8S) Fe.0 mpft 100 ggh
Nitrate gs N 0.4 mg 55 mpfi
Prienciie Compounds BOL rgh 1 mgd
Phosphale as F 0.2 mgdl £ mg)i
Suiptitic a5 B B, mgd 2 mgl
Hsxavalent Chromiumn BOL st €1 mg#
Totat Chrarsung 2,188 mg 2 mgdl
Leadd 208 mgi 0.1 gl
Mercury EDL mgil 201 myg#
Zing 0255 mo 3 i
Mol 1S py 3 rags
Copper BOL my!l 3 migel
Caclmilam & =g A gl

“BL; Below Detectable Limif
Remark: All the parameters are found to be within ths Toleranes Limit

P

e, Lebnratory i

SO, Assarm




] ?@LLU HGN C@N T RGL B@ARDS ASSAW

SW Department of Environment and Forests, Govarnment of Assam
3 rri Bamirurmaidan, Guwahet-7R1021, Assam
BB ’ij wati Bl pTBasss T oy

ANALYSIS REPORT OF TC-03/21

SAMPLE {(NFORMATION

i Source: Water from Lads Kalcha Muliah

2z Date % Time of Colleotion © 3021-01-0¢ 21 01230 P
3 Daig of Rateipt 203 1-07.08
4. Collscied By DB O Handinue SA

AMALYSED PARAMETERS:
Discharge Standard

{as par SCHEDME W

of EP Aqt,1988)
o 57 5.5-0.0
Qi & Grease {O&0; BOL. wg/ 10 gl
Biochemes! Crygan Cemand (BOD 26 myh 30w/
hemizal Cxygan Demand (SO0 0.5 miyfh 250 mygh
Suspendsd Solid {$5) 480 g 153 mpdt
Hitrate 55 M 34 mgh 50 mgh
Phenofic Compounids BOE mgd { migh
Phosphats as ¥ O.F magl & mon
Suighidie 25 B 8oL mga 2 migh
Hexgualent Chrarmum B0, ragA a4 mg#
Total Shromijums 0.074 mgd 7 mgh
Lead G048 gl 5.7 erigh
ey DL mgd .31 mai
Zing 18 gl i ma
MIckst 2843 gl 3 rogd
Unppzi 50 mgi 3 mgh
Cadmium SO el F mgH

B Selow Detcetable Limii

Remark: All the parameters ave found {0 be within the Tolerance Limit.

A
b L A

ife, Laboratory
POB, Assam )
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M POL LUTEG\J CO?\TROL BOARD, ASSAM
é?)' Depariment of Environmeni and Forests, Sovermmens of Assam
£ Baminumaidan, Guwahat-781021, Assam
i &"l.a&] wiEnsito e pekassam.org
ANALYSIS REPORT OF TC-07/21
SAMPLE INFORMATION

1. Soyree. Stagoalsd watgr of Tuap DEF

z.  Oae & Time of Collection | 20210303 & 12:30 PAi
3 Date of Racdipt . 2021-03-04
4,  (ofiacied By ©ONr B Handigae, 84

ANALYSED PARAMETERS:
Discharge Standard

fas per SCHEDULE Wi
of EP Act, 1985}
pH 4.3 S840
Oil & Grease {O&6) SOL mad 16 mgh
Bicchamical Gxygen Demand [BODY) 2.3 mgh 30 gt
Cnamical Oxygen Lemand (GOD] 5.2 Ay 250 mih
Suspended Sofid {58} 44 T mgdi 100 mgt
Nitrate 25 K 1.5 mgh &) mgll
Pheroiic Gompounds 8oL mgi 1 hgdl
Phosphaie as P 0.7 mof & i
Suiphige 25 B BOL mgh 2 g
Hexsvafent Chramium BOL g 0.4 mgh
Teda: Chromitm G022 rgil 2 mgh
Lez0 .073 mgd 0.1 g
Meoroury 20t mad .01 mad
Zine {1 338 mygd & migh
Nicket _ 1078 rrgil 3 mgd
Lopeer LG madl 3 mph
Cadmium BOL mgh 2 man
“BDL: Below Dateciable Limil
Remark: The water sampls Is Tound to be acidic,
ﬁ
A/ E‘&/f
te, Labora%ory /é

POB, Assam
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POLLUTION CONTROL BOARD, ASSAM
Depariment of Environvnent and Foresis, Sovemment of Assam

Baminumaldsn, Guwahati-781021, Assam
weihawwe nobassdo oy

ANALYSIS REPORT OF TC-08/21

SAMPLE INFORMATION

P Soures Watsr from Samugan Muiish
2. Date & Trme of Colachior - 2021-03.032 al 12:50 PM

3. Date of Recaipt D EOI03.04
A Qolzcted By © M D, Handlous, S8
AMALYSED PARAMETERS:
Gischarge Standard

{25 per SCHEDULE VI

of £P Act,1986)
o B8 5580
it A Groaese (DEG) 2Ot o 103 myfi
Bigcheemival Oxygen Demand (R0OD5) 1.8 mgi 30 mgdt
Chemidal Oxygen Demantd [CO0 4.8 gk 281 mgh
Suspended Salid (55} 42 0 mgli 100 mgd
fitrate as M 0.3 gt 50 mgh
Fhenolic Campounds BOL mgit 1 meg
Phesphate as P 0.1 g oo
Buiphids as & - Bl mgH 2 mgh
Hexavalent Ghropium BOL mgi g% mg!
Ttz Chromium BEL gt 2 gyl
Laad G085 madt 31 mp
Weroury BOL mgit G g
itz ALH78 il 5 mgi
Micksi 1088 mghl 3 mai
Coppsr 206 mgtt 3 mgh
Cadmium 80 mgd 2 rrighd

“BOL: Below Detectable Limi

Remark: All the parstssters sre found 1o be withln the Tolerance Limit,

EN
™

o &y
f\/fk{f?:‘//n

i's, Labormatary
ROB, Assam j




POLLUTIOV ¢ G\ITROL BOARJ) %SSAM

Deparirrant of Envirooiment and Forests, Sovernmsm cf Assam
Baminumaidar, Guwshati-781021, Assam

&
SO

winlEia S UDassATLONG

ANALYSIS REPORT OF TC-09/21

SAMPLE INFORMATION
Sourse Soll Sample from pagdy fisid of Leda Gana
Dale & Tima of Collectian - 280210300 at 1,00 PM

3

i
a

X

Date of Reosipt
Coflected By

ANALYSED PARAMETERS:

pH £4:5)

il & Gragss (QEE)
tgnitibidy
Chrormius (7}
Lead as Ph

Zing a3 Zn

Coppar ps Oy
Nicket o Ni
Cugmiom as Gd
Marcury a5 Hg

BDL: Beiow Detoctable Limit

E‘-‘SI LR L* Handiove, SA EER

57
BOL mgkg
Non-igritibia
0.144 mofkg
082 mytkg
1428 mgtkg
0284 rgka
1.248 mghkg
BOL mgfka
BDL melky

/l\l}"\/

E L

§ : e
ilg, Laboratory
PCE, Azsam
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4z POLLUTION CONTROL BOARD, ASSAM

F /4 Devarimant of Environment and Forssts. Govarinmant of fesem
ﬁﬁi}; Saminumaidan, Guwahati-781021, Assam
.?’...Fw".}' el veebstevrery. polassan og

ANALYSIS REPORT OF TCA0/21

SAMPLE IMFORMATION
1. Bource, Soil Samiple from ogddy fizdd of Cipe gaon,
Pose & Time of Collection - 20240305 21 011

2
5 Daleof Reosipt 2GE-03-08
% Collectag By A D Handigue S48

ANALYEED PARAMETERS:

o {15} 58

Cil & Gresse (QAG) HOL makg
turdindiy Morlgnitible
Chromium (T3 2.178 mgfke
tead os i £.364 gk
Zinc &8s Zn T.028 rpisgn
Copper as Cu 4,388 moikg
Mickel fig Mi 1286 mg kg
Cadmiwm 28 Cd 20 maikg
Meroury 25 Ho BO0L, rmglg

BhL: Below Dotoctable Limi

-

- "\-,“‘ -
. ,f;‘% R
AR

A A

ifg, Laboratory
PLB, Agsam
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f POLL (TION CG\ FROL BO &RD‘ AS AM
Zd

Department of Environtant ang Forasls, Government of Assam

F Baminumsidan, Guwahsii-78I021, Assam
f 1 il verBENE Waen JCBE S SHITLO

ANALYSIS REFORT OF TC-111214

SAMPLE INFORMATION
1. Soures Sofl Sample B peddy “eld 07 SBMTpEn geon.

5 Daste & Time of Collzetion  2021-08-5¢ &t C1.35 PM
1. Daie of Recsipt LFGRAT
K Calizgiad By CMe D OHandkpue 8A

ANALYSED PARAMETERS:

e {15} 0E

il & {Frease (OBG) BUH. mofkg

lanitslity Men-ignitible
Chromium {T) 0. 244 mgiky
Lead &s Ph 1.054 rmofg
dincas Zn 1.255 moikg
Coppar as Gy 0237 mghty
Wicksl as N 1,188 mafg
Cadrmium a5 Cd BDL mpstg

Mercury 33 Hg 801 murkg

8L Below Detectabls Limib

ie, Leﬁeratcry :
PCG, Assam



CONTROL BOARD, ASSAM
Department of Ervdronnend and Forests, Govemmanl of Assam
Beminemaidan, Guwahali-781021 Assam

WENHIE Vv O I DESEA gig

ANALYSIS REPORT OF TO-13/21

SAMPLE INFORMATION

Faures Soi Sampls from prddy Fain of Lede Cosl pars Gaon,
b Date & Tima of Collesuor - 2032 200 s 0270 Py

5. Uaie of Revsipt D BRT-0E-09
¢ Coliected @y - Mr D Handigua, B

AMBLYSED PARAMETERS:

pH {1:5) 87

Tit & Grease (D& BIH. reafkg
fgnitiitity Naa-lgritiis
Chrorniuen (1) 0147 migleg
Load as Fo 0058 mghg
Zir a8 7n 1.05 1 migkg
Gopper gz Cu S 74 mgikg
Wicks! as Ni 1134 makg
Caclmiuim s S B mgieg
Marewry asHg BOL mygfkg

BOL: Below Datsctabie Limit

¥, Laboratory
PCEB, Assam

BET
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Z POLLUTION CONTROL BOARD, ASSAM
Reparimant of Envronmignt and Forests Bovamiment of Assam
Baminumaidzn, Sowanas-781021, Asgam
VBRI DUTASLEMLOM

ANALYSIS REPORT OF TC-12/21

SAMFLE INFORMATION

1. Bourge Sail Sample Trom saddy feld of Rod gaon.
2 Dale & Tine of Cotlection . 2021-03-08 gt 51,50 P4
. Uats of Becsipt C R0

s Golectsd By W O Fandique, &

ANALYRED PARAMETERS:

pH {1:5) 58

i 8 Syemse DAG) BLL wmg/kg
ignitkilby Hon-ignititls
Chromium {T) 0,183 mgfkg
Lead s Fb U.OE5 mgikg
Zine as Zn A.86% rnghg
Copger as Cy D.202 maikg
Nicke! 55 M 3,815 mugkg
Catimiom a4 Od BIL mylkg
Warsury a5 Hg BDL mgitgkg

0L Balow Baiectable Limi

N
, /.-/ R
/RS -

b
1,
W

e

£

i, Laborstory
PORE Assarm
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F-JHONXIANNY

¥.No.61512017 PE
CGoveramaent of India
M:tmstry of Enwironment, Forest and Clivafe Chatige
Project Elephant Divisien
Inglira Pacyeviran Bhawan
Vi Wing, Jor Bagh Road, Aliganj
New. Belhi- 119003
Dater xi; August, 2017

"

8ih; Order of the Hon'ble Supreme Cout duted (4-08-2017 in Writ

Petition (G no. 275 of 2015 titled Vidya Athreys & Anr. Vs,
Union of India Oin.

Kindly find eholvsed the order of the Honble Bupreme Court. érder

dt. 04-08-J617 Writ Petition () no. 278 of 2015, wherein the Hon'hle
Suprsme Court hay ditected the MoEF&EC fo congider pmtf;ctim af 27

high priciity elephent corridars In nine States by adquiving land, i
TICEREAIY,

In this regad, yow ere reguested ip aesess the fegsibility of
protecting these coriifors in your respective staté and if any, lind
acyuisition is 1o be: cicme, make it expeditiously. .

if any financisl gesistance is reguired for this tagk, the Ministry may
«omsider fanding it, subject to budgetaty restraiits.

Tt is furihier redquested to furnish an aclion taken report withit 60
days for fillng of the affidlevitin Bon’hig Bupreme Court.

Yourn fhithmlly,

I:nspm:tor Géneral of Forerti il

Diveotor, Froject Elephant

Telefux: OLi-2d805202

o E-anail mgmme@u(: ir
RPissli As above:

Copy for lind iﬁi‘e}fmﬁﬁnn;ﬁnﬁ negessary action to

The Chief Wild fo‘e Warden, {}avem:m:nt of Gdis};a
3 The Chief Wild 1ife Warden, Government of West Bengal.
4, The Ghitel ' Wild Lifeé Warden, Government of Assarn,
5. The Ghiel 'Wild Life Warden, Government of Anifacha) Pradesh:
6. The Chiel Wild Life Warden, Government of Meghalaya.
7 The Chief Wild Life Wardeh, Goverpment of Karnateka.
8. The Chisl Wild Life Warden, Government of Tamilnady,
9 The Chief Wild 1ife Warden, Covernmient of Rerala.

%%
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TTEN ¥ & COURT HO. I _ SEOTION PIL-W

EUPRENE COURYD OF E¥9DIA
 BuooRp OF PROGEEDINGS

VEDYA ATEREYA & ANR. ) Yetitiones (s)
. o VERBUS
UHION OF INDEA . & GRS i Hespondent {5}

Tate : 04-08+2017 This petition wis calied on for hearing tdday.

HONTALE PHE CHIEF JUS2ICR
BON'BLE DR. JUSTILE D.Y. CHAKDRACRUD:

¥er Batitioneris) Mz Uhyem Bivin, Sr pdv,
Mr.2, K. Manohas, AOR

For Respondenti{s) M. Floky Bnand, ASG
Kﬂ Wasim Qadzi, Bdv .
Mi.Duepak Gosk, hdv,
M9 . Shmya R&ﬂim, By,
My Gurgant Eingh Makker, AR

Ht Spﬁnﬁiﬂw&; M?PM
Mr.Pawas Upadhyay, Adv.

Y. Barviid Pratap s;ngh, Adv.
W&, Sharnile Upadhgay, AR

M Jol¥ Shadies, hdv.
M2 PURGMELILGR; duiv,
Hx. A8 Pradhan, Adv,
'Hxs.uaua Hagpal, Ade,
Me . Haq Bohadut; Adv.

#y . Soseph Acistotls §., ady.
Mew Prigy Acistoble,; .&tﬁr
W Adhiah Tadiv 3 ad\r

Mo Rowrsha R, Adv

Mr Debadit Bo:tkahati; v,
Mi . Diksha Red, ACH

My Dedpal Goal, Sdv,
Fr MLlind Bunat, Xdv.

Me, 5. Udays Rumax Sagas, Adv.
MrsMrdtynndas Singh, Adv.

Mz . Bémiantiks Wahi, Adv.
ME, aeaai thi Adv



n;,qzz,f

4

M. Pirja Singh., Adv.

M, Shodbiks Bharma, Ady.
M. O.Brakesh, Adv.

¥y gLt M3, , Adv.
M Beens Prakash, Adv.

Me Mahaling Pandarge, dde,
¢ Wighant Katneohwaikar, adw.

URON. hearing the cowogel the fourt made the following
GRDER

1. Bven thewgh this CBUPE, %Y Ate mobdon baseh order dated
51.03.2019, requived x¢spomdent Nos.l ped 3 B file countex

affidevits, the same are nok foveheoming, #s, Pinky dnand, lesrned

addiviona) Soligitor Gemersl; sesks & shart adjousmmsnt, 66 ad to

le bher ipsfrusting counsel, to €138 gounter sffidavita on
wehais of respondent Vos.l and 3.

=, M. Shyain Divan, lesenad sénior counsel appeazing on

bebal€ «f the petiticner haz handed over to us 3a Covrt today, SOme

suggestitns on behslf of the petitioner. The suggestions age taken

on record, onf marked af: ipeaure-At. & copy tharsof has been

T oam

hatided obbx th the learied Rdditionsl Solicitér General.
a, The deared Additiosal S6lidifor Gemersl undertakes o
take Jnbe cofsiderstion theé suggestions of the- poritioner, while

£iliny the counter mEFidavitd on behal¥ oF respondent Won.l and 3.
4, i Prayer ig allowed.

5. Countex affidavits on behalf of respondent Nos.l snd 3 be
positively £iled within. three months.

&, List en 21.33.20%7.

(SATESH KUMPR YABAV) (RENURS. SADANA)
AR-COR-P5  ASST, REGIHTRAR



P No.6-15/2017 PE ' >
Goverament of india 6
Ministry of Envirooment, Forest and Clirnale Change . -

Project Elephant Divizion g -
Indira Paryvavaran Bhawsn
Vayu Wing, Jor Bagh Road, Aliganj
. ;ﬁew Pelhi-110003
Date: | ‘7 HNovember, 2087

Sub: Order of the Hon'hle Supremes Court dated 04-08.2017 in Writ
Petitlon {C} no, 275 of 2015 titled Vidys Athreys & Anr. Vs.
Unian of Hxdia & Os.

The undersigned is directed to refer this Ministry's letter dated 24-
OB-2017 on the abuve cited sulject. The Hon'ble Supreme Court has
directed the MoBEFECC to consider proteetion of 27 high prioviy olephant
corridors i nine States by acquiring land, if necessary.

In this regard, this Minighry requested Chief Wildlife Wardens w
assess the feasibility of protecting these corridors fi your respeetive States
and land acquisition if any, is to be donc and if any Onancial assistance iy
required for this task, the Ministry may consider funding it, subject to
budgetary restraints.

It is to inform that reply from vounr State in still awaited, Therefure, it
is once again requemed to kindly consider the suggostion of the Hon'ble
Suprome Court and furaish an action taken report on the same ai the
earliest Tor filing of affidayit in the Hon'ble Supreme Court of India,

The maiter may please be granted top priority.
g
8]

: ikayal Tho
Beputy Inapeotnr Goneral of Foresta &
Preotor, Project Blephant

Telelun: 0113505323

E-mall: prajectclephant, moeligmail.comn

Enel Copy of the letter dated 24-08-2017
Copy for kisd Informatieon and pecenseiy action to 1

The Cluef Wild Life Warden , Governmont of Utiralthend.

. The Chief Wild Life Warden, Government of Gdisha,

. The Chief Wild Life Wardey1, Government of West Bengad.

. The Chief Wil Life Warden, Govertment of Assam.

. ‘The Chief Wid Life Warden, Governmend of Ariitiachel Pradest,
The Chief Wid Life Warden, Sovernment of Meghalaya,

The Chief Wild Life Warden, Government of Karngiaka,

The Chisl Wild Life Warden, Governmuant of Tamilnadu,

The Chisf Wild Life Warden, Govertumdént of Herala.
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. GOVERNMENT OF INDIA
MIMESTRY OF ENVIRONMENT, FOREST AND CLIVATE CHANGE
s wafaRor ggm, SR aw 99,
_ w8 w110 003
;MDEFM PARYAVARAN BHAMN, JORBAGH ROAD,
NEW DELHE119 003
Wabhsite « moaf.nicin

' F.No.6-3/2010-PE (Vol. )

Dated 15t May, 2018

Sub: Order of the Howbie Supreme Court dated 23.04.2018 1 Writ Petition (c) no..897 of
1996 titled A. Rangarajan & Ors Vs. Union of India & Ors. ﬂled in the Hon‘ble
Supreme Court _reg .

Ref:  Order of the Hon'ble Supreme Couvt dated 04.08,2017 in Wm pel:ition {c) no.275 of
2015 titled Vidya Atherya & Awr, ’Ifs Union of india. '

-l{ind attention is fnvited to the subject. P]ease ﬁnd enc!c:sed the order of the Hor'hle
Supreme Court dated 23.04.2018 in the matter for securing the critical high priority. elephant
corridors to minimise the human- elephant conflicts. It is requested to kindly provide the response.
of the states on eritical elephant corridors as sought by this Ministry and fornish an action taken
report of the same within three weeks to this ministry.

In this regard, attention is alsc-fovited to this Ministry vide letter mentioned under
reference requesting the Chief Wildlife Wardens to assess the feasibility of protecting these
corridors in your respective states, Inspite of the reminder on 17.11,2017, the response from the
respective states to this Minlstry {3 still awaited and the order of Hc n'ble Buprfeme Court may also
be perused in this cuutevt

Hence, it is once agaln requested to’ s@nd the responses mlmed:ateiy to this ministry for
finalizing the view of this Ministry on the matter.

‘This may be tredted on top priority.

Yours aifhfully,

Encls: as sbove.

IGF & Directoy {Project Elephant}
Telephone No. 011-24695249
Email: noyalifs1963@gmail.com

Distribution for kind information and necessary action :

‘The Chief Wiidlife Warden, Government of Uttarakhand.
" The Chief Wildlife Warden, Government of Odisha.

The Chief Wildlife Warden, Government of West Bengal,

The Chief Wildlife Warden, Government of Agsam,

Tha Chief Wildiife Warden, Government of Arunackal Pradesh,
The Chief Wiidlife Warden, Government of Meghalaya,

The Chief Wildlife Warden, Government of Karnataka.

The Chief Wiidlife Warden, Government of Tamil Nadu.

The Chief Wildlife Warden, Government of Kerala,
wﬁ‘?

WU W
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10.
11,
12,
13.
14.
15.
i6.
17.
i8.
19.
20,
2L,
22,

2,413

The Chief wildlife Warden, Government of Andhra Pradesh.
The Chief Wildlife Warden, Government of Tripura.

The Chief Wildlife Warden, Government of Nagaland.

The Chief Wildlife Warden, Government of Uttar Pradesh,
The Chief Wildlife Warden, Government of Bihar,

The Chief Wildlife Warden, Governmant of Jharkhand.

The Chief Wildlife Warden, Government of Chhattisgarh.
The Chief Wildlife Warden, Government of Rajasthan.

The Chief Wildlife Warden, Governinent of Manipur,

The Chief Wildlife Warden, Government of Madhya Pradesh.
The Chief Wildlife Warden, Government of Haryana.

The Chief Wildlife Warden, Govermment of Gufarat. .
The Chief Wildlife Warden, Government of Andaman and Nicobar.

Copy to: Shri A, N. 5. Nadkarni, Senjor Addl. Government Advocate, Supreme Court of

India for kind infermation and necessary action

N

{Noya Thonlas]
IGF & Director (Project Elephant]
Telephone No, 011-24695249

Email: npyalifg1963@gmail.com
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Covernment of India
Ministry of Envirenment, Porest and Climate Change
Project Elephant Division
Indira Paryavaran Bhawan
Vayu Wing, Jor Bagh Road, Allgani
. Hew Diethi-110003
' Pate: |7 November, 2017

Subn/Order of the Hon'ble Supreme Court dated 04-08-2017 in Writ
Petition {C) no. 275 of 015  titled Vidya Athreya & Ans. Vs,
Onlowatindia & Ors., :

/ B The underaigned is directed 1o refer this Ministry’s letter dated 24-

08-2017 on the above cited subject. The Hon'dle Suprems Court has
divected tho MoEP&CC o consider protection of 27 high priority elephant
corriders in nine Siates by acguiring iand, if necessary.

- ~

In this regard, this Ministry requested Chief Wildlife Wardéns tw
aasess the feasibility of protecting these corridoers in your respective Stales
ard land acguisition if any, is to be done and if any financial assistance is
required for this wmsk, the Minkstry may ﬁnsider funding i, subject io
budgetary restraints,

Itie to inform that reply fearn your Staie is still awaited, Therelore, it
is once again requesied to kindly consider the suggestion of the Honble
Supreme {oust and furnish an action teken report on the same ab the
earHest for filing of affidavit in the Honble Supreme Court of India.

The matter may pleass be granted top priority. %’
_ ) 7/} i

{Noyal THomas]

Peputy Inspector General of Forents &
Pirootor, Project Rlephant

Telefae: 51324655322

Tmail: praectclephant. meef@ g oilfom

Enol: Cony of the lelter dated 24-08-2017
Copy for kind information and necessary action o

The Chyel Wild Life Warden , Jovernment of Uitrakhand,

The Chief Wild Life Warden, Government of Odisha,

The Chief Wikd Lile Warden, Qovernment of West Beagal.

The Chief Wild Life Warden, Government of Assam.

The Chief Wild Life Warden, Govermment of Arunachal Pradesh.
The Chief Wild Life Wernden, Goveynment of Meghalaya,

The Chief Wil Life Warden, Government of Karnaiaka.

The Chief Wild Life Warden, Government of Tamilnadu.

The Chief Wild Life Warden, Governient of Kerala.

BRNOE L LR
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ITEM NO.3 COVRT HO.4 . SECTION PIL-Y

SUPREME COURT OF INDIA
RECORD OF PROCEEDIRGS

wWrit Petition{s){Civil) Mo(s).B897/1868

A, RANGARAJAN & ORS, Petitioner(s)

VERSUS

UNION OF INDIA

MINISTRY OF ENVIRONMENT AND FOREST & ORS. Respondent(s)

WITH

SLP(C) No.
SLP{C) No.
SLP(C) No.

$.L.P.{C)..

SLP(C) No.
SLe{C) No.

S.L.P.{C)..

5176/2012 (XIL)
2666/2012 (XIX)
7618/2012 (XII)
.CC No. 5161/2012 (XII)
2015472011 (XII)
37352/2013 (X1I)
.CC No. 9281/2012 [XII)

No.
No.
Ne.
No.
No.
No.
No.
No.
No.
No.
NG.
lo.
No.
Ko.
NG .
flo.
ko.

SLP(C)
sLe(c)
siLp(c)
SLP(C)
SLP{C}
SLP(C)
SLP(C)
SLP(C)
SLP(C)
SLB{C)
SLP(C)
SLP(C)
siLp(c)
SLP{C)
sLP(C)
SLP{C)
sLp{c)
SLP(C)
$1LP(C)
sLe(Cc}
SLP(C)
SLP{C)
sLe(c)

214606/2011 (XII)

17313-17314/2011 (XIT})

21463-21464/2011 (XIT)

21461/2011 (XIX}

16668/2011 (XII)

17160/2031 {XII) _

17155-17356/2011 (XII)

17156-17151/2011 {XIT)

21480/2612 (XIT)

21467/203L (XII)

21472/2011 (XII)

21477/261% (XTI}

21478/2011 {XII)

21470/2011 (XIX)

21468/2011 {XI1})

21469/29141 (XIT)

2482672011 (XII})

No. 19112/2811 (XIT)

No. 25010/2611 {XII)

. 31581/2011 {XIT)

85559/2013 {XTI)

. 368535/2011 (XII)

. 3564472013 {XII)

. 30536/2011 [XII)

. 9386/2012 (XII)

...CC No. 5278/2012 (XII)
..CC No. 5312/2012 (XII)

Diary Ho{s) 16219/2017 {XIX}

Date : 23-94-2018 These matters were called on for hearing %oday.
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AN

HON'BLE MR. JUSTICE MADRAN 8. LOKUR
HON'BLE MR, JUSTICE DEEPAK GUPTA

My, Harish ¥. Salve, 8r. Adu.(A.c.)(HP)
Ms. Aparajita Singh, Adv. {A.C.)

Mr. A.D.N. Rao, Adv. (A.C.)

Wr, Sudipto Siraear, Adv,

Ms. Tulika chikkeyr, Adv.

Mr, Siddhartha Chowdhury, Adv. (A.C.)

For Petitioner{s) #r. Salman Khurshid, Sr. Adv.

Ms. Madkhavi Divan, Adv,
Mr. Manan Verma, Adv.
Ms. Palak Mahajan, Adv.
Mg . Kanika Saran, Adv.
Mz, Diksha Rai, AOR

M. Rehul Shyam Bhandari, Adv.
Mr. Vinodh Kanna B., AOR

Mr. sudarsh Menon, ADR

Mr. K. V., Mohan, AOR
Mr, K.¥. Balakrishnan, Adv,

Mr, Nikhil Nayyar, AOR

M. $. Ravi Shankar, ADR
Yamunah Machiar, Adv.
Ms. Priyanka Das, Adv.

Mr. Avishkar Singhvi, Adv.
Mr, Abhimanyu Bhandari, Adv,
Ms. Roohina Dua, Adv.

Mr. Naveen Kumar, ACR

Mr. Sridhar Potaraju, AOR
Mr. Prabhat Kumar, Adv.
fir . Uday Khanna, Adv,

Ms5. Ankita Sharma, Adv.

Mrs. Lalita Kaushik, AOR
Mr. Sanjay Upadhyay, Adv.
Mz, 8. Shukla, Adv.

Ms. Eisha Krishen, Adv.

Mr. Shakil Almed Syed, ADR
Mehd, Parvez Dabas, Adv.

147




For Respondent(s)/
applicant{s)}

Tamil Nadu

L4172

3

Mr. Uzmi Jameel Husain, Adv.
Mr. Pulkit Chandra, Adv.

Mr. R. Anand Padmanabhan, Adv.
Ananya Mukberiee, Adv.
Mr. Romil Pathak, Adv.
Mr. Shashi Bhushan Kumar, AQR

Mr. Kaustubh shukla, AOR
My. Ankur Kashyap, Adv.

Mr. V. Balachandran, AOR
Mr. Siddharth Naidu, Adv.

Mr. Vikas Mehta, AOR
Ms. Anushree Menon, Adv.

Mr. K.H. Balgopal, Sr. Adv.
My. L. €, Agrawala, AOR
Mr. A,P. Mukundan, Adyv.
Ms. Nitya Nambiar, Adv.

K3, Rukhsana Choudhury, AOR

Mr. Gopal Shapkara Narayanan, Adv,
Mr., Senthil lagadeesan, AOR

Ms. Shruti Tver, Adv.

Ms. Sonakshi Malhan, Adv.

Ms. Suriti Chowdbary, Adv.

Mr. Shrutanjaya Bhardwaj, Adv.

r. P. K, Manghar, AOR

Mr. Manoj V. George, Adv.

Mr. Zulfiker Ali P. S, ACR

Ms., Shilpa Liza George, Adv.

Mr. Faisal M. aboobaker, Adv.

Ms. Lakshmi Sree Puthenpurackal, Adv.

Myr. Atmaram N.S. Nadkarni, ASG
Mr. S. wasim A. Qadri, Adv.
Mr, D.L. Clidanaml, Adv.

Mr. Ritesh Kumar, Adv.

Mr. Gurmeet Singh Makker, AOR
Mr. B. Krishna Prasad, AOR

8r. Subramoniws Prasad, Sr. Adv.
Mr. M. Yogesh Kanna, ACGR '
Ms. Sujatha Bagadhi, Adv,

Ms. Maha Lakshmi, Adv.

M. Mithya, Adv.




Kerala

Azsan

Tripura

Rihar

Mr.

Ms .

Msl

Ms.

Hrﬂ
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6. Prakash, Adv,

Aparna Bhat, AOR
Joshita Pai, Adv.

Andtha Shency, AOR

Sridhar Potaraju, AOR

Caveator-in~persoh

r .
M,
Me .
Mr .
Mr.
Mr.
My .
Ms.
Mr .
Ms,
] o
M.

Me .
Ma,

My .
Mr.
qu
Mrl
br.

Mr.
Mr.

nr.

My,

K. ¥, Vijayakumar, AOR
Vinodh Kanna B., AOR

A. Sriram, Adv.
Manikandan, Adv.

B. Krishna Prasad, AOR
Manoj V. George, Adv.
Zulfiker Ali P. 5, AOR
Shilpa lLiza George, Adv.
Faisal M. Aboobaker, Adv.
ptakshwi Sree Puthenpurackal, adv.
8. Balaji, AOR

Annam D. N. Rao, AOR

p. A, Noor Mubamed, AOR
Giffara 5., Adv,

Parijat Sinha, AGR

M., A. Krishna Moorthy, AOR
Shuvotdeep Roy, ADR

Sayooj Hohandas N., Adv,
Naman Kamboj, Adv.

Shuvodeep Roy, AOR
Rituraj Biswas, Adv,

Arnil Shrivastav, AOR

Gopal Singh, AOR

Thy
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5

M. Manish Kumar, Adv.

Mr. R. N. KeSwani, AOR
Meghalava Mr. Ranjan Mukherjee, AOR

Mr. 5. Bhouwmick, adv.

Mr. baniel Stone Lyngdoh, Adv.

Mr. Edward Belho, AAG

Ms. K. Enatoli Sema, Adv.

Mr. Amit Kumar Singh, Adv.

Mr. K. Luikang Michael, Adv.

UPON hearing the counsel the Court made the following
¢CRDER

Learned Additional Selicitor General has submitted
-that the Project Elephant Scheme is being implemented in
22 States.

Letters have been written to all these 22 States on
24" Apgust, 2817 and 17% November, 2017. In the letfter
dated 24™ August, 26317, an Aciion Taken Repart within 60
days had been sought. While in the letter dated 17t
November, 2017 the States have been informed to take up
the niatter on top prierity.

In spite of the aforesaid letters and time bound

requirements given by the Unien of India, only three
States, i.e., Kerala, Meghalaya and West Bengal have {
responded, The following States have not (iven any i
response to the tnion of India:

1. Andhra Pradesh

2. Arunachal Pradesh

3. Assam

4. Chhattisgarh

5. Jharlkhand




7‘

1a.
i1.
i2.
13,
14,
15,
i6.
7.
18.
19.

43S

G
Karnataka
Maharashtra
Nagaland
Odisha
Témil Nadu
Vttar Pradesh
Uttarakhand
Tripura
Rajasthan
Andaman & Nicobar Islands
Bihar
Punjab
Gujarat
Haryana (Where an elephant rescue ¢entre has

been set up supported by Project Elephbant)

Response should be given by the aforesaid States

within four weeks Trom today positively.

Learned counsel appearing in Writ Petition {(C} No.275

of 2015 (Vidya Athreya & Anr. Vs. Union of India & Ors.}

says that he will not press the issue of elephant

cerridor in the aforesaid case.

List the matter on 12" July, 2018

{SANJAY KUMAR-1} {KATLASH CHANDER)
AR-CUM-PS COURT MASTER

3357/
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File NO.G-3/2010-PE(VoL1)

ANNEXURE-6

F. No, 6-3/2010-PE
Government of Indla
Ministry of Environinent, Forest & Climate Change

{Project Elephant Division)
LEE TR b2 ot

indira Paryavan Bhawan,
Sor Bagh Road, Aliganj
New Dethi- 1100023
Date: 14.12.2021
Te,

Principal Chief Conservator of Forests &
Chief Wildlife Warden
All PE range States/UTs

Sub: Civil Appeal No. 3438-3439/2020, in the matter of Hospitality Assoclation of

Mudumalal Vs, In Defence of Enviranment and Animals & Ors.- reg.
Sir,

The undersigned is hereby directed to biing Lo your notice that the Petlitfioners, in
the above-cited subject matter had chalfenged the [udgment of the Hon'ble High Cournt of
Madras for upholding the validity of the Tam# Nadu Government Notification G.O.(Ms.} Mo,
125, dated 31.08.2010 {Annexure- 1), which had notifled an 'Elephant Corrider’ in the Sigur
Platean of Nitgiris District. Following the passing of said Notification, the resort owners and
other private land owners were directed to vacate the lands falling within the notified
elephant corridor to the District Collector, Nilgiris within three months from the date of the

judgment,

Hon’ble Supreme Court, vide 1t5 judgment dated 14.10,2020, white upholding the
order of the Hon'ble High Court of Madras, recognized the importance of elephant

corridors for protection and preservation of elephant species and statad:

... As forest fands continue to be lost, these refatively narrow and lineor petches
of vegetaiion form vitel notural hobitat linkages between larger forest potches.

They allow elephonts to move between secure habitot freely, withsut being

2 2.
G-FHNXIARNNY
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File NO.G-3120T0-PE{VOLI)

disturbed by hurans,”

The Hon'hle Supreme Court further observed the following:-

"Elepharit corridors ollow elephants v continue their nomadic mode of survivol,
despite shrinking forest cover, by faclitoting travel between distinct forest
habitats. Corridors ore narrow and linear patches of forest which establisht and
Sacllitate connectivity across habitats. In the context of teday’'s world, where
habitot fragmemtation his becomié increasingly common, these corridors play a
crucial role in sustaining witdlife by reducing the impact of hobftat isolations. in
their absence, elephants would be unable to move freely, which would in turn
affect many other animal species and the ecosystem bolonce of several wild
habitats would be unalterably upset, It would olso eventually lead to the locof
extinction of elephants, a species which is wildly revered in our country ahd across
the world, To secure wild elephants’ future, it is essential thot we ensure their
uninterrupted movement between different forest hobitats. For this, elephant

corridors must be protected.”

commumnication and submitted For your information and needful please,

Encl: As ahove

{Or. K. pduthamizh Selvan)

Yours faithfully

I view of the above stated abservations iterated by the Hon'ble Supreme Court of ndia,

the copy of the [udgment is herewith atiached {Amnnexure- 11} alohg with this

Scientist ‘D’ (Project Elephant)
Emai Id: km.selvan@gov.in
Telephone No.- 011-24695067

Y5
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Wdifo - Formation of Elephant Gorrider. as pos the direction of the High Cout dated

5122003 and 1.32010 in WP, No.100082008 fled by Elephant Rajendrai -
Representa!!qns 1 objeclions filed by the patifioners against the formation of eleghant
comidor - Rejected - Confirmation for the safy and undisturbed pagsage of elephant
Elephant Cortidor as per the direction of High Court - Orders ~ lssued. B

: : - e

L

, ENVIRONMENT AND FOR¥STS (PR.5) DEPARTMENT

1

8.0.(Ms, No125 C oo Dated: 31.08.2010
| o Readr
1. High Court, Madras order dated 30.6.2008 In W.P, No.10098 of 2003,
2. High Courl, Madras order.dated 3.12,2009 1h W.P. No,10098 of 2000 -
and 2762 s _ o
3. Govemment lstter No.2805./FR5/2009-15, daled 4.1.2010,
4:  Migh Court, Madras order dated 111,201 - ,
8. High Court, Madras order dated 1.3.2010 Jn W.P. No.10098 of 2008,
6. From the Principal Chlef Conservator of Forests Jetier
NoWLS/24776/08, dated 26.05.2010. -
L e we— ,,...:' M
ORDER; o - -y

Thigu Elephant G. Rajendran has filed 2 WP, No, 1009822008 befors the Hon'le
High Courl, Madtas. in ghidance with the High Court ordér fourth and fifth ciled rdad

_ above, the Pringio! Chisf Conservator of Ferests I the lofter 6 read #bovs has semt  +

b k3

the proposal 0 tog-Governiment for passing final arders.

2 The glephant is = free and long raénging anim?%. On an averags ik may iravel
Up to 20-40 kilowmetars in 2 day and, herefore, "{nay reqiire vast forested habilaty having

b7iZBn

-optimyrm habitat conditiens o move and survive: The purposs of migrations is In'search of 4

- food, water, seasonalily corpuisions and physieal requitaments, The elephanty show
strong fidelily to the routes used during thelr movemans. Habita! fragmentation 1s one of
the major threals to migralory mammals like Aslan elephants, which with vast resource
requiremenls, are arnong the wors! affacted. An slephant eerridor is roughly defined as a
harow siip of land {having optfmai_tréfa"' ‘cover gnd hasle habliat requirements for -
- “glephants) of any length that strefch of forested {or othenwise) land thal comnects larger
—--habilele-With-elephant-populations}-and forms a-condolt-for snimal.moveinent betwasn. . ..

habltats. This movement heips io ehance specis sinvival and birth rafs. Elephiits arg

knowa to stick lo their migrafory routes bélwesn their seasonal ranges throlgh Hese

coridors, which some limes may be highly constricléd. Any loss of arez in the known

- ‘ PTO
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dbuiimg or in lhose tﬁat fall in the conldars,

VELY -

P

gormdors or other man made disturbances such 3¢ bmkﬁngs1 construction- of ngw roads‘
changed agricuitural practices and other dlsturbancas willin ofl fikefhoad increage mans
alephant condiicls, . rpstrict the movemenls ‘ol eléphants, which Wik be biclogically and, _

eeologically fake! lo them. The loss of comidor wil lead do.greater conflicls. and also-gguse!”
e stress {o the afiseled elephant hopulations. Due,io alarming stuations arising out of .

threats to- corridors across the country  due to ranpant and unplaned development
atound the alephant regions, the Government of Indla (GOY) have been continuqusly
pursuing with the States that all the ideptified alephant corrldors in the States. inter-Siate
and interational alephant eorridors. blﬁv&en india and other geographivally connguuus

countfiss st be profected with a long lerm view o, conserve the olephants in alf tfhe -

regions, whare slephants are found. {nvthe lstter of 2000 addressed to all States the GO!
had comminicated a tentative st of idgntified 138 State coridors, 26 interstats. coirldors
and 17 intamnational corridors and. askedithe Stclss fo Identhy afl alophent corridors in thele

raspective States and take urgent staps’to notify thers under appropriate Acts. This alsg -
imnpliedf that the State Government is fully empowered to declare an Elephant Corridor and

manags it as.por iha existing Jaws and regulatwns

3. Durrng the vears 2008-2000 fow er t Pefifions were filed in the Hon ble
High Court of Madras, (W,P.Ne.10068/2008 by ong.Thiry, Rajendran) seoking directions
fiom the Hon'ble High Court to remove ali encroachmenis, llegal cthuc!wns i
restrain the local communifies from praclicing activitles infuding aypriculture along -
rrigratory routes that are hamilid o the elephants, and nofify the pdenﬁﬂﬂﬁ glephant
corridors in tie Sigur plateay of the Nilgiis Uistrict, The petifons also plsaded the

Hon'bla Gourt to restrain man made dislyrbances such 2s agriculture, catiie I’Paﬂng,

grass cultivation, callection and transportation of minor forast produces in the i fagas

4 In pm‘suance of the palliions ‘the Hon'ble: Cott- (Qutobsr 2009} dxracted '

ihe Stats Government t¢ congtivte a team of experts from: Environment ang Farests-
Depanment with 2 mangaie fo.study thé Elephant Carrdars in the $aid ares vig-2-vis the”
lollowing reposts published on the subjopt of e!ephant corridors in-the Nilgiris District,

namely.-
a} Ecoiogy of the Asian Efﬂphani
j  The .I\s;an Elgphant in Southiern lnciaa
1A bﬂ$f dﬂuumentaﬂon ef E:Fegaha nt Camdors k'r Sﬂufh ar-ma

L

£

5. Accordingly a coromities was consiltuted cﬁmpnslng noled fcrsatry and
wildiife exparts from the Forest Deparlment noluging Prncipal Chief Consarvalor of
Forasts and Chief Wi Lifo Warden, Chisf Consevator of forasts {TAP), Conservator of

Forests, Celmbalore Cirele, Conservator of Foreats and Rleld Direstor, Mudumalal Tiger

Regerve, Qoty, and the Distriot Forest Officer, Nﬂngs North, Ooly 1o assa$@ thegwlent

anid vitality of § he carsidors and prepate a map on sclentific hneﬂp

6 e Commites in consuflation with varrous e’fephant BXPeris, NGOS.-
sciontisls, raﬁ Irienged tetired senlor foresi officlals, ibals ang’local communities in the

figlt prapar?@ a dalalied map using lalest GI$ technoiogy with adequate ground fruthing  +

in the flgld a?fd pmpesegi ] smg?e fonsol' fated cemdor and submrt <,d tc lhe Hor bie

K et oL T T

e
Ty
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Thﬁ Court obsorved thal -the Giovernment 11esded- to - make. suitable’.-
Inzervanuon 10 ghsure 2 diglurbance free corridor for mgvements of glephants.. However,
inigw of the: representations made by dilerenttang hokdars. and properdy owners' in he -
region, the Han'tle High Coud in ifs org'er dated 3.12.2009 havs lssusd the following

directions -

The Statg' Governimen! will ‘have to u‘ecids as to which Elaphaﬂt
Corridor has ko b identified -

The pubr;cation of such map shmwng the E!ephant Corridor shoul
-be mads through the Forest Dapariment. in, two looal Newspapers
one in &nglish and anolher in vernaculal Tami giving the. datails of

- Survey Nos. of private lends whlch are, - falling within the propesad

. Elaphant ‘Comidors.  The parsons may' be agked io submit thekr
ab;ecllons within ihe fie frame of o one month,
ity )

#ihe infimation of such proposed Elbphant C’omﬁor along: wsth a oopy
& the repod of the Expert Commitise should be also forwatded tg
6ach local Panchiayat falling within the proposed Elephant Corridor 50
that the local pessons can have iha kﬁowisdge of the coirider on thek

own,

‘o separate Indi'.ridual hearing. I8 réquigm o be Qwen o any psrson.

Though a mass hearing may bo given &8 generally given in the Land

~ hoauieiion casss and on headng such objections, the proposed -
Elophant Corridor including the map contalning different Survey Hos.

should be finalized and publighed wlthm a psrmﬂ of six mongfis.

No individual of any Assaciation should Tntarwane 1 the cese. I they
have gny objection they may raise before the authorities condemed.

On finalization of the Elephant Cordor it wil be .open‘for the State to

decide whather the private lands falling within the Elephant Conidor
that do not beleng to Schaduled Tribes and other Tradilignal Forest
Dvisllers and who hove a rdght Under the provisions of the Schaduled
“Tribas and other Traditlonal Forast Dwallers (Racagnition of Forest

nghts} Act, 2006 should be acquited, if ihe declston ls laken fo

acquire the lands regular procedure as laig down tnder the Land
Acguigitlon Act has to be foikpwed b

If the State Gavemnment in e meantitns want to take over the
- Managemenl of the Private Forests if may do so in lerms of Seclion 3

of the Tamil Nady Privats Forests (Assumplion of Management), ch

of 1961 50 a5 Io snable the elophants t pass through the Corrido
withoust any hingrance fl 1ha Iands afe gogudired..

- vm)— This. Inlerim Order o samovs unaythorized salat tricing will equally |
b applicable to the Tribials and othar T‘ad:ifona! ForpetDwellers, - - -

év
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oy R () As por the High Court Order dated 1,12.4000 in Wk Petition Nos. "
i . 3274772007 and 2869372008, af. unauthoiizad construetions maﬂs ;
oh the privale lands, private forast lands, elc., w_if{‘bg gpmoweq bytne ™
Diglfict Collacior, The Nigiris. Fyrther if there is~any unauthorized

commorcial buildings incliding resorts somy of which are alsg used i-
for commecial purposes which had been glven electisity conection . -
as resideniial houses, the Tami Nadu Elestricity Board will gnsure
disconiection of power sUpaly to such pramisss.

&, Accordingly, a public notice was issued on 7.1.2010 slong with the maps of
preposed comider and relevant documents in all 4 vilages, e.g., Shoius, Masiagudi,
Huilathi and Kadanadgu that were likely fo be gffected by the proposed coridor. .
raspense o the public notice issusd petitions were received. - )

_ 9. The nolics was published. byfftha Distrie! Forest Officer, Nilgiris North [Division,
*+ <Quty with 8 dus procedures and the guldefinas have besn melicldsusly followsd, The
public notice was.displayed on public piaces along with the mep and otber documents ; j
that were given fo the panchayals of the 4 villages in'question. . Public hoarings wers - '

. ‘ " heldon 8.2.2010 gt .30 AM, at Fojest Antf pnaching camy near Segur Bridge, Kalhatli |
. MasingudiiRfiad for Sholur village on 0.2.2010 at 11,30 AM:iat Forest Rost House (log - - =
b Honse) Ma‘_st;i{agucﬁ for Masinagudi Viflage and on 8.2.2010 at 2.30 P.M. af Forest Rest - i

House. ThasPCCF and CWW constituted  Pefiions Commities of experienced gnd -
compgient wficlals to examine 840 pefitions, recelved ai the public hearing and the
thraugh mall. The Gormittes went {hrough esch and gvery pefition and isted out the .

major ohjections raised In each of them,

. Allihs gbjections ware examined, thoroughly. | has basn ensired that the
nbenlion of the Govarnment is to nelify the corridor for a sale and undisfurbed passage
. - of elaphants 8o that thelr genetlc disparsal could be ansured forlong Survivel Tha o
g | Elephaut Corridor has 1o be nacessarily notifled as a management acivlly on the part of .
S Foras(:Dapariment withoul infiinging on the: Rights of the peopls fiving in the Comidar. ' f
Further 33 par the instruction of the Govarnmont pf Indla {o identify, demareatd and
proleat and consarve the elephant comidors in eadh’ and every Staie, roncertad action
hat i Je taken to nolify the elephant comidar. Thé Hon'ble High Court has afso issyed
diragiions fo consider the represenlaﬁ;anll and obfections filed by the Public and pass
appropriate orders in accoidance with Law. - ' o .

11, The Governmenl have oarefully and iidependently sxamined Al the -
igpraserdations and. obiections made by the piblic_slong with the Expart Commilles
Report and the ariginal records with the refevant Act ang Rufes In detsil and ¢¢nsfﬁar7¢ '.
that ail the represgniations and objsctipns made by the appiicants are without mént - ;
(Annexure.l). The Governmen! thareforeveject tha petians and objecfions made by the '
nublis against the formation of efsphant comidor, ‘ Do :
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. The Privatd* %:%cratary to Additional Chiaf Seprelary to Gouemmeni
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Lo 42 The Government also cr?nﬂrm tha afebha nt conldor map pubhshed iy tha two .
local dailles one in English (ie.) "The Hindu® and the ofher in vemactlar (is.) Tamil .

" Dind Thanihi® respectively on 6.1.2610 and 7.4.2010 in compliance with the orders of

. the Hon'ble High Court, Cheansi dated 3.122000.in W.P. No. 1000872008, The. -

boundary description of the elephant coridor [§' furished in Annexurell. The fands

falling within the baundary descripion form the plephar |
riumbers fa I!fng w:thm the elephant comiger ks in AN naxuredl.

) . The Govemment direct the Principal Ohisf Conservator of Foresls to publish

the i‘na! eiephant cottidor in the cadasiral map prepared by the Expsrt Commities along
vith the Survgy nurmbers of private lands whigh-are falling within fhe propossd sjephant

corridor, The Principal Chisf Conservalor of Forests is also direcled fo g:ommumoata :

the Government ordef {0 all the petifioners,

(BY ORDER OF THE GOF.?ERNORJ

DEBEN DRANATH SARANGI

ADDITIONAL CHIEF SEGRETARY T2 eovem&mem '

Y

-v

The Princlpal Chiaf CQnsawaior of Fofests Ch mnails oo

The Pringisal Chief Conssivater of Fatasts and hief Wiidllte Warden, channal-15
The District Collegtor, The Niights Distet, © -

The Secretary to Government, Law Ds;pamnent. Chennalf

The Principal Secretary to Government, Finsage Depariment, Chennal = 8,

‘The Princlpal Secretaty to Government, Revenue department, Channal - 9

The Spacial Government Plaager, High Court, Chennal .

The Legal Offmer Qe the Principal Chisf Congervatar of Forgsts, Chennai-15.
Erwironment and

Paresls Definment, Chennal 9 t

SFI5Cs %
" IFORWARDED BY ORDER/ -
_ | - 422 o
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REPORTABLE
IN THE SUPREME COURT OF INDIA

CIVIL APPELLATE JURISDICTION

CIVIL APPEAL NOS,3438-3439 OF 2020
(Arising out of S.L.P. (C) Nos.17313-17314 of 2011)

HOSPITALITY ASSOCIATION OF MUDUMALAI ... APPELLANT(S)
VERSUS
IN DEFENCE OF ENVIRONMENT AND
ANIMALS AND ORS. ETC. ... RESPONDENT(S)
WITH

Civil Appeal No.3437 of 2020
SLP (C) No. 20154 of 2011

Civil Appeal No.3440 of 2020
SLP (C) No. 21460 of 2011

Civil Appeal Nos,3442-3443 of 2020
SLP (C) Nos. 21463-21464 of 2011

Civil Appeal No.3444 of 2020
SLP (C) No. 21461 of 2011

Civil
SLP (C) No. 16668 of 2011

Civil Appeal No.3447 of 2020
SLP (C) No. 17160 of 2011

Civil Appeal Nos.3448-3449 of 2020
SLP (C) Nos. 17155-17156 of 2011

) iy
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Civil Appeal Nos.3450-51 of 2020
SLP (C) Nos. 17150-17151 of 2011

Civil Appeal No.3446 of 2020
SLP {C) No. 21480 of 2011

Civil Appeal No.3452 of 2020
SLP {C) No. 21467 of 2011

Civil Appeal No.3453 of 2020
SLP (C) No. 21472 of 2011

Civil Appeal No.3454 of 2020
SLP {(C) No. 21477 of 2011

Civil Appeal No.3455 of 2020
SLP (C) No. 21478 of 2011

Civil Appeal No.3456 of 2020
SLP (C) No. 21470 of 2011

Civil Appeal No.3457 of 2020
SLP (C) No. 21468 of 2011

Civil Appeal N0.3458 of 2020
SLP (C) No. 21469 of 2011

Civil Appeal No.3459 of 2020
SLP (C) No. 24826 of 2011

Civil Appeal No.3460 of 2020
SLP (C) No. 19112 of 2011

Civil Appeal No.3461 of 2020
SLP (C) No. 25010 of 2011




VARG

Civil Appeal No.3462 of 2020
SLP (C) No. 31581 of 2011

Civil Appeal No.3463 of 2020
SLP (C) No. 35559 of 2013

Civil Appeal No.3464 of 2020
SLP (C) No. 30535 of 2011

Civil A No0.3465 of 2020
SLP (C) No. 35644 of 2013

Civil A No.3466 of 2020
SLP {C) No. 30536 of 2011

Civil Appeal No.3467 of 2020
SLP (C) No. 9305 of 2012

ivil A | No.3468 of 202
SLP (C) No(s).12388 of 2020
(arising out of SLP(C)....CC No. 5278 of 2012)

Civil Appeal No.3469 of 2020
SLP (C) No(s).12389 of 2020

(arising out of SLP {C)...CC No. 5312 of 2012)

Civil Appeal No.3476 of 2020
SLP (C) No. 5176 of 2012

Civil Appeal No.3477 of 2020
SLP (C) No. 2666 of 2012

Civil Appeal N0.3470 of 2020
SLP (C) No. 7619 of 2012

Civil Appeal No.3471-3472 of 2020
SLP {C) No(s).21390-21391 of 2020

(arising out of SLP(C)....CC No.5161 of 2012)
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Civil Appeal 473 of 202
SLP (C) No. 37332 of 2013

Civil Appeal Nos.3475 of 2020
SLP (C) No(s).12393 of 2020
(arising out of SLP(C)....Diary No. 16319 of 2017)

Civil Appeal No.3474 of 2020

SLP (C) No(s).12392 of 2020
(arising out of SLP(C).... CC N0.9201 of 2012}

JUDGMENT

S. ABDUL NAZEER, ].

1. Leave granted.

2. The appellants in these appeals have assailed the final
judgment and order dated 07.04.2011 of the High Court of
judicature at Madras, passed in Writ Petition (PIL) No. 10098 of
2008 along with several other writ petitions including Review
Application No. 131 of 2010 and Writ Petition No. 23939 of 2010
filed by the Hospitality Association of Mudumalai. The High Court
by the impugned judgment has upheld the validity of the Tamil

Nadu Government Notification G.0.(Ms.) No. 125, dated

262
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31.08.2010 which had notified an ‘Elephant Corridor’ in the Sigur
Plateau of Nilgiris District and has further directed resort owners
and other private land owners to vacate and hand over the vacant
possession of the lands falling within the notified elephant
corridor to the District Collector, Nilgiris within three months from
the date of the judgment. |

3. The appellant in Civil Appeal N0s.3438-3439 of 2020 (arising
out of SLP (C) No0s.17313-17314 of 2011), is the Hospitality
Association of Mudumalai, registered under the Tamil Nadu
Societies Registration Act, 1975, situated in the Nilgiris District of
Tamil Nadu. The members of this association have established
resorts/guest houses in the Nilgiris forest area. The other
appellants are either the owners of the resorts/guest houses or
the owners of the lands in and around the Nilgiris forest area.
Some of them have built dwelling houses on their lands, some of
them have encroached upon government lands and put up
constructions thereon and some of them are cultivating the said
fands.

4. Before referring to the proceedings before the High Court

and this Court, as well as the submissions made by the learned

5
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counsel for the parties, it would be helpful to refer to the
background facts and the prevailing ecological context in which

the impugned G.0O. was notified.

A. BACKGROUND

5. Despite being a figure of traditional cultural reverence, today
the elephant species is severally threatened in India. The crux of
the problem is one that affects all wildlife in the country: land. As
India’s human population has grown exponentially in the past
several decades, so has its demand for resources. At its essence,
that demand boils down to the requirement for more land - for
agriculture to grow more food and for construction of roads,
dams, mines, railways and housing. This demand for land has led
to the degradation and fragmentation of the country’s forest
cover. The elephant, being a large agrarian animal, may weigh up
to 4-5 tons and requires about 200-300 kgs. of fodder comprising
of various plant species daily. It, therefore, needs large areas,
which it uses by rotation, so that it may not overgraze an area
and in the process destruct it altogether. This allows the natural

vegetation of the habitats a chance to re-generate.
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6. However, the ever-growing need for land, infrastructure and
energy requirements of our large population have slowly
fragmented the elephant’s natural spaces which are now
surrounded by human habitation, agriculture, mining, roads and
railways. The more forest habitat is fragmented, the farther an
elephant herd has to roam in search of food and water.
Increasingly, elephants have to move farther and farther afield,
even from one forest area to another, often through small patches
of forests called corridors. As forest lands continue to be lost,
these relatively narrow and linear patches of vegetation form vital
natural habitat linkages between Iarger forest patches. They allow
elephants to move between secure habitats freely, without being
disturbed by humans. Further, elephants are genetically
programmed by nature to never inbreed within their birth family
and thus need to move around between gene pools to reproduce.
These corridors aid this process by helping different elephant
populations to intermingle, which is essential for retaining the

vigour of the species and ensuring its long-term survival. By
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identifying and nurturing such corridors, deadly confrontations
between humans and elephants can be avoided, in addition to
safeguarding the welfare of the wildlife. Unfortunately, in most
areas, the existing corridors are repeatedly being destroyed which
will block migration routes of the elephants and would result in
the fragmentation of the habitats as well as increased human-

elephant conflict.

7. To prevent such conflict and protect elephants, the
Government of India through the then Ministry of Environment
and Forests launched a centrally sponsored scheme ‘Project
Elephant’ to provide financial and technical support to the wildlife
management efforts by States for their free ranging populations
of wild elephants. The ‘Project Elephant’ document was released
in the year 1993. It admits that elephants are facing serious
threat due to large scale destruction and fragmentation of their
habitat due to increase in human and cattle populations, felling of
natural forest and replacing them with single species, commercial
plantation, excessive grazing, forest fires and shifting cultivation,

destruction or capture for crop raiding, human kiliings,
8
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encroachments and man-made barriers/destructions such as
roads, railway lines, dams, canals, tea gardens, agriculture and
industry etc. The ‘Project Elephant’ was to provide financial and
technical support to major elephant bearing States in the country.
The project aims to ensure long term survival of viable
conservation reliant population of elephants in their natural
habitats by protecting the elephants, their habitats and migration
corridors. Other goals of the ‘Project Elephant’ are addressing
issues of human-animal conflict and providing for welfare of
captive elephants. The main activities under this project include

the following:

1. Ecological restoration of existing natural habitats and
migratory routes of elephants;

2. Development of scientific management planning for
conservation of elephant habitats and viable elephant
populations in India;

3.  Promotion of measures for mitigation of human-elephant

conflict in crucial habitats;

2,67
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Moderating impact of human and domestic livestock

activities in crucial elephant habitats;
Strengthening of measures for protection of wild

elephants from poachers and unnatural causes of death;
Research on elephant management related issues;

Public  conservation education and  awareness
programmes about elephants;

Eco-development of elephant habitats; and

Provision of improved veterinary care for elephants.

Specifically in the context of elephant preservation in Tamil

Nadu, on 14.06.2006, the State’s Principal Chief Conservator of

Forests and Chief Wildlife Warden (‘PCCF') had requested that the

private/patta lands forming the traditional movement corridors of

elephants between the Mudumalai Wildlife Sanctuary and

National Park to other parts and also between Eastern and

Western Ghats be brought under the control of the Forest

Department, by acquiring the fands after paying compensation to

the owners. The PCCF had highlighted the use of these patches of

private forest land, which serve as vital migratory routes, for non-

245

10



245N

forestry use as a serious threat to free movement of elephants.
The PCCF addressed another letter dated 6.11.2006 to the State
Government, proposing the Survey Nos. of the patta land to be
acquired for the purpose of the elephant corridors. Similarly, the
Ministry of Environment and Forests, Government of India, by its
letter dated 11.08.2006 to the State Government of Tamil Nadu
had noted that 88 elephant corridors had been identified by the
Wildlife Trust of India’s book titled “Right of Passage - Elephant
Corridors of india” and requested that necessary action be taken
for notification and protection of the elephant corridors situated in
Tamil Nadu, as identified in the aforesaid publication.

9. Pursuant to this communication, the Government of Tamil
Nadu issued a Government Order dated 21.08.2007, appointing
an Exploratory Committee with Collector of Nilgiris as the
Chairman and four other members consisting of District Forest
Officer, Nilgiris North Division, Wildlife Warden, Qoty, Officer of
the Revenue Department, Ooty and the concerned Tehsildar. This
Committee was constituted for exploring the possibility of
acquiring the patta lands with the willingness of farmers who

could spare their lands for acquisition for elephant corridors.

11 35?
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B. Proceedings before the Madras High Court

10. During this period, an organization called ‘in Defence of
Environment and Animals’, represented by its Managing Trustee
‘Elephant’ G. Rajendran, filed Writ Petition No. 10098 of 2008
before the Madras High Court seeking issuance of a Writ of
Mandamus directing the official respondents therein to keep the
elephant corridors free from encroachment and to prevent any
other disturbances to the free movement of elephants and other
animals. It was the specific case of the petitioner therein that the
elephant corridor was being disturbed by some encroachers and
builders. Due to mushrooming of resorts, elephant corridors were
either closed or becoming narrow. It was further contended that
the Forest Department had not taken any stringent action to evict
the encroachers from the elephant corridor. On 02.02.2009, the
High Court passed an interim direction to the District Collector,
Nilgiris to file a status report showing the steps taken to remove
the encroachers from the lands falling under the elephant
corridor.

11, Certain other writ petitions were filed by the Schedule Tribes

and other Traditional Forest Dwellers contending that they were

12
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not encroachers and that they had a right to occupy the land in
question under the Schedule Tribes and Other Traditional Forest
Dwellers (Recognition of Forest Rights) Act, 2006. It was further
contended that on the strength of the order dated 02.02.2009 in
Writ Petition No.10098 of 2008, the District Collector had directed
them to stop the cultivation of these lands and that they were
being prevented from collection of minor forest produce and
grazing their cattle. These writ petitions were clubbed together

for hearing before the Madras High Court.

12. At this stage, Hospitality Association of Mudumalai, the
appellant herein, filed an impleadment application in the said
case. It was contended that this association consisted of residents
of the Masingudi Bokkapuram area and that they had been
providing hospitality services to tourists who visit the area to see
the wildlife and that there was a misguided sense of hostility
towards the people who own and run guest houses in this area
from the authorities and self-proclaimed environmentalists
dwelling outside the area. It was also contended that the

members of the said association had been living in the said area

13
2



245
for more than 50-60 years and that there had been virtually no
human-animal conflict in the area since there is little to no

agriculture and the elephants can freely move around throughout

the area.

13. During the course of hearing, the District Forest Officer of
Nilgiris North Division made a presentation before the High Court
to highlight the importance of the forests and corridors in the
region. The District Collector, Nilgiris also appeared before the
High Court and showed certain slides on his computer depicting a
map of the corridor of elephants. He stated that to allow the
elephants to pass through the corridor, the unauthorized
occupants had to be evicted. Similarly, the State’s PCCF also
made submissions before the High Court to highlight the
necessity of preservation of the elephant corridor by acquisition of
patta lands. Considering the rival contentions of the parties, on

30.09.2008, the High Court issued the following directions:

“(i) forest department, which has the knowledge of
movement of elephant in the corridor, may identify

and inform the same;

14
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(i)

(iii)

(iv)

(v)

L4 5

the State Government may publish the information
regarding the elephant corridor and the area, in
leading newspapers and also by drum beating/tom
tom, calling for objections of locals, if any, in the area

in question;

after hearing the locals, particularly those who may
be affected, they may finalize the elephant corridor

from which unauthorized occupants are to be evicted;

to ensure that schedule tribes and other forest
traditional dwellers are not affected, it is required to
identify the other traditional forest dwellers in terms
with Schedule Tribes and other Traditional Forest

Dwellers (Recognition of Forest Tribes) Rules, 2007;

only after the recommendation and recording their
names in the appropriate register, they may proceed
with eviction, by giving notice in the newspaper, by
drum beating/tom tom and by giving individual notice

to the unauthorised occupants.
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(vi) So far as the acquisition of the land is concerned, if
any private land is required to be acquired, they will
have to follow the procedure under the Land
Acquisition Act. Prima facie, as the tribals and other
forest dwellers cannot be evicted from the
unauthorized lands, their lands need not required to
be acquired, if it is a forest land. Learned counsel for
the parties are requested to give further suggestion

in the matter, in the interest of public and elephants.”

14. Since there was opposition to the map prepared by the
District Collector by the contesting parties, the Court felt it
necessary that a team of experts of the Environment and Forest
Department be constituted to identify the elephant corridor and
submit a report after taking into consideration different books

published with regard to elephant corridors.

15. In pursuance of the directions of the High Court, an Expert
Committee was constituted by the Government. The Expert
Committee visited the elephant corridor area in the Nilgiris twice,

enquired with the field officers and tribals of the area and

16
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obtained opinions from experts before submitting its report on
04.11.2009. A map of the elephant corridor in the Sigur Plateau in
Nilgiris region was also filed by the said expert Committee before
the High Court. Noting that the State Government was responsible
for notifying elephant corridors within its territory, the High Court
on 01.12.2009 directed the State Government to choose one of
the maps for the elephant corridor out of either the one identified
by the Expert Committee or the one identified by the Wildlife Trust
of India’s publication “Right of Passage - Elephant Corridors of
India”, which was referred to in the Central Government’s
abovementioned letter dated 11.08.2006. This order also directed
the State Government to file an affidavit disclosing the actions it
intends to take against resort owners and residents of the
elephant corridor. In accordance with the High Court’s directions,
the State Government came forward with a decision that it will
ensure that no illegal construction takes place in the area shown
as ‘elephant corridor’ in the report of the Expert Committee and
that no person will be aliowed to put up fresh solar/electrical

fencing within the proposed area of the elephant corridor. Taking

17 ~
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into account the materials on record, the High Court passed a

fresh order dated 03.12.2009 as under:

“(i) The State Government will have to decide as to which

(ii)

33

Elephant Corridor has to be identified, ie. corridor
identified by the Central Government in the letter dated
11.08.2006, with the help of the State Forest Department
and NGOs, or the proposed Elephant Corridor as identified
by the Expert Committee in the present cases, preferably

within one month.

The publication of such map showing the Elephant
Corridor, should be made by the State through the Forest
Department, in two local newspapers, one in English and
another in vernacular Tamil, giving the details of Survey
Numbers of private lands which are falling within the
proposed Elephant Corridor. The persons may be asked to
submit their objections within a time frame, say one

month.

18
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(iii) The intimation of such proposed Elephant Corridor along

with a copy of the report of the Expert Committee, should
be also forwarded to each local Panchayats, which fall
within the proposed Elephant Corridor, so that the local
persons can have the knowledge of the corridor of their

own, if they so choose.

(iv}) No separate individual hearing is required to be given to

(v)

23,

any person, though a mass hearing may be given as
generally given in the “Land Acquisition” cases and on
hearing such objections, the proposed Elephant Corridor
including the map containing the different Survey
Numbers should be finalized and be also published at an

early date, say maximum within six months.

No individual or any Association generally should
intervene in the case. If they have any objection, they

may raise before the authorities concerned.

On such finalization, it will be open for the State to

decide:

19 L F
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(b)

A6

Whether the private lands which are falling within the
Elephant Corridor, do not belong to Schedule Tribe and
other traditional forest dwellers, who have a right under
the provisions of the 5Schedule Tribes and other
Traditional Forest Dwellers (Recognition of Forest Rights)
Act, 2006, and whether such lands should be acquired. _If
the decision is taken to acquire the lands, they will follow
the regular procedures as laid down under the provisions
of the Land Acquisition Act.

If the State Government, in the meantime, wants to take
over the management of the private forest, it may do so
in terms of Section 3 of the Tamil Nadu Private Forest
(Assumption of Management) Act (LV of 1961), so as to
enable the elephants to pass through the corridor

without any hindrance till the lands are acquired.”

16. Here, it may be noted that the aforesaid order of 03.12.2009

passed by the High Court was challenged before this Court

through Special Leave Petition (Civil) Nos. 14416-14422 of 2010

which was disposed vide order dated 30.04.2010 in the following

terms:

EX7)

20
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“Permission to file special leave petitions is granted.
Delay condoned.

Heard learned counsel for the petitioner and learmed counsel

for respondent no. 1.

The learned counsel for the petitioner contends that if
proposed Elephant Corridors established, the petitioner

would be seriously effected as his land falls in that area.

The petitioner would be at /iberty to approach the
Committee which is likely to finalize the Elephant Corridors
and also would be at liberty to approach the High Court and
seek intervention proceedings though the division Bench has
already indicated under other proceeding that no

intervention is allowed.

With the above directions, the special leave petitions are

disposed of”

In pursuance of the directions of the High Court, the State

Forest Department issued a public notice dated 07.01.2010,
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thereby publishing a proposed elephant corridor, as identified by
the Expert Committee, and requiring the persons whose private
lands are falling within the proposed corridor to submit objections.
Public hearings were also held by the authorities concerned and
the objections raised by various persons were rejected.
Thereafter, the State Government issued the impugnhed G.O.,
thereby confirming the elephant corridor map as published on
07.01.2010 and also specifying the boundaries of the elephant

corridor and the Survey Nos. falling within the said corridor.

18. Several writ petitions were filed before the High Court
challenging the impugned G.O. These were clubbed with the other
pending writ petitions and PIL and came to be decided by the

High Court’s impugned order dated 07.04.2011.

19. The High Court rejected the appellant’s contentions
regarding the propriety of constitution of the Expert Committee
given that the Wildlife (Protection) Act, 1972 (‘Wildlife Act’) does
not envisage the same and rather provides for constitution of
State and National Boards for Wildlife. It was held that the Expert

Committee’s mandate did not impinge upon that of the Boards
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under the Wildlife Act. The High Court also did not find merit in
the appellant’s contention that the State Government lacked the
power to notify an elephant corridor. For this, the High Court relied
upon Entries 17A ‘Forest’” and 17B ‘Protection of wild animals and
birds' in the concurrent list and the power of the State
Government to notify Sanctuaries, National Parks, Conservation
Reserves and Community Reserves under Chapter IV of the
Wildlife Act.

20. Before the High Court, the appellant had also contended that
the impugned G.O. sought to create an “artificial corridor” in an
area through which elephants do not traditionally pass. In
rejecting this contention, the High Court held that the material on
record clinchingly showed that the animals were already moving
through the said area. The High Court observed that the appellant
and others have constructed holiday resorts and are carrying on
commercial activities in the area despite only holding permissions
for construction of dwelling houses. The mushrooming of such
resorts, which were bounded by electric fencing and barbed wires,
had severally restricted the movement of elephants and caused

an increase in incidents of human-elephant conflict. Accordingly,
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the High Court passed the following directions which are under

challenge before us: _
“The resort owners and other private land owners are

directed to vacate and hand over the vacant possession of
the lands falling within the notified ‘elephant corrfdor"to the
District Collector, Nilgiris within three months from today. In
the meanwhile, the Government of Tamil Nadu is permitted
to go on with the implementation of the project as has been
notified in G.O.M.s. No. 125, dated 31.08.2010, in the best
interest of the wildlife, particularly elephants so as to notify

and improve the elephant corridor.”

21. The High Court also directed the State to strictly adhere with
the provisions of the Scheduled Tribes and Other Traditional Forest
Dwellers (Recognition of Forest Rights) Act, 2006 and in case any
forest dwellers are evicted from the elephant corridor, they be
provided alternate accommodation or compensation as per the

procedure contemplated under law.

22. A Review Application No. 157 of 2011 was filed against the

above decision of the High Court. The same was dismissed by the
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High Court vide its order dated 16.11.2011 on the ground that the
impugned judgement was a reasoned order which did not suffer

from any error apparent on the face of the record.

C. Proceedings before this Court

23. During the pendency of the present appeals, this Court was
informed that large scale construction was underway in the
elephant corridor in Tamil Nadu. In its order dated 12.07.2018,
this Court had made it clear that no construction is allowed in the
elephant corridor in Tamil Nadu and directed District Collector,
Nilgiris to prepare and present a plan of action on how to identify
the constructions that have been made, when they have been
made and for what purpose the constructions are being utilized.
This plan of action was to be with respect to the elephant
corridors as mentioned in the Report of the Elephant Task Force
titled “Gajah” as well as the elephant corridor as notified by the

impugned G.O.

24. In compliance with this order, the District Collector, Nilgiris
filed a Plan of Acton Report which identified the following
constructions in the elephant corridor areas:

25
2 8%



LAY

S!1. | Nature of the construction Total number
No. of
constructions
0l1l. |Total No. of Buildings within Resort 309
Complexes (numbering 39)
02. |Houses 390
03. |Other Common Buildings (Schools, 27

Water Tank, Community Halls, Temple,
Public Toilet etc.)

04. | No. of Estates/Plantations 9

05. | No. of Cultivation Fields 77

06. | Other Constructions 9
Total 821

Specifically in respect of the resorts, the District Collector
submitted that all 39 of them were operating illegally as 27 of
them had obtained approvals only for residential purpose whereas

12 of them had not obtained any approval at all.

25. At the next hearing on 09.08.2018, this Court noted that only
advocates on behalf 12 out of the 39 resorts were present before
the Court and thus deemed that the remaining 27 resorts had
accepted the Collector's above-mentioned report. Accordingly,
this Court directed that these 27 resorts be closed down/sealed by
the Collector and granted 48 hours to the other 12 resorts to

produce documents showing approvals and title for running of
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their resorts before the Collector. If the Collector were to find the
documentation incomplete, she was directed to immediately close
down/seal the premises. Further, the non-resort dwellers who
were identified by the Collector’s report to be occupying land in
the corridor area, were granted a period of 2 months to produce

necessary documents for verification before the Collector.

26. Thereafter, the District Collector, Nilgiris filed an Action
Taken Report dated 23.10.2018 stating that 27 resorts had been
sealed as per this Court’s above direction and documents were
received from the other 12 resorts. The Collector submitted that
out of these 12 resorts, only 1 resort owner could show proof of
use of his premises for residential purpose while the remaining 11
resort owners did not have valid documents. Accordingly, these
11 resorts were also sealed by the Collector in accordance with
the above order of this Court. In this Report, the Collector
additionally highlighted that the Forest Department had directed
the sealed resorts to remove solar, electric and barbed wire
fences erected around their premises as the same hinder the free

movement of elephants in the corridor. However, only a few of the
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resort owners had complied with the Forest Department’s
directive. In this connection, on 24.10.2018, this Court directed
that electric fences and barbed wire, wherever installed by the
resort owners, should be removed immediately. The District
Collector, Nilgiris filed another Action Taken Report dated
29.11.2018 reporting that she had ensured removal of electric
fences and barbed wire from the premises of the aforesaid resorts
in the corridor area.

27. During this time, in addition to the 12 resorts which were
initially represented before this Court, several other owners of
resorts/guest houses as well as the owners of cultivated lands,
dwelling houses and other constructions in and around the
elephant corridor area have sought to be impleaded before us,
being aggrieved by the actions of the District Collector, Nilgiris

and also the impugned High Court decision.

D. Contentions of the Parties

28. Appearing for the appellants, Shri Salman Khurshid, learned
Senior Counsel argues that the appellants’ lands do not fall within

an elephant corridor and that the area notified under the
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impugned G.0Q. does not fall within any scientifically recognized
elephant corridor and seeks to cover areas which are not
traversed by elephants. It is further contended that the
identification of elephant corridors is a scientific process and that
the impugned G.0O., which was issued in pursuance of the
recommendations of the Expert Committee appointed by the High
Court, was erroneous and untenable in law. The resort owners
claim that they run small resorts which are compatible with the
environment and are essentially for tourists who want to be close
to nature and wildlife. It is also asserted that these resorts help
tourists acquire sensitivity towards animals and the environment,
while preventing any exploitation or damage by their presence.
Some of the other appellants have also contended that their lands
do not fall within the elephant corridor from which the removal of

encroachment was sought.

29. It is further argued that the areas which have been notified
as elephant corridor by the State Government through the
impugned G.O., are in variance with all authoritative studies on

historic elephant corridors in Sigur Plateau from 1972 till date. It is
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also submitted that there is a variance in acreage between the
recommendations of the Expert Committee formed by the High
Court and the impugned G.O. issued by the State Government. It
is contended that the unilateral addition and deletion of
private/Government lands in the said G.0. is arbitrary and illegal.
The expansion of the corridor areas under the G.O. amounts to
creation of a new elephant corridor which does not presently exist
and the same is unlawful.

30. Learned counsel for some of the other appellants have made
similar submissions. It was argued that the lands of the appellants
do not fall within the elephant corridor. It was also argued that the
Plan of Action Report filed by the District Collector, Nilgiris before
this Court is clearly fallacious and the actions of the District
Collector in pursuance thereof are illegal. Some of the appellants
have further alleged that the District Collector, Nilgiris has
illegally removed fencing from establishments outside the notified
elephant corridor area as well.

31. On the other hand, learned advocate appearing for the

contesting respondents, has sought to justify the impugned
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judgment of the High Court, so also the Plan of Action Report and

Action Taken Reports filed by the District Collector, Nilgiris.
32. lLearned advocate appearing as Amicus Curiae has supported

the submissions of the contesting respondents and the Reports

submitted by the District Collector, Nilgiris.

E. Our Analysis

33. We have carefully considered the submissions of the learned
counsel made at the Bar and perused the materials on record.

34. At the very outset, it must be noted that the Wildlife Trust of
India terms elephants as a “keystone species” because their
nomadic behavior is immensely important to the environment.
Herds of roaming elephants play several important roles in the
ecosystem:

(i) Landscape architects: Elephants create clearings in the
forest as they move about, preventing the overgrowth
of certain plant species and allowing space for the
regeneration of others, which in turn provide

sustenance to other herbivorous animals.
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(iii}

(iv)

(v)

w44

Seed dispersal: Elephants eat plants, fruits and seeds,
releasing the seeds when they defecate in other places
as they travel, This allows for the distribution of various
plant species, which benefits biodiversity.

Nutrition: Elephant dung provides .nourishment to
plants and animals and acts as a breeding ground for
insects.

Food chain: Apex predators like tigers will sometimes
hunt young elephants. Further, elephant carcasses
provide food for other animals.

The umbrella effect: By preserving a large area for
elephants to roam freely, one provides a suitable
habitat for many other animal and plant species of an

ecosystem.

Elephant corridors allow elephants to continue their nomadic

mode of survival, despite shrinking forest cover, by facilitating

travel between distinct forest habitats. Corridors are narrow and

linear patches of forest which establish and facilitate connectivity

across habitats. In the context of today’s world, where habitat

fragmentation has become increasingly common, these corridors
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play a crucial role in sustaining wildlife by reducing the impact of
habitat isolations. In their absence, elephants would be unable to
move freely, which would in turn affect many other animal
species and the ecosystem balance of several wild habitats would
be unalterably upset. It would also eventually lead to the local
extinction of elephants, a species which is widely revered in our
country and across the world. To secure wild elephants’ future, it
is essential that we ensure their uninterrupted movement
between different forest habitats. For this, elephant corridors

must be protected.

35. Legal intervention in preservation of these corridors has
been necessitated because wildlife corridors are threatened by
various social, economic and anthropogenic factors, as noted
above. Commercial activities such as running of private resorts
and construction of new buildings with barbed and electric fences
within elephant corridors pose a serious threat of fragmentation
and destruction of habitats. The long-term survival of the species
depends on maintaining viable habitats and connecting corridors

which maintain variance in the species’ gene pool and avoid other
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risks associated with habitat fragmentation and isolation of

species.

36. Overtime, several environmental legislations including the
" Indian Forest Act, 1927 and the Wildlife Act have been enacted to
provide for the protection of forests and wild animals, with a view
to ensuring ecological balance and preserving natural habitats
including such corridors. The object of the Wildlife Act was
interpreted emphatically by this Court in State of Bihar v.

Murad Ali Khan? in the following terms:

"8. ... The policy and object of the Wild Life laws have a long
history and are the result of an increasing awareness of the
compelling need to restore the serious ecological-imbalances
introduced by the depredations inflicted on nature by man.
The state to which the ecological imbalances and the
consequent environmental damage have reached is so
alarming that unless immediate, determined and effective

steps were taken, the damage might become irreversible.

11988 (4) SCC 655
34
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The preservation of the fauna and flora some species of
which are getting extinct at an alarming rate, has been a
great and urgent necessity for the survival of humanity and
these laws reflect a last-ditch battle for the restoration, in
part at least, a grave situation emerging from a long history
of callous insensitiveness to the enormity of the risks to
mankind that go with the deterioration of environment.

XXX XXX XXX

10. ... Environmentalists' conception of the ecological
balance in nature is based on the fundamental concept that
nature is "a series of complex biotic communities of which a
man is an inter-dependant part" and that it should not be
given to a part to trespass and diminish the whole. The
largest single factor in the depletion of the wealth of animal
life in nature has been the “civilized man" operating directly
through excessive commercial hunting or. more disastrously,

indirectly through invading or destroying natural habitats.”

Specifically in issue before us, is the corridor in the Sigur

Plateau of Tamil Nadu. It connects the Western and the Eastern
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Ghats and sustains elephant populations and their genetic
diversity. The Sigur Plateau has the Nilgiri Hills on its south-
western side and the Moyar River Valley on its north-eastern side.
Depending on the monsoon, the elephants migrate in search of
food and water and during the course of their migration, they
have to cross the Sigur Plateau. This migratory path is considered
to be very crucial as it connects several contiguous forest areas
forming the Nilgiri Biosphere Reserve in the states of Tamil Nadu,

Karnataka and Kerala, the largest protected forest area in India.

38. Conflicting maps of this corridor were presented before the
Madras High Court, which thus directed the State Government to
choose between: (i) the elephant corridors identified in the
Wildlife Trust of India’s book titled “Right of Passage - Elephant
Corridors of India” which were referred to by the Central
Government in its letter dated 11.08.2006 to the State
Government; or (ii) the single elephant corridor identified by the
Expert Committee appointed by the High Court. As per the
aforesaid book titled “Right of Passage”, the following 4 corridors

lie in the Sigur Plateau region: (i) Avarahalla - Sigur, (ii) Kalhatti -
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Sigur at Glencorin, (iii) Moyar - Avarahalla and (iv) Kalmalai -
Singara and Avarahalla. The Expert Committee examined all the
elephant corridors in the area and identified a single elephant
corridor comprising of various elephant corridors in the Sigur
Plateau region. The State Government, vide the impugned G.O.,
notified this single elephant corridor, along the lines of the
recommendations made by the Expert Committee.

39. The first limb of the appellants’ contentions before us is that
there is no statutory power for creating/recognition of new
corridors by the State Government. We do not find merit in this
argument and, in principle, are in agreement with the findings of
the High Court regarding the power of the State Government to
take measures, including issuance of the impugned G.O., for
protection of wildlife in Tamil Nadu. It is undeniable that the State
Government is empowered to take measures to protect forests
and wildlife falling within its territory in light of Entries 17A
‘Forest’ and 17B ‘Protection of wild animals and birds’ in the
concurrent list and the power of the State Government under the
Wildlife Act to notify Sanctuaries and other protected areas. It is

an admitted position that the land of the appellants has also been
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notified as private forest in 1991 under the Tamil Nadu
Preservation of Private Forests Act, 1949, which prohibits cutting
of trees in private forests. Our attention has also been drawn to
the decision of this Court in TN. Godavaraman Thirumulkpad
v. Union of India? wherein felling of trees in the state of Tamil
Nadu was prohibited in all forests, including forests situated in
privately owned lands. The contesting respondents have argued
that the construction of the appellants’ resorts must have
necessarily run afoul of the above decision of this Court. Without
commenting on the factual accuracy of this assertion, given that
the classification of the appellants’ land as private forest land is
not in dispute here, we find no difficulty in holding that the State
Government was empowered to protect the habitats situated on

the appellants’ land by notifying an elephant corridor thereupon.

40. Furthermore, since the impugned decision of the High Court,
the Ministry of Environment, Forest and Climate Change vide its
Notification S.0. 4498(E) dated 13.12.2019 has declared the
entire area in question and adjoining areas around the Mudumailai

Tiger Reserve as an Eco-Sensitive Zone. Under this Notification,

2 1997 (2} SCC 267
38
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the State Government of Tamil Nadu has been expressly directed
to regulate land use generally, as well commercial establishment
of hotels/resorts specifically, in the Eco-Sensitive Zone so
established. As was held by this Court in M.C. Mehta v. Union of
India and Ors.? the “Precautionary Principle” has been accepted
as a part of the law of our land. Articles 21, 47, 48A and 51A(g) of
the Constitution of India give a clear mandate to the State to
protect and improve the environment and to safeguard the forests
and wild life of the country. It is the duty of every citizen of India
to protect and improve the natural environment including forests
and wild life and to have compassion for living creatures. The
Precautionary Principle makes it mandatory for the State
Government to anticipate, prevent and attack the causes of
environmental degradation. In this light, we have no hesitation in
holding that in order to protect the elephant population in the
Sigur Plateau region, ?t was necessary and appropriate for the
State Government to limit commercial activity in the areas falling

within the elephant corridor.

31997 (3) SCC 715
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41. The second limb of the appellants’ submissions comprises of
qguestions about the scientific accuracy of the Expert Committee’s
Report and contentions that the dimensions as well as the
location of the single corridor identified therein are at odds with
authoritative scientific publications. It has been argued by the
appellants that their resorts and other establishments do not fall
within the historic corridors identified in these publications. These
assertions were dealt with by the High Court which held that there
was material on record to show presence of elephants as well as a
past incident of human-elephant confilict, which resulted in the
death of a French tourist, in the region where the appellants’
resorts are located. The High Court also held that any absence of
elephants from the areas surroundihg the appellants’ resorts was,
in fact, due to the construction activities of the appellants
whereby access of the elephants has been restricted through
erection of electric fencing. We see no reason to interfere with the
above factual ﬁndings of the High Court and alse do not find fault
in the State Government’s adoption of the recommendations of
the High Court-appointed Expert Committee, through the

impugned G.0O.
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42. This brings us to the last limb of the submissions of the
appellants, which is comprised of factual objections to the
acreage of the elephant corridor as notified by the impugned G.O.
and the actions taken by the District Collector, Nilgiris in
pursuance thereof. The appellants have contended that there has
been substantial variance between the acreage recommended for
acquisition by the Expert Committee Report and the acreage in
the impugned G.O. It is further alleged that the acreage in the
newspaper advertisement by the State Government inviting
objections to notification of the corridor is also different from the
acreage in the impugned G.O. As all the objections received
pursuant to the said newspaper advertisement were rejected by
the State Government and since the impugned G.O. purported to
adopt the recommendations of the Expert Committee, the
appellants allege that the said variance in acreage is arbitrary
and unreasonable. It has also been alleged that the District
Collector, Nilgiris has acted arbitrarily in sealing their resorts after
rejecting the documents submitted by the appellant resorts

purporting to show approvals and title. Similarly, it has been
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alleged that the District Collector went beyond the scope of this
Court's order dated 24.12.2018 wherein immediate removal of
electric fences and barbed wire was directed. It is the appellants’
case that non-electric fences as well as fences beyond the
notified elephant corridor area were removed by the District
Collector. We are of the view that it is just and proper to hold an
inquiry to establish the veracity of the above factual objections of
the appellants.

43. Therefore, we appoint a 3-member Inquiry Committee
consisting of: (i) Hon’ble Mr. Justice K. Venkatraman, Former Judge
of the Madras High Court (Chairman); (ii} Mr. Ajay Desai,
Consultant to World Wide Fund for Nature-India and Member of
the Technical Committee to come up with a National Elephant
Action Plan (NEAP), constituted by the Union Ministry of
Environment, Forest and Climate Change (MOEF&CC); and (iii) Mr.
Praveen Bhargava, Trustee of Wildlife First and Former Member of
National Board for Wildlife to decide the individual objections of
the appellants and any other persons claiming to be aggrieved by
the actions of the District Collector, Nilgiris 'pursuant to the

impugned G.O. and as recorded before us through her Plan of
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Action Report and her twin Action Taken Reports, as also the
allegations regarding arbitrary variance in acreage of the
elephant corridor under the impugned G.O. The State Government
is directed to consult the Chairman of the Inquiry Committee and
pay remuneration to him and the other Members of the Inquiry
Committee. Further, we direct the State Government to provide
appropriate secretarial assistance and logistical support to the
Inquiry Committee for holding the inquiry within four weeks from
today.

44, We leave it to the discretion of the Inquiry Committee to
decide the location for its inquiry proceedings. We also authorize
the Inguiry Committee to appoint requisite staff on temporary
basis to assist the Committee in the inquiry and to fix their
salaries. The State Government is directed to pay their salaries.
The State Government and the district level authorities are
directed to provide their full cooperation and produce any and all
files/documents required by the Inquiry Committee to address the
grievances of the appellants and any other persons claiming to be
similarly aggrieved. The appellants and other persons claiming to

be aggrieved by the plan of action/actions of the District Collector,
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Nilgiris pursuant to the impugned G.O. and the allegations
regarding variance in acreage under the impugned G.O, are
permitted to file objections containing their grievances before the
Inquiry Committee within a period of four months from today. The
Inquiry Committee is directed to consider the objections filed
before it and pass appropriate orders thereon after granting the
parties a reasonable opportunity of being heard. The parties are
also permitted to file documents in support of their respective
contentions before the Inquiry Committee.

45. The present appeals are disposed of in the aforesaid terms,
leaving the parties to bear their own costs. All pending
applications shall stand disposed of.

.......... PTT T —. o | B
(S A. BOBDE)

{(S. ABDUL NAZEER)

................................. J.
(SANJIV KHANNA)

New Delhi;
October 14, 2020.
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ANNEXURE-7

GOVERNMENT OF ASSAM
ENVIRONMENT & FOREST DEPARTMENT : : DISPUR

QRDERS BY THE GOVERNCOR
NOTIFICATION

The 17" April 2003

NO. FRW-44/2002/67. In pursuance of the guidelines of the Project Elephant,
Government of India, and in view of the consent of the Government of India conveyed
vide F. No. 7-2/2000 (PE) dated July 16, 2002, the Governor of Assam is pleased to
declare the land described in the schedules below as an ‘Flephant Reserve’ with effect
from the date of publication of this notification in the official gazerte.

SCHEDULES
A. Loeation . Are;a and Name,
Distriers (civil) . .. .. .. . Dibrugarh, Sivasa.gér and Tinsulia,
Sub-divisions fci\dl) .. . Chamdew lemgarh Margherita and Tmsulm
Forest Divistons . . . . . ., » Dibrugarh Dighot, Dum Duna and Sivasagar.
Name . ........ W DH’ITNG-—PA'EKAI ELEPHANT RESERVE
Atea ... 937 sy kan. (Block 1= 460 sq kis; Block 2 - 156 sct k;

Block 3-170 sq km, and other disjunct
pockets 7151 sq km).

B. Boundary/ Arca degeription

This ‘Elephant Reserve' consists of three blocks, henceiou:h referred to as Block 1,2
and 3, and eight other smaﬂer dis;nnct pockets.

- BLOCK-1

Reference point: The srarting point is the northernmost tip of Upper Dihing (west
block) RF {R¥- reserve forest) near Kham Beat Qffice on Makum -
Lakhipachar road. '

North: , From the northernmost tip of Upper Dihing {west block) RF on
Makum - Lakhipathar road, the houndary runs eastwards along the
notified northern boundary of Upper Dihing (west block) RF.

East: Along the eastern notified boundary of Upper Dihing (west block)
: RF, then along the eastern notified bovmdary of Digboi {west block)
. RF, then again the éastern and thence south-eastern boundary of
Upper Dihing (west block) RF till it reaches the Burhi-Dihing River,
“Thence the boundary runs along the northern boundaiy of Dirak RF
and Dirak proposed (1™ Addition) RF till the Inter-stae bonndary
berween Assarn and Anunachal Pradesh.

oz
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Seuth;

West:

BLOCK - 2

Reference point:

Norih:

A8 K

From the south-eastern tip of Dirak proposed (1* Addition) RF on
the inter-state boundary berween Assam and Arunachal Pradesh,
the boundary follows the interstate boundary up to the south-
western tip of Dilli RF.

Thence, from this point the boundary runs along the emtmg
western and northern boundary of Dill and Joypur RFs up to the
Burhi-Dihing River, then it follows the existing western houndary of
Upper Dihing (west block) RE up to the northemnmost dp of this
resexve forest near Khato Beat Office on Makuin - Lakhipathar road.

The starting point is the north-western corner of Kakojan RF on the
banks of the Dibru River.

From the starting point, che boundary runs eastwards along the
notified north-western, northern and eastern boundaries of Kakojan
RE till it reaches the notthern houndary of Upper Dihing (zast biock)
RF. Thence it runs zlong the nurchcm l:aoundary af Upper Diking

. {east block) RF.

Easi:

South:

West:

OCk -3

Reference point:

Noxth:

Easty

From the north-eastern corner, on the banks of the Dibm River the
boundary runs along the notified eastern boundary of Upper Dihing
(east block) RF,

Thence the boundary follows the notified southern boundaly of
Upper Dihing (east block) RE. .

Thence, the boundary runs along the existing western boundary ojf
Uppsr Dihing (east block) RF and also includes the areas leased out
for oil iinkag, Dighoi (east block) RE and Bogapani RF ¢ill it reaches
the Dibru River near Nazirating. Then it follows the left bank of the
Dibru River along the western boundary of Kakojan RF till it meets
the reference point.

The starting point is the north-western corner of Narﬁph ai RF on the
banks of the Burhi-Dihing River,

- Prom the starting point, the boundary runs eastwards along the

notified norchemn boundary of Namphat RY till it reaches the north-
eastern corner of Tinkopani RT.

From the north-eastern coener of Tinkopari RF, on the banks of the
Namchik River on Assam - Arunacha? Pradesh interstate boundary,
it runs along the notified eastern and southern boundaries of
Tinkopani RF and Tirap prapesed (I Addition) RE, and eastern
boundary of Tipong proposed (1 Addition) RF.
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South: Thence the boundary follows the notified southern boundaries of
Tipong proposed (1 Addirion) RF, Lekhapani RF, Saleki proposed
RF and Makumnpani RF.

West: From the south-western correr of Makumpani RF on the Assam -

Arunachal Pradesh interstate boundary, it follows the exsting
western and northern boundaries of Makumpani RF, northern
boundanes of Saleki proposed RF, Lekhapani RE, Tipong proposed

I Addition) RF, Tipong RF, Paharpur RF, again Tipong proposed
(" Addition) RF, then Tirap proposed (¥ Addition) R¥, western
and northern boundary of Tirap RF til the western boundary of
Tinkopani RF on the banks of the Tirap River. Thence the boundary
runs along the wesrern boundary of Tinkopani RF and sonthern and
westein boundary of Namphal RF till it meets the starting point on
the banks of the Burhi-Dihing River. ,

In addition to the areas described above, the "DIHING-PATKAI ELEPHANT RESERVE'
also includes five other smaller disjunct pockets, the laxgest of which is Abhoypur
RF, which has contiguity with Block 1 of this reserve through forests in Nagaland
and Arunachal Pradesh. Other pockers are Burhi-Dihing (north and south blocks)
R¥s, Duarmara-RE (including Dusrmara proposed 1™ Addition RF), Kotha RF,
Naloni RF, Phillobari RF, Tokouoni RF and Torani RF. All these as well as all the
blocks have contiguity through unclassed forests, riverbeds and tea plantations.

/
DR ANWARUDDIN CHOUDHURY
Joint Secratary
ro the Government of Aszars,
Environment & Porest Dept, Dispur.

Meme No. FRW- 44/2002/67-A. Dated Dispur, the 17 April 2003,

' \//Cgpy to the Director, Project Elephant, Government of-India, Ministry of Envitonment &

Forests, Paryavaran Bhavan, CGO Complex, Lodhi Read, New Delhi 110 003,

2. The P.B.S. to the Chief Minister, Assam for kind information of the hon'ble Chief Mipister.

The P.S. ta the Minister of State (ind),Fovests,Assam, for kind info. of the hon'ble minister,

The P.8. to the Chief Sectetary, Assam, for kind information of the Chief Secretary.

The Commissioner & Secretary, Revenue / Tourism Dept., Assam.

‘The Principal Chief Conservator of Forests, Assam, Guwahatl,

Chief Conservator of Forests (all), Assam.

Deputy Comunissioners concerned,

. Conservaror of Forests concerned / Divisional Forest Officers concerned,

I'D The Dy. Director, Assam Govt Press, Bamunimaidlam, Guwahati-21, for publication of the
above netification in the Assam Gazetve extra ordipary and to send 206 copies to this dept.

1. Guard file.

xo;w:ws:»s-n.«ﬁw

DR ANWARUEDIN CHOUDHURY

AUCH-2003 ﬁ Joeing Secretary

o &
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, ANNEXURE-8
GOVERNMENT OF ASSAM
OFFICE OF THE men?l\mum PAL BOARD::DIGEO!
Dist. - TinsulB-(ssam}; Wp - 786171
— JIEK R ~
no.oa. /s apary | O 3 ‘f;if 3, fed vgvate 2749\ 222
N

To (,:nﬁt'»-\i,

The Divistonal Forest Officer, "1

Digboi Division,

Digboi

Sub: - Action taken report regarding Civil Appeal No. WL/EG/Civil Appesl No. {S) 9710-9711/2018.
Ref.: - Your letter No.B/NGT/2022/2322-29, dud, 26-09-2022.

Respacted Sir,

With Jll due respect, and with reference to the subject cited above, | would heraby like ta
bring to your kind notice that Digbol Municipal Board has taken appropriate action in its
capacity to fulfil the direction of the Hon'ble National Green Tribunal (NGT).

The following are the point-wise action taken:

1 Hoa'ble NGT, in its judgement under point av, 6, directed Dighoi Municipal Board to

restrain fram dumping Municipal waste and garbage in Déhing-Patkai Elephant reserve,

In this regord, Digboi Municipal Board has acquired Govt. land and has prepared
a new Solid Waste Management and dumping site at S no Golai Gaon under Makum
Mouza of Margherita Revenue Cirtle, We have already started dispasat of waste in cur
new dumping site.

2. As per point no. 9 of the judgement Digboi Municipal Board was directed not to aliow

any construction activity in and around the Dighoi reserve.

inthis context, it is to be noted that Digboi Municipal Board area does not share
any boundary with Digbol resarve. Thus condition of granting permission for
construction activity from Dighoi Municipal Board does not arise.

t hereby submit the Action Taken Repori of Hon'ble NGT, for favour of your necessary

action,
Chaitman E'&Eugve Officer

Digh@iVuRiviAY Board D eyt @0Rrd
-PIABO! MUBCHIAL BOARD ,égng i oiL BORRD
DIGEO) b Bio S
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ANNEXURE-$

F.No. 6-16/2021-PE-Part(1)
Government of India/ HIRAATPIK
Ministry of Environment, Furestb C] imate Chan gem s

(Project Elephant Dlﬂsmnﬁﬂﬂuﬁtﬂﬁiﬂﬁ HRD)

P ]

6™ Floor, Vayu Wing,
Indira Paryavaran Bhawan,
Jor Bagh Road, Aliganj,
New Delhi-110603

Dated 03,10.2022
To,
The Secretary
Ministyy of Geology and Mining
Government of Assam,

Sub:- Civil Appeal 9710-9711 of 2018, Coal India Limited Vs, Dr Kashmira
kakati &Ors in the Supreme Court of India — reg.

Sir,

With reference to the Order dated 10.08.22 in Civil Appeal 9710-9711 of 2018,
Coal India Limited Vs Dr Kashmira Kakati & Ors, the Supreme Court of Indiahad
asked the Ministry of Environment, Forest and Climate Change to conduct an
inquiry after taking assistance from Respondent no 3 ( State of Assam through its
chief Secretary) and 4 ( Principal Chief Conservator of Forest and Chief Wild Life
Warden District — Assam) in compliance of the National Green Tribunal’s order
dated 18.12.17 in the matter of Dr Kashmira Kakati vs {Union of lndia (O.A 19
of 2014} 1o be furnished within 8 weeks. '

In the aforesaid coniext, please frnish information on the following aspects!

a} Number of Meetings conducted with Coal India Lid for taking over the
abandoned coal mining area along the Minutes of the Meetings.

Loz
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b) Information on mining areasin revenue lands and/orforest lands inside the
 elephant reserves as the format given in Ammexure I(the map of the
elepbant reserves is enclosed as Annexure II for reference).

¢) Map showing mining lease (whether handed over or not/ whether expired

- or pot)as per information given in para (b) above.

d) Details (name of the mining lease, location, number of buildings, area
covered by buildings) that were constructed for office/staff for mining or
otherwise by the mining lease holder |

e) Whether the buildings/offices mentioned in para (d) were handed over by
the mining lease holder to the Mining and Geology Departiment or iiot - if
handed over, then copy of handing over/ taking over report may be
furnished along with status of current usage of building.

Encl: as above
Yours faithfully,
A LY

DR, K. Muthamiz ielvan}

Scientist *E’ (Project
Elephant)

Email id; km.selvan@gov.in
Telephone No. 011-
24695067

Fi 4
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ANNEXURE
S.no | Name | Location of | Area of | Year I | Status ~ of | If the
of the |the mine | the which the mining | mining
Mine |with geo!mining | abandoned | lease -|lease has|
coordinates | jease whether | expired, the |
the lease | handing
is In force | over/
or expired |taking over
report.

Yoy
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LULC of Dihing Patkai ER for four based on the years 1985, 1995, 2005 and 2018

1 Forest 91.25 89.84 89.72 83.49
2 Agriculture 740 - 878 8% . 1518
3 Fallowland 014 014 0.15 0.01
4 Butw 013 047 025 043
5 Waterbady 107 107 098 119

= Forest W Agriculture - Fallow land e Built up  m Water body

LULC of Dihing Patkai ER for the year 2018

About 83.5 % of Dihing Patkai ER under forests. Decrease in forest cover s evident between 1985 and
1995. Similarly, a decline in the forest cover was observed between 2005 and 2018 (Table-9), However,
the resolution of the layers 2005 and 2018 are not comparable.

bz
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Google image of Bogapani and Golai Elephant corridors

Bogapani cerridor in 2017

LhpiTE :
D T AT TR Ty A e T

Bogapani corridor in 2022,
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Golai Elephant corridor in 2017
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¥ No.6:35/2017 PE

o Government of India,
Ministry of Environmieit, Foréest and Climate Chatige

Project Elephani Division

Indlira Paryavesan Bhawan

Viyw Wing, Jor Bagh Road, Aliganj

New. Deliti- 110003

Dater 3y, Angudt, 2017

Bub: Oder of the How'ble Supreme Const duted 04-08-201% in Wit

Petition (£f no: 278 of 2015 titled Vidys Atbrevs & Ane. 'Vs.
Union of Indin Ofs.

BiE,

Kindly find enclosed the order of the Honble Supreme Covrt, srder
dE. 04-08-9017 Writ Petitién () no, 278 of 2015, wherdin the Hon'hle
Supreme Court hay ditected the MOEF&,C(E to consider mntqetian of 27
high privrity slephant {fumdﬂm in pine States by acquiring land, i
TECeS¥ALY.

In this rogeid, yon ere requested fo assess the fessibiliy of
préfeeting these corddors in your respeetive atate and i any, land
actudsition.is to be:dong; make it sxpeditiously.

it any findiiciil gssistance is requitied for thiv tagk, the Ministry may
consider fanding it, stibject fo budgelary restraints.

Tt is further reguested to furnish an action taken report within 60
deiys for filing of the 6ffidavitin. Hon'ble Bupreme Cowrt.

?oum fmth!hl.ly,

T g iz‘ B
(R K. Sximtava}
Inapector General of Forepis &

Rireotor, Projsct Klephant
Telefax: OI1-34695202
Begnall: Igpe-mefginic.in

Ensl: As above:
Copy for Hod information and neécessary action to

The Chish W8 Iie Warden , Governtaent of Uttrakhand,

The Chief Wild Life Warden, ‘Governmicdt of Cdisha.

The Chief Wild Life Warden, Government of West Bengal.

The Chief Wild Life Warden, Governimient of Assam,

“The Ghief 'Wild Life Warden, Government of Arisidshal Pradesh.
‘THe Ohiel Wild Lifs Waiden, Gavernment of Meghalayea.

_'I‘he Chlef lecl Lli‘t, Warden, Govermment: cf Kmataka

Bl

‘i‘ha Chief Vﬁld Lifé Warden, Government of Kcrala

w@ﬁﬁméwpv

DL -FHNXEMNY
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TREM. ¥O, 6 ROURT WO L _ SECTION FlL-W

ETYRERENY COURKYT OF ZTNDIR
RECGRD OF FROCEEDINGS
titronis) (civit) Yofs) .2

VEOvh ATRRGYA € RNR. | Patitiones s}
‘ o vERBUE |
HION OF INDIR . & ORA. : Respondent (5}

Tate : 0§=0B42017 Thiy petiticn was failed on for heariny taday.

HOR'BLE TRE CHIRY JUSTICR
%N"Bl‘am R, JusTiew .Y, cnmmm

Foir Betiltionst{s} M. Bhysm Sivad, Sp.ide.
S, B, B Manobiz, AOR

Fox Respondént(s) Ma.Ripky Andnd, RASG
Mz, Hasifh Qadxd, Adv.
Mi_Heepak Goul. Adv.
Ma.Somya Rathore, Mdy.
My Cuzpest Singh Maklker, AOR

Me B.K.Mighoa, Adw.Geni.
Mr.Pawar Ugadhyay, adv.

Mr. Sarsiit Pristep s,mgm v
¥& Sharnila Wpadiyay, AUR

Hx P Kv!ﬁ:liiuk, .Rd‘v'.
M. Of?zaf.‘!han, A,
¥rs . Nehx Hngpaix adv.
M, Kaj Babadut, Adv

My Jogeph Azistoble 5., hdv.
Men ¥riys Avistotle, .a.tw

My Xehish aniav, ad\r

Wi Romehal Rej, Ady

Mz Daboiit Bo:&kakat:L Bdw.
5. Dikelia Rei, AQh

M Dedpud Goed, Rdv
Hr ML Ang Runed, Ady.

Mr, 5. Udaye Rumsr Sagar; Mdv,
Mo Hrityunjas Singh, Adv.

¥s . Bésiatika mihi Ady.
ME Jesgal Wah'ia :



2570

2

Mz, Buja Singh, Ade.
#s. shodbiks Sharms, Adv.

ME .G, Exakagh, Adw.
Mr.gdEtnn M., Adw,

Mes Brivanka PEakash, Adv.
Mrs Beens Prakash, Adv.

Mz Mahaling Pandarge, Adv, :
¥ wishant Kebneshwaskar, dde.

VRN Beasing the couwdsel thi Court made the following
CRDER

1. Even thowgh this ooust, By dte moabion béahck erder datad

31.63,2017, reguived xespondent Wes.l mod 3 to  £ile ocountex

affidavits, thé sams are nob fartheouing, Ms Binky Hnand, learaed

Bdditivnal Selicitor Generdl, €eeks a short adjourrment, so0 av ‘bo
efable her insfrusting cownsel, ko filw gounter affidevita on
hehaif of raspondent Bos.l and 3.

2. ¥r.Shyam Divas, Jexenad &8RioY sounsel appeaziig oL
behalf oFf Hhe .p;&ﬁii;'i;unar hne hepded gyeg to usg ih Couxt today, some
anggestions on bebalf of the petitioner. The suagestions age taken
op recerd, aid wmarked ﬁﬁ‘&;ﬂfmﬁzﬂ:’a-.&* . A copy theresf has been
handsg ovey to the lsarped Additional Boliciter Gunersl.

3. whe Jeachgd Additional Selimitor _ﬁ&ﬁaza‘i. undartakes o
take into cofsideratien the duggestions -of the - petitioner, while
Filing Fhe countdy HEEistAvita wn hehalf oF respondent Hos.} and 2.
4, " prayer if allowed.

5, Counter affidavits on behalf of rehpondent Woa.) #nd 3 be
positively filed within thres months,

. List on 21.10.2017.

(SARTSH KUMAR YADAV) (RENURR, SAOAE)
i _ ASST:REGIITRAR

YW
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REMINDER
SUPREME COURT MATTER

¥.Ne.6-15 f20LT PE
CGovernment of indis
Ministry of Environment, Forest and Climale Change
: Project Elephant Division,

Indira Paryavaren Bhawan
Veayu Wing, Jor Bagh Road, Aliganj
“ ew Delhi- 110003
Date: | 7 Neowember, 301%

Suh; Onder of the Hon'hle Supreme Court dated 04082017 in Wris
Petition (G} no. 275 of 2015 titled Vidya Athreya & Anrx, Vs,
Union of ndia & Ors,

The undersigned s divected w0 refer this Miniatry’a letter dated 24-
UB-2017 on the above cited sulject. The Hon'ble Sunpreme Coust hasz
directed the MoEF&CC io congider protection of 27 high prioniy elephant
corridors in nine Suntes by acquiring land, if necessary.

In this regacd, this Minisiry requested Chief Wildlife Wardens to
assesy the feasibility of protecting these corridors by your respactive Staies
and land acquisition if any, is to be dupe and if any Anancial assistante is
reguired for this task, the Minisny may consider funding i, suhjest (o
budgetanr restraints,

It is to inform that reply froms your State in still awaited, Thevefure, it
is once again requested W kindly consider the suggestion of the Hon'ble
Supreme Court end furplah an action twken report on the same ab the
earliest for fiting of affidavit in the Hon’ble Supreme Court of india,

The matier may please be granted wop priority. %;/
eI

: iRoval Thomas)
Deputy Inspestor Generel of Foreots &
Dlrevtor, Project Flephant

Folefem: 011-FA585322

Bl projectelophani noeligmal.com

Basl Copy of the letist dated 24-08-2017
Copy for kind information and peosssucy aotion £o :

The Chief Wild Lifs Warden , Governgnent of Utizalthend,

. 'The Chief Wild Life Warden, Government of Odishiz,

The Chief Wild Life Warden, Government of West Bongal.

. 'The Chief Wild Life Warden, Government of Assam.

. The Chief $ild Life Warden, Govermunent of Arinachsl Predesh,
The Chief Wild Life Warden, Government of Meghalaya,

The Chisf Wild Life Warden, Government of Karnatala,

The i2hiel Wiki Life Warden, Governmaat of Tamilnady.

The Chief Wild Lifs Warden, Government of Herala,

W8 O L G b e

Uig
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GUiIREI, TN TE AR giae wA
B GOVERNMENT OF INDIA
WRARTEY OF ENVIRCNMENT, FOREST AND CLIMATE CHANGE
$fr vataror o, @ I 99,
: w4 fasei-110 603
FHDIRA PARYAVARAN BHAWAN, JOR BAGH ROAD,

NEW DELHE1TH 003
 Websité : moef.nicin

F. No, 6-3/2010-PE (Vol. 1)

Dlated st May, 2018

Sub:  Order of the Hon'ble Supreme Court dated 23.04.2018 In Writ Petitltm {c] no..897 of :
1996 titled A Rangarajen & Ors. _Vs. Union of mdia & Ors. ﬂled in the Hon’ble
Supreme Coust _reg .

Ref: Order of the Hon'ble Suprenie Court dated 04.08.2017 in Wrst petxhon ((:] n0.275 of
2015 titled Vidya Atherya & Anr. Vs Union of lndia, '

-Kmd attention is invited to the subject. P]eaﬁe find enclosed the order of the Hon'ble.
Supreme Cowt dated 23.04.2018 in the matter for securing the critical high priority. elephant
corridors to minituige the human- elephant conflicts. 1t is requested to kindly provide the response.
_of the states on critical elephant corridors as sought by this Ministry and fornish an action taken
repcrz of the same within three weeks fo this ministry, :

in this regard, atention is also invited to this Ministry vide letter mentioned &ndet
reference requesting the Chief Wildlife Wardens to assess the feasibility of protecting these
corridors in your respective states, inspite of the reminder on 17.11.2017; the response from the
regpective states to this Minlstry is still awa;ted and the order of Hon'ble Supreme Court may also
be pernsed in this coniext,

Hence, it is once again reque.sted to send the responses Immedrately o this ministry for
finalizing the view of this Minjstry on the matter.

Thig may be treated on top priority.

YoursfaithfuHy,

Encls: as above.

IGF & Director {Project Elephant}
Telephone No. 011-24695249

Bmail: noyalifs1963@gmail.corm

Distribution for ¥ind information and necessary action :

The Chief Wildlife Warden, Government of Uttarakhand.

The Chief Wildlife Warden, Government of Qdisha.

The Chief Wildlife Warden, Goverament of West Bengal.

The Chief Wildlife Warden, Government of Azsam,

The Chief Wildiifs Warden, Government of Arunachal Pradesh.
The Chief Wildlife Warden, Government of Meghalaya,

The Chief Wildlife Warden, Government of Karnataka.

The Chief Wildlife Warden, Governmant of Tami] Nacdu.

The Chief Wildlife Warden, Government of Kerala,

W I Yk N e

Yry




10.
ii,
12,
13.
14,
15.
16.
17.
i8.
i9g.
20,
2,
22

IS0 4

The Chief Wildlife Warden, Government of Andhra Pradesh,
The Chief Wildlife Warden, Government of Tripura.

The Chief Wildlife Warden, Government of Nagaland.

The Chlef Wildlife Warden, Government of Uttar Pradesh.
The Chief Wildlife Warden, Government of Bihar,

The Chief Wildlife Warden, Governiment of [harkhand.

The Chief wildlife Warden, Government of Chhattisgarh.
The Chief Wildlife Warden, Government of Rajasthan.

The Chief Wildlife Warden, Government of Manipur,

The Chief Wildlife Warden, Government of Madhya Pradesh.
The Chief Wildlile Warden, Government of Haryana,

The Chief Wildlife Warden, Govermiment of Gujarat, _
The Chief Wildlife Warden, Government of Andaman and Nicobar,

Copy to: Shri A. N. 8. Nadkamy, Senlor Addl, Government Advécate, Supreme Court of

Yzo

India for kind information and necessary action

(Noyal Thomas)
IGF & Director (Project Elephant)
Telephone No, 011-24695249

Email: noyalifs1963@gmail.con)




¥.Ho.6-15/2017 PE
Governtoent of india
Ministry of Environment, Forest and Climate Change
Project Elephant Divislon
Indira Paryavaran Bhawan
Vayw Wing, Jor Bagh Read, Aligan]
. ﬁew' Deltii- 13100063
' Dete: 2 November, 2017

Subyf Ueder of the Hon'ble Supreme Court dated 04-08-2017 jo Wrlt

f"?

Potition (C) no, 275 of 2015 titied Vidya Athreys & Anr, Vs,
Unlon/of-india & Ors. )

The undersigned is divected to refer this Minisiry’s letter dated 24-

S Q8-2017 on ihe above cited subject. The Hon'ble Supreme Court has
directed the MoEF&EC {o consider protection of 27 high prierity elephant
corridors in nine Statgs by acquiring land, if necessary.

W N

In this regard, this Ministry requested Chief Wildlife Werdens to

agsess the feasibility of protecting these corriders in your respective Siates
and Jand sequisition If any, is to be done and if any financial assistance is
requived for this task, the Minisiry may \cimsider funding it, subject to
Budgetary restraints.

It i to inform that reply from your Sate is still awaited, Therefore, it

is once again reguested to Kindly consider the suggostion of the Hon'lde
Supreme Conrt and furnish an action taken report on the same ab the
earbest for filing of affidavit in the Hon'hle Supreme Court of India.

The maiter may pleass be granted wop priority.

Loy
{Noyal Thofnas)

Deputy Inspactor Gener) of Forests &
Pireotor, Project Blephant

Tulelax: 01 124685323

frmatl: peolectelephan. meefiigmail.com

Bned: Copy of the letier dated 24-08-2017

Copy for kit infermation and negassary aotion tw:

e LR R

The Chief Wild Life Warden , Govermment of Uttrakhand,

The Chief Wid Life Warden, Government of Odisha.

The Chief Wild Lik Warden, Government of West Bengal.

The Chicf Wild Life Warden, Government of Assam.

The Chief Wild Life Warden, Government of Arunachal Pradesh.
The Chief Wild Life Warden, Governiment of Meghalaya.

The Chief Wil Life Warden, Government of Rarnataka,

The Clief Wild Life Warden, Government of Tamilnadu.

The Chief Wild Life Warden, Government of Karala,

4 2.
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1
ITEM NO.3 COURT HND.4 - SECTION PIL-W

SUPREME COURT OF INDIXA
RECORD OF PROCEEDINGS

Writ Petition(s){Civil) No{s}.897/1856

A, RANGARAJAN & ORS. Petitioner{s}
VERSUS

UNION OF ZINDIA

MINISTRY OF ENVIRONMEMT AMD FOREST & ORS. Respohdent(s)

WITH

SLP{C) No. 5176/2012 (XII)

SLP{C) No. 2666/2012 (XII)

SLP{C) No. 78l8/2012 (XII)
S.L.P.{C)...CC No. B261/2812 {XII)
SLP{C} Ho. 20154/2021 (XIIL)
Sip(C) No. 37382/2013 (XII)
S.L.P.{C)...CE No, 9201/2012 (XII)
SLP(C) No. 21466/2011 {XII})
Sie(c) Mo. 17313-17314/2011 (XII})
SLP{C) No. 21463-21464/2017 (XII)
SLP(C) No. 21461/201% (XII)
SLP{C) No. 16868/2011 (XII)
SLP(C) Ho. 17160/2011 {XII}
SLP{G) No. 17155-17158/2011 (XII)
SLP{C} No. 17156-17151/2011 {XII)
SLE{C) No. 21480/2@11 (XIT)
SLE(C} No. 23467/2011 (XII)
SLP(C) No. 2147272011 (XXI)
SLP({C) No. 21477/2811 (XII})
SLP(C) No. 21478/2611 (XII)
SLP(C) No. 21476/2011 {XII)
SLP(C} No. 21468/2011 {XII)
SLP(C} No. 21469/2011 (XII)
SLR{C) No. 24826/20911, (XIT)
SLP{C) No. 19112/2011 (XTI)
SLP{C)} No. 25016/201%1 (XIT)
SLP(C) No. 21581/2041 {XII}
SLP{C) No. 35558/2013 (XIX)
SLP(C) No. 30535/2011 (XII)
SLP({C) No. 35644/2013 (XII)
SiP{C} No. 30536/2011 (XIT)

woseie) No. 0305/2012 (XII)

.{C)...0CC No. 527872012 (XII)

BESYL.P.(C)...CC No. 5312/2012 (XIT)

Y22

piary No{s). 16319/2017 (XI¥}

Pate : 23-84-2018 These watters were called on for hearing today.
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CORAM @
HON'BLE MR, JUSTICE MADAN B. LOKUR

HON'BLE MR. JUSTICE DEEPAK GUPTA
My . Harish N. Salve, Sr. Adu.{n.ﬁ.)(ﬂp)
Ms. Aparajita Singh, Adv. (A.GC.)

Mr. A.D.N. Rao, Adv. {A.C.)
Mr. Sudipto Sircar, Adv.
Ms. Tulika Chikker, Adv.

Mr, Siddhartha Chowdhury, Adv. {A.C.)

For Petitioner(s) WMr. Salman Khurshid, Sr. Adv.
Ms. RMadhavi Divan, Adv.
Mr. Manan verma, Adv,
Ms. Palak Mahajan, Adv.
Ms. Kanika Saran, Adv,
Ms. RDiksha Rai, AOR

Mr. Rahul Shyam Bhandari, Adv.
My. Vinodh Kahna B., AOR

Mr. sudarsh Menon, AOR

Mr. K. V. Mohan, AOR
Mr, K.Y. Balakrishnan, Adv,

Mr, Nikiil Mayyar, AOR

Mr. 3. Ravi Shankar, ACGR
Yamunah Nachiar, Adv.
He. Priyanka Das, Adv.

Mr. Avishkar Singhvi, Adv.
Mr. Abhimanyu Bhandarl, Adv.
Ms. Roohina Dwa, Adv,

Mr. Naveen Kumar, AOR

Mr. sridhar Potaraju, AOR
Mr. Prabhat Kumar, Adv.
#ir . Uday Khanna, Adv.

Ms. Ankita Sharma, Adv.

Mg, Lalita Xaushik, AOR
Mr. Sanjay Upadhyay, Ady.
Ms. 8. Shukla, Adv.

Ms. Bisha Kyishen, Adv.

Mr. Shakil Ahmed Syed, AOR
Mohd. Parvez Pabas, Adv.
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For Respondent{s)/
applicant{s}

Tamil Madu

L8VG

3

Mr. Vzmi Jameel Husain, Adv,
Mr. Pulkit Chandra, Adv.

Mr. R. Anand Padmanabhan, Adv.
Ananya Mukherjee, Adv,
Mr. Romil Pathak, Adv.
Mr. Shashi Bhushan Kumar, AOR

Mr. Kaustubh Shukia, AOR
Mr. Ankur Kashiyap, Adv,

Mr. V. Balachandran, AOR
Mr. Siddharth Naidu, Adv.

Mry. Vikas Mehta, AOR
Ms. Anushree Menon, Adv.

Mr. K.N, Balgopal, Sr. Adv.
Mr. L. ¢, Agrawala, ADR
Mr. &.P. Mukundan, Adv.
Ms. Nitya Nambiar, Adv,

Ms. Rukhsana Choudhury, AOR

Mr. Gopal Shankara Narayanan, Adv.
Mr, Senthil Jagadeesan, AOR

Ms. Shruti Tyer, Adv.

Ms, Sonakshi Malhan, Adv.

Ms. Suriti Chouwdhary, Adv.

Mr. Shrutanjaya Bhardwaj, Adv.

Mr. P. K, Manohar, AOR

Mr. Manoj V. George, Adv.

Mr. Zulfiker Ali P. S, AOR

Ms. Shilpa Liza George, Adv.

Mr. Faisal ¥. Aboobaker, Adv.

Ms. Lakshmi Sree Puthenpurackal, Adv.

Mr. Atmaram N.S5. Nadkarni, ASG
Mr. S. Wasim A. Qadri, Adv.
Mr. D.L. Chidanand, Adv.

Mr. Ritesh Kumar, Adv.

Mr. egurmeet Singh Makker, AOR
Mr. B. Krishnha Prasad, AOR

Mr. Subramonium Prasad, Sr. Adv,
Mr. M. Yogesh Kanha, ACR '
Ms. Sujatha Bagadhi, Adv.

Ms. Maha Lakshmi, Adv.

Ms. Nithya, Adv,




M

Kerala Mr. 6. Prakash, Adv.

Ms. Aparna Bhat, AQOR
Ms. Jpshita Pai, Adv.

Ms. Anitha Shenoy, AOR

My. Sridhar Petaraju, AOR
{aveator-in-person

Mr. K. V. Vijayakumar, AOR
Mr. Vinedh Kanna B., AOR

Mr. A. Sriram, Adv.

Hr. Mabikandan, Adv,

Mr. B. Krishna Prasad, AOR
Mr. NManoj V. George, Adv.

Mr. Zulfiker Ali P. S, AOR
Ms, Shilpa Liza George, Adv.
Mr. Faisal M. Aboobaker, Adv.
Ms. Lakshmi Sree Puthenpurackal, Adv.
M. B. Balaji, AOR

Mr. Annam D. N. Rap, AOR

Mr, B. A, Noor Muhamed, ADR
Ms. Giffara 8., Adv.

Mr. Parijat Sinha, ADR

Mr. M. A, Krishna Meorthy, AOR
Assan Mr. shuvodesp Roy, AOR

Mr. Sayocoj Mohandas N., Adv.

Mr. Naman Kamboj, Adv,

Tripura Mr. Shuvodeep Roy, AOR
Mr. Rituraj Biswas, Adv.

Mr. Anii Shrivastav, AOR

Bihar Mr. Sopal Singh, ADR
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Meghalaya

LS

&
My, Manish Kumar, Adv.
Mr. R. N. Keswani, ACR

Mr, Ranjan Mukherijee, AOR
Mr. 8. Bhowmick, Adv.
Mr. bDaniel Stene Lyngdoh, Adv.

Br. Edward Belho, AAG

Ms. K. Enatoli Sema, Adv.
Mr. Amit Kumar Singh, Ay,
Mr. . Luikang Michael, Adv.

UPON hearing the counsel the Court made the following

ORDER

Learned Additional Solicitor General has submitted

that the Project Elephant Scheme is being implemented in
22 Stares.

Let{ers have been written to all these 22 States on
24" August, 2047 and 17 November, 2017. In the Jetier
dated 24% August, 2017, an Action Taken Report within 6o
days had been sought. while in the letter dated 7'
November, 2017 the States have been informed to take up
the matter on top priority.

In spite of the aforesaid letters and time bound
requirements given by the Union of India, only three
&tatey,
responded,

response to the bnion of India:

Andhra Pradesh
Arunachal Pradesh
Assam
Chhatrisgark

Jharkhang

Kerala, Meghalaya and West Bengal have ‘

The following States have not given any i




5. Karnataka

7. Maharashtra
8. Nagaland

9, Odisha

16. Tamil HNadu
1t. Uttar Pradesh
12. Yttarakhand
13, Tripura

14. Rajasthan

18. Andaman & Nicobar Islands

16. Bihar
7. Punjab
18. Gujaralt

19. Haryana {Where an elephant rescue cephtre has

beern set up supported by Project Elephant)

Response should be given by the aforesaid States
within four weeks from teday positively.

Learned counsel appearing in Writ Petition (L) HNo.275
of 2015 {Vidya Athreya & Anr. Vs. Union of India & Ors.)
says that he will not press the dissue of elsphant
corridor in the aforesaid case.

List the mafter on 12% July, 2018,

{BANJAY KUMAR-I) (KATLASH CHANDER}
AR-CUM-P3 COURT MASTER
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35-\ 4‘“ ANNEXURE-12

STANDARD TERMS OF REFERENCE (TOR) FOR EIAJEMEP REPORT FOR
PROJECTSACTIVEIVIES REQUIRING ENVIRONMENT CEEARANCT

£))

15}

16)

17)

18}

19}

20)

Implementation status of recognttion of Torest vights under the Schieduled Tribes and other Traditional
Forest Dwellers (Recognition of Forest Rights) Act, 2006 should be indicisted.

The vegetation in the RE ¢ PF arcas in the study ares, with necesswry details, shoutd be given.

A stirly shall be gat done Lo ascestatn the impact of e Mining Project on wildlile of ithe stady aveas
mnd détails farnished. Iapact of the project on the wilditfe in the surcomnding sl iy olher protected
arci and accordingly, detaded mitigative measuies requited. should be worked oul wilh cost
tmplicalions and submitled,

Location of National Packs, Sanctoaries, Biosphere Raserves, Wikllife Corridors, Ranwsar site Tiges/
$izphast Reservesfexisting as well as proposed}, i any, within 10 ki of the mine lease should be
clearly indicated, supperted by a location map duiy authentivasted by Chiet’ Wildlife Winden.
Necessary clearance, as way b applicable to sueh projects due to proximity of the ecologically
sensilive areas as mentioned ahove, should be obtained Trom the Standing Committee of National
Buard of Wildlifeand copy fumished.

Adetailed biological siudy of the study grea [core zone and bufler zone {10 & m cadius of the periphery
of the mine lease)] shall be canded out: Details of flora and fauna, caclunpered, endemic und RET
Species duly authemticated, scpivately for ¢ore and buffer zone should be furnished bised on such
primary freld survey, clearly indicating the Schedule of the Tsuna present, In case of any schedunled-
| faura found in the study area, the necessary plan alongwith budgetary provisions for Hicir
gongervalion should be prepared in consuliation with Stme Forest wnd Wildlife Department and
details furnished, Necessary allocation of funds for implementing the same should he made as pait
of the project cost,

Proximity 1o Areas declared as 'Critically Polluted’ or the Project arcas Tikely 10 come under the
‘Aravali Range', (attracting courl restriclions for mining operations), should also be indicuted wmnl
where so requived, clearance cortifications fram ihe preseribed Authorities, such as the SPCB oy
Stale Mining Dept. Should be secured and furnished 1o the efleet (hat Lhe proposed mining ackivities
corld be considered,

Simdlarly. for constal Projects, A CRZ map duly anthenticated by ong of the authorized agoncies
demarcating, 1,11, WYL, CRZ sreq, location of the mine lease wrt CRY, coustal fontares such s
mungroves, tf any, showld be fernished. (Note: Tlie Mining Projects Talling wnder CRZ would alio
nead to oblatn approvat of the concerned Coaslal Zone Management Authority).

R&R Planfcompensation detdily for fhe Prajeet Affecicrd Peaple (PAP) should be furnished. While
prepacing the RE&R Plaw, (he refevant Stue/National Rehdbilitation & Resetidement Policy showld
be kepl in view. In respect of SCs /8Ty and other weaker sections of the snciely in the siudy men, 0
aced based sumple survey, fumily-wise, should be underaken 0 assesy their regoivements, and
action pragrammes propired and sulsnitled aceordingly, indegrating the seetoral programmes of
line: departments of the State Governmnent.  may be clearty brought out whether the village(s)
loeated in the mine fease area will be shified or nol. The issues relating 1o shiliing of villago(s}
including {heir RER and sociv-economic aspeats shontd be discussed in the Repont,
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STANDAKRD TERMS OF REFERENCE (TOR) FOR FIAMMMP REPMORY FOR PROJECTS!
ACTIVITIES REQUIRING ENVIRONMENT CLEARANCE

22)  One seasan (n-massoon) [ e, March-May (Summer Scason); October:December (post monsaon
season} ; Precember-Febraary (winter season)]primary baseline. data on ambient air quality as per
CPCR MNetification of 2000, water guality, noise level, soil and floris and fauna shall be collected
fatuel the AAQ and other data s0 compiled presented date-wise in the BIA wnd TMP Report, Site- 1
specific meteorological data should also be collected. The lozalion of the monitori ng stations shouid s
he such as 1o represent whole of the study area and justified keeping in view the pre-donsitnt
donvniwvind direction and lacation of sensiiive receptors. Thert shoubd be at least one monhoving
slatione withtin 300 m of the mnine fease in the pre-dlominant downwind direction. The minesslogical
composition of PM19, particularly for frec silic, should be given, '

23y Adr quality modeling should be vardied out for prediction of impact af the praject on the air quality
al the aren. § should also take into zecount the impact of movement af vehicles for Lransportation of ;
mineral. The details af the model used and input parameters used for modeling should be provided,
The div guality coitours sy be shown on a location magp clearly indicating the location of the site, :
lexcation of sensitive receptors, if any, and the habitation. The wind roses showing pre-dominant :
wind divection may wlso be indicated on the mup,

24} The water reguirement For the Project, its availability andd souver should b Curnished, A déiailed
water balance should alye be provided, Fresh water requirement For tlie Praject sirould be indicated,

25y Necessary clearance from the Competent Awhority for dewwd of requisite quaniity of waler for the

Project should be provides,

20)  Description of water conservation mensures (roposed fo'be adopiaed in the Project shawdd be given, |
Dietnibs of ruimwater hurvesting proposed in the Feoject, iF any, should be providedt.

37 lmpact of the Praject on the walér guality, both swface and groundwater, shoghd bé asséssed and
neeeszary safeguurd measores, i any required, should be provided.

28y Based on acuial inonitered dati, iUmay clearly be shows whether working will inteesect groundwater,
Necessary data and docineriation in this tegacd raay be provided. In case the warking will interseet
gromndwater iable, a deeniled Hydro Geologicn) Suuly should be undertaken and Repowd Fursdshed.
The Report inter-atiz, shat] inciude details of the aguifers presesl and impact of mining activities on
these aquifers. Necossary perinission from Cential Ground Water Authority for working hefow
ground water anek for pumping of ground water should also be obtained wd copy furnished;

Wy Details of any strearm, seasonal o otherwise, passing throngh the lease avea and imodificaion /
dliversios proposce, il any, and the impact of the same an e hydrology should be brought out.

AWy Inforriminu on site clevation, working depth, groundwaler tble ele. Sheull be pravided bosh in
AMSE and bgl, A scheisatic dingram miay alsg be provided oy the same,

) Ateme hound Progressive Greenbel Developmen! Plan shall be prepared in a labutar form (indicaling
1he lingar and guantivuive coverage, plaat species and time feirie) and sabmiited, keoping in mind,
e saene will hiave 1o be executed up lront on commencement of the Project, Phasc-wise plan of
planlation ukd compensatory afforestation should be charted clearly indicuting the wea o be voveced
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STANDARD TERMS OF REFERENCE (TOR) FOR EIA/EMDP REPORT FOR
PROJECTS/ACTIVITIES REQUIRING ENVIRONMENT CLEARANCE

34)

35}

36

h

38

3%

4h

41y

under plastation and the species to be planted. The detaifs of plantation alveady done should he
given.The pling species selected for green belt shotdd have preater ceological value and should be
of good wility value to the local population with emphasis on local and pative species and the
species which are loberant Lo pollution.

Impsact on fecal transport indrastructure due o the Praject should be imficated, Projected increase in
(rick rruflic as a resull of e Praject in the present road petwork {inciading those outside 1he
Praject area) shoold be worked out, indicating whether it is capable of handling the incremenad
load, ﬁn‘angcmcm for improving the infrastrueiare, if comtermplated (including action 1o be taken
by other agencies such as State Government) should be covercd. Projeet Proponent shall conduct
fmpact of Transporation sy as per Indian Road Congress Guidelines,

Details of the onsite shefter and facilitles to be provided o thé mine workers shoukl ba inchided in
the EIA Repot.

Canceptual post mining land vse and Reclamation and Restoration of mined pul areas (wilh plans
and wiih adeguae pumber of sections) should be given in the EIA report,

Gecupationsl Healih impucts of the Projeet should be anticipated und the proposed preventiive
measnres spelt out in detail. Details of pre-placement medical examination and periodical medical
examination schedules should be incorporated in the BMP, The project specific aceupmional health
mitigation measwres with required factlities profiosed in the mining area niay be detailed.

Public heakih implications of the Project and related activivies for the poputation in the impact zone
shauld be systematicatly evaluated and the proposed reniedial measures should be detaited along
wilh budgetary allovations,

Measures of socio ceonomic significance and influence 1 ihe Tocal cammunity proposed 1o he
provided by the Project Proponent shoutd be findicated, As far as possible, quantitative dimensions
may be given with time frames for implemenation,

Detailed environmental managemicnt plan (EMP) to mitigale the environmental Bapacts whicl.
should inter-nlia include the Enpacts of clange of land use, loss of agriculiural and grazing band, if
any, aceupationdl bealth impucts hesides other impacts speciiie w the proposed Project.

Poblic Hearing points raised and commitment of the Project Proponent onthe same along wilh tme
Lound Action Plan with bidgetary pravisions to implement e same shonld he provided and also
incorporated fi the Rnal BIA/EMP Report of fiw Projec).

Dedails of Brigation pending against the praject, it any, with dizection forder passed by any Couct of
Law against the Project should be given.

The cost of the Project {eaphal cost and recurving codt) as well as the cost towands implementation
of EMP should be-clearly speft onl,

A Disuster managénent Pl slud} be pregiared and includéd in the BIAZEMP Report.
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STANDARD TERMS OF REFERENCE (FOR) FOR FIA/EMP REPORT FOR PROJECTS/
ACTIVITIES REQUIRING ERVIRONMENT CLEARANCE,

43)  Benefits of the Praject if the Project is inplemented stioule be speh ont, The berelits of the Project
shal clearty indicate environmental, social, cconomic. employmont potential, ste,

44Y  Besides the above, the helow mentioned general points ave wlso 1o be followsd-

)

b}

<)

)

i}

All documents w be properly referenced with index and continuous page numbering,

Where data aré presented inihé Repon especially in Tables, the period in which the data
were collected and the sources should be indicared.

Project Proponent shall enclose wfl the dnalysisfesting reporls of waler, air, seil. noise elc.
using the MoBF&CC/NABL aceredited laboralories. Al the original analysisftegting reports
should lre available dwring upproisat of the Project.

Whare the documents provided are in & langudge other than English. an English transtation
shouit be provided,

The Questiommaire for envirommental appraisal of mining projects ag devised cadlier hy (e
Ministry shall slso be filted and sobmitiéd.

While prepuing the ETA report, the instruetions for the Proponents and instraciions for the
Consultants issted by MoEF vide O.M, Na. J- 1101 34 12006-TATD dated 4th August, 2009,
which e available on the website of this Ministey, should be foliowed,

Changes, it any made in thie Busic scope and project parameters [as submitted in Form-1 amd
the PER for securing the TOR ) showded be brought o the attention of MoBEF&CC wilh reasons
for suck changes. and permission should bo sought, as the TOR may also have to be glicred.
Post Pubke Hearing vhanges in siruciare and content of the deaft BIAEMP (other than
madifications arising out of the PH. process) will endail condieting the PH again with Ibe

tevised dotumentation.

As por the choslar no. F-11011/61B2010-TAIKE) dated 30,5204 2, certified report of the
statts of compliance of the conditions stipolated in the enviconment clensaasce for the existing
sperations af the project, should be obtaingd fram the Regional Office of Minkstry of
Hrviraniment, Farest and (linuate Change, ns may be applicable,

The EIA report shoutd wlso include (8} surface plan of the area indicating centours of main
topogriphic leatwes, drginage and minmg area, (1) gealogicdd mapys and setiony wl (iif)
seetions of the mine pit ad externd! domps, if auy. clearly showing the Tand Featores of (e

adjoining area,

S drals
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ACTIVITY 3(b)- CEMENT PLANTS

STANDARD TERMS OF REFERENCE FOR CONDUCTING ENVIRONMENT

TMPACT ASSESSMENT STUDY FOR CEMENT PLANTS AND
INFORMATION TO BE INCLUDED IN EFA/EMP REPORT

GENERAL CONDITION-,

1.
1.
iil.
v,

2!

iii.

iv.

Vi,

Vi,

vili.

xi.

3Q

e

Introduction

Backgraund about the projeet
Need of the project

Parpose of the ELA sludy
Scope of the E1A study

Profect description

Site Details

Location of the project site covering village, Taluka/Tehsil, District and State,

Site accessibility

Adigital toposheet in pdf or shape file compatible 10 google earth of the study area of mdius
of 10km and site location preferably on 1:50,000 seale. (including atl eco-sensitive arcas and
environmentally sensitive places).

Latest High-resolution satellite image duta having Im<3m spatial resolution hke quickbird,
fkonos, IRS P-6 pan sharpened elc., along with delincation of plant boundary co-ordimtes,
Area musl include 81 least 100m all around the project location,

Enviranment settings of the site and its surrounding along with map.

A list of major indusirics with mame, products and distance from plani site within study ares
{ 10km radius) and the location of the industries shall be depicted in the study area map.

In case if the project site is i vicinily of the waler body, 50 meters from (he edge of the water
body towaids the site shalf be treated as no development/construetion zone. ¥ i("s near the
wetkind, Guidelines for implementing Wetlands (Conservation and Management) Rules, 2017
may bhe followed.

In case if the projeet site is in vicinity of the river, the indusiry shall aol be located wilthin the
river flovd plain corresponding Lo one i 25 years flood, as cerlified by concerned District
Magistrale/Executive Engineer from State Water Resources Depariment {or) any other officer
athorized by the State Govesnment for this purpose as per the provisions contained in the
MoEF&CC Office Memarandum dated 14/02/2022,

Type of land, land usc of the project site.

Status of acquisition of land, TF acquisition is not complete, stage ol the acquisition process as
per the MoEF&CC OM, dated 7/10/2014 ghall be furnished.

Fngineering layout of the arca with dimensions depicting existing unit as well as proposed
anit indicating storage arca, pant area, gpreenbell area, utifities ete, 17 located within an
tndustrial arca/Estate/Complex, layout of Industrial Arca Il'uln,sim'q,:> location of unit within (he
Industrial area/Estale.

Fovest and wildlife related issues (il applicoble);
Staius of Forest Cleaiance for the use of forest land shall be submitied.

Page 1 of 10
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iii,
v,

vi,
vil.
viik.

Xil.
xiik
a€.
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257 4

Capy of application submitted for clearance under the Willife (Mrotection) Act, (972, to the
Standing Committee of ihe Nationst Board for Wildlife if the project site localed within
nofified Eco-Semsitive Zone, 10km radiny of national pard/sanctuary wherein final ESZ
netification is nol in place as per MOEF&CC Office Momorandum duted 8/8/2019,

The projeets to be located within 10 km of the National Parks, Sanctuaries, Biospheve
Reserves, Migratory Corridors of Wild Animals, Eco-sensilive Zone and Eco-sensitive areas,
the praject proponent shall submit the map duly authenticated by Divisional Forest Officer
showing the distance between the project site and the said arcas,

Wildlite Conservation Plan doly awthenticated by the Competent Authorityof the State
Government for conservation of Schedule | faung, (Fany exists in the study area,

Salient features of the projeet

Products with capacities in Fons per Annum for the praposed projeet,
If expansion project, status of implementation of existing projeet, details of existing/proposed
products with production capacilics int Tons per Anmuy, '
Site preparatory activitics,
List of raw materiads required and their source along with imode of transportation.
Otlier than raw materials, other chemicals and materials vequired with quantitics and storage
capacities.
Manufacturing process details along with process flow diagram of proposed units,
Consolidaled materials and energy balance for the project,
Tatal requircment of surface/ ground water and powerwith their respective sources, slajus of
approval.
Water balance diagram
Bletails of Emission, offluents, hazardous waste generation and mode of disposal during
gonstruction as well as operation phase.
Man-power reguirement.
Cost of praject and scheduled time of completion,
Bricl on present status of compliance {Expansion/modernization proposals)
Cumulative Envirommenl Impacl Assessment lor the existing as well as the proposed
expansion/modernization shall be carvied out,
In case of ground water drawl for the existiug wnit, action plan for phasing oul of ground
water abstraction in nexl three years except for domestic purposes and shall switch over (o
100 % use ol surface water from nearby source,
Copy of all the Environment Cleprance(s) inchiding Amendments thereto oblaitied for the
project from MoEF&CC/SEIAA shall be atlached as an Annexure. A cerlified copy of the
tutest Monitoring Report of the Regional Office of the Miaistry of Environment ard Forests
as per circular dated 30 May, 2012 on the status of compliance of conditions stipulated in all
(hé existing environment clearaiices including amendments shatl be provided.
{0 case Lhe existing project has not obtained EnvironmentClearance, reasons tor not taking EC
under the provisions of the EIA Notification [994 andior EIA Notifieation 2000 shall be
provided. Copies of Consent to BstablishNo Objection Certificaie and Consent to Operate {i_u
case of units operaling prior to EIA Notification 2006, CTE and CTO of I'Y 2005-2006)
ohtained from the SPCR shall be sabmitted. Further, compliance report to the conditions of
congents from the Regional Office of the SPCB shall be submitted.
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Description of the Environnent
Study period
Approach and wmethadaology {or data collection as furnished below.

Altributes

Sampling

Network

Frequeney

L Alr Environment

Remarks

iera- Meteorological
Wind speed (Hourly)

inimum 1 site in hourly

IS 5182 Parl 120
Site  specilic  primary

Wind direciion the project CONLINUOUS data I3 essential
Dry bulb (rupact area Secondary  data  from
temperalure I3, New Deihi
Wet bulb CPCB guidelings (o be
teniperalure considered.
Relative humidity
Rainfall .
Sola radiation
Cloud cover
Environmentai
Lapae Rate o o
pHutants Sampling as per CPCB
P s d lenst 8-12 s per guidelines
locations alional Collection of AAQ data
PMin Ambient {exeept  In monzoon
S0 e Alr scason)
NOx Quulity Locations of various
co Standards, stations  for  different
BT o WC_P.CB pacameiets should be
Other  parameters plifieation. relaed to the
relevant to the characteristic propettics
project and of the para mt::_le Fs.
topography  of the The monitoring stations
area shall be based on the

_per_frequency wiven in

NAAQM standards as
per GSR 826(E) daied
W6 ER2009  and ke
into account the

predominant wind
divection,  population
zone and  sensitive
recoplors méluding

reserved forests,

Raw data of ali AAQ
measarement  for (2
weeks of all stalions as
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382)

Agiributes Sampling Remarks ]
Network Frequeney 4
the NAAQM
Motification of
16/ E 12000 along  with ._
min., niax., average and 1
G8&% values tor cuch of
the AAQ  parametors
framn data of all AAD
stations  should by
pravided as an anpexure
to the EIA Report.
Noige . S |
Houcly equivalent least $-12 B per CPCB
noise levels locations norms ]
. Water '
\raineters for waker hinples tor water quality should be collected and analyzed as
quality pet:
pH, temp, wrbidity, | 18: 2488 (Part 1.5) methods for sampling and testing of
magnesiam Industrixn! effluents
lardness, tolal Standard  methods  for  cxamination of  water  and
alkatinity, c¢hioride, wasiewater analysis published by American Public Heallh
sulphate, nifrate, Association.
fluoride, sodiun,
potassium, salinity
Towgl nitrogen, total
phosphorus, DO,
BOD, COD, Phenal
[Heavy metals
Todat coliforims,
faecal coliforms
Phivie plankton
_Zoo plankton
i River Bodies Surfiuce Yield of water sources to he measurad
Total Carbot waler duving critical scason
pH qualily ol Standard méthodolopy for collection of |
Dissolved ()xygcﬂ the neurest surtace wuter (BIS standards)
Biological Oxygen River (60m
Demand upstream
Free NH4 anl
Boro downstresm
Sodim Ahsorption ) a{'d other
Ratio sueface
iteelrical wah:,:r
 Conduetivity hodics

Page 4 ol 0
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Sampling

Network

Rema ;!u. .

i Ground Water

minimuey of 8 locations (from  existing wells fube
wells/existing current records) from the siudy area and
shall be included.

L Traffic Study

Type of vebickes
Frequency of
vehicles for
transpottation of
materiaks

Additionat traffic
dug to praposed
projeet

Parking arrangeinent

. Land Envirosment

vl

Particle size
distribution
Textuie

pii

Electrical
condueiivity
Cation exchange
capacity

Alkali metals
Sodium Absorption
Ratio (SAR)
Permeability
Waltet holding
capacily
Pyrosily

pil samples be collected as per BIS specifications

and use/Landscape

Location code
Total project ares
Topogsaphy
Drainage (natural)
“ultivated, forest,
plastations, water
hodiey, roads amd
seltienwenis

quatic

Biologieal Envlronment

Delafled deseription of Mora and fhusa (terrestrial and
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Afltributes Smnpling I Remarks .
Network | Fregueney ]
Prinwry produclivity zquatic) existing in the stwly area shall be piven with
Aquatic weeds “i special veference to rarve, etdendic and endangered species,
Enumeration of ndicator  species  which  indicate  ecologieal  and
phyio plankton, zoo environment  degradation  should he identificd and
plankion and benthos included to clearly state whether the proposed praject

would result in to any adverse offect onany species.
Samples to eollect from upstream and downstrecam of
discharge point, nearby tributarics at downstream, and
Rare and endangered alsa from dug wells clos:? to agtivity. gite,

species F(Jl: forest studics, direction of wind should be constdered
Marine Parksy/ while sclecting forests,

Secondary data to colioct from Government  offlices,
NGOs, published Hieratare,

Fisheries
Diversity indices
Trophic levels

Sanctuaries/ closed
areas /coastal
regulation zoic

(CRZ)
prrestrial

Vegetation-species

tist. 2CONOMIC

imporfance,  forest
praduce, medicinal
valie

lportanee vitlte
tdex (IVH ol trecs
Fauna

Avi fauna

Rare and endungered
species

Sanctuaries /
National park /
Biosphere reserve

Migratory routes | . .
| socio-ceonontic } - N L

Demographic Sogio~economic  survey s

steaciure : stratified and randoem sampling method.

lafrasircture Primary data coltection through questionnaire

resouree base Secondary data from census records, statistical  hacd

Economic resoures books, topo sheets, health records and relévant offical

base recards available with Govi. agencies

Health stalus;
Morbidily paltgrn
Cultaral and

ge 6 of 1
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Interpretation of each environment attribute shall he ehumeratedand summarized as given
biclow:

Ambient aiy quality

Ambient Noisc qualily

Surface waler quality

Groumnd water quality

Soit quality

Biological Environment

Land use

Socio-cconomic envirenment

Anticipated Environment Impacts and mitigation measures (In ease of expansion,
cumulative fiapact assessment shall be earvied out)

Identification of polentia! impacts in the fornt of a matrix for the consiruction and operation
phase for all the environment companenis

Activity Environmeni Feological Sucio-economic

hnstraction phase
peration phase

Tmpact on ambient air quality (Sources: Embedded control measures; Assessment; Mitigation
measures; Residual impact)

Construction phase

Operation phase

Details of stack emisgions fror the existing as welf as proposed activity,

Assessment of ground level concentration of polltants from the stack emission based on
AQIP Muodelling The air quality contorrs shall be plotted on a location map showing the
location ol project site, liabitation nearby, sensitive receplors, ifany along with wind rose map
for respective period

Imipact on ground level concentration, under mormal, sbnormal and ciergency conditions.
Measures to handle emergency situations in the evenl of uncontrolled release of cmissions,
Tmpact on ambienl noise quality (Sources: Embedded conlrol measires; Assessment;
Mitigation measures; Residual impaci)

Construction phase

Operation phase

Inipisct on traffie (Sources, Embedded vontrol measures; Assessiment;, Mitigation mcasurcs,
Residual impact)

Construction phase

Opieration phase

Impact on soil quality (Sources; Embedded control measures: Assessment; Mitigation
ieasures Regidual Tmpaet)

Page Tof 19
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Construction phase

Operation phase

Impact on [and use (Sources; Embedded control nieasures; Assessiment; Mitigation meastres;
Residual impact)

Construction phase

Operation phase

fmpact on surfice water resource and quality (Sources, Embedded cantrol measures;
Assessment; Mitigation measures; Residual impact)

Construction phase

Oporation phase

lwpact on ground water resource and quality (Sources; Embedded control measures;
Assessiment? Mitigation measures; Residual impact)

Counstruction phase

Operalion phase

Impact on terrestrial and aguatic habitai (Sources; Embedded control measures; Assessment;
Mitigation measures; Residual inpact)

Congtruction phase

Operation plase

Impact on socio-ceonomie environment {Sowrces;, Hwhedded control measures; Assessment:
Mitigation measures; Residual impact)

Construstion phase

Operation phase

tmpact on occupational health and safety (Sources; Embedded control measurces; Assessment;
Mitigation ineasures; Residual impact)

Construction phuse ,

Operation phase

Analysis of Alternatives (Fechnology & Site)
NO praject sceario

Site alternative

Technicat and socid coneerns

Conclusion

Exnwvironmental Monitoring Pregram

Details of the Environment Managemend Cell

Performance mogilaring scheduke for all pollution control devices shall be Rurished.
Corporate Enviroament Policy

Doés the company have o well Jaid down Environment Policy approved by its Board of
Directors? TF 50, it ntiey be detaiied in the ETA report,

Noes the Environment Policy prescribe for standard operating process / procedures 1o bring
it focus any infringement / deviation / violation of e cnvironment ar forest norms /
conditions? 11so, it may be detailed in the BIA,

What is the hicrarchical system or Administrative order of the campany (0 deal with the
chvitonnmient issues and e ensaring comphiance with the environment clearance conditions?
Dctails of this systen may be given,

Page 8 of 1
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d. Docs {the company have system of reparting of non compliances / violations of environment
ndrms to the Board of Direciors of the eompany and / ot sharcholders oy stakcholders at

targe? This reporting mechanisin shall be detailed in the EIA repory
iv.  Action plan for post-proeject enyirgnment monitoring matrix;

[ctivity Lspect Mumt{:rn“g ---------------
Parameter

Dnstruclion phaqe

I I

peralion phase

IR R S

4. Additionzal Studies

i. Public consuliation details (Ealire proceedings as separate annexurcalong with authenticated

English Translation of Public Consuliation pracecdings).

__smine as per MoEF&CC O.M. dated 30/09/2020

Summary of issucs raised during public consultation along with action plan to address the

| % # & 3

Year of lmplunmtahnn  Tatal ]
5 Physical activity and action pla .
ysic Y and action plan (Budget in INR) Expenditu
ye {Rs.in
My i sl ud Srd !
_mtame of the Activuv llvs cal Fmgm l " 3 ._ Crares) |
sii.  Risk assessaien
Methodology
Hazard identification
Frequency analysis
Consequence analysis
Risk assessment outeome
iv.  Emergency responsc and preparedness plan
18, Project Benefits
i Enviromment benefits
. Social infrastructure
iii.  Employment and business opportunity
iv.  Other langible benefits
11,  Environment Cost Benefit Annlysis
i, Nel presemt value
i.  Inlernal vate of retorn
Wi, Benefii costratio
iv.  Cost effectiveness analysis
12, Environment Management Plan (Consiruction and Operation phase)
i, AF quality management plan
i, Noise gquality management plan
Page 9 of [0
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Solid and hazardous waste management plan

Efttaent management plan

Stornt water management plan

Rain watcr harvesting plan

Occupational health and safety management plan

Green belt development plan

Socia-economic munagemeat plan

Wildlife conservation plan (In case of prosence of schedule 1 species)

Total capital cost and recurring costfamuum for epvironment pollution contrel measures shall

he included.

Conclusion of the EIA study

...... e L T—

tn acklition 1o the above; any litigation pending against the project and/or any direetion/order

passed by any Courl of Law against the project, it so, details thereof shall also be included,

Has the unit reecived any notice under the Section 5 of Environment (Proteciion) Act, 1986 or
relevant Scotions of Air and Water Acts? [f so, details thereol and compliance/ATR to the

notice(s) and pregent status of the case.

SPECIAL CONDITONS-

2.

Limestone and. coal linkage documents along with the statug of envirommenl clearance of

imesrone and coal mines.

Quantum of production of coat and limestone from coat & fimestone mines and the rojects

they cater to;

Prevent land usi shall be prepared based on sitellite unagery. High-resohition satellite mmage
dala baving 1m-5m spatial resolution like quickbird, [konos, IRS P-6 pau sharpened ete, for
the 10 K radius area from proposed site. The same shall be used for Jand used/land-cover

mapping of the asea.

I the raw materials used have lrace elements, an eovitonment managemeay plan shall alse be

Hceluded.

Plan for the implementation of the recommendations made for the coment plants in the CREP

midelines shall be prepared.

Energy consumption per ton of clinker and coment grinding
Provision of wasle heat recovery botler

Arrangement for co-processing of hazardous waste i cement plant,
Provision of Alteraie Riels,

Emission/E ifuent normy as per GSR 496 (13} dated 97572016,

Page 10 of 10
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¥.No. 2-7/1998- PE (Vol.D)
Government of India
Ministry of Environment, Forests & Climate Change
(Project Elephant Division)

ANNEXURE-13

ek st i
6" Floor, Vayu Wing,
Indira Parvavaran Bhawar, -
Jor Bagh Road, Aliganj,
New Delhi-110003
Dated 289 March, 2022
OFFICE MEMORANDUM

Sub: Re- Constitution of the Steering Committee of Project Elephant-reg.

In supersession of this Ministry’s Office Mermorandum Mo, 2-7/199%-PE (Vol.1) dated
4% September, 2017 the Steering Committee of Project Elephant is reconstituted as under:

1. Minister of Environment, Forests & Climate Change Chairperson

2. WMlinister of State, Environment, Forests & Climate Change Vice Chainman

3. Secretary, Environment, Forests & Climate Change Member

4. Director General of Forests & Special Secretary Mernber

5.  Additional Director General of Forests (Wildlife) - Mamber

6. Additional Director General of Forests (Forest Conservation ) Membey

7. Additional Secretary & Financial Advisor Member

8. Dr. K. K. Sarma, Senior Veterinarian, Guwahati Veterinary  Member
College, Assam (Padamshri Awardes 2020),

8. ShriP. C. Tyagi, IFS (Retd), Dehradun Member

10.  Sh. Manoj Ram Phookun, Assam Member

11.  Sh. B S Bonal, IFS (Retd), Assam, Mermber

12.  Sh. Kumku Gam Singpho, Asrunachal Pradesh Member

13.  Dr. Sandeep Kumar Tiwarl, WTI, New Delhi Member

14.  Dr, Dipankar Ghose, WWF-Tndia, New Delhi Member

15.  Dr. Bibhuti Prasad Labkar, Aaranyak, Guwahati Member

16, Inspector Ueneral of Forests & Prirector (Project Elephant), Member
MoEF&CC, Secretary

2. In addition to above, the Director, WildiHe Institute of India; Director, Zoological

Survey of India; Director, Botanical Survey of India; Commissioner, Animal Husbandry,
Depariment of Animal Hasbhandry & Dairying ; ADG (PTYMS, NTCA; Additional Director,
Wildlife Ciime Control Bureay (WCCB); Representative fromy Ministry of Agriculture and
Farmer Welfare; Representative from Ministry of Power; Representative from Ministry of
Ratlways (Joint Secretary level or above} and Chief Wildlife Wardens of States having
Project Elephant scheme waould be peumanent invitees for meeting,

-
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The term of the Steering Commitiee of the Project Elephant will be for duration of

three years from the date of issuance of this Office Memorandum, subject to modifications, if
auy, in the composition and functions of the comntitice, with the approval of compeient
authority,

4,

The committe¢ will review the implementation of Project Elephant and provide

suitable guidance from time (o time for which the committee may meet as and when
NeCessary.

5.

Travelling Allowance and Daily Allowance will be payable to non-official members

of the Committea as admissible to Grade [ officers of the Government of India,

{Dr. K. Muthinijzh Selvan)
Scientist ‘D" (Project Elephant)
Email id: kimselvan@gov.in
Telephane No. 011-24695067

Distribution:
i, PSio Hon'ble Minster, Environment Forests & Climate Change,
2. PS1o Hon’ble Minster of State, Environment Foresls & Climate Change.
3. PPS o Secretary, Ministry of Environmen Forests & Climate Change,
4, PPS to DGF&SS, Ministry of Environment Forests & Climate Change,
3. PSO o Addl. DGIF{WLYPPS to AGF (FCYPPS 1o IGHWildlife) PS to JD (WL,
EF&CC
6. All Members of the Steering Comunittee (Non-official )
Copy to:
. The Chief Secretavies and Forest Seoretaries of all the Stale Governments/UTs,
2, The Advisor, Forest and Wildlife, Planiing Commission.
3. PAO, Ministey of Envitonment Forests & Climaste Change.
4. Director, Public Relations, Ministry of Envirenment Forests & Climate Change.
5. Principal Chiel Couservator of Forgsts (HoFF) of all States and UTs.
6. Chicf Wildlifc Warden of all the concermed States.

S
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¥, No, 14-1/2018~ PR
Government of Indis/ IRA TR

Miuistry of Environment, Fovests & Climate Change/ Taiaer, o HI Stery uligde sima

Sub:

* (Project Elephant Division/gr2dt givassy wamm

Sedeotolok fofrk
6" Floot, Vayu Wing,
Indira Paryavaran Bhawdn, -
Jor Bagh Road, Aliganj,
New Delhi- 116003
Dated: 27" July, 2022
OFFICE DUM

Re-Constitation of the Central Project Elephant Monitoring Committee
(CPEMC) for monitoring and implementation of directions/instructions/
guidelines of the Ministry and Court’s direction related to conservation and
proteciion of clephants-regarding

In supersession of this Ministry's Office Memorandum No. 6-3/2018 -PE dated 28"
December, 2018, the Central Project EBlephant Monitoring Committee (CPEMC) is

reconstibited as under:
I Additional Director General of Forests (Project Tiger) . Ex-Officio, Chairman
2 Director, Wildlife Institute of India : Ex-Officio, Member
3 inspector General of Forests (Wildlife) ¢ Ex-Officio, Member
4  PCCF{WL)} of two range states {On rotation basgis), PCCFs @ Member
of Assam and Kerala
5  Shri Surendra Kumar, IFS (Retd.) Ex PCCF (WL}, Kerala : Member
& Dr. Digvijay Singh Khati, IFS (Retd,) Ex PCCF & HoPF, : Member
Uttarakhond.
7 Shri. Kishore Kumar Bisen, IFS (Retd) £x CCF : Member
Chhattisgargh.
8  Shri, Ranjan Kumar Das, IFS (Retd.} Ex CCF Assain. 1 Member
9 Dr. P Pramod, Senior Principal Scientist, SACOM. : Member
i0 Shri. Vivek Menon, Execntive Director, WTL 7 Member
il Dr Anamitra Anurag, WWF -India, West Bengal : Member _
12 [GF & Director, Project Elephant . Ex-Officio, Member

Secretary

2, The Committee shall have the following Terins of References

Regular monitoring of various directions/insituctions/guidelines issved by the
Ministry and directions from the Courts regarding conservation and protection of
Indian elephants within the country including implementation of the measures taken
to avoid the vielence against the elephants.

- The field visits o the states for examination of emergent human —clephant conflict

situation on the advice of the Government of India and to submit the report 10 the

 Governmemnt of Indis/Steering Committee of Project Elephant.

4-4%

-1-




EANY

iii. To review in peneral human - clephant conflict situation in the country and sugpesi
the measures to deal with conflicts effectively,

iv.  Monitoring the implementation of the works under “Project Elephant™ componemnt of
Centrally Sporisored scheme, Integrated Development of Wildlife Habitats™ (TDWH)
as and when advised by the MoEF&CC/Stcering Commitiee

v. Any other work assigned by (he Ministey related to elephaat conservation.

3. The Commitice shall have the following other Terms and Conditions:

i.  The Commiltee shall meet at lcast twice in a year. In adlition o this meeting,
Committee can hold any mectings or oiganize visit to HEC area on advice of the
Ministry,

H.  The Cormmittee will be at liberty to constitule a sub-committee out of #ts members lor
emergeat visits to FIEC areas to deal with emergent HEC situation.

iti. Terms of members other than ex-officic members shall be 1wo years and extendable
by one year.

iv.  The TA/DA and sitting fees (Rs.4000/- per member) to Non-Olfficial Members ace to
bé paid by the Ministry twough RTGS after submission of original hills of Airlines,
Taxi ¢t¢. As per the Goverpmend of India Instructions non official members will, have
baok the ticket thorough Government approved agents.

ot~

(e, K, MathamizhSelvan)
Scientist ‘D’ (Project Blephant)
Eail il kmoselvan@®@sgov.in
Telephone No, (11 1-24695067

Distribution;
L. All the members of the Committee,
2. The Priacipal Chief Consetvator of Forests & Chief Wildlife Wardens, All Elephant

Range States/UTs,

Capy to
s P50 Hon'be Miister, EF&CC,
o PS to Hon'ble MoS, BEF&CC.
e PPS o Secretary, MoEF&CC,
o PPS to DGE&SS, MoEF&CC.
«  PPS to Addl. DGF (WL), MoEF&CC.

Yo
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GOVERNMENT OF INDIA
MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE

ag Rea-110003

INDIRA PARYAVARAN BHAWAN, JOR BAGH ROAD,
NEW DELHI-110 003
Website: moef.nic.in

F. No. 4-3/2014-PE Dated: 10% October, 2025
Sub: Hon'ble NGT matter in OA No. 19/2014-reg.

Ref: MOEFCC's letter Nos. 6-15/2017-PE dated 24.08.2017 and 17.11.20217 and
6-3/2010-PE (Vol. 1) dated 01.05.2018.

In pursuance to the subject cited above, it is informed that the Ministry vide
letters under reference had asked the States to take action with regard to the
protection of various elephant corridors. Further, the Hon'ble NGT vide order dated
08.12.2017 in OA No. 19/2014 has inter-alia passed the foliowing directions;

"12) We direct Central Government to exercise its power under Section 5 of the
Environment Protection Act, 1986 and Wildlife Protection Act, 1972 to give legal
recognition and status to the elephant corridors at Golai and Bogapani and other
areas fo ensure free passage of the endangered wildlife animals.”

2, Further, the Hon'ble NGT in its order dated 16.04.2025 (copy enclosed) has
inter-alia directed as under:

i.  Tribunal in paragraph 50 (12) of the order dated 08.12 2017 passed in OA
No.19/2014 had directed Central Government to exercise its power under
Section § of the Environment (Protection) Act, 1886 (EP Act, 1986) and
Wildlife (Protection) Act, 1972 (WP Act, 1972) to give legal recognition and
status to the elephant corridors at Golai and Bogapani and other areas to
ensure free passage of the endangered wildlife animals.

ii. No such material has heen placed on record indicating the exercise of power
by Government under the EP Act, 1986 or WP Act, 1972.

iii. Learned Counsel representing the MoEF&CC submits that power under the
WP Act, 1972 is to be exercised by State of Assam. But even the power under
Section 5 of the EP Act, 1986 has not been exercised by Central Government
in terms of the direction of 60(12). Hence, we require respondent no, 1-Union
of India through Secretary, MoEF&CC and respondent no.2-State of Assam
through Chief Secretary to file thelr compliance reports disclosing compliance
of the direction contained in paragraph 50 (12) of the order noted ahove.

3. It is pertinent to mention here that the land is a state subject and the action for
the notification of areas as Conservation/Community Reserves/Wildlife Sanctuaries
and National Park under Wildlife Protection Act, 1972 is within the purview of State

Government.
o 4-4- &
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4, Keeping above in view, the State Government is again requested to take
necessary measures for the protection of the above said corridors as per the
provisions of the Wildlife Protection Act, 1972,

This may be treated on top priority.

Sincerely yours.

Encls: as above. vmudwww

{Dr. Rajendra Kumar)
Scientist ‘D’

To:

The Chief Wildlife Warden,
Government of Assam, Guwahati.

Copy to:
PPS to DGF&SS/PPS to ADG(PE).
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F. No. 4-3/2014-PE Page 2 of 2



4-3/2014-PE

Anyant- K. 9

SRR

T AR

GOVERNMENT OF (NDIA

MINIS® : /IRONMENT, FOREST AND CLIMATE CHANGE
‘ Ffer aeieroT #ET, X AT Vs,
#% feee-110003
INDIRA PARYAVARAN BHAWAN, JOR BAGH ROAD,
NEW DELHI-110 003
F. No. 4-3/2014-PE Dated: 21-10-2025

Sub: Directions of Hon'ble NGT vide order dated 08.12.2017 and order dated
16.04.2025 in OA No. 19/2014.-reg.

Ref:i. MoEFCC's letter No. 4-3/2014-PE dated 10.10.2025.

In pursuance o the subject cited above, it is stated that the matter was discussed
in a meeting held on 10.10.2025 chaired by IGF(PT&E)} along-with all concerned
Divisions of the Ministry regarding the exercise of powers under Section 5 of the
Environment Protection Act, 1986 {o give legal recognition and staius to Golai and
Bogapani elephant corridors in Assam along with other areas as per the orders of NGT,
Based upon the deliberations in the meeting, the comments were sought from the
concerned Divisions, wherein the ESZ Division of this ministry has informed that the
directions under Section 5 can be issued by the Ministry after a comprehensive
envirenmental assessment. Further, it has been mentioned that a detailed proposal from
the State Government of Assam may be requested on the following aspects covering but
not limited to:

i. Details of the boundaries, geo-coordinates, habitat connectivity, elephant
movement patterns in the region, habitat quality and relevant map.

ii. Legal status of land falling in the corridor and other areas to be protected.

iii. Decadal data of human-elephant/WL confiict in the region, impact assessment of
linear infrastructure such as highways, railways, power/pipe lines or other barriers,
if any.

iv. Encroachments or permanent or temporary structures, setilements, plantations
and details of existing industrial units and propeosed within the areas which are
required to be protected as per the order of NGT.

v. Measures taken by the State for habitat restoration, human-glephant conflict
mitigation like early warning systems, fencing and compensation mechanisms, if
any. _

2, It is, therefore, requested to submit a detailed proposal to this Ministry in this
regard. This may be treated as most urgent.

Encls: as above.

Digitally signed by (Suneet Bhardwaj)
Suneet Bhardwaj AIGF (PT &E)
Date: 21-10-2025

To: 16:43:27

The Chief Wildlife Warden, Government of Assam, Guwahati. _ ﬁ‘&’}fﬁ%’

!

1£139031/2025



4-3/2014-PE 1713903172025

ELS

Copy to:
Scientist *G’, ESZ Division
Copy also to:

1. PPCF, Govt of Assam, Guwahati
2. PPS to AADG(PT&EYIGF{PT&E)/AIG(PT&E).
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M Gmail Sadhu Kumar Yadav <sadhukumaryadav4516@gmail.com>

ADDITIONAL- AFFIDAVIT in OA No. 19 of 2014 DR. KASHMIRA KAKATI VS THE
UNION OF INDIA & ORS.

1 message

Sadhu Kumar Yadav <sadhukumaryadav4516@gmail.com> Wed, Nov 12, 2025 at 2:06 PM
To: petalchandhok@trustlegal.in, sanjay@eldfindia.com, sridhar@sreeran.com, "rajnishprasadadvocate@gmail.com"
<rajnishprasadadvocate@gmail.com>, "avijitroy.aor@gmail.com" <avijitroy.aor@gmail.com>, "berimanu@gmail.com"
<berimanu@gmail.com>

Cc: sharigcounsel2005@gmail.com

E Dr. Kashmira Kakati (2).pdf

Dear sir / Madam,

Please find enclosed herwith the Additional affidavit of union of india (Ministry of Environment Forest and Climate
Change) in OA No. 19 of 2014 dr. Kashmira kakati vs the Union of India & Ors.

Thanks & regards.

Court Clerk
Sadhu Sharan Yadav
For M/s Ahmadi Law Offices

Office:

D-864, LGF New Friends Colony,
New Delhi - 110025

(Mobile) + 8298248843


https://drive.google.com/file/d/1i7w9Q_KgrfV7ARi9Gstxx9Vqdvpcbkw4/view?usp=drive_web

